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Demand No. 6-E—Working
Expenses—Expenses  of
Traffic Department . .

Demand No. 6-F—Working
Expenses—Expenses  of
General Departments s

Demand No. 6-G—Working
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CORRIGENDA.

In the Legislative Assembly Debntes,r
Budget Session, 1940,—

(1) Vol. I, No- 3, dated the 8th
February, 1940, page 166, in thes
subject-heading to starred question
No. 33, for * Measures” read
“ Measure ” ;

(2) Vol. I, No. 7, dated the 15th
February, 1940, page 429, in the
subject-heading to unstarred question
No. 23, for “Bed Coaches™ read
“ Bed Couches ” ;

(3) Vol. I, No. 12, dated the 26th

February, 1940, page 666, line 5 of
the  Statement, for  * (including
ADGS.P)” read  * (including
AD.OSP)”;

(4) Vol. T, No. 16, dated the Ist
March, 1940, page 890, line 17, for
“scurities ” read  securities” ;

(5) Vol. II, No. 3, dated the 11th
March, 1940,—

(z) page 1119, line 7, for  venti-
liate ” read * ventilate ™ ;

(#4) page 1140, line 2 from the
bottom, for “ from the house-
tops no earthly power would
read * from the }musefops.
No earthly power would ™

(6) Vol. II, No. 4, dated the 12th
March, 1940,— -

(?) page 1182, in the subject-
heading to unstarred ques-
tion No. 75, for “ North

Western”  read  * East
Indian ” ; |
M3LAD—810—5-8-40—GIPS

(21) page 1183, line 22, for “ wire-

spread ” read ** widespread ” ;

(7) Vol. II, No. 9, dated the 19th
March, 1940,—

() page 1514, line 2 from the
bottom, for  “sleected ”
read ** selected ™ ;

(#) page 1528, line 2 from the
bottom, for * wiewpoint”
read ** viewpoint ” ;

(8) Vol. 11, No. 11, dated the 21st
March, 1940, page 1722, lines 15
and 16, for * challaned case under
Defence of India Act magistrate
considers” read *‘ challaned a case
under the Defence of India Act the
magistrate considers ™ ;

(9) Vol. II, No. 12, dated the 26th
March, 1940, page 1742, line 21, for
“1 perhaps started ™ read ““it per-
haps started " ;

(10) Vel. III, No. 1, dated the 27th
March, 1940, page 1819, line 16, for
“nowdays” read “nowadays”;

(11) Vol. III, No. 2, dated the 28th
March, 1940,—

(#) page 1890, line 3 from the
bottom, for defence " read

“ deference

(i2) page 1898, I.l.ue 19 from the
bottom, for “far” read
“for

(12) Vol. ITT, No. 3, dated the 29th
March, 1940, page 1925 in paragraph
6, line 2, for “in their entirely ”
read *“in their entirety ”.






INDEX
to
The Legislative Assembly Debates.

Volumes | to UI—6th February to 6th April, 1940

. |

ABDOOLA HAROON, SETH HAJI SIR— ‘
General discussion of the General Budget. |
930, 931, 932. |
Election of —to the S(’-&ndmg Com-
mittee for the Dey

ABDUL GHANI, MAULVI MUHAMMAD—
td.

contd.
Demand for Supplementary Grant in

1736.

Election of ——to the Standing Finance
ittee.  1928.
Excess Profits Tax Bill—

Motion to consider. 1338.

Indian Merchant Shipping (Amendment)

Motions to consider, to cireulate and to
refer to Select Committe. 368—69.

Question re—

Alleged under-representation of Mus-
lims in services on the North Western
Railway. 403-04, 405-06.

Defects in combined *“ C ”” type orthodox
quarters in New Delhi. 1447-51.

Meteorological Observatory at Karachi.
543.

Muslims and non-Muslims in certain |
posts on the North Western Railway.
404-05, 2269.

Recruitment of Muslims as Preventive
Officers in the Customs Department.
477-78.

Question (Supplementary) re proposal to
oas the Caleutia Pt for Haj Pilgrims. |
462. 1

|
|

“ABDUL GHANT, MAULVI MUHAMMAD—

Agricultural Produce Cess Bill—
Motion to consider and to circulate. |
997-98, 1020, = {
Motion to refer to Seclect Committee.
1020-23; ;
Aligarh Muslim University (Amendment)

Bill—

to and to circul ‘
394-95. {

M, i

respect of—

Delhi Capital Outlay. 1978.

Stamps. 1965.

Stationery and Printing. 1975.

Drugs Bill— .

Motion re of time d
for presentation of the Report of
Select Committee. 980-81.

Consideration of clauses. 2222.
Motion to pass. 2251.

Excess Profits Tax Bill—
Motion to consider. 1307-08, 1317-18.
Consideration of —

Clause 6. 1510, 1530.
Clause 7. 14980,
Clause 8. 1497, 1498, 1500,

Indian Finance Bill—
Consideration of—

Clause 2. 1918-19.

Clause 3. 1920-21, 1928-29.
Clause 4. 1942,

Schedule I. 1951-52, 1956.

Motion to pass. 1962-64.

Indian Merchants Shipping (Amendment)
Bill—

Motions to consider, to circulate and
to refer to Select Committee. 377-78.

Indian Tariff (Amendment) Bill—
Consideration of clause 2. 2154-55.

Motion re election of the Standing Com-
mittee for the Department of Commerce.
1467,

Motion re election of the Standing Com-
mittee for the Department of Communi-
cations. 1273, 1274, |

Motion to reduce demand for * Exe-
cutive Council ” re grievances of Gove
ernment employees. 1211, 1218-19.

Motion to reduce demand for * Railway
Board V' re—

Increase of freights. 640-42.




2 INDEX TO LEGISLATIVE ASSEMBLY DEBATES,

ABDUL GHANI, MAULVI MUHAMMAD— ABDUL GHANI, MAULVI MUHAMMAD—

Mohon to reduce demand for “RMA
re—c nid.

Board
Muslim grievances. 710-11. :
Vaga.nu of the Grand Trunk Expmsa

puaming.between Madras and Dol
Question re—

Advmee increments granted to staff in

%Snmtepanmmb 02,
Alleged irregularities in the Supply
Department. 1259.

Amendment of rules for the grant of
temporary advances from the General
Provident Fund, 1006.97.

Apphcauon of rates of pay rules to staff
m the Supply Department.  902.

after of the
“Assistant Secretary, Defence Depart-
ment,. in the Defence Co-ordination |
Dcpartment 1429,

Authorisation of an officer of the Supply |
Department to recommend candidates
for additional war establishments of
Indian Stores
tracts Directorate. 796.97.

Demotion of staff as train clerks on th(
North-Western Railway. 1588-89.

Employment of Secretariat Assistants
on routine work in the Supply Depart-
ment. 797-98.

E; incurred on saloons, cte., of

bers of the Executive Cotmci]
l‘)!ﬁ

Grant of allowances to Assistants-in-

charge of Branches in the Supply
Department. 1259-60.

Grievances of Muslims in the Depart-
ment of Education, Health and Lands.
660-61, 908.

Income-tax Officers and Assistant
Income-tax: Officers in India. 1736.
Income-tax Officers and examiners in

India. 1731-32.

Income-tax Officers and E

Stores Deépartment and Con- {

- for railway employees.

Qieatxon re—contd.

Partial treatment of Muslims in the
Department of Education, Health
andLnnqn npd yta ?(ached Offices.
662909, -

Persons promoted from lower to first
division in the Department of E uc&-
tion, Health and Lands. 702, ¥

Post of the Superintendent of Post,
Officcs, Ambala Division, held by
members of ope family. 552-53..

Promotion of train clerks to guards’ posts
ouﬂmhmh‘wmm&ﬂ“v 1589,
. diff ies in
the Dcparcmc-nt of Educazlon.ﬂecfﬂl
and Lands. 661, 908.09.

Recruitment, and . training
officers under the Customs
ment. 20676

Recruitment of ulalmns of employees
in the Income-tax Department,
Punjab, North-West Frontier and
Delhi Provinces. 1731

Recruitment of staff and promotions
in the Supply Department. 901-02.

Recruitments - by communities in the
Supply Department.

Reduced rates of food and refreshments

of pool
Depart-

Retrenchment of searching-porters in

i Division of the North
Western Railway. 1587-88.

Revision of the pay of the subordi-
nate station staff on the North
Western Railway. 1589.

Staff recruited in the Supply Depart-
ment.  798-99,

Suspected case of leakage of information
in the Supply Department. - 802.

Treatment, of an officer: nt‘ the Govern-

the Company Districts at Calcutta
1732-33.

Lump sum granted for office establish-
ment and contingencies to the
Advisers and Liaison Officers in the

o b g Kogh

upoly for the of wool given
Messrs. Rellies

and Beinney's
noflhdru. 1669
- Muslims in the Department of Educa-
tion, Health and Lands and its attach-
ed offices,  1790-92.

-

‘ ment of India as a lent Officer on
transfer. 661-62.
Gy -of Muslim employees in the

Department of Education, Health
and Land$ and its attached offices.
788-89.
Question (Supplementary) re—

Inconvenient timing of a train at Jhang-
Maghiana Railway station. 746.

Remarks of Sir Leonard Woolley about
conservation of archwzological remains.
1251.

Resolution re utilization of the Kamran_
dues for the accommodation of pﬂgﬂll
1846-47.




INDEX TO LEGISLATIVE ASSEMBLY DEBATES.

f
-
*
5

ABDUL HAMID, KHAN BAHADUR

SIR— ;
Election of — to the Standing Finance
Committee. 1928

ABDUL HAMID, KHAN SAHIB SHATKH-

. Agricultural Produce Cess Bill—
Appointment, of ——— to the Select Com-
mittee.
Oath of Office. 2.

ABDULLAH, MR. H. M.

Election of —— to the Central Advisory
Council for Railways. 2012.
Motion to reduce demand for ** Railway
Board * re Muslim grievances. 707.08.
Question re—
Accountants on the North
Railway. 4-5, ¢
Allegations of corruption against s
clerk in the Divisional Office, Rawal-
pindi. 225.
Alleged favouritism and nepotism in

Wetern

the Office of the Divisional Super-|

intendent, Rawalpindi. 224,
Appointment of a Muslim as Assist-

© " ant Signal Engineer on State Rail-

ways. 550

Appointment of Muslims as Tnsrectors
of Coaching and Goods on the North
Western Railway. 1995,

Appointment of Muslims as Personnel
Officers, ete., on the North Western
Railway. 408:09.

Arrangements for vending mrated waters
to Muslims at the Delhi Railway Sta-
tion. 1176. 1873.

Candidates taking Appendices C and D
examinations on the North Western
Railway. 5-6.

Certain information regarding clerical
Staff on the North Western Railway.
§77-78.

Change in the rules regarding promotion
of olérks on the North Western Rail-
way. 2136-37.

Clerks blocked on wmaximum of their
grades in the North Western Railway
Headquarters Office.  2140-41.

Clerks employed in certain sections of
the Railway Divisional Office, Lahore.
2187 ¢

Clerks nited direct in Intermediate
grades on the North Western Rail-
way. 749, 1104,

Commercial Supervisors on the North
Western Railway. 876-77.

ABDULLAH, MR. H. Mc—contd. . . .

Question re—contd.

Communal composition of certain Ass

"ant Way Inspectors ~ on the North
Western Railway. 548.

Communal composition of clerks em-
ployedin the Confidential Branch of
the North Western Railway. 1798-99.

Communal composition of Instructors at
the Walton Training School. 1798.

Communal composition of journeymen
appointed in cortain shops on the
North Western Railway. 1589-1600.

Communal composition of train clerks
and ticket collectors on the North
Western Railway. 1600:

Complaints against the Hindu vending
contractor for fruits and cigarettes
at the Delhi Railway Station. 1175.

Complaints of Muslim Officors in the
Archwological - Department. - 1030.

Coneession  tickets issuod to indigent

ilzrims in Bombay. 1988-89.

Coolies promoted to the posts of journey-
men on the North Western Railway.
T40-30, 1459¢

Dearth of Muslims in the R pindi
Division of the North Western Rail-
wey. 549-50.

Differential treatment meted ouf to
Muslims and Hindus by the Division-
al Superintendent, Delhi, 222-24.

Dividing of certain vending contracts
on communal basis in the Delhi Divi-
sion of the North Western Railway.
1176,

Employment of Muslims as Office Super-
intendents and Head Clerks on the
Norsh  Western  Railway. 748-49,

cineering Subordinates working as
Assistant  Engineers on the North
Western Railway. 748.

Exemption of accounts clerlks from pass-
ing ~Appendix ‘D’ examination.
1996.

Expiry of term of the Deputy Director
General of  Archwology. 1029-30. -

Filling up of certain vacancies on the
North Western Railway. 400-10.

Filling up of unreserved vacancies on
Railways. 408.

Free special passes allowed on the
North Western Railway. 1800-01.
Haj pilgrims carried in “ Rizwani .

1990. §




INDEX TO LEGISLATIVE ASSEMBLY DEBATES.

v

ABDULLAH, MR. H. M.—eontd.

Qulo:tmn re—conid.
convenient timing of a train at Jhang-
&ghmm Railway station. 745-

Incmvement timings of night trains
reaching Khanewal Railway station.
746.

Inferior servants promoted to certain
subordinate posts on the North West-
ern Railway. 744.45, 2270-71.

Loading and unloading contractors on
the North Western Railway. 746-
47.

Misuse of card passes by certain per-
sons on the North Wumm Railway.
224.25.

Muslim hawkers at the Delhi Railway
Station. 1176.

Muslim office superintendents and head |
clerks on the North Western Rail-
way. 548, {

Muslim traffic inspectors on the North
Western Railway. 548.

Non-appointment of a Muslim as an
Electrical Engineer in the Central
Pablic Works Department. 1868-|
69.

Non-invitation of representatives of Haj
Committees to conferences held be-
tween the Government of India and
Shipping companies engaged in pil-
grim traffic. 1454,

Non-observance of the Home Depart- |
ment Resolution for recruitment of
minorities in the Rawalpindi Division
of thé North Western Railway. 411.

Non-promotion of o Muslim as Assistant
Financial Adviser in the Military
Finance Department. 1515.

Non-promotion of a Muslim as Assistant
Secretary or Officer Supervisor in the |
Defence Department or Army Head\
quartors. 1516, |

Non-provision of additional ships for
Haj pilgrims. 1989,

North Western Railway employees pro-
ceeded on leave prepatatory to retire-
ment and subsequently asking for its
cancellation. 1996,

Personnel Branches on the North West-
ern Railway. 2134.

Posting of Muslim Officers to the Delhi
Division of the North Western Rail-
way. 221-22.

Posts in the superior Railway Services
filied by direct recruitment. 1801-03.

ABDULLAH, MR. H. M.—contd.

Quemon n—m:d
P of
clerks in the Narth Westem Rulway
Headquarters Office.  2140.

Promotion of clerks in the Headquarters

- Office of the North Western Ru.lwn
878-79.

Promotion of clgrks in the North Western

lewnv Accounts Department, 875-

Pmnmon of certain necessities in the
mosque attached to the Moghalpura
Worksho

p. 50, 3
Qualifications for recruitment to certain

categories of staff on the North
Western Railway. 745, 1870-72.
Qualified Muslim Xnnrectom of “orl-a

not allowed to offi as Assist
Engineers on the North Western
Railway. 747-48.

Recruitment of clerks in the North West-
ern Railway Headquarters Office.
2138-39.

Recruitment of inferior staff on the North
Western Railway. 49.

Recruitment of Muslims as labourers,
ete., on the North Western Railway.
44,

Recruitments in the Department of
Supply. 598,

Reduction of posts in the superior ser-
vices and increase of posts in the lower
gazetted services on the North West-
ern Railway. 406-08.

Representation of Muslims in the Traffic
Ins 1’8 posts on tke North West-
ern Railway. 49.

Reservation of vacancies to redress
communal inequalities in tke superior
State Railway Services. 1996-97.

Restrictions in educational qualifications
imposed on recruitment-and promo-
tion of staff on the North Western
Railway. 1799-1800.

Sailing of prigrim ship Jehangir .
1989-90.

Staff on leave after their transfer to
the Department of Supply. 597.

Staff recruited 'in certain offices, 597-

98.
Stoppage of bookings of Haj pilgrims
by Khosru " and *“Islami”, 1988,
and ex of service
in the Department of
Health and Lands, 1030-31.




SR S =

|

v

\“

INDEX TO LEGISLATIVE ASSﬁKBLY DEBATES.

ABDULLAH, MR. H. M.—concld. ACCIDENT(S)—
Question re—concld. g Question re—
Travelling Inspectors of Stores Ac- —— at railway crossings on the North
coun"nonRaLﬂ'lys. 34 Western Railway. 7-8.
Unexiployment among classes. | Railway —— in the Ghaziabad yard.
1515, 2272, ‘ e
Vacancies not filled by Muslims in the |
Signal Shop, North Western Rail- ACCOMMODATION—
way. 410-11~
ABDUR  RASHEED CHAUDHURY,

Question re reduction in first class — on
railways. 2264-68.
Resolution re utilization of the Kamran

MAULVI— Pl
Datbacs RN st | -~ duee xither—euml A
Motion to pass. 2080-81. ;AC(,‘OUNT(S)-—
Excess Profits Tax Bill— 2 Presentation of the Central Government
Motions to refer to Select Committee | Appropriation —— and Finance ——.
and to circulate. 87, £8, 92, 263v|‘ 760.
€e. tion of the Posts and Telegraphs
Oorecal - di < R : ' Presentation f ‘h 9?0. and Telegrapl
Budget. 942-44, | oy
Indian Arbitration Bill— ACCOUNTANT(S)—
Consideration of clauses. 434-35, 440, | Question re—
442, 443-44. | on the North Western Railway.
Indian Tea Control (Amendment ) Bill— 4-5. .
Motion for leave to introduce. 2073-74. | Grades of —— in the Government of
National Service (European British Sub- India Presses. 2133.
jects) Bill— ‘ Pay of in the Government of India
Presses, Calcutta and New Delbi.

Motion to pass. 2036-38.
Question re-— I
Arrest of Mubammad Ali Khan of Ja-

2132-33.
Promotiors of officiating Divisional —

hangirpura, Peshawar city. 1592. | by the——Ceneral, Bombay. 849-50,
Constiuction of waiting rooms at 1104.

Baramchal on the Assam Bengal | Promotions to ——'s grade in the Gov-

Railway. 6. i ernment of India Presses. 1041-42.

Female waiting shed at Baramehal on
3 ACCOUNTANT GENERAL—
the Assam Bengal Railway. 7, 43. 5 5 . e
Inconveniences felt by the income-tax Question re promotions of officiating Divi-
ascessees due to non-supply of return | 5}*’“3_1 accountants by the ——, Bombay.
forms in duplicate. 662. 84950, 1104.
Kidnapping of Muhanmad Salim Khan, ‘ ACCOUNTS CLERK(S)—
Excise Sub-Tnspector, North West g « Clerk(s) ™.

Frontier Province. 1591,
Provision of a Radio Station in Assam, | ACCOUNTS DEPARTMENT—

557-58. ! Question re—

Provision of medical relief for the Con- | — and Commercial Departments of
sulate staff, etc., at Jalalabad. 968.‘ the East Indian Railway. 10-11.
Raids, dacoities and. kidnappings in Pr jon of clerks in the North Western

ies and certain distri 975-78. Railway . 875.76. =

Special ;fi:fom} ;g;’_gai pilgrims from | AGCOUNTS OFFICE(S)—
Verandahs at Baramchal on the Assam Questichyre ﬁx?m"} qf pay of reuv:?c‘b‘
Pengal Railway. 43. | - staft roappointed in,fhe Compilation
K Section of the Chief ——, North Western

Veran of the station house at A
Baramchal on the ~Assam Bengal | Railway. ' £16-17;
Railway. 7. | ACCOUNTS STAFF—
Questicn (Supplementary) re compul- | - Question re transfer of the —— under the
sory national service for Europ | dmini: ion of the General Managers

British subjects in India.  138. of State Railways. 879.

!
|
I
i
}
|
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ACQUISITION—
Question re —— of some land near the |
Khewra Salt Mines, 1315, 2065. |
ACT(S)— \
Caleutta University—

Question re amendment of the —— end
establishment of a University |n‘
Assam. 596-97,

Defence of India—

Question re—

Arrest of Allama-i-Mushrigi, leader of
the Khaksars, under the ——.
1671-73.

Prosecutions under the Defence of
India Ordinante and ———, 408-85

Indian Railways—

Question re—

Investigation, etc., of offences under
section 112 of tht- 9.

Regulations prm.('nbmg isk

I ADVANCE(S)—

Demand for ('rant in respect of lnterei&
ren ——." " 1249,

Demand for Grant in reapect of * Loans
and bearir Intetest 1249,

Questicn “ re am it of rules for
the grant of tem ——— from the
General Provident F . 1096-97.

ﬂ\l)\ AI\(‘E INCREMENT(S)—
 Increment(s; ",

AD\ ERTISEMENT(S)—

Question re —
Money spent on “ Visit India™

Svmrn of gwlng ——— on certain le-
ways. -1369-71, 2271, i

| ADVISER(S)—

Question re —

for offences under the —— .
Payment of Wages—

Quceznnn re uorkmgxs of the —— on

Railways. . 603. "

SE0,

ADDITIONAL (JVIL SURGEON—
Bee ** Civil Surgeon .
ADJOURNMENT(S)—
Motion for —— re—

\mxnmm(nt of a temporary —— on

Arce logy. 1032,
Appoiatment of ——, Controllers and
for  Industries,

Liaison  Officers
! e Yia . st
Lump sum granted for office establish-

ment and contingencies to the

and Linison Officers in the Supply

Haj pilgrim traffic.
move not granted.” 53. :
Raid on the Punjeb town by tribal gang,. |
Ruled out of order. |
Riots in Sind. 53.
Governor General.
ADJUSTMENTS—
Demand for Grant in respect of ** Miscella-
neous —— between the Central and
Proyincial Governments ™. 1247.
ADMINISTRATION—
Question re—
—— of the Delhi Provinee,  1314-15.
Economy in the —— and staff of the
Allianz und Stutigarter Life Bank.
80304,
Purchase of the Bengal and North West- |
ern Railway and —— of Tirhoot line,

53,

1998,
Schaols, hospitals and —— in the tribal
areas. 233-34,
ADMINISTRATION OF JUSTICE—
Demand for Grant. 1241,
ADI[]SSIOZ\(S)—
» " i

the Indian Audit and Aoeu\nm Suwce
cnnnmlﬁcm 668-69.

Department.  797.
AD\']\()P\ B()\l D OF EDUCATION —
53, Permission to| Q of : the
& i Mﬂgd the Central ——, 60203,
ADVISORY COMMITTEE(S)—
350, Motion to” mduee demand for * Exe-
Disallowed by th(-} eutive Council™  re importance of

initiating a decisive policy of training

Indians to undertake the defence of the

country and - of | establishing a Defence
1043-70,

Life )

482,

Quemon re —— fw
und  Stuttgarter
803

AERATED WATER(S)—
Question re

at the Delhi Rail
1176, 1873, oy

AGENCY(IES)—
Question re— =
Out ~——— opéned and closed on the
North Western Railway. 753-54.
Raids, dmtiel and kﬁn;ppmgs in
certain districts. 977

AGENCY SI'BJEC'I‘B—

Demand for Grant in respect of ** Pay-
ments to other Governments, Depart-
ments, ete., on account of Administra-
tion of —— and Management of Trea-

",

ing
v Station.
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AGRA—

Question re— ]‘

Allegations against the Health Officer
of the —— Cantonment Board.

895. |
Collapse of the roof of Idgah at —.
1665.

AGREEMENT(S)— |

Question re —— ~of the North Western |

Railway with the Managing Director |

of the Jagadhri Light Railway. 1792.
AGRICULTURAL MARKETING—

Demand for Grant in respect of ** Scheme

for the Improvement of —— in India .
1244,
AGRICULTURAL PRODUCE  CESS|
BILL— i
See * Bill(s) .

|
AGRICULTURAL RESEARCH, mpnm.,

AL COUNCIL OF—

Demand for Grant. 1243
AGRICULTURE—

Demand for Grant. 1243, |

AHMAD . NAWAZ  KHAN, MAJOR|
NAWAB SIR—
Defence of _India (Amendment) Bill

Motion to consider. 2059, [

Election of
mittee on Emigration. 1874,
Election of —— to the Standing Finance |

Committee. 1928, |
Motion to reduce demand for ** E_xecu»l
tive Council™ re— .
1 icy of the Government

Motion to consider. 1284-87, 1343,
1345.
Consideration of—
Clause 4. 1381, 1396,
1411,
Clause 8. 1493, 1497, 1498, 1542, 1545,
Schedule 1. 1622.
* Motion to pass. 1649-50.
Expressions of regret on the death of
Sham Lal. 52.

1309, 1410,

Ceneral discussion of the  General
Budget. 911, 912-15;, 924,
General discussion of the  Railway

Budget. 486-90.
Indian Finance Bill—
Motion to consider.
Nomiunation of — to
Chairmen. 54.
Statement - of Business by the Honour-
able Sir Muhammad Zafrallah Khan.
1979.

1679, 1685-87.
the Panel of

AIR CREW

Question re
in India, 337-38.

training of pilots and ——

- ] AIR DEFENCE OF INDIA——

See * Defence of India ™.

to the Standing Com-|AIR FORCE VOLUNTEER RESERVE

(DISCIPLINE) BILL—
See ** Indian —— " under “ Bill(s) .

AIRCRAFT
See ©* Offences on ships and —— Bill

under ** Bill (s)”.

Foward
of India in the North-West Fron- AIRCRAFT (AMENDMENT) BILL—

tier Province. 1107-10, 1111.

See * Indian —— "’ under ** Bill(s) >,

Lmyortance of initiating a decisive | \ pvepp vEpwARA

policy of training Indians to under-

take the defence of the cuunt,ry' Demand for Grant. 1248,
and of establishing a Defence| Demand for  Supplementary ~ Grant.
Advisory Committee. 1058-60, 977.
- War aims of the British Government. ]ALIGARH MUSLIM UNIVERSITY
1155-56. | (AMENDMENT) BILL—
AHMADNAGAR— - ' See *“ Bill(s) .
Question re my subjects and others ALLAHABAD—
detained in the i camp “J Question re—

—— since the outbreak of war. 159- |
160.
AIKMAN, MR. A—

Inclusion of certain areas within the
limits of the —— Contonment.
479-80.

Appointment of —— on the C
on Petitions. 238,
Excess Profits Tax Bill—
Motions to refer to Select Committee
and to circulate. 99-101.

Model housing scheme in the —— Can-
tonment. 894,

\
Placing of the British Infantry Bazar
of —— (antonment out of bounds for
troops. 896-97, 1873.
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ALLEGATION(S)—
Question re —— against the Health Officer

of the Agra Cantonment Board. 895.

ALLIANZ UND STUTTGARTER ' LIFE
BANK—
g ion re—
" Advisory Committee for controlling the
803, 482,

Appointment of Messrs. Ferguson and
Company as the Managers of the ——
Sl 82, 802-03.

y in the
staff of the —— .
ALL-INDIA RADIO—

1

so:u», 482.

and

Question re—
Gathering of Hmduaf.ad poets orp enised
by the —
Hindi- knowmg pemma on the Hindus-
tani programme staff of the — .

" ALLOWANCE(S)—contd.

Question re— FOA
Acting—— granted in  Avmy Head.
quarters. - 1727,
—— admissible to goods clerks in trumt
dutv on the North Western Railway.

—_— pmd to the Military Estates Officer
of the Lahore Cantonment for acting
as Executive Officer. 1924.

Compensatory —— and amenities. to
staff due to the stoppage of the Simla
exodus, 1090, 1455,

Giant of a summer — to the Secreta-
riat staff permanently located in New
Delhi.  1519-20..

Grant of & war—— to Government. ser-

vants. 893, s
to Assiat&nts-ln—omge

Granf of -
of Branches in the Supply Depart-

1795. ment. 1259-60.
Introduction of Hindi News Bulletins in Non-grant of S —— to the
the —— programmes. 1797, Indian Medical Deparfmmf 2067.
Introduction of Sanskrit News Bulletins Stoppage of local —— of - inferior ser-
in the —— programmes. 1797-98, vants of the Govemuwm, of India.
Language used by the —— in broad- 1097-98. 4
casting.  1592.94. Withdrawal of Presidency ——  from
Proposal to appoint a person to deal certain officers on the East Indian

with Hmdnntam programmes of the

Recnutmenh of clerks in_the Offices
of the — .

Railway at Calcutta, 10,
Resolution re amendment of rules govern-

mg the ﬁunt of travelling and other
hers of t.he Indian Legisla-

Selection of Hitduthni” (raldthton for | ure: mw-r'
the — . 1796-97. AMBALA—
Share of Hindi I in Hind il o fon e
1795-96. Alleged interference in the glection of the

. _Programmes ofithe — .
of Sanskrit musie: progr
in® the All-India Radio. 1796, _
Use of Hindi words in talks to be
broadeasted by the ——. 1795,
See also under “Radm(s)."
ALLOTMENT—

Question re— - >
—— of quarters in New Delht 1404,
1990, l
—— of quarters to lower-paid married
clerks in New Delhi. 1994-95.
ALLOTMENT RULE(S)—
See * Rule(s).”
ALLOWANCE(S)—
Demand for Grant in respeet of * Nupe:-
annuation —— and  Pensions 7. 1247,
Presentation of the Bepor& of u.. Commit-
to

elected members on the Terminal Tax
Conumbtee of the —— Cantonment

Hurmment Fr i g
Cantonment and Delhi Raﬂ“’a\ Sta-
tions, 1182-83, 1874, -y

AMBALA DIVISION— by iy
Question re post of “the Superintendent
of - Post Offices, - — , held by menibers
of one family. 55 a3.
AMENDMENT(S}—
Notification re certam = to ﬂuudm

2T

Quosnon re — o! Sechou 60 of the Code
of Civil Procedure.

AMENKTY(IEE)— i

Nmu;u of “the lndim Legislature,
1581

nml—ﬁosmﬁ due to thnatomof
the Simla exodus. 1090, 1455,

b =

AY
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ANCIENT MONUMENT(S)—
See *“ Monument(s).” o

| ANEY, MR. M. S.—contd.

Factories (Amendment) B A i
Motions to consider and to circilate.

= | ANDAMAN  AND NICOBAR ISLANDS— 568. X
Demand for Grant. 1248, Considefation of ' clatises. * 582,
ANEY, NR. M. 5 e e o o0
Agricultural Produce Cess Bill— 951,, 954_' % 2 < 0 il X
Motion to consider. = 2005, 2096. Gieneral discussion of the Railway ‘Budget.
Aligarh Maslim - University (Amendmertt) 508, 524-29, 533. 4
Bill— ~ Indian Arbitration Bill—
Motions to ider and to cirenl Consideration of clauges. 441,
392-93. Indian Coinage (Amendment) Bill—
Defence of India (Amendment) Bill— Motion to pass. 566.
Motion to consider. 2060, 2076. Indian Finance Bill—
Motion to pass. 2076-79, 2083, 2088, Motion to consider. 1689, 1706, 1721,
Demand for Supplementry Grant in respect : ,‘)‘:g 1745, 1749, 1752, 1758, 1878,
ODeThi. 1976. Consideration of—
India Office and the High Commission- g}:“::: Z {gig'“ S48
’s Establishment Charges. 1968- 2 s ¥
i L il g
Mint. 1974. Indian Merchant Shipping (Amendment)
Police. 1970-71, 1972. Bl i -
Stamps. 1966. to n , to cir and
Drugs Bill— g;zre;% to Select Committee. 364,
’ 21' to consider. 2172, 2191, 2196, 400 "3 5 (A inent) Bill
< TOLSp Motion to consider. 2255-56, 2257.
ﬁ Consideration of clases. 2228, 2224,|  Consideration of clsuse 4. _2208:50.
- Motion to pass. 2250-51. Inﬁgfi(?;‘aaﬁc?n;}:;::meznlt;,;l;lﬂ—
/ Bleotion of —— to Btanding "Com- Consideration of elause 2. 2154,

mittee on Emigration. 1874,
Election of —— to the Standing
Committee for Railways. 1927.
" Motions to refer to Select Committee
and to circulate. 87, 90, 95, 111, 118,
119, 246, 254, 268, 269, 301, 304-10,
314,821, 322.

Motion to consider. 1280, 1281, 1201,
1298, 1296, 1297, 1305, 1308, 1320,
1323, 1329, 1339, 1349-55.

Consideration of—

' Preamble. 1639-40.
1637-38.

Finance

Clause 1. .

Clause 2. 1627, 1835, 1636.

Clause 4. 1381, 1382, 1383, 1384,
1387, 1394, 1410, 1417.

Clause 6. 1422, 1423, 1534-36,
1507-08.

“Clause 8.

Clause 10. 1548-49.

Clause 16. 1566, 1567.

Schedule T.  1623.

Motion to pass. 1654-56.

1496.

Motion re—
" Election of the Standing Committee for
the Dep: of C icati

1275. -

Election of the Standing Finance Com-
mittee. 1473-74.

Election of the Standing Finance Com-
mittee for Railways. 1463-64.

Motion to reduce demand for ** Executive

Council ”* re—

Forward policy of the Government of
India in the North-West Frontier
Province. 1106, 1111,

Grievances of Government employees.
1220-21.

Importance of initiating a decisive
policy of training Indians to undertake
the defence of the country and of
establishing a Defence Advisory Com-
mittee. 1052, 1058, 1060-63, 1066,

1069.

diff de of the Gov b
towards the welfare of the Scheduled
Castes. 1228-30, 1236.
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ANEY, MR. M. S.—contd.

‘ANEY, MR. M. S.—concld.

re—

Motion to reduce di d for “E
Council ™
Taxation policy of Goy t. 1193,
g 1194-97.
War aims of the British Goyernment. |
1120-24, 1129, 1131, 1132, 1135,

1151, 1152, 1153.
Motion to reduoo demand for ** Railway
Board ”

Control ot‘ capital expenditure.. 612-’

vamcec of railway employees. 676-[

77, 681

Air defence of India. 210, 215, 216-19,
Enactment of Labour Legislation on
certain lines. 1813, 1814 1815-17.

Guiding principles in respect of catering

‘ contracts on Indian Railways. 184,
186-90.

Utilization of the Kamran dues for the

accommodation 6f pilgrims. 1848.50.
ANIMAL(S)—

Question re dumping of carcases of —

near Karol Bagh, Delhi. 1991.

Tideaie of freights. BR0-44. \ ANNOUNCER(S)—

Mushim grievances. 689, 690, 691.
National Service (European. British Sub- |
jects) Bill— [
Motion to consider. 2019-21, 2029, |
2030,
Consideration of clauses. 2033-34.
Nomination of —— to the Panel of Chair-
men. 54.
Press and Registration of Books (Amend-
ment) Bill-—
Motion to circulate. 149,
Question (Supplementary) re—
Defects in combined “ € type orthodox
quarters in New Delhi. 1450.
Dr. Gregory's memorandum relating to
&he ~control of . 286,

150-52.

for recr " of Postal
Inspectors. 1171.
Facilities for building ships in India.

1436.
Levy of taxes on profssalons, ete., in the

345.
Loss in the working of the Indian collie-
ries. 418,
Memorial submitted by the train clerks

of the North Western Railway.
1588.

Military forces requisitioned by pro-
vinces. 348.

Reduction in uniform of the iage and

wagon staff on the North Western
Railway. 1160.

Situation in Waziristan and tribal areas.
1172.

Training of pilots and air erew in India.
338,

Registration of Trade Marks Bill—
Consideration of clauses. 447, 454,
Reserve Bank of India (Amendment)
Bill—
Motion to consider. 585.

Question re—
Hindustani translators and ——, ete., in
the All-India Rn.dw 873-75.
Lady — app 1 in  broad
stations. 731,

g

|
| APPEAL(S)—

Question re—

——— against penalties imposed on In-
come-tax Officers in the United Pro-
vinces. 42-43,

Certain decided by the Deputy
Directors of Commands. 163-164.
Rules regarding classification, control

and of non-gazetted railway ser-
vants on State Railways. 556-57.
APPLICATION(S)—
Question re—

—— for vertain types of quarters from
the Finance and Education, Health
and Lands Departments. 1992.

—— of the hours of employment regula-
tions to van sorters on. the North
Western Railway. = 50.

Building —— in Cantonments. 478,

APPOINTMENT(S)—
~——of the Committee on Petitions.

238,

Question re— =

—— after retirement of the Assistant
Secretary, Defence Department in
the Defence Co-ordination Depart-

ment. 1426,
—— made in connection with war work.
168.

—— made in the Government of India
Press, New Delhl, by the Assistant
Manager.

——of a camnnttec to formulate a
sound policy for depreciation and capi-
tal expenditure in respect of the Rail-
ways. 820-40,
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APPOINTMENT(S)—oontd. APPRENTICE(S)— -
Question re—conid. Question re—
—-of a Mushm as Asalsta.nt Signal. Recr t of ——in worksh
E m State R 550. the East Indian dEuternBengtl
A o Adems, Controllers a.nd Liaison. Rl,,,lw::-g 1';1 79 7,;1
Officers for  Industries. 1433-35. Rules for out-station Indian —— of
——of an Cor ksh on the North Western
to the Fconomic Adviser in India. Raxlway 421-23.
1425-26.

—— of an Indian supervisor to deal with AEFROFRIATION ACOOUNTS—

of Indian candidates of the Army Presentation of the Posts and Telegraphs
in India Reserve of Officers. 2069, L 910 5
——of lady ticket collectors on the | Seealso ™ Account(s).

Bombay, Baroda and Central India | APPROPRIATION TO RESERVE (RAIL-

Railway. 742, WAYS)—
—— of Liaison Officers and Controllers | Demand for Grant. 730,

BAEMilue o eI . | APPROPRIATION TO THE DEPRECIA-
—— of Muslims as Inspectors of Coach- TION FUND—

ing and Goods on the North Western =

Railway. 1995, Demand for Supplementary Grant. 779,
——of Sikh officers in the Railway |ARBITRATION BILL-—
Board. 738-39. See ** Indian —— ** under ** Bill(s).”

— of Sikhs in the offices of the Super- | \ RCHAROLOGICAL DEPARTMENT-—
intendent of Education and the Sec-

¥ i o of Q 1 B Jiom e Question re-
gzﬁ‘r‘\l?iix;‘lgh S Raation, Complaints of Muslim Officers in the
of stenographers in the Govern- g 1030. . ek
Weit! of Taais" Sectotariat  and -its Excavation and conservation works done
Attached Offices.  1926.27. Db o e L0 S
—— to the post of Deputy Director Ge- Grievances of Muslims in the —.
neral of Archzology. 1670. 1670-71.
Certain restrictions on —— to subordi- | ARCHAEOLOGICAL REMAIN(S)—
nate Service posts on the North| Question re remarks of Sir Leonard
Western Railway. 2011. Woeolley about conservation of ——.
Creation of the of Additional Civil 1251-52.
Surgeon for Delhi. 48-49. ARCHAEOLOGY—

Creation of the —— of Consulting Engi- Grant, 1242,
neers i the Contral Public Works|  (onetiun pr.e

Department. 1267-68. : t of tem Advises
Discharges and re of coolies, ete., A,;;:‘m-m_m.en ? 'a T s :

in the Moghalpura Workshops, North Appointment to the post' of Deputy

Western Railway. 737-38. 3 3

e A Director General of —.  1670.
Fixation of pay of retrenched hands (Criticism of the work of the Director

of the Compilation Section of the North General ‘of 1667-68.

Wes&er{x R.m[wny on re—, 1793.. Expiry of term of the Deputy Director
Non-consideration of Muslims for —— in Genoralof . 1029-30.

unreserved vacancies in the Govern- Report of Sir Leonard Woolley on ——,

ment of India Press, New Delhi. 1858,

Reduction of —in the superior ser- ’ e -
* vices and increase of ts in the ARCHAEOLOGY, DEPUTY DIRECTOR

lower gazetted services on the North | CGENERAL OF— o

West;egn Railway. 408-08. See ** Deputy  Director General of
Reservation of a superior in the Archaeology ™

Central Public Works Department for AR(‘HAFOLOGY DIRECTOR GENERAL

aSikh. 1864-65.

|
Restrictions aa eandidates in ‘\ !‘ ion re ‘b t.hOf the con:ervatxon
tions for promotion to higher —— on | work done by the
Railways. - 1375. See also * Director General of Arclzology.”

M2LAD L
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ARCHAEOLOGY, SUPERINTENDENT(B)"ARMY IN INDIA RESERVE OF OFFI-
OF— CERS— o

e 3
AREA(S)—
Question re—

1(s) of Archwology.”

\
Question re—
Appointment of an Indian Supervisor
to deal with appointments of Indian

Inclusion of certain —— within the candidates of the ——. 2069.
bazar —— of the Lahore Cantonment. | Giving of emergeney commissions to the
165. | . “1088:89.

Inclusion - of certain —— witlin  the | Members of the —— and retired officers
limits of the Allahabad Cantonment. of the Indian Megdical Service recalled
479-£0.

Rax]mn  facilities for relief of - people
in famine-stiiken —in the Pun-
jab. 1175
ARMAMF\'T\ DIRECTORATE—
Question re staff in the —— Army Head-
uarte:s, 1728-20.
LICENCE(S).
See ** Liceacs(s),”
ARMY—

Motion to reduce demantd for
cutive Council " re Indianisation of
the Indian ——. 1071-82.

Question re—

Grant of leave to the East Indian Rail-
way employees serving in the Volun-
teer Forces when required to join the
—. 2136,

Manufacture of ontical instruments for
the ——in India. 1037-88,

Recruitment and promo.lon of wa-rant
officers in-the Supply and Ordnance
Branches of the——. 66364 1514-
15.

Requisitioning  of — —in
168-171.

Strength of the ——. - 1080.

ARMY L‘ONTRALTOR(S)—

provinees.

Bxe: |

to India oving to the ourbreak of
| war. ~ 335-37.

’ ARMY INSTITUTE(R)
| Question re monopoly of trade of British
Units held by Contractors. 897.
ARREAR(S)—
Question re allowing of carry forward

of - and losses for purpose of charg-
ing excess profits tax from the Indian
Shipping  Industry. 1271, 1523.
ARREST(S)—
Question re—

—— of Allama-i-Mushrigi, leader of the
ars, under the Defence of Tndia

Act. 1671-73.

Ali Khan of Jahan-

girpura, Peshawar city. 1592,
ARTICLE(S)— <
Question re—
- Disposal of 4 == by Branch

Post Offices. -~ 1177-78.

Higher prives charged for———sold by
Major Kunwar Deep Chand at Delhi
Railway Station. 429,

Increase in the prices of optical goods and
certain other—— 1668-69.

See ** Contractor(: Tariff rates of —— and foodstufl, ete.,
ARMY HEADQUAR'uRs4 at certain Railway stations on the
Question ro— North Western and East Indian Rail-
Acting allowance granted in —. ways. 759,
1727 ASSAM-— ail
Exemption of an office nf the——from |  Question re—

. the purview of the Ministerial Service
Examwiaation. 103940,

Female clérks in———. 1728,

Location of the ——in New Delhi.
1520-22.

Non-promotion of a Muslim as Assistant
Secretery or Officer Supervisor in the
Defence Department or ——. 1516,

Permanent location of staff in Branches
of the —. 665-66.

Seniority and promotion of ministerial
eafablmhmen' of —— 1727.

Staff in the “Ar ts Di

Amendment of the L&lcutta University
Act and establishment of a University
o

Provision of a Radio Station Tn———
557-58.

ASSAM BENGAL RATLWAY—

See *“ Railway(s) ”.
ASSENT—

Governor General’'s —— to Bill. 54
ASSESSEE(S)—

= 179899,

Q)uﬂon w ‘inconveniences felt by the
due to non of
return forms in duplicate.

| A

—



INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 13

ASSESSMENT— | ASSISTANT OFFICER(S)—

Question re— See “ Officer(s) .
- —— value of hoases and shops in the ’ ASSISTANT SECRETARY(IES)—
Kasauli cantonment. 1518, 1924, { Qu e on re—
ASSISTANT(S)— ft: i of the —,
Question re— "Defence Department in the Defence
and elerks in the Cash Branches of | Co-ordination Department. 1429.

the Government of Indin  Offices. |

Non-promotion of a Muslim as —— or
4 "b? £ 78 Officer Supervisor in the Defence: De-
s rtment  or A Headquarters.
routine work in the Supply Depart ll'ggmrfxen bl o
ment.  797-98. SSISTANT STON o
Graduate in the Office of the Direc- ' A'\SJ'S_:I‘A‘\I,‘ MG‘\‘}L ENGINEER(S)—
tor General of Posts and Telegraphs, | See ** Engineer(s) .
1173. ASSISTANT SIGNAL INSPECTOR(S)—
Grant of allowances to —— in charge of |  See Signal Inspector{s) "',
Pranches in, the Supply Department. | \ogIgTANT STATION. MASTER(S)—".
=0
Non-rotation of duties among —— in the Qnesbm‘n 7e Station “‘?d passing "“'g
Office of the Director General of Posts l‘:;og:h‘“ﬂw":::;“ I‘;ﬁ;:‘y“d"dl iy
and Telegraphs. 1173-74. 1 G .4 5
Promotions to s grade in the Com-| %€ also * Station Master(s) ",

merce Department. 1440-41, 1666. | ASSISTANT ' TRANSPORTATION OFFL-
Promotions to——'s grade in the Defence | CER—
Dcpa.rt.ment. 895-900. : | See ** Transportation Officer .
Promoticns to 4 Erade in ‘the | AGSISTANT WAY INSPECTOR(S)—
Department of Commumonnons g »
969-970. Hesithlnegecos) o

Promotions ¥ ——'s grade in the Depart- | ASSURANCE(S) —
ment of Education, Health-and Lands. Question re giving of certain —— to
1442, 1665-66. industries affected by the excise profits
Promotions to ‘sgrade in the Exter- tax. 1270-71, 1522-23.
nal Affairs Departmenﬁ 970. ATTACHED OFFICE(S)—
Promotions to ——'s grndem Ghelewoe Question re—
Department. . 898-99. Absence of Mﬂﬂlm! Officers in the ——
Promotions to —sgrade in the Home of the Department of Ed:eatwn,
Department. 898. 3 Health and Lands. 90406,
Promotions to ——'s grade in the Labour Appointment of stenographers in the
Department. 1034-35,  1439-40, Government of India Secretariat and
s grade in the Legis- | its —, 1926-27.
lative Assembly Department.  1035. | Indian Officers in the Government of
Promotions to s grade in.the Legis- | India Departments and the —.
lative Department. 1441, 1666-67. 1513.
Promotions to

’s grade in the Political | Muslims in the Department of Education,
- Department. 1035- -36, 1439. Health and Lands - and. its -

Promotions to 8 grada in the 1790-02.
Railway Department- 969. Partial’ treatment of Muslims in  the

See ¢ Blogk Tnspector(s) . Lands and its ——. 662,909,

ASSISTANT BLOCK INSPECTORS— ' Department of Education, Health and
ASSISTANT ENGINEER(S)— Treatment of Muslim employees. in the

Question re creation of new appointments | Department of Education, = Health
of in the Central Public Works and Lands and its ——. 788-89.
Department, 504-96. AUDIT—

See.also © Engineer(s) . Demand for Grant. 1241,

ASSISTANT FI\AS.NCIAL ADVISER— AUDIT AND: ACCOUNTS SERVICE—

See * Financial Adviser », See ** Indian —— .

=
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AUDIT (RATLWAYS)—
Demand for Grant. 727. |
AUTHOR(8)—

Question re —— of dramas broadeasted |
by the All-India Radio. 1794-95.

AUTOMATIC SPRINKLER(S)—

See ** Sprinkler(s) ",
AUTUMN SESSION—
See ** Session ™ |
AVIATION— \I
Demand for Grant. 1244, ‘
AWAZ—
Question re qualifications of sub-editors of
Sarang and —— . 1793-94. ‘
AYURVEDIC DISPENSARY(IES)—
Question re—
Opening of more —— and Unani dns

pensaries in New Delhi. 49.
Purchase of medicines for the New Delhi
—— and Unani dispensaries. 41.
AZHAR ALI, MR. MUHAMMAD—
Agricultural Produce Cess Bill— |
Motion to refer to Select Committee.
1022-25.
Aligarh Muslim University (Amendment)
Bill—

Motions to consider and to circulate.

394, 396-97
Defence of India (Amendment) Bill—
Motion to pass. 2079-80.
Demand for supplementary grant in respect |
of Police. 1970, 1972.
Drugs Bill—
Gonmdera.ﬁon of clauses. 2223, 2226,
2241.

AZHAR ALI, MR. MUHAMMAD—contd.

Indian Merchant Shipping (Amendment)
Bill—

Motions to consider, to circulate and to
refer to  Select Committee. 358-60.

Indian Mines (Amendment) Bill—
Motion to consider. 2256-57.

Indian Railways (Amendment) Bill—
Motion for leave to introduce. 2074.

Indian Tariff (Sepond Amendment) Bill—
Motion to consider. 2163.

Motion re election of the Standing Com-
mitte for the Department of Communica-
tions. 1274-75.

Motion to reduce demand for * Executive

Couneil ™ re—
Grievances of Government employees.
1223.
Taxation policy of Government. 1205.
Motion to reduce demand for ** Railway
Board ' re conditions of service of rail-
ways. 721-24,
Motor Vehicles (Amendment) Bill—
Motion to pass. 2276-77.
National Service (European British Sub-
jects) Bill—

Motion to consider. 2(26-27.
Consideration of clauses. 2035.

Question re—

Abolition of posts in grade V of Assistant
Station Masters in Delhi Division of
the North Western Railway. 235-36.

Agreement of the North Western Rail-
way with the Managing Director of
the Jagadhri Light Railway. 1792.

Allotment of quarters in New Delhi.
1457. -

Appeals against penalties imposed on
Income-tax Officers in the United

Election of —— to the Public Accounts Provinoes: ' 42-48;

Committee, 604. Appoi of a temp Adbideli od
Excise Profits Tax Bill— Archamology. 1032.

Motions to refer to Select Ca ittee and Assil Signal and Block Inspectors

to circulate. 122.
Motion to consider. 1287-1290.
Consideration of clause 14. 1560, 1561.
General discussion of the Genegal Budget.
934-36.

G 1di of the Railway Budget.
514-17.

Indian Arbitration Bill— ‘
Consideration of clauses. 437, 438.

Indian Finance Bill—

Motion to consider.
1902.

1704, 1718, 1898- |

employed on the Oudh and Rohil-
kund and East Indian Railways.
974. =
Bringing into operation of the State
Railway Code for the Traffic Depart-
ment 1Commercul) on State Rm]ways
“751

on railways, 2269,

Central Public Works De; ent Staff
owning houses in Delhi or New Delhi

| and residing in Government. quarters.

“ 1456-57.

i




.

AZHAR ALI, MR. MUHAMMAD—contd.
Question re—contd.

INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 15

T
|

Certain types of quarters occupied by the
Central Public Works Department
staff. 1457-58.

Charges for lorry transport between
Jammu and Srinagar, ete. 755.
City booking and parcel offices worked by
Messrs Thomas Cook and Company.

753. iy

Cork trees grown in India. 1668.

Creation of new appointments of Assis-
tant Engineers in the Central Public
Works Department. 594-96.

Demand for unorthodox * €’ type quar-
ters in New Delhi. 589-91.

Duties of Assistant Officers and Trans-
portation Inspectors on State Rail-
ways. 429.

Enquiry about the sale of houses built
with loans from Government by the
Government of India staff. 1456.

E: ination for recrui of Postal
Inspectors. 1169-71.

Exercise of certain powers vested in the
General Manager, North Western
Railway, by the Assistant Transporta-
tion Officer, Delhi. 8-9.

Gri of Muslim employees of the
Moradabad Division of the East In-
dian Railway. 1792-93. !

Grievances of officers in the lower|

AZHAR ALI, MR. MUHAMMAD-—contd.

Question re—contd.

Irregularities in the running of special
trains in the North Western Railway.
752.

Lay-out of the Improvement Trust plots
in certain areas in Delhi. 591-92.

Location of a tuberculosis elinic in Karol
Bagh, Delhi. 1857-58.

Money spent on ** Visit India  adver-
- tisement. 756.

Monopoly enjoyed in respect of Rail-
cum-Road tickets by Messrs. N. D.
Radha Krishan and Sons. 755-56.

poly for i tracts on the

East Indian Railway. 428.

Mutual Guarantee Fund of the old East
Indian Railway Company. 751-52.

Non-grant of Separation Allowance to the
Indian Medical Department. 2067.

ing of Degree College in New Delhi.

1856-57.

Out-agencies opened and closed on the
North Western Railway. 753-54.
Passes granted to Messrs. N. D. Radha

Krishan and Sons of Rawalpindi by

certain Railways. 755.

P of wages of workers in the Gov-
ernment of India Press, New Delhi.
1040-41.

Promotions to accountant’s grade in the
Government of India Presses. 1041-42.

Promoti to Assi 's grade in the

M.

gazetted service on State Rail
751,

Higher prices charged for articles sold by
Major Kunwar Deep Chand at  Delhi
Railway Station. 429.

Imposition of a circumstances and pro- |
perty tax by a Government or a local
body. 349.

Imposition. of cir and pro-
perty tax on persons serving under
the Central Government, by District
Boards in the United Provineces. 670,
1098, 1736. 3

Improvements in, and construction of
mord, quartersin New Delhi. . 1033-34.

Increase in the. prices of optical goods
and certain other articles, 1668-69.

Tnsanitary condition of certain lanes and
roads in Karol Bagh, Delhi. 592-93.

Insp on State Rail . 420,

Installation of sanitary fittings, ete., in

Labour Department.  1034-35.
Promotions to Assistant’s grade in the
Legislative Assembly ~ Department.
1035.
Promotions to Assistant’s grade in the
Political Department. 1035-36.
Railway passes allowed tc Messrs. Thom-
as Cook and Company and their staff.
753.
Recruitment of elerks in the Offices’ of
the All-India- Radio. 1168-69.
Recruitment of guards on the North
Western  Railway. 972-73, 1460.
Recruitments to the Imperial Records
Department. 593-94. a
Relieving guards in certain divisions of
the East Indian Railway. 237.
Rent charged for officer’s b lows and
unorthodox quarters in New Delhi.

Karol Bagh, Delhi. 1453-54. &

Investigation, ete., of offences under 1256-5 ol 5
section 112 of the Indian Railway R of the Central Publicity
Act. 9. Bureau. 756.
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AZHAR ALL, MR. MUHAMMAD—contld.
Question re—concld.

Representation of Muslims in the ranks
of Signal and Block Tnspectors on the
East Indian Railway. 973, 974.

Re-weighment of loaded wagons at
Delhi Kishanganj. 231-32.

Scales of pay of Station Masters on the
East Indian Railway. 236, 1100.

Selection posts or selection grades on
State Railways. 14.

\

5

Seniority of Assistant Signal and Block |

Inspectors  on the East lndinnl
Railway. 974.

Seniority of Train E s on the
East Indian Railway. 14-15, 1458.

Separate cadrés in gazetted Services on
State Railways. 750.

Situation in Waziristan and tribal areas, ‘

1171-92:

Splitting up of the Posts and Telegraphs
Department. 2135-36.

Staff attached to the Estate Office,
Central Public Works Department.
1457,

Train disaster near Hazaribagh on the
East Indian Railway. 14.

Uniformity in respect of seniority, etc.,
in each division of the Bast Indian
Railway. 236-37.

Withdrawal of bed couches from certain
waiting rooms on the East Indian
Railway. 429, 1870.

Working of the Regulations regarding
disciplinary actions against non-
gazetted staff on State Railways 428.

Working of the Transportation School at
Chandausi on the Fast Indian Rail-
way. 427-28.

Workingn of the trains between Hardwar

and Rikhikesh on the East Indian
Railway. 427.
Question (Supplementary

Arrangements  for ﬁhe su and

p;ghm of ghee for the troopa

Condition of the dome of the Taj Mahal.
1242,

Observance of morning office hours
during summer months in the Gov-
ernment of India offices. 2072.

on of Trade Marks Bill—

woonnder 4486,
re ing principles in respect

of oikering £ ok R e

197-98, -

ys.

|

B
BAJORIA; BABU BALINATH—
Election of ~—— to the Standing Finance
Committee. 1928,

Excess Profits Tax Bill—
Motions torefer to Select Committee

and to circulate. 106, 129-132, 239-
Motion to copsider. 1205-1300, 1304.
1347, 1348,
Consideration of—
Clause 2. 1626-27, 1627.28, 1629,
632,
Clause 4. 1377, 1382, 1386, 1394,

1395, 140001, 1402, 1409.

Clause 6. 1420, 1422-23, 1424, 1484,
1485, 1486, 1539,

Clause 8. 149192, 1404, 1495-96,
1540, 1541.

Clause 10. 1549-50.

Clause 14. 1558-60, 1561.

Clause 15. 1564, 1565,

Clause 16. 1566, 1568.

Clavse 26. 1572-73, 1574.

Schedule 1. 1612-13, 1614, 1615,
1617-18, 1619,

Motion to pass. 1654.
Indian Finance Bill—

Motion to consider.
Motion re—

El of the Standing ('
roads. 1272,

Election of the Standing Finance Com-

mittee for Railways. 1463.

Motion to reduce demand for—
** Executive Council "’ re—

Indifferent attitude of the Govern-
ment towards the welfare of the
Scheduled Castes, 1234-35.

Taxation policy of Government.

1722, 1723-25.

for

1190, 1192-94,
War aims of the British Government.
1154,

Question (Supplementary) re system of
giving  advertisements on  certain
Railways. 1371

BAJPAI, THE HONOURABLE SIR

GIRJA SHANKAR—
Agricultural Produce Cess Bill—
Motion for leave to introduce. 881,
Motions to consider and to circulate.
992, 993-97, 999, 1003, 1005, 1010,
1017-20.
Motion to refer to Selwt Committee..
1023.

A

1Y
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BAJPAI, THE HONOURABLE
GIRJA SHANKAR—contd.
Agricultural Produce Cess Bill—cont/;

Motion e appointment of Khan Sahib
Abdul Hamid to the Felect Committee,
1317,

Presentation of the Report of the Select
Committee. 1674,

Motion to consider. 2099,
2108, 2112, 2113-15.

Consideration of clauses, 2118, 2119,

Motion to pass. 2120.

Aligarh Muslim University ( Amendment)
Bill—

Motions to consider and to circulate.
383, 385, 388-91, 396.

Demand for Supplementary Grant
respect of Delhi. 1976,

Drugs Bill—

Introdvetion, 85

Motion to refer to Select Committee.
320,

Motion re extension of time appointed
for presentation of the Report of
Select Committee. 980, 952, 983.84.

Presentation of the Report of the Select
Committee. 1376.

Motion to consider. 2166-69, 2181,
2185, 2190, 2211, 2216-20.

Consideration of clauses, 2220, 222]-
22, 2222, 2225, 2227, 2228, 2230,
2232, 2233, 2234, 2236, 2238-39,
2241, 2242, 2243, 2245, 2246, 2247,

Memon to pass. 2249, 2251-52.

Indian Emigration (Amendment) Bill—
Motion for leave to introduce. 476,
Motion to consider. 583-84.

Motion to pass. 584,

Indian Finance Bill—

2094-97,

in

Motion to consider. 1683, 1756-57,
1758-60, 1773.
Indian Merchant Shipping (A d )
Bill—
to ider, to circulate and to
refer to Selcct Committee. 357, 365-
68, 369, 371. .
Motion re election of the Standing Commit,
tee on Emigration. 1468, 1469-70.
Qath of Office. 1, 2065.
Resolution re—
Picture Gallery for New Delhi. £44.45,

Remeval of disabilities of Indians in the
British Commonwealth of Nations,
1827, 1828, 1829, 1834-39.

Utilization of the Kamran dues for the

accommodation of Pilgrims. 1845,
1846, 1849, 1850-51.

}

|

SIR i BALUCHISTAN—

Question re—
of a Degree College in ——,

Recruitment of postal clerks in the Sind
and Cirele,. 1999-2000,
BANERJEA, DR. P. N.—
Agricultural Produce Cess Bill-
Motions to consider and. to eirculate.
956,
Motion to consider.

2007,
ndment) Bill—
2050,

Defence of India (:
Motion to consider.

Demand for Supplementary Grant in res-

pect of —

Mint. 1974

Stamps. 19€5, 1966.
Drugs Bill—

Motion re¢ extension of time appointed
for presentation of the Report of
Select Committee, 984,

Motion to consider. 2185-89,
2193, 2196, 2197.

Consideration of clauses, 2223, 2226,
2227, 9234, 2947

Motion to pass. 2250.

Election of —— to the Standing Finance

Committee. 1928.

Excess Profits Tax Bill—

Motions to refer to Select Committee
and to circulate. 92, 93-99, 321.

Motion to consider. 1344.

Consideration of— -

Clause 2. 1635.
Clause 4. 1377, 1378, 1388.
Clause 5. 1418-19.
Clauge 6. 1506-07.
Clause 12. 1554-1555.
Clause 13. 1556.
Clause 18. 1569-70.
Schedule I. 1619, 1620.
General discussion of the General Budget

927, 928, 929-30, 938.

General discussion of the Railway Budget.

498-502.

Indian Finance Bill—

Motion to consider.
1702, 1705.

Consideration of—
Clause 4. 1949-50.
Schedule I. 1951

Motion re election of the Standing Finance

Committee. 1471-72.

2191,

1680, 1684 1696-
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BANERJEA, DR P. N.—contd.
Motion to reduce demand for—
* Executive Council * re—
Importance of initiating a decisive
policy of training Indians to under- i
take the defence of the country and |
of establishing a Defence Advisory
Committee. 1051,1052,1053, 1070.
Indianisation of the Indian army.
1073.75. ”
War aims of the British Government.
1142-44, 1147,
Resolution re—

Amendment of rules governing the grant
of travelling and other allowances to
Members of the Indian Legislature. | B
329.

Guiding principles in respect of
tracts on Indian Rail »
BANK(S)—
Question re—

Advisory  Committee for controlling
the Allianz und Stuttgarter Life ——.
482,

Appointment of Messrs. Ferguson and
Company as the Managers of the
Allianz und Stuttgarter Life ——,
481-82,

o)

of the

198.

in thead ion and staff
Allianz und Stuttgarter Life
482.83

Legislation giving effect to the recom-
mendations of the Governor of the
Reserve re small ——, 481,

BARAMCHAL—
Question re—

Construction of waiting rooms at ——
on the Assam Bengal Railway. 6.7.

Female waiting shed at on the
Assam Bengal Railway. 7, 43.

Verandahs at —— on the Assam Bengal
Railway, 43.

Verandahs of the station house at ——
on the Assam Bengal Railway. 7.

BATHING ARRANGEMENT(S)—
Question re—

—— for third class passengers on North
Western Railway. 1176-77.

—— for third class passengers on rail-
ways. 35-37.

BAZAR AREA—
Question re inclusion of certain areas with- l

iz:’ the of the Lahore Cantonment. r

165. .

B

BHAGCHAND SONI,

BHUTTO, MR. NABI BAKSH
BAKSH-

BEARER(S)—

Question re—
Absence of waiting room —— at Malak-
wal Railway Station. 972.

Inadequacy of waiting room — at
certain stations on the East Indian
Railway. 561.

BED COUCH(ES)—

See ** Couch(es) .

BENGAL— e

Question re special trains run for Haj pil-
grims from ——, ete. 1263-64.

BENGAL AND NORTH WESTERN RATL-
WA

See * Railway(s) .

EWOOR, SIR GURUNATH—

Indian Finance Bill—
Motion to consider. 1742, 1744.
Consideration of Schedule I. 1953-55.

Motion to reduce demand for* Executive
Council ** re grievances of Government
employees. 1217-18.

Oath of Office. 849,

RAT BAHADUR

SETH—

Excess Profits Tax Bill—
Motions to refer to Select Committee

and to circulate. 273-74.
TLLAHI

Pe) 1di

of the Railway Budget.

520-21.

Motion to reduce demand for ** Railway

Board ™ re Muslim grievances. 696-99.

Question re—

Absence of Muslim Officers in the Attach-
ed Offices of the Department of Bdu-
cation, Health and Lands.  904-06.

Absence of Muslim Officers in the De-
partment of Education, Health and
Lands. 903.

Excavation and conservation works
done by the Archmological Depart-
ment. 1027-28,

TLL(S)—
Agricultural Produce Cess—

Introduced. 881:

Motions to consider and to circulate.
992-1020.

Motion to circulate, withdrawn. 1020,

Motion to refer to Select Committee.
1020-25.

Referred to Select C

Appointment of Khan Sahib

amid to the Select
1317.

1025.
Abdul
Committee.

.
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BILL(S)—contd.
Agricultural Produce Cess Bill—contd.
Presentation of the Repnrt of the Select |

|
|
\
Committee. 167 |
Considered and 2094-2120. |
Aligarh Muslim  University (Amend
ment)— ‘
Introduced. 156.
Moti: to ider and to late. |
379-97. {
Circulated. 397.
Coal Mines Safety (Stowing) Amend- |
ment— \

Considered and passed. 987-92.

Passed by the Council of State. 1737.
Code of Civil Procedure (Amendment)—

Assent of Governor General. 54.

(A d +1

Introduced. 881. “

Code of Criminal Proced

BILL(S)—contd.
Drugs—contd.

Consideration of—contd.
Clause 24. 2245-46.
Clause 32. 2246-48.
Heading to Chapter II. 2231
Schedule 1. 2248.
Motion to pass. 2249-52.
Excess profits Tax—

Introduced. 87.

Motions to refer to Select Committee
and to circulate. 87-132, 239-79,
206-324.

Motion to circulate negatived. 323.

Referred to Select Committee. 324.

Presentation . of the Repnn of the
Select Committee.

979.
Monon to consider. 12751308, 1317-61.

—— (Amendment of Section 205)—
Appointment of certain Members to
the Select Committee. 2205.

Code of Criminal Procedure (Amendment) |
—— (Amendment of Section 386)—
Appointment of certain Members to

the Select Committee. 2205.
2 P
Assent of” Governor General.

Defence of India—

Assent of Governor General. 54. |

Defence of India (Amendment)— |
Introduced. 1928.
Motion to consider. 2049-63, 2074-76.
Motion to pass. 2076-93.

Passed. 2094, '

Drugs—

Introduced. 85.

Referred to Select Committee. ?30
Motion re ion of time app
for presentation of the Report of
__ Select Committee. 980-87. ‘
Presentation of the Rnport of the Select |
_Committee. 1376. ‘
Mohon to consider. 2166-2204, 2206- 2(»
Consideration of—
~ Clause 3. 2220-23.'
Clause 5. 2231-34.
Clause 6. 2234:35.
New clause 7. 2236-37.

Toid,

54.

Clause' 7. 2224-27, 2237-40. ’
Clanse 9. 2227-28.

Clause 11. 2228.31. |
Clause 15. 2240. |
Clause 1'7 2241-42. [
Clause 2243, |
Clause 21 2244-45. |

of —
1637-38.
1626-37.

C%nse l
Clause 2.
Clause 4. 1376-1418.
Clause 5. 1418-20.
Clause 6. 1420-24, 1476-89, 1501-11, -
1524-40.

Clause 7. 1489-01.
Clause 8. 1491-1501, 1540-45.
Clause 9. 154546,
Clause 10. 1546-50.
Clause 11. 1550-54.
Clause 12. 1554-55.
Clause 13.
Clause 14.
Clause 15.
Clause 16. .
Clause 17. 1568-69.
Clause 18.
Clause 19. 1571-72.
Clause 26.
Clause 27.
Schedule T. 1578-81, 1612-25.
Schedule TI. 1625-26.
Preamble. 1638-41.

Motion to pass. 1641-60.

Passed as amended. 1660.

Passed by the Council of State with
amendments. 1874

Amendments made by the Council of
State agreed to. 2126-27.

Factories (Amendment)—

Introduced. 476.

Motions to consider and to circulate.
566-75.

Motion to ecirculate negatived. 575.

Consideration of clauses. 575-82.

Motion to pass. 582-83.

1577-78.




20 INDEX TO LEGISLATIVE ASSEMBLY DEBATES.

BILL/S)—cont.

Factories (Amendment)—coutd.
Pagsed as amended, 285,
Passed by the Council of State with
amendments. 980,

Amendments made by the Council of |

State agreed to, 2146,
Foreigners —

Introduced. S€.87,

Considered and passed. 526-27.

Passed by the Couneil of State. 562,
Ingome-tax -Law  Amendment—.
Introduced. 563,
Considered and passed. %81-83.
Passed by the Council of State. 1737,
Indian Aireraft (Amendment)—
Assent of Governor General.
Indian Air Force Volunteer
{Diseipline)—
Assent of Governor General, 54.
Indian Arbitration —
Presentation of the
Select Committee.
Motion to consider. 430-34,
Consideration of clauses.  434-45.
Passed, as amended. 445.

Passed by the Council of State. 980.
Indian Carriage by Air (Amendment)—
Assent of Governor General. 54.

Indian Census— »

54.
Reserve

Report. of the
58. ¥

Considered and passed. 563-66.
- Passed by the Council of State. 980.
Indian Emigration (Amendment)—
Introduced. 476.
Considered and passed. 583-85.
Passed by the Council of State. 980.
Indian Finance—
Introduced. 872. :
Motion to consider. 1676-1725, 1737-
90, 1875-1918.
Consideration of —
Clause 2. 1918.-20.
Clause 3. 1920.21, 192542, 1960-61.
Clause 4. 1942.50.
Clause 7. 1958.60.
Schedule 1. 1950-57.

Passed as amended. 1969, 1961-64.
Passed by the Council of State. 2146,
Indian Merchant Shipping (Amendment)—

Motions to consider, to circnlate and

to refer to~ Select Committee.
350.78.
Circulated. 378.

|

|

BILL(S)—contd.

Indidn Mines (Amendment)-—=
Introduced. 1476. -
Considered and passed. 2252-60.

Indian Oaths (Amendment)—
Assent of Governor General. 54.

Indian Penal Code (Amendment)—-
Moti to consider and to circul

155-56.
Circulated. 156.

Indian Railways (Amendment)——(1039)
-—Assent of Governor General. 54.
Indian Railways (A d ) (1940)
—{(Mr. Muhammad Azhar ~Ali}—

Introduced. 2074.

Indian Rubber Control (Amendment)—
Assent of Governor General. 354.

Indian _Salt (Amendment)—

Assent. of Governor General. 54.

Indian Tariff (Amendment)—
Introduced. 1675,

Considered  and passed. 2147-36.
Indian Tariff (Second Amendment)—
Introduced. 1675-76.

Considered and passed. 2156-66.
Indian Tariff (Fourth Améndment,
Assent of Governor General. 54,
Indian Tea Cess (Amendment)—

Assent of Governor General. 54,
Indian Tea Control (Amendment)—
Introduced. 2073-74.
Insurance (Amendment)—
Introduced. 1675.
Considered and passed. 2120.26.
(Second A d
Assent of Governor General. 54, -
Land Purchase—
Question re effect of the —— on Indians
in Burma. 139-40.

Assent of Governor General. 54.
Motor Vehicles (Amendment) —— (1039)—
54.

Assent of Governor General.
MotorVehicles (Amendment —— (1940)—

Introduced. 1737.

Considered and passed. 2275-76,
National Service (European British Sub-

TN
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BILI(S)—contd. | BILL(S)—coneld.
National ~ Service  (Buropean = British | Transfer of Property (Amendment)—
|

Subjects)—contd Introduced. 156-57.
Passod as amended. 2048, Workmen's ~  compensation (Second
Assent. of Governor General. 54

Offencés on ~ Ships and  Aircraft— s >
Introduced. S5. BINDERY ESTABLISHME!\"I‘(b)-
Considered and passed. 331. . Question re vacancies filled in the com-

l posing and ~—— of the Government of

Passed by the Council of State. 2274. } Amendment)—

Passed by the Council of State. 562. B -
Panth Piploda (Buxts (Amendment)— Tndia Press, New Delbi. 1444-46.
Assent of Governor General.  54. BLASTING—
Parsi Marriage and Divorce (Amend-: Question re—— of rocks by gun powder

"A“‘"‘)— B 0 o s | in Karol Bagh, Delhi. 48.

= passed by the Council of State laid | NI S

on the table. 910. ;BL\,O( “(ngf\:I‘(b.)f
Considered and passed. 2073. ‘ e “‘ % ﬂfr" ({) ." 3

Petroleum (Amendment)— { Blb(‘( 1;‘ INSPECTOR(S)—

Introdueed. 1675. uestion re—
C?msid:red a.n(li x;:ssed 2260-61, 2274- Assistant Signal and —— employed on
5. : the Oudh and Rehilkhund and East

Press and Registration of Books (Amend-|  p IneY Baitmeye- S0 SO,
ment)— ‘ Repr ¥
Motion g = ranks of Signal and —— on the
Mxeum:lmﬁmcu]lg;e. g East Indian Railway. .913i 973.

B ;i i TR S Seniority of Assistant Signal and ——
e]fz!ﬁ;;t::l(;:d('fh;‘:genc) Dot on the East Indian Railway. 974,
&nside;:d t?;zd &9«1 324.25. BLQO“CI; MAINTAINERS—

Passed by uncil of State. 562. estion re— .

Registratior of Trade Marks— —— on the North Western Railway.
Pr;ze;nta?;n of the Report of the Pr42(}-'27, ]l(;& = e,

Select Committee. 58. ovision of rent-iree t
Motion to consider. 445-46. on the North Western Rail-
Consideration of clauses. 447-55. way. 1374, 1597.

Passed, as amended. 455. "Treatment of —— on the North Western
Passed by the Council of State. 980. Railway as inferior staff for pur-

Repealing ;32 m Gm‘l_l poses of leave rules. 1599.
SeRRUCyoetior Genieral.’ 0%, BOARD OF SECONDARY EDUCA-

B&m Ba:;& of India (Amendment)— TION—
lhdndte L2 o Question re appointments of Sikhs in
Considered and passed. = 585-80. the offices of the Superintendent
Passéd by the Council of State. 980. of Education and the Secretary,

Re;ervo Bank of India (Closing of Annual , Delhi. 1446-47.

e im i T R
Considered and passed. 583. jostion: * fe. BIAGUACEEE 278
Passed by the Council of State. Railway Workshops. 34-35.

980. . | BOMBAY—

Reserve Bank of India (Second Amend-| —Question re— <
ment)— Concession tickets issued to indigent
Introduced. 563. Haj pilgrims in —— -89.
Considered and passed. 883-91. Promotions of officiating Divisional
Passed by the Council of State. 1737, ‘Accountants by the Accountant

Royal Indian Navy (Extension of Ser- General, —. 849-50, 1104. =
ot Working of the —— Multiple Unit
Introduced. 86. Service on the Great Indian Penin-

Considered and passed. 327-28. | sula Railway by certain  drivers.
Passed by the Council of State. 562. 2002-03.
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BOMBAY, BARODA AND CENTRAL
INDIA RATLWAY—
See *“ Railway(s) .

BOMBAY POSTAL CIRCLE—

Question re—
Instructions re grant of extensions of
service inthe —. 1178.

Pm Oiﬁces in the —. 1!78 79.

BOYLE, MR. J. D.—contd.

National Service (European British Sub-
jects) Bill—
Motion to consider. 2017, 2018, 2020,

2023.

Question re refusal of leave to subordinates
on the Great Indian Peninsula and East
Indian Rnilways 15.

vy result of
for recruitment of clerks i in the —.
1179.
BONUS—
Question 7¢ demand of war —— by the
Assam Bengal  Railway employces.

968.
BOOKING(S)—
Question re stoppane of —— of Haj
pllgmus by * Khosru ” and ** Tslami ”.

BOOKI\G OFFICE(S)—
Question re—
City —— at Sukkur. 39.
City —— and parcel offices worked by
Measm Thomas Cook and Company.

BOOK STALL(S)—
Question re
Western Railway. 542-43, 971-72.
BOTANICAL SURVEY—
Demand for Grant. 1242,
BOUNTY(IES)—
Quesﬁon re grant of —— for building of
ships in Indxa 1436-
BOYLE, MR. J. D.—
Agnculmra.l Produce Cess Bill—
Motion to consider. 2103-04.
Arrangement re discussion of the railway
demands for grants. 563.
Drugs Bill—
Motion to consider. 2179-85, 2207,
2208.
Consideration of clauses. 2246
Election of —— to the Standii

contract on the North- |

Q (Sup y) re bers of
the Army in Indlrﬂeserve of Officers and
retired officers of the Indian Medical
Service recalled to India owing to the
outbreak of war. 337.

Registration of Trade Marks Bill—
Consideration of clauses. 447, 451,

452

R d of rules g
ing the gnmt of travelling a.nd other

{ allowances to Members of the Indian

| Legislature. 330.

BRANCH(ES)—

Question re—
Grant of all
charge of —— in the Supply Dapart
ment. 1259-60.
Permanent location. of ‘staff in—— of
the Army Headquarters. 665-66.
| BRANCH OFFICE—

Question re maintenance of a —— of the
League of Nations in India. 1427.
BRANCH POST OFFICE(S)—
See ** Post Office(s) ™.
BRIDGE(S)—

Question re maintenance of the road run-
ning from —— to goods Shed at Delhi
Shahdara. 561, 1870.

BRIDGE DEPARTMENT STAFF—

Question re discharge of —— on the North
Western Railway. 1164-66, 2005.

See also ** Stafl ™.
BRIDGE ENGINEERING WORKS-—
Question re—

for the Department of Cnmmerce.
1736.

Indian Finance Bill-
Motion to consider. 1708.

to occupy quarters by the

Bndge Inspectors, —— at Manmad,
Great Indian Peninsula Railway.
966.

Conﬁrmuhon of workmen in the— at
d, Great Indian Peninsula

Indian Merchant Shipping (A d )
Bi

Motions to consider, to circulate and to

Rm.lwa_\. 966-67.
Disabilities of the subordinates of the

refer to Select Commitree. 3354, 355-
57, 358, 362, 363.
Insurance (Amendment) Bill—
Consideration of clanses. 2123.
Motion to reduce demand for * Executive |
Council ™ re" grievances of Government
employees. 1211,

——— at Manmad, Great Indian Penin-
sula Railway. 966.

Expenditure on improvement sin the——
at Manmad, Great Indian Peninsula
Railway. 967, 1873.

Staff in the —— at Manmad, Great
Indian Peninsula Railway. 957-65.
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BRIDGE INSPECTOR(S)— {
See ** Inspector(s) .

BRITISH COMMONWEALTH OF  NA-|
TIONS— |
See ** Commonwealth of Nations”. |

BRITISH GOVERNMENT—

Motion to reduce demand for *“ Executive
Council > re war aims of the——.
1120-58.

Question re purchascs made by the Govern-
ment of India on behalf of the —.

172.
BRITISH INFANTRY BAZAR— \

Question re placing of the — of Allaha-
bad Cantonment out of bounds for
troops. 896-97, 1873.

BRITISH OFFICIAL(S)—

Q re y of eom of
the Leader of the House with—— re
War, ete. 141.

BRITISH SUBJECT(S)—
Question re 1 tional service for

Q P y
European ——in India. 137-38.
BRITISH TERRITORY—
Question re persons kidnapped and killed
from by tribal gangs. 399-403,

1101-02.
BRITISH TROOP(S)—
See ** Troop(s) .
BRITISH UNIT(8)—
Question re—
Employment of servants through Con-
tractors in . 897.
Monopoly of trade of —— held by Army
Institute 5. 897,
BROADCASTING—
Demand for Grant. 1244.
Demand for Grant in respect of ** Capital
Outlay on —— . 1245.
Question re—
Language used by the All-India Radio
in——. 1592-94.
N of prog lating to
Sikh culture. 1602.
BROADCASTING STATION(S)—
Question re—

Communal compositién of certain staff

of the at Lahore and Peshawar.
1601.

Establishment of a-——at Karachi.
732. !

Lady announcers appointed in——.
731.

Sikh religious programmes in certain
—. 73940,

See also * Radio Station(s) .

BUDGET/GENERAL—
Presentation of the —— for 1940-41.  850-

72.
(teneral discussion of the —.  910-55.
BUDGET/RAILWAY—
Presentation of the —— for 1940-41. 466-
76.
General discussion of the —.
BUILDING(S)—
Question re—
,—— applications in Cantonments. 878.
— in Calcutta vacated by the Govern-
ment of India on transfer to Delhi.
15-33.
_plans received by the Delhi Im-
provement Trust. 1266-67.
‘ Delay in disposing of the plans in
the Karachi Cantonment. 44-46.
Supervisory staff for in certain
offices in Delhi. 589, 1102-03.
BUILDING INSPECTOR—
See ** Inspector(s) .
| BULIDING OVERSEER(S)—

483-537.

See ** Overseer(s) "'
BULLETIN(S)—
Question re—
Introduction of Hindi News in the
All-Tndia Radio Programmes. 1797.
Introduction of Sanskrit News in

the All-India Radio Programmes.
1797-98.
BUNGALOW(S)—
Question re—

Bye-laws prohibiting the letting out of
out-houses of —— in the Meerut Can-
tonment. 340.

Rent charged for officers’ —— and un-
orthodox quarters in New Delhi. 1256-

57.

BURMA—
Question re—
Effect of the Land Purchase Bill on
Indians in ——. 139-40.
Import of unlicensed rubber from —.
137.
BUSINESS— i
See ** Statement of Business .
BUSS, MR. L. C.—
Election of — to the Standing Finance
Committee. 1928.
Insurance (Amendment) Bill—

Motion to consider. 2121-22.
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CADRE(S)—

CALCUTTA - UN IVEB.SITY ACT—

Ser = Act(s) .
CAMP(S)—
Question re enemy subjects ‘and others
“.detained in the i —— at
Ahmadnagar since the outbreak of war. |
159-160. 1

CAMPBELL, MR. D. C— |

CANDIDATE(S)—

BYE-LAW(8)—

Question re—
——— prohibiting the letting out of out-
houses of bungalows in the Meerut-
Cantonment. 340, [
—regardmg control of temporary
stractures in the Rawalpindi Canton-
ment. 161-162.

!
o |
1

Question r separate —— in gazetted ser-
vices on State Railways. 750. \

CALCULATION(S)—

CANDIDATE(S)—contd.
Question re—contd.

—— taking Appendices C and D exami-
nations on the North Western Railway.
5-6.

Restricted admission of —— to the
Indian Audit and Accounts Service
Examination. 668-69,

Restrictions on —— in examinations
for pi ion tG" higher
on Railways. 1375,

Selection of —— for the post of Traffic
Inspector on the North Western Rail-
way. 1590-91, 2272.78,

PF

Q\lesmn i of the - revenue ea.medICAmmw(S)—*

CALCUTTA—

Question re— ‘
Buildingsin —— vacated by the Govern-
ment, of India on transfer to Delhi. |
15-33.
Help to an Indian shipping company
in sn.cunng site for a ship-building
yard in ——. 1436,

re—

Allowance paid to the Military Estates
Officer of the Lahore for acting
as Executive Officer. 1924,

Appointment of Major J. H. Riley Trving
as executive officer of the Peshawar

338-39.

Assessment value of houses and shops
m zhe Kasauli —-—. ‘1518, 1924.

Income-tax Officers and Examivers in
the Company Districts at —. 1732- {
33. 1

Pay of accountantsin the Government
of India Presses, —— and New Delhi.
2132-33.

Proposal to q{bi;e‘bhe —— Port for Haj

Withd A of P id all
from certain officers on the East Indian |
Railway at

Oath of Office. 893.

Question re—

Appointment of an Indian supervisor
to deal with nppomcmenta of Indian
—— of the Army in India Reserve
of Officers. 2069.

Authorisation of an officer of the Supply
Department to recommend for ad-
ditional war establishments of Indian
Stores Department and Contracts
Directorate. 796-97.

478,

Bye-laws prohlhmnz the letting out of
out-houses of bungalows in the Meerut
340,

Bye-laws regarding control of temporary
structures in the Rawalpindi ——.
161-162.

Delay in disposing of the blntdingphm
in the Karachi

Election rules in —— 3"0 .w

Harassment of vendors at the Ambala
—— and Delhi Railway ' Stations.
1874.

Inclusion of certain areas within the
bazar area of the Lahore ——. ' 165.

Inclusion of certain areas within the
hmxh of the A.llahv.%ad s 479

Inelumon of certain vaﬂagu in the Fateh-

garh ——.  480.

Model housing scheme in' tlie Allahabad
—. 804.

Placing of the British Infantry Bazar
of Allababad —— out of bounds for
troops. 896.97, 1873.

Proposed location of the Cold Storage
Depot near a schoolin the Rawalpindi

13

Raules governing the transfer of Superin-
tendents of the Offices of the Deputy
Daneotors Military ‘Lands and —
1316. P e
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CANTONMENT(S)—contd. < CARETAKER(S)—contd.
Question re—contd. Question re—contd.
System of Army Contractors for the ser- | Recruitment of aSikh as —— in the
vice of British troops in ——. 95-‘ Central Public Works Department.
96. 1993.
Tongag permitted to run from the Meernt | CARGO STEAMER—
—— Railway Station. 1585. | Question re collision of a man-of-war with
CANTONMENT BOARD(S)— = a near Karachi, 286€.

Question re— CAROE, MR. 0. K.—

Allegations aga.mnt‘tba Health Oﬂwr External Affairs Department. Declaration
of the Agra ——. 895. of Exemption laid on the table. 57-

Alleged interferenee in the election of | M 5’." 1 d & g
the elected members on the I‘ernuual' g rgmn t.(]’.."‘( ';N L:;"mlc.l t‘u;“:lxemhve
Tax Committee ouncil " re forward policy e Govern-
182 Witdhe, Sazimie | ment of India in the North-West Fron-
£ 3 27 T
Nominated_ Presidents of ——. 163: tier Bropltion: N skl
& B 3 | CARRIAGE(S)—
Non-extension of the benefit of Provident |
Fand: 60 Menial aarts of e Demand for Grant in respect of * Working
Expenscs—}lunmmnce of —— and

Bj::.?i : 3 Wagon Stock ', 728.
w'_' ment of a —— employee.| Demands for Supplenentary Grants in
e NEE . ) B | respect of * Working Expenses—
Trguble in the Peshawar ——-. 4.&‘ Mainteriance. Off. e AUA pe“agon
| Stock ". 770-73
CAPITAL EXPENDITURE— CARRIAGE AND WAGON STAFF—
«See * Stafl
BROADCAST- | CARRTAGE BY AIR (AMENDMEI\T)
BILL—
Demand for Grant. 1245. See * Tndian —— " under “ Bill(s) .
CAPITAL OUTLAY ON VIZAGAPATAM | GARRIER EQUIFMENT-
mﬁggg— v 1249, Q‘:ﬁ‘ﬂ“ﬂ re erect-i;;‘) . e " and in-

Demand forSupplementary Grant. 1977, 2134.35.
CAPITAL OUTLAY ON TELEPHONE

PROJECTS— CARRY FOR\VARD—

Demand for Grantin respect of “* Indian Question re, allowing of —— of arrears
Posts and Telographs’ ~«(’\oﬁ charged to andlesses for purpose of charging excess
Revenue). 1248, profits tax from the Indian Shipping

CAR(S)— Industry. 1271, 1522,

Question re Diesel —— purchased by the CASH BRANCH(ES)—

North Western Railway. 978-70. Question re assistants and clerks in the
CARCASE(S)— — of the Government of India Offices.

Question re dumping of —— of animals o
near Karol Bagh, Delhi. 1901 CASUAL LEAVE—

CARD PASS| = Question re non-grant of — to mfgﬂor

See Me(?)’— g and daily rated suﬂ on Sum Rlilwaya

. & 557.
CARETAKER(
e . |CATERING ARRANGEMENT(S)—

Questiife- Question e —— on railways. 2269,
Appomtmmt of a —— for the New £ :

ihi Searetarist and Council House, | CATERING CONTRACT(S)—
293 94. See ** Contract(s) "
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|

CATTLE SHOW—

CENTRAL SECRETARIAT—

Question re expenses of the held in| See ** Secretariat .
New Delhi. 1661 ‘CENTRALLY ADMINISTERED
AREA(S)—

CENSUS—
Demand for Grant. 1245. ‘

CENSUS BILL— \
See “ Indian —— ** under “ Bill(s) ™.

Question re complaints of third class pri-
soners in Jails in the ——.  659-60.
Resolution re constitution of the Simla

CENTRAL ADVISORY BOARD OF|  townasa ——. 80420,
EDUCATION— CERTIFICATE(S)—
See ** Advisory Board of Education . Question re production of medical —— by
CENTRAL ADVISORY COUNCIL FOR| Subordinate. Railwsy soffigials. 23,
RAILWAYS— [ 583-35.
CEYLON—

Election of the ——. 1466, 2011-12.
CENTRAL BOARD OF PUBLICITY—

See ** Publicity, Central Board of .
CENTRAL BOARD OF REVENUE—

Demand for Grant. 1240,
Demand for Supplementary Grant.
Question ‘re—

Clerks in the —— Laboratory at Delhi.

1313.
Officers appointed to the —— Service
of Chemists. 1314.
CENTRAL CONTROL ROOM— |
Question re establishment ofa—— at|

Kalyan. 2003-05.
CENTRAL EXCISE DUTIES—
Demand for Grant. 1237.
Demand for Supplementary Grant. 1964,
CENTRAL GOVERNMENT—

Demand for Grant in respect of ** Miscel-
laneous Adjustments between the ——
and Provincial Governments . 1247,

Presentation of the —— appropriation
Accounts and Finance Accounts. 760,

Question re imposition of circumstances
and property tax on persons serving
under the —— by District Boards in
the United Provinces. 604, 669-70,

1968. | ©

1098, 1736.
See also under ** Government of India .
CENTRAL LEGISLATURE—
See ** Legislature .
CENTRAL PUBLIC WORKS DEPART-
MENT—
See ©* Public Works Department ™,
CENTRAL PUBLICITY BUREAU—
Qnes;ion re re-organisation of the ——.
756. -
CENTRAL ROAD FUND—
Demand for Grant. 1246.

Question re position relating to the treat-
ment of Indians in ——. 284-85.

CHAIRMAN, PANEL OF—

See ** Panel of Chairman (en) ™.
HAMBERS, MR. 8. P.
Excess Profits Tax Bill—

Motions to refer to Select Committee
and to circulate. 244, 247-48, 251,
321.

Motion to consider. 1340.

Consideration of—

Clause 2. 1626, 1627, 1630-31, 1632,
1634, 1635, 1636.
Clause 4. 1376, 1404, 1406-08, 1413,
1414-15. 4
Clause 5. 1418, 1419.
Clause 6. 1423-24, 1480,
1537. "
Clause 7. 1490, 1491. -
Clause 8. 1491, 1492, 1493-94, 1495,
1541, 1542-45.
Clause 9. 1545, 1546.
Clause 10. 1547-48, 1550.
Clause 11.  15562.
Clause 13. 1557-58.
Clause 15. 1565.
Clause 16. 1566-67, 1568.
Clause 17.
Clause 18.
Clause 19.
Clause 26.
Clause 37. 1578,
Schedule k1578, 1579,-80, 1580-81,
1613-15, 1616-17, 1622-23, 1624.
Income-Tax Law Amendment Bill—
Motion to consider. 881-82.
Motion to pass: 822.
Oath of Office. 2.
CHANDAUSI—

Question re working of the Transportation
School at —— on the East Indian Rail-
way. 427-28.

1488-89,

1568.
1569, 1570-71.

1571.72.

1572, 1573, 1675, 1576:
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CHAPMAN-MORTIMER, MR: T.— | CIVIL WORKS— AL
Election of —— to the Standing Fmanoe‘ Demand for Grant. 1246.
53 Committee. 1928, |CLASSIFI(.ATION(S)—- vl
Monon to I-educe dﬂ:i.'l’!?'e ffm—“ o%: Question re rules regarding , control
of Govommant, 115680, 1200 cy' and appeal of non-guzetted ailvay
 Railway: Board 7 ro— > servants on State Railways. 556-57.
Control of capital expenditure. 605-| CLERICAL STAFF—

lncr’ease offrelgl'hﬁ.. 645-47.

\ CLERK(S)—

5 08, 623. i See  Staff .
{
|

of a |

to formulato ‘a sound poliey for dep-
reciation and capital expenditure in |
respect of the Railway. 826-27, 834,
839. |
CHAUDHURY, MR. BROJENDRA
NARAYAN— |
Question re buildings in Calcutta vacated |
by the (-overnmcnt of India on tmmfer
to Delbi. * 15-33. 1
CHEMIST(S)— |
Question re officers appointed to the
Central Board of Revenue Service

of ——. 1314.
CHETTIAR, - RAJA

ANNAMALAT

SIR B, R M|

Oath of Office. 1.
CHIEF ACCOUNTS OFFICE—

Question re fixation of pay of retrenched |
staff re-appointed in the Compilation

Section of the ——, North Western Rail- |
way. 416-17.

CIGARE’ITE(S)-— - 1

Question re intsagainst \}'e Hi ]

vending contractor for fruits and — |
at the Delhi Railway Station. 1175.
CIRCULATION RULES—
See ** Rule(s) .
CIRCUMSTANCES TAX— 1
See * Tax(es) }
CITY BOOKI\(: OFI'ICE(‘J)—~
See -'*Bookmg Ofice(s) .
CIVIL (SUPPLY) DEPARTMENT -

Question re—

Allegations of corruption against a
in the Divisional Office; Rawalpindi.
225.

Allotment of quarters to lower-paid
married —— in Néw Delhi.  1994-95.

Assistants’and -~ ini the Cash Branches
of the Government of India Offices.
669.

Certain duties performed by the enquiry
~——— at certan stations on the North
Western Railway. 1502-03:7

Change in the rles regarding promotion
of —— on the North Western Railway.
2136-37.

—— blocked on maximum of their
grades in the North Western Railway
Headqmrtors Office.  2140-41.

- ployed in certain ions of the
Railwa)‘ " Divisional Office, Lahore.
2137.

—— in the Central Board of Revenue
Taboratory at Delhi. 1313.

~ recruited direct in intermediate
grades on the North Western Railway.
749, no4

C ition of ——
ed in tlm Confidential Branch of t.he
North Western Railway. 1795-99.

Communal composition of train ——
and ticket collectors on the North
Western Railway. 1600.

(ompensatmn to —— permanently
located in New Delhi. 1033.

Demotion of staff as train —— on the
North Western Railway. 1583-89.

Employment of Muslims as Office Super-

~——— on the

Question re observance of 1
presentation in case uf soldier clerks\
employed by th 599,

CIVIL SURGEON—

Question e creation of the appoi of |

Additional —— for Delhi. 48-49. I
CIVIL VETERINARY SERVICES—

Demand for Grant. 1244. |

and
[\ort.h Vhssmm Railway. za‘u

Division —— m the Oontul Seem
tariat. 35.

Exemption of accounts —— from passing
Appendix * D’ examination. 1996.
Female —— in Army Headquarters:

1728.

M2LAD .

n
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CLERK(S)—contd. CLOW, THE HONOURABLE SIR AN-
Question re— DREW—W‘{" 3
Memorial submitted by 'the’ traifi —— Demand for Supplementry Grant in res-
i the ekl Wastobn: Railmaye1586, | Pecvok £
b of; 1 = Working Expenses—Miscellaneous  Ex-
tion in case of sol i - 7. i
by the Civil (Supply ) Dep ‘ 1 of the Railway Budget.
599. ) f 491, 497, 500, 504, 517, 526, 529-
Officers and —— in the office of the‘ 37 =
lucome-t‘x Advuel'. 1312-13. Indian Finance Bill—
ted ion of — Vlohon to consider. 1692, 1695-96,
in the North Westam Railway Head-
quarters Office.  2140. Mosuu.ge from His Excellency the Governor
Procedure for recruitment of —— and General appointing the —— to perform
superintendents in Military ~ Estates the functions ssmgned to the Finance
Offices.  1924-26. Mzmbm‘ on the oceasion of the general
Head i of the Railway Budget.
Office of the \Jonh Western Rall 287,
way. 878-79. Motion re—

Promotion of —— in the North West n
Railway Accounts Department. 875-
76. |

Promotion of train ——  to guards’
“posts on the North Western Railway.
1580,

Provision of an enquiry or reservation
—— at Hyderabad (Sind) Railway |
Station. 541-42.

Provision of uniforms to the train —
on the North Western Railway.
1586-87.

Recruitment of -—— in the North
Western Railway Headquarters Office. !

2138-39.
Recruitment of —— in the Offices of
the All-India Radio. - 1168-69.
Recruitment, of postal —— in the Sind

and Baluchistan Cirele..  1999-2000. |

Selection for p:omomon as Head Per-|
sonnel —— in Divisional offices on the
North Western Railway. 2009

-y result of ion for
recruitment of —— in. the Bombay\
Postal Circle.  1179-80.

Vacancies of —— filled in the Govern-|
ment of India Press, New Delhi.
1443.

CLOW, THE HONOURABLE SIR AX:|
DREW— !
Demand for Grant in respect of ** Railway |

Board ", 605,

Demand for Supplementary Grant in res-|
of—

Interest Charges. 780. |

Stationery and Printing. 1975, |

Working E Maintenance of
Structural Works. 764, 765-66.

Blection of the Central Advisory Council
for Railways. 14466,

Election of the Standing Committee for
Roads. 85, 1272-73.

Election of the Standing Committee .
for the Department of Communica-
tions. 1273-74, 1275.

Election of the Standing Finance Com-
mittee for Railways. 1460, 1465.

Motion to reduce demand for—

** Executive Council” re Government
of India’s policy re recognition of
unions. 1119,

Railway Board re—

Conditions of service in railways. 721,
727,

Control of capital expenditure. 618,
620, 622-23.

Gri of railway employees. 655,
657, 678-83.

Increase of freights. 630, 631, 635,
636, 643, 647-49.

Muslim grievances. 634, 687, 697, 702,
711, 715-20.

Vagaries of the Grand Trunk Express
running between Madras and Delhi,
25.

625,

Motor Vehicles (Amendment) Bill—
Motion for leave to introduce. 1737.
Motion to consider. 2275-76.

Motion to pass. 2276, 2277.

Notification re certain amendments to the
Motor Vehicles International Circula-
tion Rules. 1612.

Presentation of the Railway Budget for
1940-41. 466-76. .

Publicity of the proceedings' of the meet-
ings “of the Select Committee. 1184,
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CLOW, TB'E HONOURABLE SIR ANJ
DREW—concld. |
Besoluhon re—

Ap of a i to for-
“mulate a sound policy for depreciation
and  capital expenditure in respect of
the Railways. 821, 822, 836-37, 838,
839.

Guiding principles in respect of catering
contracts on Iadian Railways. 176,
183, 185, 186, 193-97, 198.

COACHING—

Question e appointment of Muslims as
ctors of —— and Goods on the
North Western Railway. 1995.

COAL MINES SAFETY (STOWING)

AMENDMENT BILL—
See “ Bill (s) .
CODE(S)—

Question re  revision of the on es-
f_a_l:’lishment matters on State Railways.
Y.

CODE OF CIVIL PROCEDURE—

Question re amendment of Section 60

of the

CODE OF CIVIL. PROCEDUR® (AMEND-
MENXNT) BILL—

See ** Bill(s) .

CODE OF CRIMINAL
(AMENDMENT) BILL—
See ** Bill(s) 7.

COIN(S)—

Question re shortage of rupee ——.
1095.

COINAGE (AMENDMENT) BILL-—

See ** Indian —— ** Under * Bill (s) . |

COLD QTORAGE DEPOT— !
Qu i location of the ——

near a achool in the Rawalpindi Can-
tomment. 1314,

COLLAPSE— .

Question re ~—— of the roof of Idgah at |
Agra.  1665. 1

COLLEGE(S)—

Question re—
Opening of a Degree —— in Baluchis- |
tan. 462-63.

- Opening of & Degree —— in New Delhi, |
1856.57.

PROCEDURE

COLLIERY(IES)—
‘Question re—
Loss in the working of the Indian —— .
417-18.
Opening of —— by Government. 419,
COLLISION(S)—
Question re—
—— of a man-of-war with a cargo
steamer near Karachi. 286.
Train —— on the Harhour Branch of the
.Great Indian Peninsula Railway.
1609-11.
COLOUR TEST— =
Question re Station and Assistant Station
Masters passing vision or —— in a lower
standard on the North Western Rail-
way. 1161-62.
COMBINE(S)—
Question re artificial raising of selling
prices by system of —— . 203.
COMMAND(8)—

Question re certain appeals decided by the
Deputy Directors of ——. 163-64.
(,O\IM'\\ DEERING—

Q re ——of for non-
Indian employees of the Defence De-
partment in Simla. 1729.

CO\I\IER('F DEPARTMENT—

Demand for Grant. 1240,
Election_of the Standing Committee for
736.

the

Motion re elachon of the standing com-
mittee for the —. 1466.

Question 7e promotions to assistant’s
grade in the ——. 1440-41, 1666,

COMMERCIAL—

Question re bringing into of of the
State Railway Code for the Traffic
Department —— on State Railways.
751.

COMMERCIAL BRANCH—

Question re passing of the Goods Ac-
counts Examination by staff in the —
of the Bast Indian Railway in the
Howrah Division. 12-13.

{ COMMERCIAL DEPARTMENT —

Question re—
Accounts and —— (s) of the East In-
dian Railway. 10-11.
Application of Fundamental Rule 32(a)
(i) tothe —— of the Great Indian
Peninsula Railway. 1608-09.
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COMMER(/IAL DOCUMENTS bVID]LNCE
See o Blll(s) ‘
COMMERCIAL INTELLIGENCE AND |
STATISTICS— |
Demand for Grant. 1245, |
COMMERCIAL RELATION(S)—
Question re —— between India nnd‘
Japan. 1993-04. \
COMMERCIAL SUPERVISOR(8)—
Question re on the North Wesbern‘
Railway. 876-77. '
COMMISSTON(S)—
Question re—
Eligibility of ex-Executive Officers of ‘
the Indian Territorial Force for A

2068, 2069. |
Giving of emergency —— to the ,\rm\
in India Reserve of Officers, = 1088-
89,
Grant of —— in the Indian Medical |
Service. 2066, |
COMMITTEE(S)—
Election of the Standing —— for the‘
Department of Commerce. 1736.
Election of the Standing Finance —— .|
1928.
Election of the Standing Finance —— for |
Railways. 1927,
Pmsenut.mm of the Report of the——

GOMMOD]TY (IBS)—
Question re method adopted for finding
the best supplier of ——.  1431-
32.

COMMONWEALTH OF NATIONS—
Resolution re removal of disabilities of

Indian in the - British  ——. 1819-
39.
COMMUNAL BAS]\—
Question re— L
Dividing of certain vending contracts
on —— in the Delhi Division of the
North Western Railway. 1176,
Promotion of subordinates on —— on
Railways. 736.
COMMUNAL COMPOSITION —
Question re
of certain Assistant Way Inspectors
on the North Western Railway.
548.

—— of certain staff in the Moradabad

Divisional Offices on the East Indian
Railway. 1181,

——— of certain staff of the Broadcast-
ing Stations at Lahore and Peshawar.
1601.

—— of certain staff recrnited by the
Divisional Superintendent, East In-
dian Railway, Moradabad. 1181.

—— of clerks employed in_the Confi-
dential Branch of the North Wesbem

)Iembm of the Indian Legmlnture‘

1581-84.
Question re—
Advisory —— for controlling the Allianz
und Stuttgarter Life Bank. 803.

Alleged interference in the election of the
elected members on the Terminal
Tax —— of the Ambala Cantonment
Board. 162.

Complusion to intimate holding of any

post on the executive of a trade

union. 135-38

N

of Haj
eonferenees held between the
Unvernment of India and shipping
mpa.nies engaged in pilgrim traffic.

Railway. 179890,

—— of Instructors at the Walton 'I‘ram-
ing School. 1798.

—— of journeymen appointed in certain
shops on the North Western Railway.
1599-1600. e

—— of persons recruited in the General
Manager's Office on the Eastern Ben-
gal Railway. 49.

—— of temporary employees in the
Moradabad Division of the East In-
dian Railway. 1182

—— of train clerks and ticket colleetors
on the North Western Railway.
1600.

COMMUNAL INEQUALITY/(IES)—

Resolution r¢ appointment of a —— to
form:'l;lte a amd policy for deprecia-
tion capif exp-ndxture in respect
of the Railways, 82040,

COMMITTEE ON PETITIO!\S—

Appointment of the —. 2338,

Question re reservation of vacancies to
redress —— in the superior State
Railway Services. 1996-97.

COMMUNXNAL REPRESENTATION—

Question re observance of —— in case of
soldier clerks employed by the Civil
(Supply) Departments. 59.!;

)
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COMMUNICATIONS DEPARTMENT—

\
o
Demand for Grant. 1240, |
Flection of the Standing Commxttee\

s |

for the 1273-75, 1460
O A
/ e in tbe —_— 969 70.
COMMUNITY(TES)—

Question re—

Proportion of diifegent —— in the De-
partment of Edncaﬁon, Health and
Lands. 861, 908-09.

Recruitments by —— in the Supply
Department. 1259, |

COMMUTED VALUE OF PENSIONS— |
Demand for Grant. 1249,
COMPENSATION(S)—
Question re—
—— to.clerks permanently located in
New Delhi. 1033
to staff due to the stoppage of the
Simlaexodus. 1085-96, 1455-56.
COMPENBATORY ALLOWANCE(R)—
See ** Allowance(s) ™.
COMPILATION SECTION— l
Question re—
Fixation of pay of retrenched hands of
of*the North Western Railway
on re-appointment. 1367-68.

Fixation of pay of retrenched staff
re-appointed in the of the Chief
Accounts Office, Western
Railway. 416-17. !

COMPANY(IES)—
Demand for Grant in respect of"Pu.y-»
ments to Indian States and ——

728.

Question re alloeation of quota of pilgrim

North

traffic to shipping ——. 1855, 1863-
64,
COMPANY DISTRICT(S)~
Question re Income-tax Officers and
Examiners in the —— at Calcutta.
1732-33.
COMPLAINT(S)— %
Question re—

against the Building Inspecwr of
the Delhi Improvement Trust.
1269.

—— against the contmctors for vending
fruits, ete., at the Lahore Railway
Station. 758, 2271.

COMPLAINT BOOK(S)—
Question re - at railway ' stations.

1175. i

COMPOSING ESTABLISHMENT(S)--
Question re vacancies filled in the ——
and bindery establishments of the Gov-
ernment of India Press, New Delhi.
1444-46.

COMPULSORY NATIONAL SER-
VICES)—
Sea ** National Service(s) .

CONCESSION TICKET(S)—
See ** Ticket(s) .

| CONDITION(S)—

Question re —— of the ydome of the Taj
Mahal. 1252-54. ]
CONDITIONS OF SERVICE—
Motion to reduce demand for * Railway

Board " re in railways. 721.
27,
CONFERENCE(S)—
Question re—
Calling of a —— to discuss and decide
various problems of Haj traffic.
1988

N of of Haj

Cmnnnween to —— held between the
Government of India and Shipping
companies engaged in pilgrim traffic.

1454,
Proceedings of the Labour and the
Price Control —— . 142.
GONFD)ENTIAL BRA\ICH— By
Questi position of
clerks cmployed in thc ——— of the
North Western Railway. 1798.09.
CONFIRMATION—
Question re—
—— of workmen in the Bridge En-

gineering Works at Manmad, Great
Indian  Peninsula Railway. 966-
67.

—— of certain Assistant Station Masters
and Loco. Inspectors, ete., on the
North Western Rnlwn) - 412-13.

CONGRESS—
Question re—

_— Workmg Committee’s view on the
war.  1098-1100.

Railway earninge from the Tripuri—.
40. <

CONRAN-SMITH, MR. E.—
Oath of Office. 2085.
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| CONTRACT(S)—contd.

CONSERVANCY WORK— |
Quemon re employment of staff for —|
in the Parel Workshops of the Great

Indian  Peninsula  Railway. 547,

2270. ‘
CONSERVATION—

Question re— \

Excavation works and —— done by the |
Archwmological Department. 1027- |
28.

Remarks of Sir Leonard  Woolley
about of archmological remains. |
1251-52. ¢

CO\ISERVATIO’\' ASSISTANT(S)—
Q re of i ts of two

"~ Muslim —— and one Overseer. 1867
68. |

CONSERVATION WORK—

Question re criticism of the —— done by
the Director General of Archaology.
1426-27.

CONSTITUTION—

Question re —— of the Simla town as a

Centrally administered area. 804-20.
CONSTRUCTION— |

Question re—
Allotment of funds for —— of roads in
Sind. 971
—— of a block of kitchens in *“ B ™ type

Question re—conid.

Dividing of certain vending —— on
communal basis in the Delhi Divi-
sion of the North Western Railway.
1176

Giving of —— for vending fruits, ete.,
in the Delhi Division of the North
Western Railway. 757-58.

Monopoly for entgring on the East
Indian Railwdy. 428.

Purchases through —— made by the
Supply Department. 1429-31.

Resolution re guiding principles in respect

of catering —— on Indian Railways.
173-98.
CONTRACTOR(S)—
Question re—
Complaints against the —— for vending
fraits, ete., at the Lahore Railway
Station. 758,227,

Complaints against the Hindu vending

for fruits and cigarettes at the
Delhi Railway Station. 1175.

Employment of servants through ——
in British Units. 897.

Loading and unloading —— on the
North Western Railway. 746-47.

Monopoly of trade of British Units held
by Army Institute —— . 897,

uvamy —fm-t.he service of

Brltuh troops in Cantonments. 895-

unorthodox quarters in New Delhi. 1C0\'TRACT\ DIRECTORATE—

1990.
CONSULATE STAFF—
Qne:tmn re provision of medical relief for
the ——’s etc., at Jalalabad. 968.
CONSULTING ENGINEER(S)——
Q re i
of—mﬂnOentmanbhoWorka
Department. 1267-68.
See also under © Engineer(s) "',
CONTINGENCY(IES)—

Question re lump sum granted for office
establishment and —— to the Advisory
and Liaison Officers in the Supply De-
partment. 797.

CONTRACT(S)—

Question re—

Book-stall —— on the North Western

~ Railway. 542-43,971-72.

—— for supply of porteu on the East
indian Railwa;

—— given on theNorth Western Rail-
way. 51.

Question re—
Authorisation of an officer of the Supply
nt to recommend c.mdldstee

for additional war
Indnn Stores Department and ——
796
Control Of the — . 1260.
Exemption of — from the purview of
the Mi 1 Service Examinati
1039-40.
Recruitment of staff in the —.
1260-62.
CONTROL—
Question re—
Bye-laws regarding —— of temporary
in the Ipindi Canton-
ment. 161-62.

of the General Managers of State
Railways over the Railway Clearing
Accounts Office. 879,
Rules ing classification, —— and
of non-gazetted railway ser-
vants on State Railways. 556-57.
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CONTROL ROOM— COUNCIL OF AGRICULTURAL RE-
Question re establishment of a Central —— SEARCH—
at Kalyan. 2003-05. See ** Imperial — .
CONTROLLER— COUNCIL OF STATE—
Demand for Grant. 1239,

Question re—

Appointment of Adyisers, and ~ Question ¢ — on the North Western

Liaison Officers for Industrics. 1433.|  Railway. 1450.
35. | See also under Inspector(s)."”

Appointment of —— or Liaison Officers | CRIME(S)—
|

f&ri-;)u;;{ie;nndmmoema. 83+ | Question re i Delhi. 2071
8, 792-04. b s
Appointment of Liaison Officersand —— C!,{“}M‘I}\ AL PROCEDURE  (AMEND-
for Industries. 1432. MENT) BILL— 8
CONVERSATION(S)— See * Code of —— " under * Bill(s).”
Question re summary of —— of the CURRENCY—
Leader of the House with British, Demand forGrant. 1246.
Officials re War, ete. 141, | Demand for Supplementary Grant. 1973.

Question re amount of inflation in Paper

CONVEYANCE ALLOWANCE(S)—
See * Allowance(s) .

COOLY(IES)— CUSTODY STORE(S)—
Question re— | Question re frand in the —— at Quetta.
—— promoted to the posts of journey- | 1162-64. .

men on the North Western Railway. CUSTOMS—
.743‘5(), 1459. Demand for Grant. 1237.

Di adcliné i B
& PP CUSTOM(S)— :
ete., in the Moghalpura Workshops, 2 1
North Wegtern Railway. 737-38. Qllle_,l;ion re income from —— and Excise.

CO-OPERATIVE CREDIT SOCIETY—

Question re Secretary of the North Wes" CUSTOMS DEPARTMENT—
4.

BT G Q“;‘t.il‘::d';miment of officers in the
CORK TREE(S)— :
Qmﬁonu( ) grown in Tndia. 1068, g;emﬁvemofm——. 1090-
CORPORATION TAX— Recruitment and training of pool offi-
Demand for Grant in respect of *Taxes cers under the 2067-68.
on Income including P, 1237, Recrui of Muslims as P i
CORRUGATED IRON SHEETS— Officers in the 477-78.
See ** Iron Sheets.” CUSTOMS HOUSE—
CORRUPTION— Question re recruitment of Sikhs in the
ion legations of —— against a 3
B TGi s T st A BRI .
pindi. 225.
COUCH(ES)— o

Question re withdrawal of bed —— from DACOITY (IES)—
certain waiting rooms dn the East In-| ~Question re raids —— and kidnappings in
dian Railway. 429, 1870. agencies and certain districts, 975-78,
COUNCIL HOUSE— DAGA, SETH SUNDER LAL.
Question re— Oath of Office. 1. :
Appointment of a caretaker for the DAILY RATED STAFF—
NewDslhi ~ Secretariat and——,| See * Staff”

203-94. DALAL, DR. R. D—
Opening of a_permanent Post Office in| Drugs Bill—
the — —, New Delhi. 740-41. Motion to consider. 2174-79.
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DALAL, DR. R. D.—contd.

Excess Profits Tax Bill—

Motions to refer to Select C ittee and

| DATTA, MR. AKHIL CHANDRA— contd.

Resolution re—
PR

to circulate. 302-04.

General discussions of the General Bud- |

|

nioget.  930-42.
Indian Finance Bill—
Motion to consider, 1705-07.
DALPAT SINGH, SARDAR BAHADUR
CAPTAIN—- =

of rules governing the grant
of travelling and other allowances to
Members of the Indian Legislature.
Guiding principles in respect of catering
contracts on Indian Railways. 179-
80, 181
Transfer of Property (Amendment) Bill—
Motion for leave to introduce. 156.

. Eleétion of — to the Standing Committee | DAUGHTER—

for Roads. 238, 1524.
QOath of Office. 1.
DATTA, MR. AKHIL CHANDRA —
Excess Profits Tax Bill—
Motions to refer to Select Commit-
tee and to circulate.—207-98, 209-303.
Motion to consider. 1276-1284, 1318.
Consideration of—
Clause 4. 133283, 1384, 1389, '1409-
16, 1412,
Clause 6. 1420,
1525-26, 1533,
Schedule 1.
Clanse 2. 1628-20.

1451,1501-04, 1509,

General discussion of the General Budget.
915-17, 923, 924,
0 1 dli of the Rail
483-86.
Mohon to reduoe demud fnr % Exeounve
: Coungil ” re war. aims of the British
,.u  Government. 1124-27, 1152,
Question re—
Allegations against the Health Officer of
- the Agra Cantonment Board. 895.
Demand for war bonus by the Arsam
Bengal Railway employees. 968,
Denial of the Lenefits of Provident Fund
to menials on the Ansam Bengd
* Railway. 967:68;

Budget

zk (‘on-
tractors in Brmsh Units. 897,
Model housing sgj:er||e in the Allababad
Cantonment. 894, -
Monopoly of trade of British Units held
by Army Institute Contractors. 897
Non-extension of the benefit of Provi-
dent Fund to menial servants of the
Cantonment Boards, 894-95.
Placing of “the British Infantry Bazar
of Allahabad Cantonment out  of
bounds for troops, 896-97, 1873,
System of Army Contractors for the
Service of British troopsin Canton-
ments. 895-96.

Question re repatriation of Mrs. L. N.
Khanna and her from Germany.

2001702,
DEATH-— ®
Expressions of regret on the —— of Mr,
Sham Lal. ~ 52-53.
DEBT—

Demands for Grant in respeet of ** Infer-

est on———and other Obligations and

Reduction or Avoidance of —" 1238,
DEBATE(S)—

Question re  supply of  the of the

Central Legislature to public libraries,

1095- 1690,
DECLARATION OF EXEMPTION-
External Affairs Department ——laid
on the table. 57-58.
me Department ——laid on  the
table, - 54-57, 238.

DEEP CHAND, MAJOR l\U‘iWAR—
Question ze higher prices chmgud for arti-
cles sold by at  Delhi Railway
Station. 420,
DEFENCE(S)—
Motioii to reduce demand for ** Executive
Couneil* re importance of initiating
a decisive policy of training Tndians to
undertake the —— of the country and
of establishing & Défence -Advisory
Committee, 104570,
Question re ships requisitioned by Govern-
ment for purpose. 1437,
DEFENCE ADVISORY COMMITTEE—
See * Advisory Committes(s).”
DEFENCE CO-ORDINATION DEPART-
MEN'

Questaon re—
after 1 of the
“Assistant Secretary, Defence Depart-
ment in the —. 1429,
Creation of and recruitment of staff in the
;z—md Supply Departments. 281-

>,
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DEFENCE DEPARTMENT—
Question re—

Applicants for certain types of quarters |
from the Political and —— . 1990. |

Appoi it after reti t of the
Assistant Secrtary, —— in the Defence |
(Co-ordination Department. 1429,

(& leering of resid for non-\
Indian employees of the —— in Simla. \
1729. ~ |

Non-promotion of a Muslim as Assistant |
Seeretary or Officer Supervisor in the |
——or Army Headquarters, 1516. |

Promotions to Assistant’s grade in the |

=800, i

DEFENCE OF INDIA—
Resolutions re air-———,  188.220. |
DEFENCE OF INDIA ACT— ‘\
See ** Act(s).”
DEFENCE OF INDIA (AMENDMENT)
BILL—
See ** Bill(s) "
DEFENCE OF INDIA BILL— |
See ** Bill(s).” ‘
DEFENCE OF INDIA ORDINANCE—
See ** Ordinance(s) "
DEGREE COLLEGE(S)—
See * * Colldge(s).”
DEHRA DUN EXPRESS—
Question re diversion of the Delhi —— wia
Moradabad. 51.
DELHI— :
Demand for Grant. 1247. e
Demand for § mentary Grant. 1976.
Motion to reduce demand for “ Railway
Board * re vagaries of the Grand Trunk
Express running between Madras and

—. 624-29.
Question re— |
‘Administration - of the—— Province.
131415, ’
Affairs. of the —— Improvement Trust.
1669-70. e |
Appointments of Sikhs in the offices of |
the Superintendent of Ed o nndt
the Secretary, Bdard of Secondary |
Education, 1446-47.

Arrangements for vending aerated waters |
to Muslims at the —— Railway Sta-

| DELHI—cont.
Question re—contd.

Building Inspector of the —— Improve-
ments Trust. 1992-93.

Building plans received by the ——
Improvement Trust. 1266-67.

Buildings in Cal ted by the
Government of India on transfer to
—. 15-33.

Central Public Works Department Staff

owning houses in——er New Delhi

and residing in Government quarters.

1456-57.

Olerks in the Central Board of Revenue
Laboratory at 1313.

Complaints against the Building Ins-
pector of the —— Improvement Trust.
1269.

Complaints against the Hindu vending
contractor for fruits and cigarettes at

Railway Station. 1175.

of the appoi of Addi-

tional Civil Surgeon for ——. 48-49.

Crimes in - 2071,

Delivery of maile from South India in

L2142,

the
it

Differential treatment meted out to

Muslims and Hindus by the Divisional
*  Superintendent, —. 222:24.

Dumping ‘of of animals near
Karol Bagh, ——. 1991,

Exercise of certain powers vested in the
General Manager, North Western
Railway, by the Assistant Transporta-
tion Officer, —. 8-9.

* @rant of arms licences to special police
officers in ——.  2070.-

Harassment of vendors at the Ambala
Cantonment and —— Railway ~Sta-
tions. 1182-83, 1874.

Higher prices charged by Messrs. Spencer
and Company, Limited, at the —
Railway Station. 758.

Higher prices charged for srticles sold
by Major Kunwar Deep Chand at ——
Railway Station. 420,

Increase in the price of petrol in ——.
165-166.

Increase in the rents of Nazul land in
——. 48, 1268.

1, B T

of certain lanes

tion. 1176, 1873.

Bad condition of the road leading to
Kalkaji's temple near, Okla, —. '
1028-29. {

Blasting of rocks by gun powder in
Karol Bagh,——.  48. i i

and ro;dn in Karol Bagh——— 592-

93.
Installation of Sanitary fittings, ete., in
Karol Bagh, ——. 48, 1453-54.

Late arrival of trains at the —— Rail-
way Station. 544.
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DELHI-—concld.
Question re—conzld.

Layout of the Improvement Trust plots
. 591-92, 1862- |

in certain areas in
63.

Location of a tuberenlosis clinic in Karol |
Bagh, —. 1452, 1857

Muslim hawkers at the Railway
Station. 1176,

Non-naming of certain roads in Karol
Bagh, 1269,

Notices issued for contravention of the
terms of sanctions granted by the ——
Improvement Trust. 1268-69.

Prosecutions sanctioned by the —— |
Improvement Trust. 1267.

Provision of lights on certain roads in
Karol

DELHI DEVISION—contd.
Question re-—contd.

Dividing of certain veudmg contracts
on communal basis in the of the
North Western Railway. 1176.

Giving of contracts for vending fruits,
ete., in the —— of the North Western
Railway. 757-58.

Monthly season tickets issued in the ——
of the North Western Railway. 757

Posting of Muslim Officers to the —
of the North Western Railway. 221-
22. . g

| Retrenchment of searching-porters in the
| of the North Western Railway.
1587-88.

| DELHI KISHENGANJ—
| Question re re-weighment of loaded wazons

Bagh, ——. 1269-70. g
Provision of parks in Karol Bagh,—.j M= o
1270. | DELHI PROVINCE—
Recrui of relati of pl Question re persons externed from the——.
mbtuhi :(l;oxgi e:xFDsp:nmans Pun- 1735, 2273-74.
jab, Noi rontier an &2
Provinces. - 1731. £, i
Recrui to the Teleph B, V-
Office, ——. 1600-01. Maintenance of the road running from
Resignation of staff of the Improve- bridge to goods shed at —. 561.
ment Trust. 1269, Reé}’l;’ctwn of electricity charges at ——.

Shifting of the Tuberculosis Clinic from
Karol Bagh, —. 1270.

Staff of the —— Improvement Trust.
1865.

Supervisory staff for buildings in certain
offices in ——. 589, 1102-03.

System of disposal of land by the Im-
provement Trust in Karol Bagh, —.
588

Transfer of the charge of ancient monu-
ments in 1868.
Unsatisfactory eondmon of Naiwala in
Karol Bagh, ——. 1266.
Unsatisfactory _sanitary A
Naiwala in Karol Bagh, ——. 48.
DELHI CAPITAL OUTLAY—
Demand for Grant. 1249.
Demand for  Supplementary  grant.
1978.
DELHI-DEHRA DUN EXPRESS—

Question re diversion of the —vwia
Moradabad. 51.

DELHI DIVISION—

Question re—
Abolition of posts in grade V of Assistant
Station Masters in —— of the North

Western Railway. 235-36.

of

DELHI UNIVERSITY—
Question re bloc grant to the ——, 291,
DELIVERY (IES)—

Question re ——of mails from South
India in Delhi. 2142.

DEMAND(S)—

Question re — — of the Secretariat staff
permanently located in New Delhi.
1518-19.

DEMANDS FOR GRANTS—-GENERAL
BUDGET—

Administration of Justice. 1241.
Agriculture. 1243.

Ajmer-Merwara. 1248,

Andaman and Nicobar Islands. 1248.
Archzology. 1242,

Aundit. 1241.

Aviation. 1244,

i Botanical Survey. 1242,
Broadcasting. 1244.

“ Capital Outlay on Broadeasting. 1245,
|

|

Capltal Outlay on Vizagapatam Harbour.
| (,ena\m. 1245.
l Central Board of Revenue. 1240. .

i



5

A gy m—

«

3

INDEX TO LEGISLATIVE ASSEMBLY DEBATES, 37

DEMANDS FOR (‘-RAN'I‘S——GENERA‘L‘DEMANDS FOR GRANTS—GENERAL

BUDGET—contd.

Central Excise Duties. 1237,
Qentral Road Fund. 1246. |
Civil Veterinary Service. 1244, [
Civil Works. 1246. |
Commerce Department. 1240,
Commercial Intelligence and Stsﬁstics.‘
1245. = "
Commuted Value of Pensions. . 1249.
Council of State. 1239,
Currency. 1246,
Customs. 1237,
Delhi. 1247.
Delhi Capital Outlay. 1249,
Department of Communications. 1240. |
Department of Education, Heath and |
Lands. 1239.
Department of Labour, 1240, |
Education. 1243.
Emigration—External.  1245. |
Emigration—Internal. 1245.
Executive Council. 1043, 1237.
Finance Department. 1239.
Forest. 1238.

Geological Survey. 1242.

Grants-in-Aid to Provincial Governments.
1247, g

Home Department. 1239.

Tmperial Council of Agricultural Research. |

BUDGET—concld.

Legislative Assembly and Legislative
Assembly Department. 1239,

Legislative Department. 1239.

Leghthouses and Lightships. 1241,

Loans and Advances hearing Interest.
1249.

Medical Services. 1243.

Meteorology. 1242.

Mines. 1242.

Mint. 1246,

Miscellaneouns. 1247,

Miscellaneous Adjustments between the
Central and Provincial Governments.
1247,

Miscellaneous Departments. 1246.

Opium. 1237,

Other Scientific Departments. 1243

"Panth Piploda. 1248.

Payments to other Governents, Depart-
Thents, ete., on account of Adminis-
tration of Agency Subjects and Main-
tenance of Treasuries. 1240.

Police. 1241.

Ports and Pilotage. 1241.

Provincial Excise. 1238.

Public Health. 1243.

Salt. 1237.

Scheme for the Improvement of Agricul-
tural Marketing in India. 1244

Stamps. - 1238.

1243.

Tmperial Institute of Sugar Teck Y-
1244.

India Office and High Commissioner’s

. Establishment Charges. 1240.

Indian Posts and Telegraphs. 1248.

Indian Posts and Telegraphs —— Capital
Outlay on Telephone Projects (Not
charged to Revenue). 1248.

Indian Posts and Telegraphs Depart-
ment (including Working Expenses).
1238.

Indian Posts and Telegraphs — Stores

(Not ck d to R ).

F

1248,
Indian Stores Department. 1245.
Industries. 1244,
Interest-free Advances. 1249.

v and Printing. 1247.
Superannuation Allowances and Pen-
sions. 1247,
Survey of India. 1241.
Taxes ‘on Income including Corporation
Tax. 1237.
Zoological Survey. 1242,

DEMANDS FOR GRANTS — MOTIONS

FOR REDUCTION —GENERAL
BUDGET—
Executive Council—

Forward policy of the Government of
India in the North-Weest Frontier
Province. 1082-86, 1104-17.

Government of India’'s policy re

recognition of unions. 1117-20.

(including Working Exp \
Navigation, Embankment and Drainage
Works. 1238.

Interest on Debt and other Obligations
and Reduction or Avoidance of Debt.
1238.

Joint Stock Companies. 1246.

Gr of G t empl
1207-23. £
Importance of initiating a decisive
icy of training Indians to under-
take the defence of the country and
of establishing a Defence Advisory
Committee. 1043-70.

-
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DEMANDS FOR GRANTS —MOTIONS FOR DEMANDS

REDUCTION—GENERAL BUDGET—
contd. |

Executive Council—contd.
Indianisation  of the Indian Army.
1071-82.

Indifferent attitude of the Government |
towards the welfare of the scheduled
castes. 1224-36.

Taxation policy of Government.
1206,

1184-

GRANTS — GENERAL
Ajmer-Merwara. 1977,
Capital Outlay

BUDGET—

bour, 1977,

Central Board of Revenue. 1968.
Central Excise Duties. 1964.
Currency. 1973,

Delhi. 1976,

Delhi - Capital Outlay. 1978.

Emigration — External.
Executive Council. 1967,
India Office and the High Commissioner’s
Establishment Charges.  1968-69.
Interest Free Advances. 1978.
Trrigation, Navigation and
Works. 1967,
Legislative Depnrtmunt
T g

1973,

Drainage

196768,

I . Lig P 1W2-13.

Mint. 1973-74. fakads

Miscellaneous. 1975,

Pnymentstnotherf;ovurmurnts. Depart- |
ments, ete., on account of Services!
rendered. 1969.

Police. 1870-72.

Stamps.  1064-66.

Stationery and Printing. 1974-75.

Transfer to the Revenue Reserve Fund.
1976-77.

DEMANDS FOR GRANTS — RAILWAY |

BUDGET—

Appropriation to Reserve. 730,

Arrangement re discassion of the ——.
B62-63.

Audit. - 727,

Interest  Charges. - 730.

Miscellaneons  Expenditure, 727.

New Construction. —730.

Open Line Werks. 730,

Payments to Indian States and Com-
panies. 728.

Railway Board. 605.

|

SUPPLEMENTARY

on Vizagapatam Har- |

|
|

Working Expenses — Appropriation  to

~ Depreciation Fund. 729.

Working Expenses — Expenses of Traffic
Department. 729, 773-T4.

FOR GRANTS—RAILWAY
BUDGET—contd.

Working Expenses — Maintenance and
Supply of Locomotive Power. 723,
767-70.

Working Expenses — Maintenance and
Working of Ferry Steamers and Har-
bours. 728, 773.

Working  Expedses — Maintenance  of
Carriage and Wagon Stock. - 728, 770-
3.

Working  Expenses — Maintenance  of
Structural Works, 728.

Working Jxpenses — Miscellaneous

penses. 729,

DEMANDS FOR GRANTS — MOTIONS
FOR REDUCTION —RAILWAY
BUDGET—

Railway Board—
Conditions of service in railways. 721-
27.

Ex-

Control of capital expenditure.

Grievances of railway employees.
B8, 671-83.

Increase of freights. 630-49.

Muslim g;nevmm 683-720.

Vagaries of the Grant Trunk Express

running between Madras and Delhi.
62429,
DEMANDS FOR SUPPLEMENTARY

GRANTS — RAILWAY BUDGET—
- Appropriation to the Depreciation Fund.
779.

Interest Charges.  779-80.

Open Line Works. 780-81.

Working Expenses — Expenses of Electri-
cal Department. 729.

Warking ~ Expenses—Expenses of Elec-
trieal Department. 778,

Working Expenses—Expenses of General
Departments, 720, 774-75.

Working F'xpenses——lhmtemce = of
Structural  Works.  760-68.

Working Expenses—lbaeelluncous
penses. 729, T75-77.

DEMOTION— G

Question re —— of staff as tfain clerks
on the North-Western Railway. 1588-
89.

Ex-

Fés
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DEPARTMENT(S)—

Demand for Grant in respect of " Pay-
ments to other Governments, —
ete,, on account of Administration of |
Kgcncy Suh’,em and Management of
Treasuri

Question re creamon of new ——as ul
war measure, 166-67, 1869.
DEPARTMENT OF COMMERCE— |
Motion 2 élection of Phe Standing Com-:

mittee for the ——. 1466-68.
DEPARTMENT OF COMMUNICATIONS— l
Election of thc standing committee for
the —— . 1480. |

See also under ** Communications, Depart- !
ment of ”'.

DEPARTMENT OF EDUCATION,
HEALTH AND LANDS—
Question re—
Abgence of Muslim Officers in the
Attached Offices of the ——. 903,
904-06. |

Grievances of Muslims in the —.
908,

Partial treatment of Muslims in the
——and its Attached Offices. 909.
Proportion of different communities
in the—. 908-09.
Re-employmeut of retired officials of |
the 66-67.
See also * Ednmhon, Health and Lands,
Department of ™.
DEPARTMENT OF LABOUR—
See ** Labour Department ™.
DEPARTMENT OF SUPPLY—
Question re—
Recruitment in the 598.
Staff on leave after theu transfer to

the —— . 597.
See also under “Supply Department .
DEPOT(S)—
Q re d location of the Cold

torage — near a school in the
Raw;lpmd: Cantonment. 1314.
DEPRECIATION—

Resolution re appoi of a i
to formulate a sound pollcy for
and capital expenditure in respect of
the Railways. 820-40.

DEPRECTATION FUND—

Demand for Grant in respect of ** Worhng
Expenses — Appropriation to — ",
729.

Demand  for Supplementary Grant in
respeot of ** Appropriation to the —— .
779. ,

DEPUTATION(S)—
‘ Question »é ——of a Finance Depart-

ment Officer to the Expending De;
ments

of the Government of India.
167.

DEPUTY DIRECTOR(S)—
Question re certain appeals decided by
the ——of  Commands. 163-164.
See also under ° Director(s)
DEPUTY DIRECTOR GENER.AL OF
ARCHAEOLOGY —
Question 7e appointment to the post. of
867, i

DE SOUZA, DR. F. X.—
Agricultural Produce Cess Bill—
Motion to consider and to circulate.
1003, 1004, 1005.
Excess Profits Tax Bill—
Motions to refer to Select Committee
and to circulate. 308,
Indian, Finance Bill—

Motion to consider. 1687-95.

Motion to reduce demand for ** Railway
Board ” re Muslim grievances. 702-
04, 716.

Question re—

Compulsion to intimate holding of any
post on the executive committee of
a trade union. 735-36.

P ion of subordi on 1
basis on Railways. 736.

Purchase and repairs of XB Engines
on the Great Indian Peninsula
Railway. 733-35.

Utilisation of the services of inferior
staff for work unconnected with
Railway duties on the Great Indian
Peninsula Railway. 733.

Welfare societies, ete., of e on
the Great Indian Pﬂnmmﬂpblg?iuy.

735.
DETENTION(S)—

Question re —— of persons under Regula-
tion TTT of 1818. 334-35.
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DEVELOPMF\'T— DISCHARGE(S)—
Question Question re—
——~of the Shipbuilding industry in ——and re-appointments of coolies,
India. 1664. ete., in the Moghalpura Workshops,
Profits from the working of the enemy North Western Railway. 737-38.
ships spent on the —of Indian ——of the Bridge Department staff
Mercantile Marine. 1437-38. on the North Western Railway.
DIESEL CAR(S s
. o DISCIPLINARY ACTION(S)—
See ** Car(s) ™. Question re working of the Regulations
DIFFERENTIAL TREATMENT— regarding —— against non-gazetted
Question re— staff on Svtate Railways. 428.
meted out to )Insllms and Hmdus DISINFECTING FLUID(S)—
by the Divisional Superi Question 7e purch orth
Del}uted222-24 A Western Railway. 1366.
—— mef out to the Indian ical | DISPENSARY(IES)—
Department. 2065-66. Question re opening of more Ayurvedic
DIRECTOR(S)— and Unani ——in New Delhi.—49.
Question re— | DISTRICT(S)—
Certain appeals decided by the Depuw‘ Question re—
—of Commands. 163-164. District Board’s control over Railway
Rules governing the transfer of Superin- Lands and buildings in a——.
tendents of the Offices of the Deputy 558.

Military Lands and Canton-

ments. 1316,
DIRECTOR GENERAL—
Question re—
Appointment ‘to_the post of Deputy
—— of Archwmology. 1670.
Criticism of the conservation work
dnne by the ——. 1426-27, 1667-

Expvify of term of the Deputy —— of
Archmology. 1029-30.

DIRECTOR GENERAL OF POSTS AND
TELEGRAPHS, OFFICE OF THE—
Question re—

Graduate Assistants in the —— .1173.
Non-rotation of duties among Assis-

tants in the —. 1173-74.

Promotions to the Superintendent’s

posts in  the ——. 1003.95.
DISABILITY(IES)—

fon re —of the subordinates of

the Bridge ring Works at

Manmad, Great Indian Pemnmlu Rail-
way. 966.

Resolution re removal of —oi Iudmn.s

Raids, dacoities and kidnappings in

agencies and certain — . 975-78.
| DISTRICT BOARD(S)—
Question re—
control over railway lands and

bmldmge in a district. 558.
of ci and pro-
perty tax on persons serving under
the Central Government by
the United Provinces. 804669 70
1098,1736.-
DIVISION(S)—

Agricultural Produce Cess Bill—

—— on the motion to put the question.
2113, *
Defence of India (Amendment) Bill—
on the motion to pass. 2093-94.
Demands for Grants — Moﬁm for
Reduction — General
——on the motion ‘that the guestion
may now be put [in connection with
the motion to reduce the demmd
under the head * Executive Counci
(War aims of the British Govern-
ment)]. 1154-55.

——on the motion to reduce the
d d under the head ** Executive

in the British C
1819-39.
DISASTER(S)—
Question re train —— near Hazaribagh
on the East Indian Railway. 14

Council * (Importance of intiating a
decisive _policy of training Indians
to undertake the defence of the
country and of establishing.a Defence
Advisory Committee). 1070.

"“f-a




4

INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 41

DIVISION(S)—contd. DIVISIONAL OFFICE(S)—contd.
Dy ds for Grants—Moti for Re-| Question re—contd.
duction—General Budget—contd. Grievances of Muslims in the Morada-
—  onthe motion to reduce the bad on the East Indian Railway.

demand under the head ** Executive 1180. &
Council 2 (War aims of the B“mhi Selection for promotion as Head Per-

Government). 1157-58. sonnel clerks in——on the North

Demands for Grants — Motions  for Western Railway. 2009.
Reduction — Railway Budget— DIVISIONAL SUPERINTENDENT—

——on the mxjon to reduce the|  Questionre—
demand under the head * Railway Alleged Favouritism and Nepotism in
Board ” (Increase of freights). 649./ the Office of the ——, Rawalpindi.
——on the motion to reduce the de-| 224.
under the head * Railway Communal composition of certain staff
Board” (Muslim grievances). 720. | recruited by the ——, East Indian
on the motion to reduce the | Railway, Moradabad. 118l
demand under the head ** Railway Differential treatment meted out to
Board ” (Vagaries of the Grand Muslims and Hindus by the —,
Trunk Express running between Delhi. 222-24.
Madras and Delhi). 629. DOME(S)—
. Drugs Bill— estion re condition of the —— of the

——on the motion for amending the QnTaj Mahal, 1252.54
motion re extension of time appointed | DOOR(S 1 %
for presentation of the Report nf‘ (8)—

Select  Committee. 986-87. Question re provision of wire ganze ——

Excess Profits Tax Bill— and roof conditioning of quarters in
——on the motion to circulate. 323. New Delhi. . 1033-39.

— on the motion to refer to Select| DRAINAGE WORKS—
Committee. 324. Demand for Grant in respect of ** Irriga-
—— on the motion to amend clause 4. | tion (including Working Expenses),
1392. | Navigation, Embankment and —".
National Service (European British Sub- 1238.
jects) Bill— | Demand for Supplementary grant in
on the motion to consider. 2032. respect. of ** Irrigation, Navigation and
—— on the motion to amend clause 5. — "', 1967.
2035. DRAMA
—— on the motion to put the question | -(S.): hoes ofd o 1
32?7.“"’ Bill, as amended, be passed. | Ty 0T Al India Radio. 1794-95.
——on_the mot on that the Bill, ns‘ DRIVER(S)—
amended, be passed. 2048. | Question re—

* Question re post of the Superintendent of Different grades of ——and  guards
Post Offices, Ambala ——held by on the Great Indian Peninsula Rail-
members of one family. 552-53. | 5 W&v. fé'vtl}-:i]?l_ld ;

osts of —— held in abeyance on the
DIVIS.I‘ONAL ACCOE‘INTAN’I'(S)— \‘ North Westerri Railway. 1604.
See ** Accountant(s) . Promotion of shunters as ——on the
DIVISIONAL OFFICE(S) | North Western Railway. 2001,
: Working of Mail and Expm Trains b
Question re— [ Indian —— on the North Wﬂtcmy
Allegations of corruption against a| Railway. 1605-06.
clerk in the , Rawalpindi. 225. Working of the Bombay Mulhple Unit
Clerks employed in certain sections of Service on the Great Indian Penin-
the Railway , Lahore. 2137, sula Railway by certain —— . 2002-

Communal composition of certain staff 03.
in' the Moradabad —— on the Fast| DRUGS BILL—
Indian Railway.—1181. l See ** Bill(s) .
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DUE(S)—

Resolution re utilization of the Kamran
the accommodation of pilgrims. |
DUMESIA, MR. N. M.—

Election of ——to the Standing Finance
Committee. 1928.

Excess Profits Tax Bill—

Motions to refer to Select Committee
and to circulate. 274-76.

Motion to reduce demand for ** Executive
Council ” re war aims of the British |
Government. 1144-46.

Oath of Office. 1.

DUTY(IES)—

Question re—

i of journey by . railway
employee travelling on——. 228,|
2010.

——of Assistant Officers and Trans-
portation Inspectors on State Rail-|
ways. 429, L
Income from exeise and import ——on |
Sugar. 172-73. ‘

Non-rotation of —— among Assistants
in the Office of the Director General |
of Posts and Telegraphs. 1173. |

Utilisation of the services of inferior |
staff for work unconnected with |
Railway ——on the Great Indian |
Peninsula  Railway. 733.

DUTY HOUR(S)—
Question re—

———of certain guards on the North

Western Railway. 1166.
of watermen and sweepers on the |
North Western Railway. 1363.

EARNING(S)—
Question re nﬂuy——-from the Tripuri |
Congress. 40.
EAST INDIAN RAILWAY—
See ** Railway(s)"’.
EASTERN BENGAL RATLWAY—
See “ Railway(s)”.
ECCLESIASTICAL DEPARTMENT—
Question re administration of the —.
1088.

EGOVOMIC ADVISER—

",

Q of an
Comspondenb to the —— in India.
1425-26.

| BECONOMIC CORRESPONDENT—
Question 7 appointment of an ——to the

Economic Adviser in India. 1425-26.

 ECONOMY (IES)—
Question re

in the administration and
staff of the Allianz und Stuttgarter Life
Bank. 482, 803-04.

| EDITOR(S)—
Question re qunlmcamons of sub- ——of

Sarang and Awaz, . 1793-94.

EDUCATED CLASS(ES)—
Question ¢ unemployment among — .

1515, 2069-70, 2272,

EDUCATTON—
| Demand for Grant.
| EDUCATION,
BOARDOF—
Question re postponement of the meeting

1243.
CENTRAL ADVISORY

of the

602-03.

| EDUCATION, HEALTH AND LANDS,
DEPARTMENT OF—

Demand for Grant.
Question re—

1239.

Absence of Muslim Officers
Attached Offices of the

in the
903-04,

90406,
Absence of Muslim Officers in the ——.
903-04,

Applications for certain types of quarters
from the Finance aud —s. 1902,

Extensions to staff in the —. 599-
600,

Grievances of Muslims in' the — . 660-
61, 908

Muslims in the —— and its attached
offices.  1790-62.

Partial treatment of Muslims in the
——and its attached offices. 662,909.

Persons promoted from lower to First
Division in the 792,

Promotions to Assistant’s grade in the

1442, 1665-66.

Proportion of different communities in

the ——. 651, 908-09.

Sup and of service
in the ——.  1030-31.

Transfer of work connected with pilgrim-
age to Hedjaz to the ——. 975.

Treatment of Muslim employees in
the ——and its attached offices.
788-89. x

See also under ©* Department

tion, Health and Lands .

of Educa-

o A idalii i idate
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EDUCATIONAL ASSISTANCE—
. Question re —— to the children of em-

ELECTRICAL DEPARTMENT—
Demnd for Gmnt in relpect of ** Working
729.

plo;:;ea on the North Western R y-

EDUCAIIONAL QUALIFICATION(S)—
re in ——d
on recruitment and promotion of staﬁ
on the North Western Railway. 1799-
1800. =
ELECTION(S)—
——of members to the Standing Committee
for Roads. 85,238, 1523-24.
of the Central Advisory Council for
Railways. 2011-12.
— —of the Standing Committee for the
Department of Commerce,  1736.
—— of the Standing Oommlwee for. the
Department of C 1460.

Demnd forSuppIemenhry Gnnt in res-
pect of *“ Working Expenses—Expenses
of —.”" T78.

ELECTRICAL ENGINEER—

Question re recruitment of a Sikh as
——in the Central Public Works
- partment. 1992.
See also under ** Engineer(s)”.
ELECTRICITY—

Question re installation of —— in quarters
for the Railway Clearing Accounts
Office Staff. 740.

ELECTRICITY CHARGE(S)—

——of the Standing Committee for the
Labour Department. 1674,
——of the Standing Committee on Emigra-
tion. 1874,
—— of the Standing Finance (.rommlttce.
1928.
- ——of the Standing Finance Committee
for Railways. 1927.
Motion re-—
—— of Members tothe Public Accounts
Committee. 430, 604.
—— of the Central Advisory Council for
Railways. 1466,
——of the Standing Commm- for
Roads. 1272-73.
—— of the Standing Comm:tm for the
Department of Commerce, 1466-68.
of the Standing Committee for
_the Dep: of Ci
tions. 1273-15
of the Standing Committee for
the Labour Department. 14686,
of the Standing Committee on

Question re—
Reduction of —— st Delhi-Shahdara.
803-04.
Reduction of —— in New Delhi, 1987.
EMBANKMENT—
Demmd for Grant in respect of ** Imgatlnn
Wor
mon. and Drainage . Works " 1238
EMERGENCY(IES)—

Question re setting up of a machinery to
assiet in the control of —— expenditure.
160-161.

EMERGENCY COMMISSION(S)—

See * Commission(s)”".
EMERGENCY POWER(S)—
See  ‘“Registration (——) Bill™ under
“ Bill(s).”
EMIGRATION—
Election of the Standing Committee on

Emigration. 1468-70. Motion re electmn of the Standing Com-
i oftheSandne Fatee O mittee on ——. 1468-70.
1470-75. « EMIGRATION (AMENDMENT) BILL—
of the Standing Finance Commfttee | See Indian — " under Bill(s)”.
for Railways. 1460-65. ; EMIGRATION—EXTERNAL—
__,_:g s all:ﬁdwx!n m l:n ::: Demand for Grant. 1245.
Terminal Tax. Committee of the| Demand' ~ for  Supplementary Grant.
Ambala. Cantonment Board. 162. 1973.
EBLECTION RULE(S)— EMIGRATION—INTERNAL—
Question r¢e —— in Canto ts. 339.40.| Demand for Grant. 1245.
MILAD 3
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EMPLOYEE(S)— EMPLOYEE(S)-—contd.
Motion to reduce demand for— Question re-—contd.
* Executive Council - re gri of R hment of a C: t Board
Jovernment —.  1207-23. —. 343, : y
“ Railway Board ™ re gri of Tr of Muslim —— in_the De-
railway ——.  650-58, 671-83. partment of Education, Health and
Question re— ?}nmg; and its  attached offices.
Absence of facilities for offering their Fri- Welfure!iscbictieay oo tof i
day prayers to Muslim——in the East Tint R S =
Indian Railway workshops. 1371;72. '(gga e
Breaking of journey by railway — T
travelling on duty. 2010. EMPLO,YME‘\T
; 2 Question re—

C d of resid for non-

. Indian of the Defence Depart-
ment in Simla. 1729.

o = %

p of _temporary
—— in the Moradabad Division of
the East Indian Railway. 1182.
Demand for war bonus by the Assam |
Bengal Railway ——. 968. |
Depriving of certain —— of rent-free
quarters on the Great Indian Pen-
insula Railway. 1606-07.
o, T g s e

Hhild

to the
of ——on the North Western Rail-

“way. 229-30.

———in the Government of India Press,
New Delhi, suffering from leprosy.
1859. .

Grant of leave to the East Indian Rail-
way —— serving in the Volunteer
TForees when requited to join the

——of Muslims as Office Superintendents
and Head Clerks on the North West-
ern Railway. 2271.

—— of scrvants through Contractors
in British Units. 897,

Payment by Government servants of
the entire amount earned by them
in private —. 8%

Rescission of order requiring Govern-
ment servants to pay to Government
one-third of income earned by them
in private ——. 803-94.

EMPLOYMENT REGULATIONS, HOURS
OF—

Question re application of ~ the to
van Sorters on the North Western
Railway. 50.

ENEMY(IES)—

Army. 2136. Question re subjects and others de-
Grievances of the Assam Bengal Rail- tained in the internment camp at
way ——re grant of leave. 1368. Ahmad since the outbreak of war.
onhl:’ stern Railway — p ded 159-160.
on leave preparatory to retirement
and subsequently asking for its can- WSEIP,(,S o
cellation. 1996. See * Ship(s)”.
Obtaining of explanation of railway — | ENGINE(S)—
in case of enh of isk Q 3 repairs of XB

already inflicted. 539,

Penalties to railway —— found travel-
ling without tickets. 425, 2669-70.
Proposal to impose a certain Tax on Rail-

way —— at certain stations in the
United Provinces. 558-59.
Recruitment of relations of ——in the
Income-tax ent, Punjab,
North-West Frontier and Delhi Pro-
vinces. 1731.
‘+Reduced rates of food and refreshments
for railway——.  1585-86.
Refund of overdrawals by certain —

re purchase and repairs
—— on the Great Indian Peninsula
Railway. 733-35.
ENGINE SHED(S)—
See ** Shed(s)"".
ENGINEER(S)— *
Question re—
Appointment of a Muslim as Assistant
Signal —— on State Railways. 550.
Creation of a new post of Consulting
—— in the Central Public Works
De ment. 143.
Enginecring Subordinates working as

on the North-Western Railway. 41,
840747, 11991 JoEo sl

Assistant —— on the North'
Railway. 748, 170
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ENGINEER(S)—contd.
Question r
Non-nppomtmem of a Muslim as an
Eleotrical —— in the Central Public
Works Department. 1868-69.
Quahﬁed Muahm Inspectors nf Works
not . d as
——on the Nonh Western Rulway
TAT-48. A
ENGINEERING— ~
Question re training of Indians in Ship-‘
buildings and —— Courses in Great
Britain. 1664.
ENGINEERING SUBORD[NATE(S)—
See ““Subordinate(s) |
ENGINEERING WORK(S)—
Question ye—

ESTABLISHMENT MATTERS—

Question re—

Officers dealing with —— in the Govern-
ment of India Offices. 668.

Prices fixed for rules and regulations
governing —— of subordinates’ on
State Railways. 760, 1104.

Revision of the Code on —— on State
Railways, 759,

ESTATE OFFICE—
Question re staff attached to the ——,-

Central Public Works Department

1457. :

| EUROPEAN BRITISH SUBJECT(S)—

See ** British Subject(s)".

Compulsion to occupy quarters by the EUROPEAN REFR‘ESHMEN"I: ROOMS—
, Bridge Inspectors, Bridge—— at| See * Refreshment Room(s)”.
’ Manmad, Great Indian Peninsula Rail-| EXAMINATION(S)—
way. 966. £ Question re—
Confirmation of workmen in the Bridge didates taking A dices C and D
at Manmad, Great Indian Penin- | — on the North Western Railway.
* sula Railway. 966-67. 5-6.
Expenditure on improvements in the —— for recruitment of Postal Inspec-
Bridge —— at Manmad, Great Indian tors. 1169-71.
Peninsula Railway. 967. —— for recruitment of third division
Disabilities of the subordinates of the Clerk in the Central Seeretariat. 35.
Bridge at Manmad, Great Indian ~——— for recruitment to the Indian Army
’ Perninsula Railway. 966. Ordnancc Corps 1733-34.
Staff in the Bridge at M d clerks from pas-
S Great Indian Peninsula Railway. sing Appendnx D’
» 957-65. Exemption of an oﬂme of the Am\y
ENQUIRY(IES)— Headquarters from the purview of the
re —— about the sale of Servecie ——.  039-40.
houses built with loans from Government PwngufﬁheGoodsAooountn——by
| bythe Government of India staff. 1456. staff in the Commercial Branch of the
1 ENQUIRY CLERK — East Indian Railway in the Howrah
See ** Clerk(s)”. Dlvmon l2~l3
ESSAK SAIT, MR. H. A. SATHAR— ion of did: to
Election of — to the Standing Finance the Indian Audit and Accounts Service
Committee. 1928, ——. 668-69.
Indian Finance Bill— - Restrictions on “candidates in —— for
Motion to consider. 1890, 1891. p to higher appointments on
Merchant Shipping (Amend Rail 1375.
Bill— Supplementu'y result of —— for recruit-
Motions to consider, to circulate and to ment of clerks in the Bombay Postal
refer to Select Cominittee. 354, Circle. 1179-80.
357-58.
Motion to reduce demand for * Railway EXQﬁNER(S)_
Board "' re vagaries of the Gi juestion re—
Trunk ris running behl;:g Income-tax Officers and —— in Tndia.
Madras and Delhi. 628. 11‘17151-35x 224 % the
‘Question re recruitment of Muslims in the NOIRe Shaa.
2 Intelligence Bureau. 900, Ccmpmy Disﬁnt‘u at Calentta. 1732-
- re ‘enactment. of labour legis-
lation Semoﬂt of Train —— on the East
T i Todian Railway. 1415,
Jx ,
- 2
s
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EXCAVATION(S)— EXECUTIVE OFFICER(S)—
Question re —— and conservation works Question re—
dnnemm by the Archmological Department. Allowance paid to the Military Estates
28 Offi )
EXCESS PROFITS TAX_ Mh«;e; :: the Lahl%rze‘ Cantonment for
Question re— Appointment of Major J. H. Riley
Allowing of carry forward of arrears and P obiths Peshawar Can-
losses for purpose of charging — tonment. 338-39.
from the Indian Shipping Industry Eligibility of ex- of the Indian
el g Territorial #Force for Commissions.
Giving qf certain  assurances to 2068, 2069,
;:;tiusmes affected by the —.  1270- EXEMPTION—
EXCESS PROFITS TAX BILL— Question re—
See ** Bill(s)”. ——of accounts clerks from passing
EXCISE— Appendix ‘D’ inati 1996.
Question re— —— of an officer of the Army Head-
Tncome from Customs and ——. 172, quarters from the purview of the Minis-
Income from —— and import duties on terial Service Examination. 1039-40.
sugar. 172-173. EXHIBITION—

EXCISE DUTIES, CENTRAL—
Demand for Grant. 1237,
ELCISE SUB-INSPECTOR—

e L o Mok
Sa.hm Khan, ——, North West Frontier
Province. 1591.

EXECUTIVE COMMITTLE(S)

Qu re holding
of any post on the _ of a trade union.
735-36.

EXECUTIVE COUNCIL—

Demand for Grant. 1043, 1237.

PDemand for Supplementary Grant. 1967.

‘Motion to reduce demand for Y re—
Forward policy of the Government of

India in the North-West Frontier Pro- |
vince. 1082-86, 1104-17.

d

Question re of anti-Indian films in
foreign countries. 38-39.
EXPENDING DEPARTMENT—
Question re deputation of Finance Depart.
ment Officer to the of the Govern-
ment of India. 167.

EXPENDITURE—

Motion to reduce demand for ** Railway
Board " re control of capital —.
605-23.

Question re— -

on improvements in the Bridge
Engineering Works at M: d, Great
| Indian Peninsula Railway. 967, 1873,
Setting up of a machinery to assist in the

Government of India’s policy re
tion of unions. 1117-20.

Grievances of Government eniployees.

©1207-23.

Importance of initiating
policy of training Indians to undertake
the defence of the country and of
establishing a Defence Advisory Com-

mittee. 1043-70.
Indianisation of the Indian Army. 1071-
82,

Indifferent attitude of the Government |

towards the welfare of the Scheduled
Castes. 1224-36.
Taxation policy of Government. 1184-
1206. %
War aims of the British Government.

Ouesti

d on saloons,
1316.

control of emergency ——. 160-161.
gni Resol re appoi t of a itt:
to formulate a sound policy for depre-
ciation and capital —— in respect of the
Railways. 820-40.
& decisive | pXPENSE(S)—
Question re—
incurred on saloons, etc., of

Members of the Executive Council.

1316.
—— of the cattle shaw held in. New
Delhi. 1661.
EXPLANAHON(S)—
re g _,,of r‘ of rail-
way b

>

of pumshment a.lm&dy mﬂmbed 539.

| EXPRESS—

Question re diversion of the Delhi-Dehra
Dun —— via Moradabad. 51.
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[

EXPRESS TRAINS— | FARE(S)—
ES. See ** Train (s)". [ Question re —— for monthly season
| ¥ EXODUS— ! tickets on the North Western Railway.
Question re— 757.

Compensation to staff due to the stop- | FATEHGARH—
poge szf the Simla ——. 109596, Question re inclusion of certain villages
00:155 |:u;uwr allowances and ameni- e e it <200
po y FAUJI AKHBAR—

ties to staff due to_the stoppage of the
Simla ——. 1090, 1455. | Question re_tenders invited for the print-
EXTENSION(S)— | ing -of the ——. 1735.
Question re— | FAVOURITISM—

—— of seryice granted to officers in the |  Question re alley sl s irenotism
Telegraph Branch of the North| ' "in the Office 3 tho Divisiou Buperin-
Western Railway. 425-26. | tendent. Rawalpindi. 224.

f — to staff in the Department of Edu- 7

§ cation, Health-and. Londs: 599-600. | FAZL-T-HAQ PIRACHA, KHAN BAHA-

i Instructions re grant of —— of seryice in DUR SHAIKH—

t the Bombay Postal Circle. 1178. Election of —— on the Standing Com-

Supersessions and —— of service in the mittee on Emigration. 1874.
Department of Education, Health and General discussion of the Railway
Lands. 1030-31. Budget. 522-24.
. EXTENSION(S) OF SERVICE(S)— | Indian Finance Bill—

Motion to consider. 1707-10.

See “ Royal Indian Navy (——) Bill ” ]
Indian Merchant Shipping (Amend-

under “ Bill(s)”.

Vo ment) Bill—
EXTERNAL AFFAIRS DEPARTMENT| . Motions to-consider, o dirculate and
on the table®’ 57-58. o to refer to Select Committee. 350-
r Question re promotions to Assistant’s | 54
% grade in the 970. | Quzsbt:n re—f i A
% EXTERNMENT — | nee of waiting room arers at
< A % Malakwal Railway Station. 972.
Qu:zm.n % _? 01;;,;;0"5 from the Delhi Acquisition of some land near the
i vince. 1735, 2213-74. Khewra Salt Mines. 1315, 2065,
! 2 B Administration of the Ecclesiastical
- F Department. 1088.
FACILITY(TES)— Amount of inflation in Paper Cur-
Question re— : rency. 1:3.' : :
Absence of ——— for offering their Fri- | Concession  tickets  issued by ship-

day prayers to Muslim employees ping companies dealing with Haj

in the Bast Indian Railway work- _"mﬂw' 1663-64. =

shops. 137172, Diesel cars purchased by the North
Western Railway. 978-79.

ilding ships in India. 1435-
36.{0‘. bul auipmlindVRES R Extensions to staff in the Depart-
Railway: for relief of : people in ment of Education, Health and
famine-striken areas 4 tab. Lands. 599-600.
la]l;;ms = ey Haj pilgrims carried in * Rizwani %
- 1982, 1985-86.
FALQGT(:)‘R}:;[iﬁS){:-\X[EI\DMENTS) BILL— Haj pilgrims carried in * Rigwan >
2o o) of the Turner Morrison and Com-
FAMINE STRIKEN AREA(S)— pany. 80001, 1428, 1442.
Question re nilwey facilities for relief of| * Inferior servants promoted to certain
people in —— in the Punjab. 1175. subordinate posts on the North
FAN(8)— Western Railway. 2270-71.
Question re rent of table —— supplied in Loss in the working of the Indian
quarters in New Delhi. 1986. collieries. 417-18.
< = %
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FAZL-I-HAQ PIRACHA, KHAN BAHA- | FINANCE BILL—
DUR SHAIKH—contd. See ““Indian ——" under * Bill(s)".

Question re—contd. pranch offce of the | PEVANCE DEPARTMENT—
Maintenance of a branch office ol 81 Damandif : ;
League of Nations in = India. Qu:::m ;]:Ermh }259,

1427. -
Nonler oloh llgnms Seica - 1ol Apphu::gns z:; certain types of quar

make *“Jehangir” a pilgrim Heal L: and Education,
d .
ship. 1428-29. ealth an ds  Departments

1922, ”~
Oper;ng of collieries by Government. Deputation’ of & Ol o 4he

| Expending  Department of the
Penalty for carrying more pilgrims in Government of India. 167.
aship. 1442,

hase of the , Bengal/;and North Px-onmhoré9 féo oéissxstants grade in the
Weswm Railway. 417. A

for recrui of | FINANCIAL ADVISER—
nertmn categories of staff on t.he‘ Question re non-promotion of a Muslim
North Western Railway. 1870- as  Assistant —— in the Military
72. . = | Finance Department. 1515.
) tine fee charged from 8]
Q“;ﬁ;‘,ih:]f 1683, T BIRE BXTINGUISHER(S) -
Quarantine station  at  Kamran.| Question re purchase of 1262-
1662 63 i o 3.
FIREMAN
to the Indian Audit and Awounts 5 (MEN)-—
Service examination. 668-69. ‘ Question re— 2
Shor of -whemarierso o B, pil: Channel of promotion for —— on the
tage Brel Great Indian Peninsula Railway.
grims. 801-02. | 547 :
Transfer of work d  with | Promotion of =— on the Great Indian
pilgrimage to Hedjaz to the Depart- Peninsula Railway. 1611.
ment of BEducation, Health and Vacancies of grade ITI —— on the
Lands. 975. North Western Railway. 2007-08.

Utilization of the Kamran dues for
the accommodation of pilgrims. { PIRM(S)~

1841-43. Question re calling of all the partners of
a —— to appear before the Income-
FEMALE(S)— tax Officers in Sind. 165, 671.
Quastion. £, FIRST CLASS—
——clerks in Army Headquarters.| %ot Sodevtion in
1728,
2 ti il 2264-68.
=t Al S o the | oy
Assam Bengal Railway. 7. 43. | FIRST DIVISION—
FERGUSON AND COMPANY, MESSRS. 4 Q“e“im‘ yesxs
P R S filled in the Gov
L el Bttt +of India Offices; : 667
rtor Lifo Bank. 48183, 802.03. |  Persons promoted from lower to —
eagtor Taly i in the Department of Education,
FERRY STEAMER(S)— Health and Lands. 792.
Bes [LRERmongME | FISCAL POLICY—
FILM(S)— Resolution re —— of the Government of
Question re  exhibition 9f anti-Indian India. 1852-53.
—— in foreign countries. 38-39. FLUID(S)—
FINANCE ACCOUNT(S)— | jon re purchase of disinfecting ——
See “ Account(s) ™. | by the North Western Railway. 1366.

&
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FOOD— l
Question_re reduced rates of —— znd"
refreshments  for ' railway employees.
1585-86. |
FOODSTUFF(S)— '
Question re tariff rates of articles and
, ete., at certain Railway stations
on the North Western and East Indian
Railways. 759.
FOREIGN COUNTRY(IES)— |
Question re  exhibition of anti- Indmn’
films in 38-39.
FOREIGN COMPANY(IES)—
Question re trade carried on by —— or
foreigners in India. 1256.
FOREIGNER(S)—
Question re trade carried on by foreign
companies or —— in India. 1256.
FOREIGNERS BILL—
See “ Bill(s) ™.
FOREMAN(MEN)—
Question re filling up of vacancies of ——
for shops by Indians.  1605.
FOREST—
Demand_for Grant. 1238.
FORM(S)—
Question re inconveniences felt by the

FRIDAY—

Question re absence of facilities for
offering their —— prayers to Muslim
employees in the East Indian Rail-
way workshops. 1371-72.

| FRUTT(S)—

Question re—

Complaints against the Contractors for
vending , etc., at the Lahore
Railway Station. 758, 2271.

Complaints against the Hindu vending
contractor for and cigarettes at
the Delhi Railway Station. 1175.

Giving of contracts for vending —,
ete., in the Delhi Division of the

North Western Railway. 757-58.
FUNCTION(S)—
Question r¢e —— of the Law Officers of

the Bast Indian and Eastern Bengal
Railways. 741-42.

FUND(S)—
Question re—
Allotment of —— for construction of
roads in Sind. 971,
Mutual Guarantee —— of the old East

Indian Railway Company. 751-52.

FUNDAMENTAL LEAVE RULES—

Question re non-applicability of the

to inferior staff of the Goods Depot

at Wadi Bunder on the Great Indian
Peninsula Railway. 1607.
FUNDAMENTAL RULE(S)—

AdE

Income-tax assessees due to mnon-
supply of return in_ dupli
662,

FORWARD POLICY—

Motion to reduce demand for *Exe-
cutive Council ”* re —— of the Govern-
ment of India in the North-West
Frontier Province. 1082-86, 1104-
17.

FRAMPTON, MR. H. J.—
Oath of Office. 1.
FRAUD(S)—
Question re —— in the Custody Stores at

Quetta. 1162-64..

FREIGHT(S)—

Motion to reduce demand for * Ra|I~
way Board ” re increase of ——. 630-
49.

FRERE AND BURNS ROAD—
Question re opening of a Post Office at
the junetion of —— at Karachi.
2000-01.

re application of —— 32 (a) (%)
to the Commercial Department of the
Great Indian  Peninsula Railway.
1608-09.

G
GANGMAN(MEN)—
Question re miners and
Khewra Salt Mines.
73.
GAZETTED OFFICER(S)—
ee “ Officer(s)”.
GAZETTED SERVICE(S)—
Question re—
Grievances of officers in the lower ——
on State lewoyn 751.
Separate cadres in —— on State Rail-
ways. 750.
GENERAL ACCOUNTS BRANCH—
Question re and Traffic Accounts
Branches of the Traffic Department of
the East Indian Railway. 12.

working in
1865-66, 2072-

P
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GENERAL DEPARTMENTS— iGB']ZASUI)I)IN' MR. M.—contd.
_ Demand for Grant in respect Of 4 Workmg National Service (European British Sub-
Expenses—Expenses of — . 729. jects) Bill—
Demand for Supplementary Gmt in res-|  Motion to consider. 2028-29.

peot.ofo 5 ,“Vor'l'(;:g75Exp&nses—E‘}.‘en-‘ Question re—
e b | Assistants and clerks in the Cash Branch-
GENERAL MANAGER(S)— ! es of the Government of India Offices.
. Question re— | 669,

Certain remarks of the —— of the North | Communal composigion of certain staff
Western Railway about questions put in the Moradabad Divisional Offices
by Members of the Legislative As- on the East Indian Railway. 1181.
”NMI, 419'21~_ A Communal composition of certain staff

C P of p ze- recruited by the Divisional Superin-
cruited ; t;:l ~ ’s Oﬂiﬁ on the tendent, East Indian Railway, Morad-
- Eastern Ben, Wy abad. 1181.

Control of the —— of State Railways C 2 1 ition of
?)gm"hoa.,l;‘ﬂ ey Glesring Aceounh‘ employees in the Moradabad Division

of the East Indian Railway. 1182.
Grievances of Muslims in the Morad-
abad Divisional Offices on the East
:;:: D’\:’sl;::tm:gl‘runspomuon s Indian Railway. 1180.
s

Harassment of vendors at the Ambala
Transfer of the Accounts Staff under the Centonment and Dethi Reilway ‘Sta-

Exercise of certain powers vested in |
the —— North Western Railway, by |

admm;ntutnsr;xgof the —— of State tions. 1182-83, 1874,
o y""CV 'ENT FUND_ Leave rules for war establishment em-

ployed by Government. 599, 850.

Bee ,Providens Fund., Observance of communal representation

GEOLOGICAL SURVEY— in case of soldier clerks employed by
Demand for Gnnt 1242, the Civil (Supply) Departments. 599.
GERMANY— Suspension of staff in the Moradabad
Question re— Division of the East Indian Railway.
. Reptmmon of Mrs. L. N. Khanna and 1182.
her daughter from ——. 2001-02. Resolution re constitution of the Simla
: Treatment given to Indians returned town as a Centrally administered area.
] from 26-27, 813-15.
| GHAZIABAD— GHULAM BHTK NATRANG, SYED—
: Question re railway accident in the Appointment of —— on the Committee
yard. 5l on Petitions. 238.
GHEE— Drugs Bill—
Question re arrangements for the supply Motion to pass. 2249.50.
and purchase of —— for the bmops Election of to the Standing Commit- -
1254-55. tee for Roads. 1524.
GHIASUDDIN, MR. M, — Expressions of regret on the death of
Defence of India (Amendment) Bill— Mz, Sham Lal. "53,
Motion to consider. 2058. Indian Merchant Shipping (Amendment)
~HBlection of —— on the Standing Com- Blll— 2
mittee on Emigration. 1874. der, to late and to
- Indian Merchant Shipping (Amendment) refer to Seleut Committee.  373-76.
Bill— Motion to reduce demand for ** Railway
Motions to consider, to circulate and Board ” re conditions of service in
. to refer to Select Committee. 363-64. railways. 726-27.
- Motion to reduce demand for ** Executive| National Service (European British Sub-
“Council ** re Indiauisation of the Indian jects) Bill—
army. 1076-78. Motion to consider. 2029-30, 2031.

- T —
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contd.
Resolution re—

Removal of ‘disabilities of Indians in
the British Commonwealth of Nations.
1819-22, 1839.

Utilisation of the Kamran dues for the
accommodation of pilgrims. 1842-45,

GHUZNAVI, SIR ABDUL, HALIM—
Appointment of —— on the Committee
on Petitions. 238. |
Coal Mines Safety (Stowing) Amendment |
Bill—
Consideration of clauses. 990, 991. ‘
Demand for Supplementary Grant in res-
pect of—

Working Expenses—Maintenance  of
Carriage and Wagon Stock. 731-32.

Working Expenses—Maintenance and
Supply of Locomotive Power. 768-
69.

b A
\4

Working Expenses—Maintenance  of
Structural Works. 761, 762-63. l
Election of —— to the Standing Finance
Committee for Railways. 1927. |
Excess Profits Tax Bill—
Motions to refer to Select Committee

T ————

GHULAM BHIK NAIRANG, SYED— | GHUZNAVI, STR ABDUL HALIM—contd.

Motion to reduce demand for * Executive
Council

Taxation policy of Government. 1185.
War aims of the British Government.
1151-54.

Motion to reduce demand for * Railway
Board " re—

Control of capital expenditure. 621-
22.

Gricvances of railway employees, 677-
78.

Tncrease of freights. 634-37.

Muslim grievances. 689-92, 711.

Vagaries of the Grand Trunk Express
running between Madras and Delhi.
624.
Press and Registration of Books (Amend-
ment) Bill—
Motion to circulate.
Question re—
Allowing of carry forward of arrears and
losses for purpose of charging Excess
Profits Tax from the Indian Shipping
Industry. 1271, 1523.

Effect of the Land Purchase Bill on
Indians in Burma. 139-40.

152-53.

and to circulate. 120-127. Facilities for building ships in India.
’ Motion to consider. 1334-47, 1348, 1435-36.

Consideration of— Giving of certain assurances to industries
= Clause 4. 1409-10. } affected by the Excess Profits Tax.
r Clause 26. 1575-76. 1270-71, 1522-23.

{ Schedule II. 1625. Grant of bounties for building of ships
1 Motion to pass.  1656-57. in India. 1436-37.
i General di jon of the General Budget. Haj pilgrims carried in certain ships.
= 922-23, 924. | 1432-33.
General discussion of the Railway Budget. Help to an Indian shipping company
495, 507-09. \ in securing site for a ship-building
Indian Finance Bill— | yard in Calcutta. 1436.
Motion to consider. 1737-38, 1739-40, | Price of imported starch. 41-42.
1741.43, 1744-45, 174647, 174849,  Profits from the working of the enemy
1750, 1751-56, 1758, 1759, 1761. | ships spent on the development of
Indian Merchant Shipping (Amendment) | Indian Mercantile Marine. 1437-38.
ill— Ships requisitioned by Government for
Moti to ider, to circulate and to defence purpose. 1437,
refer to Select Committee. 361-63, Withdrawal of - the Scindia Company
365, 366, 369. | from the Haj service. 1438-39.
Motion re election of the Standing Com-| Resolution re—
mittee for the Department of C ppoi t of a i to for-
1467, mulate a sound policy for deprecia-
Motion re election of the Standing Finance tion and capital expenditure in res-
Committeefor Railways. 1462-63,1464. pect of the Railways. 832, 834-36.
Motion to reduce demand for ** Executive Constitution of the Simla town as a
Council ” re— 1 | Centrally administered area. 512-13.
Grievances of Government employees. | Enactment of labour legislation on
1210-14. ’ | certain lines. 1804, 1813-15.
< i =
B
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- GHUZNAVI, SIR ABDUL HALIM—concld.
Resolution re—contd.

Guiding principles in respect of cntenng
contracts on Indian Railways. 177,
180-82, 186,

Picture Gallery for New Delhi.
843, 844, 846,

GIDNEY, LIEUT.-COLONEL
HENRY—
Aligarh Muslim University (Amendment)

Bi

841,

SIR

Motions to consider and to circulate.
380, 381, 395-96.

Drugs Bill—
Motion to consider. 2169-73, 2188,
2197.
Election of —— to the Central Advisory

Council for Railways. 2012.

502-07, 532.

Indian Merchant Shipping (Amendment)
Bill—
Moti to to 1

and
to refer to Sel»ct Committee. 360- 61,
362.

Motion to reduce demand for * Railway
Board ' re—
Grievances of Railway employees. 653,
657-58, 671-75, 679.
Muslim grievances. 686-89, 704, 705,

711
National Service (European British Sub-
jects) (Bill—
Motion to consider. 2105-16, 2018,
2023, 2024.

Question re—
Compulsion to occupy quarters by the
Bridge T

Genzral discussion of the Railway Budget. |

GIDNEY LIEUT.-COLONEL SIR
HENRY—contd.
Question re—contd.
Payment by Government servants of

the entire amount carned by them in

private employment. 894.

Reduction of teleph harges for the
Members of the Legull-uve Assembly.
1172-73.

Refusal of feave to subordinates on the
Great Indian Peninsula and East
Indian Railways. 15.

Rescission of order requiring Govern-
ment servants to pay to Government
one-third of income earned by them
in private employment. 893-94.

Secretary of the North Western Railway
Co-operative Credit Society. 1164,

Staff in the Bridge Engineering Works
at Manmad, Great Indian Peninsula
Railway. 957-65.

Resolution re removal of disabilities of

Indians in the British Commonwealth

of Nations. 1825-27.

GOA—
Question re lottery tickets issued from ——,
342.43.

GOODS—
Question re—

Appointment of Muslims as Inspectors of
Coaching and —— on the North West-
ern Railway. 1995.

Holding up of unloading and delivery
of at the Howrah Goods Sheds.
13-14. -

GOODS ACCOUNTS—

Questi

Bri
Works at Manmad, Great Indian
Peninsula Railway. 966.
Conﬁnnmon of workmen in the Bridge
E ing Works at N

Indian Peninsula Railway. = 966-67.

tion by staff in the Commercial Branch
of the East Indian Railway in t.he How-

rah Division. 12-13.
Great| 4o0DS CLERK(S)—
o st of he| . Question re all admissible to ——

Disabilities of the

; Bridge Engineering Works at Man.
mad, Great Indian Peninsula Rail-
way. 966,

Expenditure on improvements in the
Bridge Engineering Works at Man-
mad, (ireat Indian Peninsula R,ulwny.
967, 1873.

and in the Custody Stores at Quetta.
1162-64.

Grant of a war allowance to Govern-
ment servants. 893,

in transit duty on the North Western
Railway. - 555.
GOODS DEPOT—

Question re non-applicability of the funda-
mental leave rules to inferior staff of the
~—— at Wadi Bunderon the Great Indian
Peninsula Railway. 1607,

GOODS MARKER(S)—

Question re promotion of —— on the North

Western Railway. 423-25, 2008.

&

'y

o
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GOODS SHED(S)—
Question re—
Holding up. of unloading and delivery of
goods at the Howrah ——. 13-14.
Maintenance of the road running from
bridge to —— at Delhi Shahdara.
561, 1870.
GOVERNMENT(S)—

Demand for Grant in respect of * Pay-
ments to other ——, Departments, etc.,
on accountof Administration of Agency
subjectsand Management of 'Treasuries .
1240.

Question re—

Enquiry about the sale of houses built |
with loans from by the of |
India staff. 1456. [

¥ itk lofiath

Imp a and pro- |
perty tax by a —— or a local body. |
349.

Leave rules for war establishment

employed by 850.
Opening of collieries by . 419. [
Purchase of typewriters by ——. 1982-
84. |
Rescission of order requiring —— ser-
vants to pay to one-third of

income earned by them in private
employment. 893-94. [
Ships requisitioned by —— for defence |
purpose. 1437, |

GOVERNMENT EMPLOYEES—

GOVERNMENT OF INDIA—contd.
Question re—contd.

Deputation of a Finance Department
Officer to the Expending Department
of the ——. 167.

Employment of subjects of Indian States
in the —.  1729-30.

Enquiry about the sale of houses
built with loans from Government by
the —— staff. 1456.

. First Division vacancies filled in the
—— Offices.  667.

Grant of house rent in New Delhi to
the —— staff failing to get quarters.
2069.

Imposition of circumstances and. pro-
perty tax on persons serying under
the —— by district boards in the
United Provinces. 1736.

Indian officers in the —— Departments
and the Attacked Offices. 1513.

Non-invitation of representatives of
Haj Committees to conferences held
hetween the and shipping com-
panies engaged in pilgrim traffic.
1454.

Observance of morning office hours
during summer months in the ——
offices.  2071-72.

Officers dealing with Establishment Mat-
ters in the Offices. 668,

Purchases made by the —— on behalf
of the British Government. 172.

R isation of the mini

Motion to reduce d d for " E
Council  re grievances of ——.
GOVERNMENT OF INDIA—
Motion to reduce demand for *“ Executive
Council ” re—
Forward policy of the —— in the North-

1207-

West Frontier Province. 1082-86,
1104-17.

——'s policy re recognition of unions.
1117-20.

Indifferent attitude of the towards

the welfare of the Scheduled Castes.
1224-36. P
Taxation policy of ——.
Question re—
a1 ey

1184-1206.

h in the
1926-
-

PP of r
—— and its Attached Offices.
27.

Assistants and clerks in the Cash Branch-
es of the Offices. 669.

Buildings in Caleutta vacated by the
~—— on transfer to Delhi. 15-33.

ial staff
of the —— Secretariat. 1927.
Stopy of local of inferior
servants of the——. 1097-98.

Temporary Third Division vacancies
filled in the —— Offices.

Treatment of an officer of the — as
a lent Officer on transfer. 661-62.

Vacancies of peons filled in the ——
Offices. 5

Resolution re fiscal policy of the ——.

1852-53.

Statement laid on the table re lowest tend-
ers not accepted by the High Commis-
sioner for India in purchasing stores for
the ——. 2143-45.

GOVERNMENT OF INDIA PRESS(ES)—

See ** Press(es) ™.

GOVERNMENT OF INDIA SECRETARI-

AT—

See * Secretariat *'.

GOVERNMENT QUARTERS—

See * Quarter(s) .




~——'s assent to Bills. 54.
GOVERNOR GENERAL, HIS EXCEL-
LENCY THE—

A

Hont 5
able Sir Andmw Clow to perform the
functions aseigned to the Finance Mem- |
ber on the occasion of the general dis-
cussion of the Railway Budget. 237.

Message from declaring certain heads
of expenditure in the Budget open to
P jori by the Legislative A bly.

237.
GOVERNOR OF THE RESERVE BANK—
Question re legislation giving effect to the

recommendations of the re small
481.
GRADE(S)—
Question re—
Clerks recruited direct in intermediate
—— on the North Western Railway.

749.

Different —— of drivers and guards on
the Great Indian Peninsula Railway.
546-47.

Promotion to Assistant’s —— in the
Defence Department. 899,

Promotion to Assistant’s —— in the
Finance Department. 898-99.

Promotion to Assistant's —— in the |

Home Department. 898,
GRADUATE ASSISTANT(S)—
See ** Assistant(s)
GRAND TRUNK EXPRESS—
Motion w reduce demand for * Railway |
Board " re vagaries of the —— running |
between Madras and Delhi. 624-20. }
GRANT(S)—
Question re—
Bloe
— of

11

charge of Branehes in the Supplyl

Department. 1259-60.

to the Delhi Umvmlty 291. \
to

54 INDEX TO LEGISLATIVE ASSEMBLY DEBATES.
: —
GOVERNMENT SERVANT(S)— |GRANTS.IN-AID  TO  PROVINCIAL
Question re— | GOVERNMENTS—
Grant of a war allowance to Govern-| Demand for Grant. 1247.
ment servants. 893. J
Payment by —— of the entire a.mount GR. EAT BRITAIN—
earned by them in private \j f ion re training of Indians in Sth-
ment. 894. | building and Engineering Courses in
Rescission of order requiring —— to pay —. 1664.
to Government one-third of income
earned by them in private employ G%‘I;Ag INDIAN ' PENINSULA  RAIL-
ment. 893-94, 5 o 3
GOVERNOR GENERAL— 208, Ballyaz(e).
‘ GRF(:ORY DR.—

re—"s d lating to

t,he control of prices. 285-86.

g the Honour- | GRIEVANCE(S)—

Motion to reduce demand for ** Executive
Council ” re —— of Government em-
ployees. 1207-23.

Motion to reduce demand for  Railway
Board ” re—

—— of railway employees. 650-58,
671-83.

Muslim ——. 683-720.

Question re—

—— of Muslim employees of the Morad-
abad Division of the “East Indian
Ra.llway 1792-93.

—— of Muslims in the Archaological
Department. 1670-71.

of Muslims in the Department of
Fducation, Health and Lands. 660-
61, 908.

~— of Muslims in the Moradabad Divi-
sional Offices on  the East Indian
Railway. 1180,

— of officers in the lower gazetted
service on State Railways. 751.

—— of semi-skilled workers on the North
Western Railway. 1159-60.

—— of the Assam Bengal Railway em-
ployees re grant of leave. 1368,

——— of the workers in the Lahore Rail-
way Engine Shed. 736-37.

GRIFFITHS, MR. P. J.—

Agricultural Produce Cess Bill—
Motion to consider and to circulate.
1007-10, 1011.

_ Indian Finance Bill—

Motion to consider. 1714.

Motion to reduce demand for * Executive
Council ” re war aims of the British
Government. 1132-36, 1137.

Oath of Office. 1.

_—
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GUN POWDER—
Question re blasting of rocks by —— in
Karol Bagh, Dzlhi. 48,
GUARD(S)—
Question re—
Different grades of drivers and —— on

HAJ SERVICE—
Question re withdrawal of the Scindia
Company from the —. 1438-39.
HAJ TRAFFIC—
Question re—
Calling of a conference to discuss and

the Great Indian Peninsula Railway. decide various problems of ——. 1988,
546-47. Concession  tickets issued by shlppmg
Duty hours of certain —— on the North compaties dealing  with ——.
Western Rlnlway 1166. 1663-64.
—— on the North Western Railway. | HARASSMENT —
= 551-62, 5594‘!0.‘ ¥ B it Question re of vendors at the Ambala
= 0 °§;l the Mo S]tal:.;)in Division C; and Delhi Railway Stations.
1874.
of the East Indian Railway. 51.
Promotion of train clerks toy—— posts HARBOUR(S)—
on theNorthWeatem Railway. 1589. Denmnd for (:mm in respect of ** Working
Racial diseri in the t: —M and Working of
of —— running rooms. 1366. erry Steamers and —— . 728.

Recruitment of —— on the North West-
ern Railway. 972-73, 1460.

Relieving in certain divisions of the
East Indian Railway. 237.

Transfer of Assistant Station Masters
or Station Masters as —— on the
North Western Railway. 228-29.

GWILT, MR. E. L. C.—
Agricultural Produce Cess Bill—
Consideration of clanses. 2119.
Oath of Office. 1.
Resolution re enactment of labour legis-
lation on certain lines. 1811-13.

H
HABIBUR RAHMAN, DR.—
Election of —— to the Standing Finance
Committee. 1928.
HAJ COMMITTEE(S)—
Question re non-invitation of representa-
tives of —— to confe held b

Pemand for Supplementary Grant in respect

of * Working Expenses—Maintenance
and Working of Ferry Steamers and
— 773,

Question re workings of the trains between

and Rikhikesh on the East Indian
Railway. 427.

HARBOUR BRANCH—

Question re train collisions o the —— of
the Great Indian Peninsula Railway.
1609-11.

HAWKER(S)—

Question re Muslim ——at  the Delhi

Railway Station. 1176,
HAZARIBAGH—

Question re train disaster near —— on the

East Indian Railway. 14.

HEAD CLERK(S)—

the Government of India and Shipping
companies: engaged in pilgrim traffic.
1454,

See also under ** Port —— 7.
HAJ PILGRIM(S)— -
Motion for Adjournment re—— traffic.

Question re—
—— carried in ** Rizwani " of the Turner
Morrison and Company. 800-01, =~
Porposal to close the Calcutta Port for
460-62.

Shortage of stesmers for —. 801-02.
See also under * Pilgrim(s) ",

Question re—
Emplovmant of Muslims as - Office
and —— on the
North Western Railway. 748-49,

2271.
Muslim Office Superintendents and ——
on the North Western Railway.

548,
See also under ** Clerk(s) ™.
HEADQUARTERS OFFICE—
Question re—
Clerks blocked on maximum of their
grades in the North Western Railway
——.  2140-41. :
adopted for promotion of
clerks in the North Western Railway
— 2140.
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\
HEADQUARTERS OFFICE—contd.
Quaestion re—contd.
Promotion of clerks in the —— of the |
North Western Railway. 878-79.
Recruitment of clerks in the North |
Western Railway ——. 2138-39.
HEALTH OFFICER(S)— |
Question re allegations against the —— of !
the Agra Cantonment Board. 895. |
HEDJAZ—

Question re— ’
Qnom fixed for pilgrims to ——. 460

'I‘rannfcr of work connected with
age to——to the Depnrtmenﬁ of l
Education, Health and Lands, 975.

HIGH COMMISSIONER FOR INDIA—

Demand for Grant in

Office  and s

Charges ",  1240.

Statement laid on the table re lowest|

tenders not accepted by the in

purchasing stores for the Government of

India. 2143:45.

HIGH COMMISSIONER'S ESTABLISH-

MENT CHARGES—

Demand for Supplementary Grant in

respect of *“ India Office —— . 1968-

69.

HIGH COURT(S)—

Question re non-appointment of a Sikh as a |
Judge in the Punjab. 662-63.
HINDI—

Question re—

—— knowing persons on the Hindus-
tani programme staff of the All-India
Radio. 1795.

Introduction of —— News Bulletins in
the All-India Radio programmes.

Establishment

1797.

Share of —— language in Hindustani
programmes of the All-India Radio.
1795-96.

Use of —— words in talks to be broad-
casted by the All-India Radio. 1795.

HINDU(S)—
Question re—

Complaints against the —— vending
/ contractor for fruits and cigarettes at
the Delhi Railway Station. 1175.

: Differential treatment meted out  to
+'Muslims and —— by. the Divisional
Superintendent, Delhi. = 222-24.

| HINDUSTANI—

Question re—
Gathering of —— poets organized by the
All-India Radio. 1794.
Hindi-knowing  persons on the ——
programme staff of the All-India
Radio. 1795.
Proposal to appoint a person to deal with
—— programmes of the All-India

Radio. 1796.

Sel of =+ 1 for the
All-India Radio. 1796-97.

Share of  Hindi language in pro-

grammes of rthe All-India Radio.
1795-96..

| HINDUSTANT TRANSLATOR(S)—

See ““ Translator(s) ™.

1
of -+ India | FOLIDAY(S)—

Question re—

Grant of more —— to Secretariat Staff.
1520.

—— to workshop staff governed by the
revised State Railway leave rules.
545.

HOME DEPARTMENT—
Demand for Grant. 1239.
Declarations of Exemptisns laid on

the table. 54-57, 238.

Question re—

Non-observance of the —— Resolution
for recruitment of minorities in the
Rawalpindi Division of the North
Western Railway. 411.

Promotion to Assistant’s grade in the
—. 898.

HOSPITAL(S)—
Question re schools, —— and administra-

tion in the tribal areas. 233-34.

HOURS OF WORK—
Question re —— of the staff on the Bombay,

Baroda and Central India Railway.

1596.
HOUSE(S)—
Question re—

Assessment value of ——and shops in
the Kasauli Cantonment. 1518, 1924.

Central Public Works Department Staff
owning —— in Delhi or New Delhi
and mxdmg in Government Quarters,
1456-57.

Enquiry about the sale of —— buils

. with loans from Governmaat by the
Government of India staff.

A
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HOUSE-RENT—
Question re grant of ——in New Delhi
to the Government of India staff failing
to get quarters. 2069.
HOUSING SCHEME(S)—

Question re model —— in the Alhhabad‘

Cantonment. 894.

HOWRAH—

Question re holding up of unloading and

delivery of goods at the —
Sheds.  13-14.

.HOWRAH DIVISION—

Question re—
Disqualified 'I‘mnsportanon I.nspel,tor
officiating in the of the East
Indian Railway.

1L,

Passing of the Goods Accounts Examina- |

tion by staff in the Commercial Branch
of the Bast Indian Railway in the —.

12-13.
HYDERABAD—
Question re tickets issued from the ——
(Sind) Railway Station. 1603.

HYDERABAD (SIND)—

Question re provision of an enquiry or

reservation clerk at —— Railway Sta-
tion. 541-42. |

&

=

IDGAH—
Question re collapse of the roof of —— at
Agra. 1665. <
IMAM, MR. SYED HAIDER—
Oath of Office. 1309.
IMPERIAL CHEMICAL INDUSTRY —

Question re erection of a plant by the
—— at Government expense. 1859-
60.

IMPERIAL COUNCIL OF AGRICULTU-
RAL RESEARC!

Demand for Grant. 1243.

IMPERIAL INSTITUTE OF SUGAR
TECHNOLOGY—

Demand for Grant. 1244,
IMPERIAL RECORDS DEPARTMENT—
Question re—

Absence of Sxkhn in the Office of the

Reomxtments ta the ALL / 503:04.
IMPERIAL SECRETARIAT— :
See *“ Secretariat(s).” S

fo

|
IMPORT(S)-—
Q re —— of
I Burma. 137.
| IMPORT DUTY (IES)—
Question re income from excise and ——
on sugar. 172-73,
| IMPROVEMENT(S)—
Quesuon re—
~—— in, and construction of more, quar-
ters in New Delhi. 1033-34.

| —— in Government quarters in New
| Delhi.  294-95, 1032-33.

|
IMPROVEMENT TRUST—
Question re—

Affairs of the Delhi ——, 1660-
70.
+ Building Inspector’ of the  Delhi ——.
1992-93.
ilding plans received by the Delhi

1266-67.
Complaints against the Building Ins-

pector of the Delhi —— . - 1269.
Lay-out of the plots in certain
areas in Delhi. 591-92, 1862-63.

Notices issued for contravention of the
terms of sanctions granted by the

Delhi ——. 1268-69.

Prosecutions sanctioned by the Delhi
— .- 1267.

Resignation of staff of the Delhi — .

269,

Staff of the Delhi ——

System of dupoul of land by the =
in Karol Bagh, Delhi. 588.

INCOME(S)—

Question re—

—— from Customs and Excise. 172,

—— from excise and import duties on
sugar. 172-73.

Rescission of order requiring Govern-
ment servants to pay to Government
one-third of —— earned by them in
private employment. 893-94.

INCOME-TAX—
Rates of —— discussed under the Indian

Finance Bill.  1958-60.

INCOME-TAX ADVISER—-— ¥ 3
Qlestion re officers and clerks in the

office of the . 1312-13.
| INCOME-TAX ASSESSEE(S)—
See ** Assessee(s).”

l

I




58

INDEX TO LEGISLATIVE ASSEMBLY DEBATES.

INCOME-TAX DEPARTMENT—
Queutxou re—
and gulariti of
“the working of the —— in Sind.
341-42, 1100-01.

Persons retrenched from the —
Pmun\) 333-34.

INDIAN(S)—
Motion to reduce demand for ** Execu-
tive Council ” reimportance of initiating
a decisive policy of training —— to
undertake the defence of the country
and of establishing a Defence Advisory

Recrui of r
in the —, Pun]ab Nonh West
Frontier and Delhi Provinces. 1731.

INCOME-TAX EXAMINER(S)—
See ** Examiner(s).”

INCOME-TAX ~ LAW.  AMENDMENT
BILL—
See ** Bill(s).”

INCOME-TAX OFFICER(S)—
Question re—

Appeals against penalties imposed on
——— in the United Provinces. 42-
43.

Calling of all the partners of a firm to
appear before the in Sind.
165, 671.

—— and Assistant Income-tax Officers
in India. 1736,

See also under * Officer(s).”
INCONVENIENCE(S)—
Question re—

—— and irregularities of the workm,g
of the Income-tax Department in
Sind. 1100-01

—— to third class passe on the
East Indian and North Western
Railways: 414-16.

INCONVENIENT TIMING(S)—
See ** Timing(s).”
INCREMENT(S)—
Question re—

Advance —— gn.nmdbo staff in the

Supply Department.

Stoppage of —— of two. l‘mlun Conser-

Committee. 1043-70.
Question re—

Difficulties of —— in South Africa.
458_ -

Effect of the Land Purchase Bill on ——
in Burma. 139-40.

Filling up of vacancies of foremen for
shops by —— . 1605.

——in the Royal Indian Navy. 480-
81.

Position relating to the treatment of ——
in Ceylon. 284-85.

Training of in Shipbuilding and En-
gineering Courses in Great Britain.
1664.

Treatment given to
from Germany. 226-27.

Working of Mail and Express Trains
by —— drivers on the North Western
Railway. 1605-06.

Resolution re removal of disabilities of ——
in the British Commonwealth of Na-

returned

tions. 1819-39. -
INDIAN AIRCRAFT (AMENDMENT)
BILL—
See ** Bill(s).”
INDIAN AIR FORCE VOLUNTEER

RESERVE (DISCIPLINE) BILL—
See ** Bill(s).”

INDIAN APPRENTICE(S)—
See ** Apprentice(s).”

INDIAN ARBITRATION BILL—
See ** Bill(s).”

vation_Assistants and one Overseer. INDIAN ARMY omwcz CORPS -

1867-68.
INDIA—
Question re—

INDIAN ARMY—
See ** Army.
Q for recrui to
the — . 1733-34.

Commercial relations between —— and WDI(?EN-AUDIT AND ACCOUNTS SER-

Japan. 1993-94.

Development of the resources of —— to

meet War supply requirements. 138.

INDIA OFFICE AND HIGH COMMIS-
LISHMENT CHAR-

SIONER’S . ESTAB.

GES—

Dmemet 1240.

Demand for Supplementary Grant.
1968-69

Q i FT e

:;dstes to the —— examination. 668-

INDIAN CANDIDATE(S)—
See * Candidate(s).”

INDIAN CARRIAGE BY AIR (AMEND-
MENT) BILL— -
See * Bill(s).”
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INDIAN CENSUS BILL—
See ** Bill(s).”
INDIAN COINAGE
BILL—
See ** Bill(s).”
INDIAN EMIGRATION (AMENDMENT)
BILL—
See “* Bill(s).”
INDIAN FINANCE BILL—
See * Bill(s).”
INDIAN LEGISLATURE(S)—
See ** Legislature(s).”
INDIAN MEDICAL DEPARTMENT—

Question re—
Differential treatment meted out to the |
2065

\on-gmnt of Sepnrnblon Allcmance to
the ——. 2067.
INDIAN MEDICAL SERVICE—
Question re—
Grant of Commissions in
2066.

the =,

Members of the Army in India Reserve of |  See

Officers and retired officers of the
recalled to India owing to the outbreak
of war. . 335-37. 4
INDIAN MERCANTILE MARINE—
See ** Mercantile Marine.”

(AMENDMENT) |

| g 2
|INDIAN POSTS AND TELEGRAPHS—
STORES SUSPENSE (NOT CHARGED
TO REVENUE)—
Demand for Grant. 1248.
INDIAN RAILWAY(S)—
See *“ Railway(s).”
INDIAN RAILWAY ACT—
See * Act(s).”
INDIAN RAILWAYS
BIEL—
| See* Bill(s).”
| INDIAN RUBBER CONTROL (AMEND-
| MENT) BILL—
| See ** Bill(s).”
| INDIAN SALT (AMENDMENT) BILL—
See “ Bill(s).”
INDIAN SHIPPING —
See ** Shipping.”
INDIAN SHIPPING ~ COMPANY—
See ** Shipping Company(ies).”
INDIAN SHIPPING INDUSTRY—
* Industry(ies).”
INDIAN STALL(S)—
See  Stall(s).”
| INDIAN STATE(S)—
Question re employment of subjeets of ——

(AMENDMENT)

in the Gor t ‘of dndia = Depart-
INDIAN" * MERCHANT ““'SHIPPING|. .. merter 178080, 1 uiimct —o
(AMENDMENT) BILL— P L oo
Seq” Billte). ! INDIAN STORES DEPARTMENT —

INDIAN MINEB (AMENDMENJ‘) BILL—

See ** Bill{s).”

INDIAN OATHS (AMENDM’ENT) BILL—

Demand for Grant. 30 lm g
Question re— i
Authorisation of an officer of the Supply
Department to recommend candidates

See ** Bill(s).” F i -
INDIAN . OFFICER(S)— - Conmm D' i
See ** Officer(s).” 796-97. 5
INDIAN PENAL CODE (AMEN! N Office hours of the —— . 906 07.
BILL— g Promotions in the — .- 907.

See * Bill(s).” J
INDIAN POSTS AND TELEGRAPH\—
Demand for Grant. 1248

INDIAN POSTS AND TELEGRAPHS-|INDIAN TARIFF

CAPITAL OUTLAY ON TELEPHONE
PROJECTS (NOT CHARGED. . TO RE-
VENUE

o
Demand for Grant. 1248, -

INDIAN POSTS AND TELEGRAPHS DE-

PARTMENT (INCLUDI\(‘. WORKING | INDIAN * TEA CESS

EXPENSES)
Demand for Grant. 1238.

INDIAN SUPERVISOR—
See * Supervisor.” »
See ** Bill(s) .

(SEQOND AMEND-
MENT) B b
" See “ Bill(s) ",

INDIAN T,ARIF B (‘FOUBT_E /AMEND-
MENT) BILL.—

See  Bill(s) ",

(AMENDMENT)

BILL—

See * Bill(s) ™",

M2LAD
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INDIAN TEA CONTROL (AMENDMENT)‘

BILL—
See * Bill(s)
INDIAN TERRITORIAL FORCE—

INFERIOR SERVANT(S)—
Question re—
—— promoted to certain subordinate
posts on the North Western Railway.
2270-71.

Question re— 2y :
Counting of previous service of ex- Provision of 'rent-fmevquarurs to. e
Socks of ths 2068, on the North Western Railway.
Eligibility of exz-Executive Officers of | S 23!',. Sikhs inAh
the fovi- Corindasions; | BOSS, R(-cr_umnum of Sikbs as —— jin the
2060 | offices of the Military Secretary and
d Private Secretary to His Excellency
INDIANISATION— the Viceroy. 1991. .
Motion to reduce demand for ** Executi Stoppage of local allowance of —— of the
Couneil ™ re of the Indian Armv l Government of India. 1097-98.
1071-82. | See also under * Servant(s) 2
Question re —— of the posts of L"m“I\FLATIO\'
Foremen and I“SP(“"O“‘ 0“ the \‘"'th\ Question re amount of —— in Paper Cur-
Western Railway. 1604-0. rency. 173,
INDUS— INFORMATION—
Question re dmtnhuuon of —— water o 3
betieani‘the Punjab and Sind. ( 1252. | Qucsnm? re suspected case’ of leakage of
INDUSTRY(IES)— " in the Supply Department. 902.
Db Contaaites INSANITARY CONDITION—
= oy Lo { Question re of certain lanes and roads
Qu:]alt‘;t:; nrge—of e in Karol Bagh, Delhi. 592-93.
and losses for purpose of cha.rging‘msm'?roms)_
excess profits tax from the Indian L Ll
Shipping . 1523 Appointment of Muslims as —— of
P of i Gomhm

PP it n
and Liaison Officers for ——. 1433-35.

Appointment of Controllers or Liaison
Officers for —— and concerns. 783-
88, 792-94.

Appointment of Liaison Officers and
Controllers for ——. 1432.

Devel of the Shipbuildi

dia. 1664,

Givi .of certain assurances to ——

©1522-23, 1270-71.

by the Excess Profits Tax.
INFANTRY BAZAR—
Question re placing of the British —— of

Allahabad Cantonment out of bounds

for troops. 896-97.

INFERIOR STAFF—
Question re—

Non-applicability of the fundamental
leave rules to —— of the Goods Depot.
at Wadi Bunder on the Great Indian
Peninsula Railway. 1607.

Recruitment of —— on the North West-
ern Railway. 49.

Tre: of block
North Westera Railway
purposes of leave rules.

See also under “ Staff .

=,

on the

1599.

as —— for |

g Goods on the North West-
1995.

ualdmg ; “of the Delhi Imj t

—, vemen

Trust. 1992-93. o

Communal composition of certain Assm«
tant Way —— on the North Western
Railway. 548,

Complaints againet the Building of the
Delhi Improvement Trust. 1269.
Oompuhlon to occupy qu-,rtem by the

——, Bridge " Engineering
Works at Manmad, Grea.t Indmn
Peninsula Railway.
Court —— on the uctﬂs Wumn Rail-
way. 759.

Transportation —— offi-
ciating in the Howrah Division of Ehe
East Indian Railway. 11,

Duties of Assistant Officers and Trans-
pumtlon —— on State Railways.

E: ion for recrui of Postad
——. 1169-71.

Inspections by the —— of Station
Aceounts on the East Indian Railway .
11-12.

—— of Station Accounts on the East
Indian Railway. 9-10.

—— on State Railways. 420.
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INSPECTOR(S)—contd.

Question re—contd. {
Introduction of the desig in"ofRa.il-‘
way Ticket Court —— on State Rail-

ways. 50,
\on-mnﬁmmuon of certain Assistant|

on the North Western R,ailwny. 4[2- |

13. "

Qualified Muslim —— of Works not
allowed to officiate as Assistant En-
gineers on: the North Western Rail-

way. T47-48.
Travelling —— of Stores Accounts on
Railways. 3-4.
INSPECTORS OF WORKS-—
Question re —— on the East Indian Rail-
way. 421, 1458, |
INSTALEATION—

Question re —— of wnmry fittings, ete., f
in Karol Bagh, Delhi.
INSTALLATION WOR]\* |
Question re erection of ** Carrier Equip-
ment ” and
2134-35. |
INSTITUTE OF SUGAR TEOHNOLOGY—’
See ** Imperial — ™. !
II\STRUCI‘OR(S)—
re 1 b
~ at the Walton Tummg School. 1798.
INSTRUMENT(S)—

Question re. manufacture of optical ——
for the army in India. 1087-88.
INSURANCE—

[mmmsr CHARGES (RATLWAYS)—
Demand for Grant. 730.
Demand for Supplementary Grnnt.. 779-

80.

\ INTEREST-FREE ADVANCES—
Demand for Grant.  1249. :
Demand for Supplementary Grant. 78.

INTEREST ON DEBT AND OTHER OB-
LIGATIONS AND. REDUCTION = OR
AVOIDANCE OF DEBT——

Demand for Grant. * 1238.

INTERMEDIATE GRADE(S)—

See ““ ( 4

INTERNATIONAL

irade(s) ™

CTRCULATION

RUL
Notification re certain amendments to the
Motor Vehicles —. 1612,
| INTERNMENT—

Question re enemy subjects and others

detained in the camp at Ahmad-
nagar since the outbreak of war. 1359-
160.

at telephone exchanges. | INVESTIGATION—
Question re ——, ete., of offences under

section 112 of the Indian Railways Act.
9.

| INVITATION(S)—
Question re non —— of representations of

Haj committees to conferences held
between the Government of:India and
shipping companies englged in pilgrim
traffic. 1454,

]nwowz TYPIST(S)—
See ** Typist(s) .

Quesnun re giving of rebate on —— pre- ; IRON—

miums in general ——. 1661-62.
INSURANCE (AMENDMENT) BILL—
See ** Bill(s) ”.

Question re prices of pig —— ingots and
corrugated

—— sheets. 600-02.

IRON INGOTS—

mmcz (SECOND  AMENDMENT)| - Quegtion.re priccs;of pig iron, —— and

See ** Bi]l(') s <
INSURANCE PREMIUMS—

See ** Premium(s) .
INSURANCE RULE(S)—

—— laid on the table. 58-84. |
INTELLIGENCE BUREAU— |

{
re recrui of Muskims in the T
INTEREST—
Demand for Grant in respect of Loaus:
and Advances bearing 201249,

corrugated iron sheets. 600-02.

IRON SHEETS— o

Question re prices of pig iron, i .ingom

. and corrugated ;
}IRR_E(‘ULARITY(IES)—

Question re—

Auez?: ——in the Supply Depgmnenh

Inoonvwienmmd _ of the working

% of the Income-tax Department in
Sind. 341-42, 1100-01. ;

—— in the running of special trains on
the North Western Railway. 752.
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IERIGATIOK\ (INCLUDING WORKING|
EXPENSES),  NAVIGATION,
AND

BANKMENT DRAIN AGE@

WORKS—

Demand for Grant. 1238. |
IRRIGATION,  NAVIGATION  AND|

DRAINAGE WORKS— |

Demand for Supplementary Grant. 1967.|

ISA KHEL— : -

Question re attack on —— by tribal
raiders. 1174-75. {
“« ISLAMI w__
Q o of booking:

of Haj
pilgrims by “ Khosru “ and * — .
1988. |

ISMAIL ALI KHAN, KUNWAR HAJEF.A—;

Election of —— to the Standing Finance |
Committee. 1928. |
Motion to reduce demand for ** Executive
Council * re war aims of the British
Government. 1137,
Oath of Office. 1.
Question re—
Block maintainers on the North West- |
_em Rallwaw 426-27. 110"
of service g to officers

in the Telegraph Branch of ﬂtﬂ’ North
Western Railway. 425.26.

Pu-.h‘u to railway employees found
travelling  without
2263-70.

Pre motion of goods markers on the North
Western Railway:  423-25.

Raules for out-station Tndian Apprentices
of Workshops on the North Western
Railway. 421-23.

Resolution re constitution of the Simla
town as Centrally administéred arcas.

805.

ISMAIL KHAN, HAJI CHAUDHURY
MUHAMMAD—

Election of —— to the Central Advisory

Council for Railways. 2012.
Election of —— to the Standing Com-
mittee for roads. 1524.
Question re— i)
Appointments made in the Government
of India Press, New Delhi, by the
Assistant Manager. 1838

Employees in the G of India |
Pnng New Delhi, suffering from lep—
TOsy.

1859, . =

tickets. 425, |

ISMAIL KHAN, HAJI CHAUDHURY
AMMAD—mnhi.

Quzetlon n—mnld.

of Musli for ap-
pomtmanta in unreserved vacancies
in the Government of India Press,
New Delhi. 1858.

Oﬁenng of vacancies reserved for Mus-
lims in the Government of India Press,
New Delhi, to non-Muslims. 1858-59.

Promotions to Assistant’s grade in the
Commerce Department 1440-41.

Promotions to Assistant’s grade in the
Department of Education, Health and
Lands. 1442.

Promotions to Assistant’s grade in the
Labour Department. 1439-40.

Promotions to Assistant’s grade in the
Legislative Department. 1441.

Promotions to Assistant’s grade in the
Political Department. 1439.

| ISSUE BRANCH—

Question re profit of the —— of the Reserve
Bank of India. 173.
| J
JAGADHRI LIGHT RAILWAY—
See ** Railway(s) .

JAHANGIRPURA— - =
Question mmost.efluhmmudAh hhnn

of ——; Peshawar city. = 1692./
| JAIL(S)—
(uestion re eomplunte of third class pri-
soners in —-—in the Centrally Admnms-
tered Areas. 659-60.

JALALABAD-—

Question re. provision of medical relief
for the Consulate mﬂ‘ etc at
968, L R

Rk MR U o PR

Agricultural Produce Cess Bill—

Motion to comsider and to mrcn]nte
1020.

Motlon to refer to Salaeﬁ Committee.
021.

| Demnnd for Suppkmmhry Grant in

| respect of: ¢

| 1977.

| Ajmer- um

| Mint. 1974,

| Election of —— to the Standing Com-
mittee on Emigration. 1874,

i Election of —— to the ndis

| Committee for Railways. 1927,
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JAMES, MR. F. E.—contd.

JAMES, MR. F. E.—coneld. 2 .
Question re—contd. 5 2

Excess Profits Tax Bill—
Motions to refer to Select C
and to circulate. 118, 121, 122, 252.
Motion to consider. 1329-34.
Consideration of —
Clause 2. 1361, 1630,1632, 1633,
1634.
Clause 4. 1412.
Clause 8. 1494,-95, , 1545,
Schedule 1. 1615- ]6 1617, 1623-|
24,

General discussion of the General Budget.
912,

Motion re—
*  Election of the Standing Committee on
Emigration. 1469,

Election of the Standing Finance Com-
mittee. 1470-71, 1414
Motioa t> reducs demn.nd for Execnuve
Couneil ™ re—

Forward policy of the Government of |

India in the North-West Frontier
Province, 1113,

Grievances of Government employees.
1217, 1222.

Import.l.nee of initiating a decisive policy

Indians to undertake the

defenoe of the country and of estah-
lishing a defence Advisory Committee.
1053-55, 1056, 1068.

lopment of the of India
to meet War Supply requircmenn.
138,

Dr. Gregory’s memorandum relating to
the control of prices. 285-86.

Enemy subjects and others detained in
the internment camp at Ahmad-
nagar since the outhreak of war.
~159-60.

Import of unlicensed rubber ﬁ‘om
Burma. 137.

Levy of taxes on professions, ete., in
the Madras Presidency. 343-46.

Members of the Army in India Reserve
of Officers and retired officers of the
Indian Medical Service recalled to

. India owing to the outbreak of war.
335-37.

Position reh.tmg to the. treatment of
Indians in Ceylon. 284-85.

Setting up of a machinery to assist in
the control of emergency expenditure.
160-61.

Training of pilots and air crew in India,
337-38

Question  (Suppl ry) re of

and recruitment of staff in  the
f Defence  Co-ordination. and Supply
Departments. 283.

Talxlaghﬁt:\n policy of Government. 1194, Reglstratlon (Emergency Powers) Bill—
War aims of the British G of  clauses. 325. . .
1121, 1122, 1136, 1143, 1148-51. Resolution re—
Motion to reduce d d for * Rail Air def of India. 216.
Board ” re— Enactment of Labour Legislation on
Muslim grievances. 714, certain lines. 1817.

Vagaries of the Grand Trunk Express
ing between Madras and Delhi.

Removal of disabilities of Indians in
| the British Commonwealth of Nations.

ORI, P 0 1831-34, 1835.
\nj:;:;al Service (European British Sub- JAMMU—
Motion w consider. 2013-15, 2017, Question re charges for lorry  transport
2022, 2023, 2027, 2028, 2029. between —— and Srinagar, ete. 755,
Consideration of clauses. 2033, 2034. JAPAN—
Motion to pass. 2036 2037, 2044-46. | o RN
Publicity‘ of the ings of the meet- A
ings of Select Committees. = 979, | India and —. 190394,
Qnest-lon re— |« JEHANGIR "—
1 service for Ex Question re—
Bnhlhlg"}b)ectsmlndu 135738 - Cumber of Jpdgrh quired to make
on the war. 1098-1100. ‘ T O v EA6 00, =

Delivery of mails from South India in |

Delhi. 2142.

Sailing of pilgrim ship ——.
90.
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JEHANGIR, SIR COWASJI—
Excess Profits Tax Bill—
Motions to refer to Select Committee
and to circulate. 105, 106, 110, 244-
56, 260, 261, 271, 304, 311, 318, 319. |
Nomination of —— to the Panel of Chair- |
men. 54, |
Resolution re—
Air defence of India. 201, 216. |
Guiding principles in respect of catering |
contracts on Indian Railways. 185 |
189. |
JHANG— |
- Question re inconvenient timing of a train
at ——- Maghiana Railway station.
745-46. |
JINNAH, MR. M. A— |
oExcess Profits Tax Bill—
Motions to refer to Select Committee
and to circulate. 249, 250, 267, 268, |
299, 304, 308, 310-12, 313-15, 320,
321 322, |
ion re guiding p in respect
of catering contracts on Indmn Railways.
189.

|
JOSHI, MR. N. M.—contd.

General discussion of the General Budget.
911, 920-22, 927, 928.
General discussion of the Railway Budget.
494-98, 504, 527.
Indian Merchant Shipping (Amendment)
Bill—
Motions to consider, to circulate and
to refer to Select Committee. 360.
Motion re election of the Standing Com-
mittee for Roads. 1272.
Motion to reduce demand for
ncil ” re—
Grievances of Government employees.
1207-10, 1211, 1212, 1213, 1214,

¢ Executive

1223.

Indifferent attitude of the Government
towards the welfare of the Scheduled
Castes. 1232-34.

Taxation policy of Government. 1190.

Motion to reduce demand for ** Railway

Board ”* re—

Grievances of railway employees. 650-
54.

Vaga:ries of the Grand Trunk Express
running between Madras and. Delhi.

JOINT STOCK COMPANIES— | o o
.. Demand for Grant. 1246. { Pr::';l)ldBIi(]fﬂatramon of Books (Amend-
J":’;‘éﬂlm“' M.— iciay ! " "Motion to. ciroulate. 145, 148-40.
2 Prodgod £ | Quasﬁan re—
Moltag:ll to consider and to circul CATH of ko Nowespaid
married clerks in New Delhi. 1994-
Aligarh Muslim University (Amendment) 95,
.,‘u.—' s d Sh | Channel of promotion for firemen on the
386, 393-% B | Great' Indian Peninsula Railway.
Appoindnent of —— on the Committee BAe

on Petitions. 238.
Arrangement re discussion of the rail-
way demands for grants. 562. 1
Coal Mines Safety (Stowing) Amendment}
|
\
|

Bill—

Motion to consider. 989.

Consideration of clauses. 990, 991.

Excess Profits Tax Bill—

Motions to refer to Select Committee |
and to circulate. 95, 240. 241, 247,
255, 260-63, 270, 313.

Factories (Amendment) Bill—
Motions to consider and to circulate. |

Compulsion to intimate holding of any
post on the executive committee of a
trade union, 735-36.

Different grades of drivers and guards
on the Great Indian Peninsula Rail-
way. 546-47.

Disposal of registered articles by Branch
Post Offices. 1177-78.

Employment - of staff for conservancy
work in the Parel Workshops of the
Great Indian Peninsula Railway. 547,
2270.

567 -71, 572, 573, 574. =
ion. of -clauses. 575-76, 577.

578, 579, 580, 581, 582. |
Mohontopn.u 582.83. i

Establish of a Central Control
Room at Kalyan. 2ﬂ03 05.
Holiday € Workati 3 by

the revised State le“ a\' Teave Rulea
545.

Ll
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JOSHI, MR. N. M.—concld.
Question re—contd.

Question (Supplementary) re—

B,

Installation of electncnty in quarters
for the Rail earing
Office. Staff. 740.

Instructions re t of - extensions of
service in the Bombay Postal Circle.
1178.

Option to railway staff to choose New

r Old Leave Rules. 544-45.
Post Offices in the Bombay Postal Circle.
1178-79.
ion of

| JOURNEY(S)—
Question re breaking of —— by railway
employees travelling on duty. 228,
2010,

J JOURNEYMAN(EI\ =
Qusetlon re—

of —
ed in certain uhops on the North Wes-
tern Railway. . 1599-1600. ¥
Coolies promoted to the posts of ——
on the North Western Railway. 749-

Pr di on 1 50, 1459.
basis on Railways. 736. JUD(,E(S)—
Purchase and repairs of XB E s of a Sikh
on the Great Indian Peninsula Rail-
way. 73335, { ::i;ﬁ 3H.lgh Court —— in the Punjab.
Supplementary result of examination for
recruitment of clerks in the Bombay | JUNCTION(S)—

Postal Circle. 1179-80.

Utilisation of the services of inferior staff
for work unconnected with Railway
duties on the Great Indian Peninsula
Railway. 733

Welfare societies, etc., of employees on

the Great Indian Peninsula Railway.

735.

Working of the Bombay Multiple Unit
Service on the Great Indian Peninsula
Railway by certain drivers. 2002-03.

Creation of and recruitment of staff m;
the Defence Co-ordination and Supply |
Departments. 284. |

Demand for unorthodox ° C * type
quarters in New Delhi. 590,

Dr. Gregory's memorandum relating
to the control of prices. 285.

Enemy subjects and others detained in
the internment camp at Ahmadnagar |
since the outbreak of war. 159-160, |

Levy of taxes on professions, etc., in
the Madras Presidency. 345.

Proceedings of the Labour Conference
and the Price Control Conference. 142.

Prod of medical certifi by sub-
ordinate Railway officials. 3.

Question re opening of a post Office at the
~—— of Frere and Burns Road at Kara-
chi.  2000-01.

JUSTICE, ADMINISTRATION OF—
Demand for Grant. 12a1.

K

KALKAJT'S TEMPLE—

See ““ Temple(s) .

KALYAN—

Question re establishment of a Central
Control Room at ——. 2003-05.
KAMALUDDIN AHMED, SHAMS.UL-
Election of —— to the Standing Com-

mittee on Emigration. 1874.
KAMRAN—

Question re quarantine station at ——.
1662-63, 1663.

Resolution re utilization of the ——
dues for the accommodation of pilgrims.
1839-52.

KANGRA VALLEY RAILWAY—

See *“ Railway(s) ”.

Report of Sir Leonard Woolley on Ar-
“chwology. 141.

KARACHI—
s

Rules for out-station Indian
of workshops on the North - Western
Railway. 423.

Schools, hospitals and administration in |
the tribal areas. 234.

lution re guiding principles in respeot!
of catering contracts on Indian Railways. ' i
184-86, 188, 189, 193. |

Collision of a man-of-war with a cargo

~ plans in the —— Can 44
Establish t of a broad station
at —. 732 g
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KARACHI—contd.

Question re—contd.
Meteorological ~ Observatory at ——.
543.

Opening ofa post office at the junction

of Frere and Burns Road at —.|

2000-01.
Provision' of a Radio Station at ——.
1167-68.
Recruitment of -Sikhs in the Customs
House at —. 1923.
KAROL BAGH—
‘Question re—
Blasting of rocks by gun  powder in
Delhi.

Dumping of carcases of animals near |

, Delhi. 1991.

Insanitary condition of certain lanes
and roads in ——, Delhi.  592-93.
Installation of sanitary fittings, etc.,

in ——, Delhi. 48, 1453-54.
Location of a tuberculosis clinie in ——,
Delhi. 1452, 1957-58.

Non-naming of certain roads in —,
Delhi. - 1269.

Provision of lights on certain roads |
in ——, Delhi. 1269-70.

Provision of parks in ——, Delhi.|
1270.

Shifting of the Tuberculosis Clinic

from ——, Delhi. 1270.

System of disposal of land by the
Improvement Trust in ——, Delhi.
588.

Unsatisfactory sanitary condition of
Naiwara in ——, Delhi. = 48, 1266.

KASAULI—

_ Question re assessment value of houses
and shops in the —— cantonment. |
1518, 1924.

KHAKSAR(S)—

Question re arrest of Allama-i-Mushrigi,
leader of the ——, under the Defence
of India Act. 1671-73.

KHANEWAL—
Question re inconvenient timings of

mghttnms reaching —— railway

1KHEV$ RA—

| Question re—

| Acquisition of some land near —
Salt Mines. 1315, 2065.°

‘ Miners and gangmen working in —

Salt Mines. 1865-66, 2072-73.

1 ]\HOSRU N—

‘ re of booki of
Haj pl]gnmaby ~—— and ‘‘ Islami”
1988.

| KIDNAPPING(S)—

1 Question re—

—— of Muhammad Salim Khan,
Excise’ Sub-Inspector, North West
Frontier Province. 15691.

| ——— of persons from British territory
by tribal gangs. 399-403,  1101-
02.
Raids, dacoities and —— in agencies
and certain districts. 975-78.
| KISHANGANJ—
Question re weighment of loaded wagons
at Delhi 231-32.
KITCHEN(S)—
Question re construction of a block of ——
in “B" type unorthodox quarters in

1
New Delhi. 1990. ¥
|
L
LABORATORY(IES)—

Question re clerks in the Central Board of
Revenue at Delhi. 1313.
| LABOUR CONFERENCE—
See ** Conference(s) .

NLABOUR DEPARTMENT—

Demand for Grant. 1240.

Election of the Standing Committee for
|  the —. 1466, 1674.

grade in the _ 1034-85, 1439—40
LABOUR LEGISLATION—
Resolution re enactment of —— on
certain lines. 847-48.
See also ** Legislation ™.
LABOURER(S)—
Question re recruitment of Muslims as
_ etc ., on the North Western Rail-

way.
station. 746. -|LADY ANNOUNGER(S)—

KHANNA, MRS. L. N—

Question re repatriation of —— and
her daughter from Germany. 2001-
02.

ing mﬁons 731,

LADY TICKET COLLECTOR(S)—
See “ Ticket Collector(s) .

L

W 4
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[
| LALCHAND NAVALRAI, MR.— contd.

Indian Finance Bill—
Mohou to oonmdar
of—

1892-97,

LAHORE—
Question re—
Allowance paid to the Military Estates
Officer of the Ci t for
acting as Executive Officer. 1924,

Clerks employed in certain sections of
the Railway Division Office. =—,
2137.

Communal composition of certain staff
of the Broadcasting Stations at ——
and Peshawar. = 1601.

Complaints against the Contractors for
vending fruits, etc., at the —
Railway ' Station. 758, 2271.

Grievances of the workers in the —
Railway  Engine Shed. 736-37.

Inclusion of certain- areas within the
bazar area of the Cantonment.
165.

LAHORE CIRCLE— - !

Question re Supermwndent of Archzo-
logy, ‘=

LALCHAND ‘\'AV ALRAI MR —=

Demand for Supplementary Grant in|
respect  of * Working Expenses—
Maintenance of Carriage and Wagou[
Stoek . 772-73.

Election of —— to the Centtal Advlsory}
Council fox Railways.

Excess Profits Tax Bil]——

Motions to refer to Select. Committee |
and to circulate. 276-97, 296-97.

Motion to consider. 1303-07, 1360.

Consideration of 2 |
Clause 1. 1637. E
Clause 2. 1361, 1635, 1636.

Clause 4. 138880, 1395, 140306,

1408, 1414. \
Clause 6. 1478-79, 1487.
Clause 13. 1556-57, 1558.
Claus> 14. 1560, 1561, 1562-63.
Clause 18. 1571. |
Schedule 1. 1578-79.

Motion to pass. 1646-49. |

Expressions of regret on the death of |
Mr. Sham Lal. 52. !

General discussion of the Railway Budget.
516, 517-20, 533.

Indian Arbitration Bill— |
Motion to consider. 431-33. ‘
Consideration of clauses. 436-37, 438-‘

39, 440, 443, 445.
Indian Coinage (Amendment) Bill— *
|
i

Motion to conmder 564-65.
Motion to pass. 566.

Indian Emigration (Amendment) Bill—
Motion to consider. 584.

(,lsuae 2. 1919, 1920.
Clause 3. 1929-30, 1932.
Clause 4, 1949.
Clause 7. 1958-59.
Schedule 1. 1952.53, 1954.
Motion to pass. 1961-62.
Indian Merchant Shipping (Aumiendment)
Bill—

to circulate and
Committee.

Motions to consider,
to refer to  Select
364-65.

Indian Penal Code (Amendment) Bill—

Motions to consider and to circulate.
155, 156. .

Motion for Adjournment re riots in Sind.

53,

Motion e election of the Standing Com-
mittee for the Department of Com-
munications. 1274,

Motion to reduce demand for * Exe-
cutive Council ®  re grievances of
Government employees. 1212, 1214~
17, 1219,

Motion to reduce demand for * Railway
Board ™ re—

Conditions of service in railways. 724-
26.
Grievances of railway employees.

Muslim grievances. 692-96.

National  Service (Eumpem British
Subjects) Bill—
Motion to consider. 2018-19.

Motion to pass. 2038-39, 2043.

Press and Registration of Books (Amend-
ment) Bill—
Motion to

154, 155.

Question re—

Accidents at railway crossmgs on the
North Western Railway. 7-8.

Accounts and Commercial ~ Depart-
ments of the East Indian Railway.
10-11.

Application of the hours of employ-
ment regulations to van-sorters on
the North Western Railway. 50.

Breaking of journey by railway em
ployees travelling on duty. 2010.

Bathing arrangements for third class
passengers on Railways. 35-37.

circulate. 14348, 152,
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|
LALCHAND NAVALRAI, MR.—contd.
Question re—contd.

LALCHAND NAVALRAI, MR.—contd.
Question re—contd.

Bathing arrangements for third class |
passengers on the North Weatern
Railway. 1176-77.

Calling of all the partners of a firm to
appear before the Income-tax Offi-
cers in Sind. 165, 671. {

Certain _restri on appoi
to subordinates service posts on
the North =~ Western Railway.,
2011,

Collision of a man-of-war with a cargo |
steamer near Karachi. 286.

Compensation to staff due to the stop-
page of the Simla exodus. 1095-
96, 1455-56.

Complaints of third class prisoners m\
jails in the Centrally Administered
Areas. -60. |

Condition in Waziristan and the tribal
areas. 234-35.

Creation of and recrnitment of staff |
in the Defence Co-ordination and\
Supplv Departments. 281-84.

Delay in disposing of the bmld.\ng‘
plans in the Karachi Cantonment.
44-46,

Devsluntwn of Assistant Stahon\
Masters’ grades on the North Western
Railway. 1597-98. l

D:ﬁculmes of Indians in South Africa. ‘

Dmchnge of the Bridge Department
staff on the North Western Railway. |

4]3 14, 1164-66. ;
and
coolles. etc., in the Moghalpura]

Workshops, North ~Western Rail-
way. 737-38.

Disqualified Transportation Inspector
officiating in the Howrah Division |
of the East Indian Railway. 11.

Puty hours of certain guards on the‘
North Western Railway. 1166. |

Duty hours of watermen and sweepers |
on the North Western Railway.
1363. i

Grievances of semi-skilled workers on

the  North =~ Western Railway.
1159-60.
Grievances of the workers in the

Lahore Railway Engine Shed. 736-37.
Holding up of wunloading and delivery
of goods at the Howrah Goods Sheds.
13-14.
Inconvenil and larities of
the workmg of the  Income-tax
Department in Sind. 341-42, 1100-

Inconvcmences to third class passengers
on the FEast Indian and North
Western Railways. 414-16.

Inspections by the Inspectors of
Station Accmmts on the Bast Indian
Railway. 11-12.

I s of Station A t
East Indian Railway. 9-10.

Invoice typist on the North Western
Railway. 225-26,

Lady announcers appointed in broad-
casting stations. 731.

Manufacture of optical instruments for
the army in India. 1087-88.

Memorials submitted by the vision
failed Station  aml  Assistant
Station Masters on the North
Western Railway. 1364.

Method of recruitment of officers in the
preventive service of the Customs
Department. 1090-93.

Miners. . and gangmen working in
Khewra Salt Mines. 1865-66, 2072-73.

Monument called *Shah Baharo”
Near Larkana in Sind. 136.

Monuments in Sind. 133-136.

Necessity of a Radio Station for Sind.
5-'){) 51

on the

jon of certain Assistant

Statlon Masters and Loco. Inspec-

tors, etc., on the North Western
Railway. 412-13.

Observances of morning office hours

Fetahlich I : during swmmer months in the

sk Kasaoki °§;2 = sl:nnon‘ Government of India offices. 2071-
B 72.

General and Traffic A ts Branch Obtaini of i} of railway

Giving of emergeney commissions to
the Army in India Reserve of
Officers.  1088-89. [

employees in case of enhancement
of punishment already inflicted. 539.

Opening of a post. Office at the junction
of  Frere and Burns Road at
Karachi. 2000-01.

!
Sy, .
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nation by staff in the Commercml\
Branch of the East Indian lewu)
in the Howrah Division. 12-13.

Pay of daily-rated staff officiating ln
hxgher g'rades on state railways. |

Postmg of Personnel or Staff Officers
on the East Indian Railway. 13 |
Production of medical certificates by
subordinate Railway officials.  2-3.
Promotion of goods markers on the
Nurth Western Railway. 2008. |
Promoti Glmied tive running

staff on the North Western Railway.
43.

Promotion of ies of the Mech
Divisions of the North Wastem‘
Railway. 1160-61.

Promotion of shunters: as drivers on |
the North Western  Railway. |
2001.

Promotion of shunting staff on the
A\Ol’th Western Railway. 50, 2009.
of Train C llers to Sta-

tlon Masters’ grade on the l\orf.hi
Western Railway. 296,

Proposal fo close down the Iungra
Valley Railway. 732-33. I

Provision of an enquiry or reservation
clerk at Hyderabad (Sind) Railway
Station, 541-42.

Provision of rent-free quarters to block |
maintainers on the North Western

Railway. 1597.
Racial diserimination in the equip
of guards’ running rooms. 1366. ‘

Recrnitment of postal clerks in the Sind
and Baluchistan Circle. = 1999-2000. |

Reduction in uniform of the Carriage |
and wagon Staff on the North Wes- |
tern Railway. 1160.

Refund of overdrawals by certain |
employees on the ‘North Western
Railway. 41, 540:41, 1177,

Sclection for promotion as Head Per-|
sonnel clerks in Divisional Offices on |
the North Western Railway. 2009.

Spin Karez project of water supply at |
Quetta. ~ 1997-98.

Station and Assistant Station Muterr

passing vision or colour testin a lower
standard on the North Western
Railway. 1161-62. \
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LALCHAND NAVALRAI, MR.—contd. LALCHAND NAVALRAI, MR.—contd.
Question re—contd. | Question re—concld.
Passing of the Goods ‘Accounts Exami- < of: Tl all of inferior

PPags

servants of the Govemment of India.
1097-98.

Treatment given to Indmns returned
from Germany. _226-27

= t of blocl on the
North Western Railway as inferior
staff for purposes of leave rules.
_1599.

Vacancies of grnde IIT firemen on the
2007-

North Western Railway.
08.

Withd 1 of Presid 11 from
certain officers on the East Indian

Railway at Caleutta.
Works mistries on the North Western
Railway. 2009-10.

'Question (Supplementary) re—

Absence of Sikh Officers in the Govern-
ment of India Secretariat. 665.

Absence of Sikhs in the office of the
Imperial Records Department. 458.

Accountants on the North Western
Railway. 5.

Amend.ment of allotment rules of quar-
ters in New Delhi. 1862.

Ay t of an E ic C
‘dent to the Economic Adviser in
India. 1425, 1426.

Appointment of Controllers or Liaison
Officers for industries and concerns.

784.
Arrest of Allama-i-Mushriqi, leader of
the Khaksars, under the Defence of

India Act. 1673.
Attack on Isa Khel by tribal raiders.
1175.

Building Inspector of the Delhi Im-
provement Trust. 1993.

Bye-laws regarding control of tempo-
rary structures in the Rawalpindi
Cantonment. 162,

Candidates taking Appendices C and D
examinations on the North Western
Railway. 6.

Certain remarks of the General Manager
of l.he North Western Railway about

put by Members of the
Legwlatwe Assembly. 420, 421.

Creation of the appointment of Consult-
ing Engineer in the Central Public
Works Department. 1268,

Distribution of Indus waters between
the Punjab and Sind. 1252.
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LALCHAND NAVALRAI, MR.—contd.
R &

\
| LALCHAND NAVALRAL MR. —concld.

PY y) td. |
to the children of |
employ(-ea on the North Western Rail-

B,

Q PR v)re
Provision of a tap for unfiltered water
in orthodox quarters in New Delhi.

way. 230 ‘ 795, 796.
Enemy and others detai ‘ Purch hrough tracts made by

the intérnmene camp at Ahmsdnagar‘ the Supply Department. 1431,

since the outbreak of war. 159. Quota fixed for pilgrims to Hedjaz.
E ion for recrui of Postal 461.

Inspectors.  1170-71. ; Recruitment ‘of - élerks in -the - Offices
Facilities for building ships in India. of the All-India Radio. 1169.

1435, 1436.

Fuahon uf pay of r:-trenched staff re-

d in the Section

of the Chief Accounts Office, North
Western Railway. 417.

Holding of the autumn session of the
Legislative Assembly. 1453.

Lnngunge nsed by the All-India R&dlﬁ
in broadcasting. 1593.

Layout of the Tmprovement Trust plots
in certain areas in Delhi. 1863.

Loading and unloading contractors on
the North Western Railway. 747.

Lottery tickets issued from Goa. 342-
43.

Maintenance of a' branch office of the

League of Nations in India. 1427,

Military ~forces requisitioned by pro-
vinces, 348.

-broad relat-

ing to Sikh culture 1602.

Opening of a Degree College in Balu-
chistan. 463.

Persons  kid i by the trib
from the settled districts. 232.

Persons retrenched from the Income-
tax Department, Punjab. 334.

Position relating to the treatment of
Indians in Ceylon. 285.

Posting of Muslim Officers to the Delhi
Division of the North Western Rail-
way. 222,

Preservation of the Taj Mahal. 465.

Production of Medical Certificates by
subordinate Railway Officials. 554-
55.

Promotion of goods markers on the
North Western Railway. 424.

Prometion to Assistant’s grade in the
Labour Department. 1440.

Provision of a Radio Station at Karachi.
1167-68:

Provision of a Radio Station in Assam.
557.

Reduced rates of food and refreshments
for rmlway employees. 1585, 1586.

R it of hing-porters in the
Delhi Division of the North Western
Railway. 1587.

Rules for ont-station Indian appreumoes
of workshops on the North Western
Railway. 422, 423.

Selection of candidates for the post of
Traffic Inspector on the North Wes-
tern Railway. 1591.

Shnrt.e.ge of steamers for Haj pilgrims.

Smmtxon in Waziristan and tribal areas.

Smﬁ uf the Government of India Sec-
retariat moving up to Simla. 667.
Station Masters, ete., failing in Vision

"]‘.';ﬁ on the North Western Railway.
Travelling Inspectors of Stores A 1
on Railways. 4.
Unsatisfactory condition of Naiwala in
Karol Bagh, Delhi. 1266.
Resolution re—
Constitution of the Simla Town as a

Centrally admuuatered area. 810.
Enactment of labour legisl on cer-
tain lines. 1807- ll 1814, 1815.

Guiding prineiples in respect of catering

contracts on Indian Railways. 182-
84.

Picture Gallery for New Delhi. 842-
43. %

Removal of disabilities of Indians in the
British C Ith of Nati
1828-31.

LALJEE, MR. HUSENBHAI ABDULLA-
BHAL—
Agricultural Produce Cess Bill—

Motion to consider and to circulate.
1014-17.

1]



e

INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 71

LALJEE, MR. HUSENBHAI ABDULLA" ]LARBANA—
BHAI—contd. | Question re monument called “Shah Ba-

Excess Profits Tax Bill— A haro * near —— in Sind. 136,

Motions to refer to Select Committee | LAY-0UT(S)— 4
and to circulate. 113-117. =

Motion to consider. 1290-95. Qnes'non'n — t_)f the Imgmvemeqb Trust

Obnsiderstion of ~ plou in certain areas in Delhi. 591-
Clause 4. 1378, 1379, 1386-88, 1402-

03, 1415-16. LEADER OF THE HOU‘ZE—

Clause 6. 1479. re of
Clause 11, 1553-54. ‘he —— with Brmsh Officials re War
Clause 14. 1563-64. ete. 141.

Schedule I 1580.

; LEAGUE OF NATIONS—
Indian Merchant Shipping (Amendment) Question re— :
Bill—

Maintenance of branch office of the

Motions to consider, to circulate and to League of Nations in India. 1427.

refer to Select Committee. 354, 356,

26092, Withdrawal of India from the member-
i .92
Indian Tariff (Amendment) Bill— PR o A SRS v
Motion to consider. 2149-51. 5 .
Consideration of clause 2. 2153-54. Question re suspected case of —— of in-
Indian Tariff (Second Amendment) Bill— formation in the Supply Department.
Motion to consider. 2162-63. s
Motion to reduce demand for ** Executive | LEAVE—
Council 7 re lmpm't.anoe of mmatmg a| Question re—
decisive policy of Grant of —— to the East Indian Railway
undertake the defence of the ( conntryn.nd employees: serving in' the Volunteer
of blishing a Defence Advisory Com- Forces when required to join  the
mittee. 1063-66. Army. 2136.
LAND(S)— Grievances of the Assam Bengal Railway
5 employees re grant of ——. 1366
Q“fzs;;’;‘;(; e ) s L North Western Railway emploveea pro-
Ac ks,

ceeded on —<— preparatory. to. retire-
ment and subsequently askmg for its
- eancellation. 1996,

Khewra Salt Mines. 1315.

Delhi. 48, 1268. - 10 8i0%) i Refmclof—*—-—'-nuuhordumm;m the
Rules vemmg'ﬂh transfer of Super- |, Great Indian Peninsula. : and East
intendents of the Offices of the Deputy Indian Railways. 15.
D::'(:Oml;;féhm'y —— and Canton- Staff ‘on'——after their trlnsfer to the
m
»8ystem of disposal of ——:by-the Im- LEAV;:)a mﬁi‘f e
provement Trust in Knrul Bagh, Question re
Delhi. 588. i
Holiday to workshop Staff goversed b
LAND PURCHASE BILL— A1) the revised State Ragxol.wqy -———y
See ** Bill(s).” 3
LANE(S)— ; —— concessions, given to Shed Staff at
Question re husmttry ‘condition of certain Wadi Bunder on ﬂm G Imiu
and ds in’' Kol Bagh, Delhi. Peninsula Railway. 16
592-93. —— for war eaesblmhmena emplbyed by
LANGUAGE(S ' g
b | Non-apphcablmy of ' H&a ‘fundamental
Question re— ] inferior staff. of “the' Goods
—— used by the All-India Radio in Depot at Wadi Bunder on the Great
broadeasting.  1592-94. .. Indian  Peninsula Railway. 1607.
Share of Hindi —— in Hindustani Option to railway auE to choose New
}:;?.gr;nm of the All-India Radio. or Old . 54445

See also ** Rule( s)
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I
LEGISLATION(S)— ‘ LIAISON OFFICER(S)—contd.

Question re giving effect to the recom-
meridations of the Governor of the|
Reserve Bank re small banks. 481.

Resolution re enactment of labour——/|
on certain lines. 847-48, 1803-19.

LEGISLATIVE ASSEMBLY(IES)—

Question re—

Question re—contd,

Appointment of —— and Controllers for
Industries. 1432,

Lump sum granted for office establish-
ment and contingencies to the Advisers
and~——in the Supply Department.
797.

Certain remarks of the Ceneral Manager | 1o pp s pyis)

of the North Western Railway about |
questions put by Members of the ——.
419-21.
Holding of the autumn Session of the |
1452-53.

|

Question re supply of the Debates of the
Central  Legislature  to . Public
1095, 1690,

LICENCE(S)—

Reduction of telephone chla.rges for the | ' Question re grant of arms —— to speoial

Members of the
LEGISLATIVE ASSEMBLY AND LEGIS-|
LATIVE ASSEMBLY DEPARTMENT—
Demand for Grant. 1239.
LEGISLATIVE ASSEMBLY DEPART- |
MENT—
Questi re p i
grade in the ——.  1085.
LEGISLATIVE DEPARTMENT—
Demand for Grant. 1239.
Demand for Supplementary Grant. 1067-
68.

to  Assi ’s

Question - vé. . ¥ . R =
in the —. 1441, 1666-67.
LEGISLATURE(S)—
Presentation of the Report of the Committee
o g i Hiinible to
Members of the Indian ——. 1581-84.

Question re supply of the Debates of the
Central —— to Public Libraries. 1095,

1690.
Resolution re amendment of rules governing

the grant of travelling and allow-
ances to Members of the Indian ——.
329-30.
'LEPROSY—
Question re employees in the G
of India Press, New Delhi, suffering
from ——. 1859.

LETTING OUT—

Question. re Bye-laws prohibiting the
— of out-houses of bungalows in the
Meerut Cantonment. 340.

LIAISON OFFICER(S)—

Qoddtion ve L

E b “of - Advisors, "G o

and —— for Industries. 1433-35.

Appointment of Controllers of —— for

industries and concerns. 783-88,
792-94.

72-73. {

police officers in Delhi.
LICENCE-HOLDER(S)—

Question re —— for Wireless receiving sets,
programmes and staff of the All-India
Radio. 873.

LIGHT(S)—

Question re provision of —— on ‘certain

roads in Karol Bagh, Delhi 1269-70.
LIGHTHOUSES and LIGHTSHIPS—

Demand for Grant. 1241,

Densund for Supplementary Grant. 1972-
3.

LIGHTSHIPS—
Demand for Grant in respect of ** Light
houses and —— . 1241,

LILLIE, MR. C. J. W.—
Oath of Office. 333.
LOADED WAGON(S)—

See * Wagon(s) ™.
LOADING—
Question re —— and
ox; the North Western Railway. 674-
47. a
LOAN(S)—
Question re—
Enquiry about the sale of houses built
with from Government by the
Government of India Staff, 1456.
Floating of a —— in 1940. 172.
Raising of a new ——. 349,
R&zi;i;:g of a new — for railways.

T o3t

“'LOANS AND. ADVANCES BEARING
NTEREST— -

AN
Demand for Grant, 1249,
LOCAL ALLOWANCE(S)—

See ** Allowance(s) . 5

i
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" LOCAL BODY/(IES)—
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LOWFR GAZETTED SERVICES—
re reduction of posts in' the

superior services and increase of posts in
the ~—— on the North Western Railway.

Question re imposition of a ci f
and property tax by a Government or
a———. . 349. | heeas

4060
L(:)C;\’IgON 1 ‘ See also ** Gazetted Seryice(s)
estion re— o
—— of the Army Headquarters in New LOWEF’ OF“(’E‘VR'S)—'
Delhi.  1520-22. e Officer(s)

Permanent, of staff in Brauches of LOWER STANDARD —

the Army Headquarters. 665-66.

LOCO. FOREMAN(EN)—

Question re Indianization of the posts of |
——and  Inspectors on the North
Western Railway. 1604-05.

LOCO. INSPECTOR(S)— |
Question re Indianisation of the pests of

Loco. Foremen and —— on the North
Western Railway. 1604-05.
See also ** Inspector(s) .

LOCOMOTIVE POWER—

Demand for Grant in respect of *“ Working
bxpenaueﬁ\la.mbenanoe and Supply of
728.

Dema.nd for Supplementrary Grant in
respect of, “ Working Expenses—Main-
tenance and Supply of —— . 767-70.

LOCOMOTIVE RUNNING STAFF—

Questoin re—

Promotion of —— on the Norl;h Westem

y. 43,

Seniority of —— on the Nonh Wutem
Railway. 1375.

See also **Running Staff »,

LORRY TRANSPORT(S)—

See  * Transport(s) .

LOSS(ES)—

Question re—

Allowing of carry fomrd of “‘arrears
and —— for purpose of charging
Excess Profits Tax from the Indian
Shipping Industry- 1271, 1523.

in the working of the Indian collie:
ries. 417-18.
LOTTERY TICKET(S)—
Qnelﬁon re —— issued from Goa. 342;

|
|

U)WER DIVISION—
re p d from — to
ﬁtst division in the Department of
Education, Health and Lands. 792.

Question re Station and Assistant Station
Masters passing vision or colour test in
a ——on. the North Western Railway.
1161-62.
LUGGAGE—
Question re permission for storage 6f ——,

ete., in quarters in New Delhi.  1984-85.
M
MACHINERY(IES)—
Question re setting up of a to assist in

the control of emergency expenditure.
160-161.
MADRAS—

Motion to reduce demand for * Railway
Board ” re vagaries of the Grand Trunk
Express running between —— and
Delhi. 624-29.

[t re poly for the purchase of
wool given to Messrs, Re]lles and Bein-
ney's of —. 1669,

MADRAS PRESIDENCY—

Question re levy of taxes on pmfess:onl,

etc., in the —. 343-46.
MAGHIANA—

Question re inconvenient timing of a train

at Jhang Railwa;

—_ y station. 745-46.
MAIL(S)—
Question re delivery of —— from South
India in Delhi. 2142,
MAIL TRAINS—
See ** Train (s) 7.
MATTRA, PANDIT LAKSHMI KANTA—
Aligarh Muslim Umvemmy (Amendmmt)
Moti to id ond w ircul
Defenee of Indl‘n (Ammdmme) Bxll—
Motion to consider. 2057-63.
Demand for Supplementary Grant in
respect of —

Delhi. 1976,




T4

INDEX TO LEGISLATIVE ASSEMBLY DEBATES.

I'I'RA, PANDIT LAKSHMI KANTA | MAITRA, PANDIT LAKSHMI KANTA
—concld.

Dumnd fur Supplementary Grant in
respect

Question re—contd.
Temporary Building Overseers of the
Posts and Telegraphs Department.
2007.

roRY

of—contd.
Legisaltive Department. 1967,
Bill— il
Motion re of time

for presentation of the Beport of ‘
Select Committee. 981-83, 984,

Motion to consider. 2172, 2173, 2197-
2204, 2206-13, 2219-20. }

Consideration of clauses. 2220-21, 2222,
29923, 2224.25, 2225-26, 2227, 2928, |
2230, 2231,

2241,

2248, 2249.

Election of ——to the Standing Com- |
mittee for the Labour Department.
1674.

Excess Profits Tax Bill—
Consideration of —.

2242, 2245, 2246-47,

Clause 4.  1380-81, ‘
Schedule 1. 1620,
Indian Finance Bill— ‘
Motion to consider.  1761-66, 1768-72.
Insurance (Amendment) Bill—
Consideration of clanses. 2125,
Motion re election ‘of the Standing
Finance Committee for Railways. 1462. |
Motion to reduce dem;nd for ** Executive |
Council ™" re—
slicy of Government. 1188,

‘War aims of the British Gmemment

1146, 1152, 1153, 1154. <
Motion to reduce demtmd for ** Raxtway,
S g |

Control of capital expendlmre 618.

Increase of freights. 642-45.

Muslim grievances. 716,

- National Service (BEuropean British Sub-
jects) Bill—

Motion to consider. 2025- zs, wél

Consideration of uhmpes

Motion to pass. 2040-42.

Question re—

Bad conditions of the road leading to
Kalkaji’s temple near Okhla, Delhi.
1028-29.

Charge of preserved monuments in
New Delhi. ' 1865.

Fixation of pay of temporary hands in
the Postal Department. 2006,

Quarters for .postmen in New Delhi.

2005-06.

Reeeipts under the heads ** Telephone ™
and * Telegraph . 2006-07.

(Sup y)
tory allowances and a,memhea to staff
due to the stoppage of the Simla exodus.
1455.

MALAKWAL—

Question re absence of waiting room bearers
at —— Railway Station. 972.

PANDIT KRISHNA KANT—

Agricultural Produce Cess Bill—
Motion to consider. 2109, 2110, 2111-13.

Defence of India (Amendment) Bill—
Motion to pass. 2089-90.

Election of to the Standing Committee
for the Department of Commerce.
1736.

Election of —— to the Standing Commit-

tee for the Department of Communica-

tions.  1460.

Excess Profits Tax Bill—

Motions to refer to Select Committee
and to circulate. 117-120, 272.

Motion to consider. 1356-58.

Consideration of —

Clause 2. 1633, 1634, 1635-36.
Clanse 4:' 1391, 1401, 1413,
Clause 6. 1480-81.

Motion to pass. 1644-46.

General discussion of the General Budget.

936-38, 939,

Indian Finance Bill=~

Motion to consider. 1744, 1750, 1884-
92. it

Indian Tariff (Second Amendment) Bill—

Motion to consider. 2161

Motion for Adjournment re raid on the
Punjab town by tribal gang. )
Motion to mduoe demand for Executne

Council

Forward po].\ov of the Government of
India - in_ the, ‘Xonh-Weq\, Frontier

. Province, 1104-07.

Importance of intiating & \ decisive policy
of training Indians to undertake the
defence of the country and of establish-
u a Defence Advisory Committee.

1050-53.
Indianisation of the Indian army. 1075-
76.
War aims of the British Government.
1136-39, 1144, 1150

,

0
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MALAVIYA, PANDIT KRISHNA KANT
—conid.

National Service (European British Sub-
jects) Bill—
Motion to consider,

Question re—
Allotment of quarters in New Delhi.

1990.

2023-24, 2027,

Amendment of allotment rules of quarters
in New Delhi. 1861-62.

Applicants for certain types of quarters
from the Political and Defence Depart-
ments. 1990.

Authors of dramas broadeasted by the
All-India Radio. 1794-95.

Construction of a block of kitchens in
B " type unorthodox quarters in
New Delhi. 1990,

Crimes in Delhi. 2071

Demand for unorthodox *“ C* type quar-
ters in New Delhi. 594, 1036-37.

"Dumping of carcases of animals near
Karol Bagh, Delhi. 1991,

Gathering of Hindustani poets organised
by the All-Tndia Radio. 1784.

Grant of arms licences to special police
officers in Delhi. 2070,

Grant of house rent in New Delhi to the
Government of India staff failing to
get quarters.  2069.

Hindi-knowing persons on the Hindustani
programme  staff of the All-India
Radio. 1795.

MALAVIYA, PANDIT KRISHNA KANT

—contd.

Question re—contd.

Provision of wire gauze doors and roof
conditioning of quarters in New Dethi.
1038-39. .

Qualifications of sub-editors of Sarang
and Awaz. 1793-94.

Roofing of the open  courts of “ D™
type quarters in New Delhi. 1037.
38. ¥

of Hindust lators for

the All-India Radio. 1796-97.

Share of Hindi language in Hinduatani
programmes of the All-India Radio.
1795-96.

Staff of the Government of India Sec-
retariat moving up to Simla. 666-67.

Starting of Sanskrit music programmes

rin the All-India Radio. 1796.

Qal.

ployment among ed classes.
2069-70.
Unorthodox * €’ type quarters in New
Delhi. 1861

Use of Hindi words in talks to be broad-
casted by the All-India Radio. 1795.
Question (Supplementary) re—
ng Working Ce ittee’s view on
the war. 1100.
Hindustaat Sl hd
etc., in the All-India Radio. 874.
Provision of a tap for unfiltered water in
orthodox quarters in New Delhi.  795.
Resolution re air defence of India. 202,

Introduction of Hindi News Bulletins in
Indi A 205-08, 210, 214.
:1'1137 All-India  Radio programmes. MANAGER(S)—
s A F Basalnt Newh Bulleti Question re— .
ews Appoi Messrs. Ferguson
in the All-India Radio Prog ity oo o
1797-98. Und Stuttgarter Life Bank. 481-82,

Layout of the Improvement Trust plots
in certain areas in Delhi. 1862-63.
Opening of a permanent post office in the
Council House, New Delhi. 740-41.

Per 1 ion of staff in B h
of the Army Headquarters. 665-66.

Promotion of officiating Divisional Ac-

by the A Gene-
ral, Bombay, 849-50.

Promotions of officiating Divisional
A by the A Gene-
ral, Bombay. 1104.

Pron;pxsdal to appoint a person to deal with

industani programmes of the All-

= Indm Rngfm 1796.

in

802-03.

Appointments made in the Government
of India Press, New Delhi, by the
Assistant ——. 1858.

MANAGING DIRECTOR(S)—
Question re agreement of the North

Western Railway with the — of the

Jagadhri Light Railway. 1792
MANMAD—
Question re—
pulsion to ocoupy qi by the
Bri P Bridge ineeri
Works at , Great Indian Peninsula

= Railway. 966.
Confirmation of workmen in the Bridge
Engineering Works at——, Great

quarters in New Delhi. 1039,

Indian Peninsula Railway. 966-67.

M2LAD
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Question rc—-m'uld.
Disabilities of the subordi

of the di

1 .
MEDICAL CERTIFICATE(S)—
Question re production of —— by sub-

Bridge Engineering

" di

Works at—,
Great Indian Peninsula Railway.
966.

Railway officials. 2-3, 553-55.
MEDICAL DIPLOMAS BILL—
See ** Bill(s) 7.
MEDICAL OFFICER(S)—
Questi id

I on imp;

Bridge Engineering Works at
Great Indian Peninsula
967, 1873.

way. 957-6.
MAN-OF-WAR—

steamer near Karachi.

North Western Railway. 2008.

grades in
Headquarters Office.  2140-41.

REGINALD—

respect of ** Police .
Foreigners Bill—

Motion for leave to introduce. 86-87.

Motion to consider. 326-27.

Motion to pass.

1971-72.

tions (laid on the table). 54-57, 238.

Scheduled Castes.
Oath of Office. 1.
Offences on Ships and Aireraft Bill—

Motion for leave to introduce. 85.

1235-36.

t in the |

Railway.

Staff in the Bridge Engineering Works at
, Great Indian Peninsula Rail-

Question re collision of a —— with a cargo
286.

MANUFACTURE— $
Question re——of boilers in Railway
Workshops. .
MARKER(S)—

Question re promotion of goods —— on the
MAXIM

Question re clerks blocked on —— of their
the North Western Railway
MAXWELL, THE HONOURABLE SIR

Demand for Supplementary Grant in

327.
Home Department Declarations of Exemp-

Indian Penal Code (Amendment) Bill—
Motions to consider and to circulate.

156.
Motion to reduce demand for * Executive

Council " re indifferent attitude of the
Government towards the welfare of the

Motions to consider and to pass. 331

818-20.
MECHANICAL DIVISION(S)—
Questi i of ristes

re P
of the North Western
1160-61. |

Press and I of Books (Amend-
ment) Bill—
Motion to circulate. 153-54.

Resolution re constitution of the Simla
town as a Centrally administered area.

of the |
Railway. |

1 re —— ed to be inin-
Western Railway. 556.
MEDICAL RELIEF—
Question re provision of —— for the Con-
sulate Staff, etc., at Jalalabad. 968.
MEDICAL SERVICES—
Demand for Grant. 1243.
MEDICINE(S)—
Question re purchase of —— for the New
Delhi Ayurvedic and Unani dispensaries.
41.

,1 dependent medieal charge on the North
|

MEERUT—
Question re—

Bye-laws prohibiting the letting out of
out-houses of bungalows in the —
Cantonment. 340.

Tungpspemzitwdmnmﬁ'omthe——
Cantonment Railway Station. 1595.

MEETING(S)—
Publicity of the proceedings of the ——
of Select Committees. 979.
Question r¢ postponement, of the —— of the
Central Advisory Board of Education.

602-03.
MEHR SHAH, NAWAB SAHIBZADA
SIR SAYAD MUHAMMAD—
Question re—
Clerks in the Central Board of Revenue
Laboratory at Delhi. 1313.
Officers and clerks in the office of the
Income-tax Adviser. 1312-13.
Officers appointed to the Central Board
of Revenue Service of Chemists.
1314, ”

| MEMBER(S)—

Presentation of the Report of the Com-
mittee on conyeyance allowances admis-
sible to —— of the Indian Legislature.
1581-84,

Question re—-

Alleged interference in the election of the
elected —— on the Terminal Tax
Committee of the Ambala Canton-
ment Board. 162,

Certain remarks of the Cleneral Manager
of the North. Western Railway about
questions put by —— of the Legis-
lative Assembly. 419-21.

|
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MEMBERS(S)—contd.
Question re—contd.
Expenses incurred on saloons, etc., of
of the Executive Council. 1316.
Resolution re amendment of rules govern-
ing the grant of travelling and other
allowances to —— of the Indian Legis-
lature. 329-30.
MEMBERS OF THE LEGISLATIVE AS-
SEMBLY—
Prm

METEOROLOGY—
Demand for Grant 1242,
MIGRATORY STAFF—
See ** Staff
MILITARY EéTATES OFFE' ICE(S)—
for
of elerlu and superintendents in ——
—. 1924-25.
\dILIT\RY ESTATES OFFICER(S)—

rée—

Jidti lenh h
S i 1172-73. N e Allowance paid to-the —— of the Lahore
MEMBERBH..IP(S) . Cantonment for acting as Executive
s Officer. 1924
Question re withdrawal of India from the Funct(i:xl;s of tha . 480,

—— of the League of Nations. 291-92.

MILITARY FINANCE DEPARTMENT—

MEMOB'AND%M_G z S Question re non-promotion of a Muslim as
e sonkeol of prias. aasge, ¢ 0| . Amistant, Financial Advise in the—,
. 285.80. 1515.
N g, MILITARY FORCES) - -
—— submitted by the train clerks of the| Question re - req by pro-
North Western Railway. 1586. vinoes, - 34649,
—— submitted by to vision-failed MILITARY LAND(S)—
Station and Assistant Station Masters| See** Land(s) ”.

on the North Western Railway. 1364.
MENIAL(S)—

Question re denial of the benefits of Pro-
vident Fund to —— on the Assam
Bengal Rajlway. 967-68.

MENIAL SERVANT(S)—

Question re non-extension of the benefit
of Provident Fund to of the Can-
tonment Boards, 894-95.

MENON, MR. P. M.—
Oath of Office. 1661, 2131
ANTILE MARINE—
Question re profits from the working of the
enemy ships spent on the development
of Indian ——. 1437-38, 1517.
MERCHANT SHIPPING (AMENDMENT)
BILL—

See * Indian —— " under ““ Bill(s) ”.
MESSAGE(S)—
——ﬁ-om His Exoellenq, the Governor
Q "h H.

ble Sir
wform the functi

MILITARY SECRETARY TO HIS EX-
CELLENCY THE VICEROY, OFFICE
OF THE—

Question re recruitment of Sikhs as inferior
servants in the —— and Private Secre-
tary to His Excellency the Viceroy.
1991.

MILLER, MR. C. C.—

Election of —— to the Standing Com-

mittee for the Department of Com-
munications. 1460,

Election of —— to the Standing Com-
mittee for the Labour Department.
1674.

Registration of Trade Marks Bill—
Consideration of clauses, 447.49.

MINER(S)——
re —— and
Khewra Salt Mines.

king in
1865-66, 2072-73.

MINES—
Dem:md for Grant. 1242,
ion re—

Andx’ew Clow to p T

assigned to the Finante Member on the
occasion of the general discussion of the
Railway Budget. 237.

—— from His Excellency the Governor-
General declaring certain heads of expen-
diture in the Budget open to discussion®
by the Legislative Assembly. 237.

METEDROLQGIQAL OB%.RVATORY—
543,

re — at K

Requisition of some land near Khewra
Salt 1315, 2065.

Miners and gangmen working in Khewrs
Salt ——. 1865-66, 2072-73.

MINES (AM.ENDMENT) BILL—

See “ Indian —— ™ under  Bill(s) .

MINISTERIAL I',S’I'ABLISHMENT(S)—

Question re seniority and promotion of ——
of Army Headquarters. 1727.

> 62
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MINISTERIAL SERVICE  EXAMINA-|

MODY, SIR H. P.—contd.

TION— S General discussion of the Railway Budget-
See ** Examination(e) . o ] 85;1“22 8502;”2340 e Railway Budge
)(L\IQTERIAL %TAFF— ‘ ’\a,uonal Servnco (European British Sub- A
See *“ Staff I jects) B -
KINORITY(TF%)— i
Question re non-observance of the Home\ Motion to oonsnder 2017.
I)epartm( nt Resslution for recruitment | Parsi Marriage and Divorce (Amendment)
of —— in the Rawalpindi Division of Bill (as passed by the Council of State)—
the North Western Railway. 411. | got\"m to consxderzo 73?;073
MINT i Motion to pass. b
Demmd for Granf. 1246. \ Press and Registration of Books (Amend-
Demand for Supplementary Grant. 1973- ment) Bill—
4. [ Motion to circulate. 150.
MISCELLANEOUS— | MOGHALPURA—
Demand for Grant. 1247. Q H" e =
Demand for Supplementary Grant. 1975. ue.s Klm s
MISCELLANEOUS ADJUSTMENTS BE- cooli u"“d g of
TWEEN THE CENTRAL AND PRO-| e R‘;l_ sy
VINCIAL GOVERNMENTS— e caln WY o
Demand for Grant. 1247. ‘ Provision of certain necessities in the
MISCELLANEOUS DEPARTMENTS— mosque attached to. the Work-
Demand for Grant. 1246, shop. 50
EOUS EXPENDITURE | MOLASS(ES)—
(RATLWAYS)— Queshon re researches for utilisation of 2
Demand for Grant. 727. — in making petrol. 1257-58.
MISCELLANEOUS  EXPENSES (RAIL- | MONEY/(IES)—
WAYS)— uestion re spent on “ Visit India
Demand for Gra.m, in respect of ** Working advertisement. 756.
Expenses —— 729.
Demand for Snpplementury vant n MONOPOLY(IES o 7
of * Working E Question re— {
77577 ——enjoyed in respect of Rail-cum-Road e
MISTRY(TES)— | tickets by Messrs. N. D. Radha
Que!tm:t;ef . S e Krishan and Sons. 755-56.
Promotion of of the Mechani S i
Divisions of the North Western Rail- In&%ﬂ:&ywn;;om G s gt
Wi 1160-61.
Works b _ on the North Western __ for the purchase of wool given to
Railway. 2009-10. Messrs. Rellies and Beumeva of
1669.

MODY, SIR H.P.—
Excess Profits Tax Bill—

Motions to refer to Select Cgmmittee and
to circulate. 101-08, 124, 252, 256,
257, 258, 271.

Motion to consider. 1285, 1296, 1321,
1325-29, 1339, 1350, 1353, 1355.

Consideration of —.
Clause 4. 1384, 1385,

1308, 1399, 1404.
Clause 6. 1527, 1528-29, 1537.
Clause 8. - 1496, 1497, 1498, 1541.
Clause 10.
Clause 26.
Schedule 1.

Motion to pass.

1388, 1397,

Madras.
—— of trade of British Units held by
Army Institute Contractors. 897.

MONTHLY SEASON TICKET(S)—
See * Ticket(s) .
MONUMENT(8)—
Question re—
Charge of preserved —— in New Delhi
1865.

—cd.led“Shlthnm"anAr-

—— in Sind. 133-136.

Transfer of the charge of ancient ——
in Delhi. 1868.

INY
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MORADABAD—
Question re—

Communal composition of certain staff

" in the —— Divisional Offices on the
East Indian Railway. 1181.

Communal composition of certain staff
reeruited by the Divisional Superin-
tendent, BEast Indian Railway, ——

1181.

Diversion of the Delhx Dehra Dun Ex-
press via

Grievances of Muallms in the —— Divi-
sional Offices on the East Indfan Rail- |
way. 1180, [

MORADABAD DIVISION— |
Question re—
o 1

employees in Sthez oi the Eaet
Indian Railway. 1182
- Grievances of Muslim employees of the

MUDALIAR, THE HONOURABLE DE-
WAN BAHADUR SIR A, RAMASWAMI—
Gogl "Mmes Safety (Stowmg) Amendment

il
Motion for leave to introduce. 881
Motion to consider. 987-88, 989-90.
Motion to pass. 992,
Excess Profits Tax Bill—
Motions to refer to Select Committee
and to circulate. ~ 310.
Motion to consider. 1283, 1288, 1304.
Consideration of clause 6, 1536-37.
Factories (Amendment) Bill—
Motion for leave to introduce. 476.
Motions to consider and fo circulate.
566-67, 572-74,
Consideration of clauses. 575, 576, 577,
578, 580, 581.
Moﬁon to pass. 582.
dments made by

—— of the East Indian Rail

1792-93.
Promotion of Assistant Station Masters
and guards in the —— of the East |

Indian Railway. 51.
Suspension of staff in the —— of the
East Indian Railway. 1182.
MORNING OFRICE HOUR(S)—
See ** Office Hour(s) .
MOSQUE(S)— |
Q" tion re provision of certain necessities
attached to the Moghalpura

in the
Warkshop.
MOTION(S) FOR ADJ/QU:RNMENT
See ** Adjournment(s) .

MOTOR ~ VEHICLES (AMENDMENT)
BILL—
See ** Bill(s)

MOVE—
Question re of the migratory portion

of the Imperial Secretariat to Simla. |
1513-14.

MUHAMMAD—

Election of —— to the Ssanding Commit- |
tee on Emigration. 1874,

Eleotion of —— to the Standing Finance
Committee for Railways. 1927.

Motion to reduce demand for ** Executive
Council " re War aims of the British
Government. 1130-32.

National Service (European British Sub-

jects) Bill—
Motion to pass. 2039-40, 2043.
Oath of Office. 1.

l
_ MUAZZAM  SAHIB' BAHADUR, &[R‘

of
the Council of State. 2146,

Indian Mines (Amendment) Bill—
Motion for leave to introduce. 1476.
Motion to consider. -53, 2254, 2256,

2258,
Consideration of clanse 4.

2259, 2260.

Motion for leave to
Motion to consider.
Consideration of clause
Motion to pass. 2155, 2156.

Indian Tariff (Second Amendment) Bill—
Motion for leave to introduce, 1675,

1676,

Motion to consider. 2156-59, 2163-64.
Motion to pass. 2164, 2165.

Insurance (Amendment) Bill—
Motion for leave to introduce. 1675,
Motion to consider.  2120-21.
Consideration of clauses. 2123, 2125,
Motion to pass. 2126.

Insurance Rales (laid on the table). 58.
84.

Motion re election of the Standing Com-
mittee for the Department of Commerce.
1466, 1467, 1468,

Motion re election of the Standing Com-
mittee for the Labour Department. 1466,

« Motion to reduce demand for * Executive

Council * re—

Gri of G r‘ y
1216.

Taxation policy of Government. 1200~
04,
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MUDALIAR, THE HONOURABLE DE- MUSHRIQI, ALLAMA-I—

WAN BAHADUR SIR A. RAMASWAMI
—contd.
Petroleum (Amendment) Bill—
Motion for leave to introduce. 1675.
Motion to consider. 2260-61.
Motion to pass. 2275,
Registration of Trade Marks Bill—
Presentation of the Report of the Select:
Committee. 58.
Motion to consider. 445-46.
Consideration of clanses. 449-50, 451,

452, 454.
Motion to pass. 455.
Statement laid on the table by —— re

lowest tenders not accepted by the High
Commissioner for India in purchasing
stores for the Government of India.
2143-45.

MUHAMMAD ALI KHAN—

Question re arrest of —— of Jahangir-
pura, Peshawar city. 1592.

MULTIPLE UNIT SERVICE—

Question re working of the Bombay
on the Great Indian Peninsula Railway
by certain drivers. 2002-03.
MURDER(S)—

Question r¢ —— of persons in British
territory by tribal gangs. 399-403.
MURTUZA SAHEB BAHADUR, MAULVI

SYED

Election of to the Standing Finance

Committee for Railways. 1927.

Motion re election of the Standing Finance

Committee for Railways. 1464-65.

Motion to reduce demand for ** Executive

Council ** re forward policy of the Gov-

ernment of India in the North West

Frontier Province. 1110-12.

Question re—

Hours of work of the staff on the Bombay,
Baroda and Central India Railway.
1596.

Muglim watermen on the Bombay,
Baroda and Central India Railway.
1596.

Non-recruitment of Muslims to certain
posts on the Bombay, Baroda and
Central India Railway.  1595-96.

Reports lodged by the Assistant Station
Master, Nangloi Station, North Wes-
tern Railway. 2141,

Resolution re utilization of the Kamran
dues for the accommodation of pilgrims.
845-46.

|

Question re arrest of ——, leader of the
Khaksars, under the Defence of India
Act. 1671-73.

MUSIC—
Question re starting of Sanskrit —— pro-

grammes in the All-India Radio. 1796.

MUSLIM(S)—
Motion to reduce demand for * Railway

Board  re —— grievances. 683-720.

Questjn re—

Absence of facilities for offering their
Friday prayers to employees in
the East Indian Railway workshops.
1371.

Alleged under-representation of in
services on the North Western Rail-
way. 403-04, 405-06.

Signal Engineer on State Railways.
550.

Ap of as of
Go&chmg and Goods on the North
Western Railway. 1995.

Appointment of
ers, ete., on the North Western Rail-
way. 408-09.

Arrangements for vendmg wrated waters
to —— at the Delhi Railway Station.
1176, 1873.

Complaints of —— Officers in the Archao-
logical Department. 1030.

Dearth of in the Rawalpindi Divi-
sion of the North Western Railway.
549-50.

Differential treatment meted out to
and Hindus by the Divisional Super-
intendent, Delhi. 222-24.

Employment of —— as Office Superin-
tendents and Head Clerks on the
North Western Railway. 748-49,
2271.

Grievances of —— employees of the
Moradabad Division of the East Indian
Railway. 1792-93.

Grievances of in the Archaological
Department. 1670-71.

Grievances of —— in the Department
of Hducation, Health and Lands.
660-61, 908.

Grievances of —— in the Moradabad
Divisional Offices on the Bast Indian
Railway.

—— and non- —— in certain posts on
the North Western Rallway 404-05,
2269.

as Personnel Offic-
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MUSLIM(S )—contd. | MUSLIM(S )—concld.
Question re—contd. Question re—concld.
—— hawkers at the Delhi Railway Sta- Stoppage of increments of two —— Con-
tion. 1176. servation Assistants and one Overseer.

—— in the Department of Educlmon

1867-68.
T of —— employees in the De-

Health and Lands and its att
Offices.  1790-92.

—— watermen on the Bombay, Baroda
and Central India Railway. 1596.
Non-appointment of a —— as an Elec-
trical Engineer in the Central Public

Works Department. 1868-69.

Non-consideration of —— for appoint-
ments in unreserved vacancies in
the Government of India Press, New
Delhi. 1858.

Non-promotion of a —— as Assistant

Financial Adviser in the i
Finance Department. 1515.

Non-promotion of a —— as Assistant
Secretary or Officer Supervisor in the
Defence Department or Army Head-
quarters. 1516.

Non-recruitment of —— to certain posts
on the Bombay, Baroda and Central
India Railway. 1595-96.

Offering of vacancies reserved for ——
in the Government of India Press,
New Delhi, to non- 1858~
59.

Partial treatment of —— in the Depart-
‘ment of Hducation, Health and Lands
and its attached offices. 909.

Qualified —— Inspectors of Works not
allowed to officiate as Assistant Engi-
neers on the North Western Railway.
T47-48.

Recruitment of —— and non- —— in
certain posts on the East Indian and
Eastern Bengal Railways. 47.

Recruitment of —— as labourers, ete.,
on the North Western Railway. 44.

Recruitment of° —— as Preventive
Officers in the Cu.stoms Department,
477-78.

Recruitment of —— in the Intelligence
Bureaun. 900.

Recruitment of —— on the Assam

Bengal Railway. 1791-92.

Representation of —— in the ranks ofj
Signal and Block Inspectors on the
East Indian Railway. 973, 974,

Rej mtation of —— in the Traffic
nspector’s posts on the North West-
ern Railway. 49.

partment of Education, Health and
Lands and its attached offices. 788-
89.
Vacancies not filled by —— in the Signal
" Shop, North Western Railway. 410-]1
MUSLIM OFFICER(S)—

Question re posting of —— to the Delhi
Division of the North Western Railway.
221-22.

See also ** Officer(s) .

MUSLIM UNIVERSITY (AMENDMENT)
BILL—

See ©“ Aligarh —— * under ** Bill(s) ™.
MUTUAL GUARANTEE FUND(S)—
Question re —— of the old East Indian
Railway Company. 751-52.

N
NAIWALA-—
re f dition of
in Karol Bagh Delhx 48, 1266.

NANGLOI—
Question re reports lodged by the Assistant

Station Master, —— Smt.ion, North
Western Railway.
NATIONAL ERVIOE (EUROPEAN
BRITISH SUBJECTS) BILL—
See ** Bill(s).” ;

NAUMAN, MR. MUHAMMAD—
Agricultural Produce Cess Bill—
Motion to consider and to circulate.
992, 1012-14, 1019.
Motion to consider.
2111.
Consideration of clauses. 2118, 2119.
Demand for Supplementary Grant in res-

pect of—

Pay to other Gow , De-
partments, ete., on account of services
rendered. 1969. -

Police. 1970. < =

Working Expenses—Maintenance an
Supply of Locomotive Power. 767-

2099-2103, 2108,

Maintenance of
Sﬁruatunl Works. 762, 763.
Expenses—Miscellaneous  Ex-
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NAUMAN, MR, MUHAMMAD—contd. NAUMAN, MR. MUHAMMAD-—contd.

National $ervice (European British Sub-

Drugs Bill—
Motion to consider. 2170, 2189.
Consideration of clauses. 2232, 2233,
9234, 2235.
Motion to pass. 2251

jeets) Bill—

Motion to consider. 2019.

Motion to pass. . 2043, 2044, 2045.
Question re—

Flection of —— to the Standing Fmanr'e Absence of facilities for offering their
Committee for Railways, 1927, Friday prayers to Muslims employees £
Excess Profits Tax Bill— in the East Indian Railway Work- K
Motions to refer to Sele;:) Committee shops. 1371-72.
and to eirculate. 127 g Appointment of Controllers or Liaison
Motion to consider. 1300-1303. ) Officers for industries and ‘concerns. i
Consideration of— 783-88. il
Clause 2. - 1634, Appointment of lady ticket collectors :
Clause 4. 1405-06, 1411, on the Bombay, Baroda and Central f
Clanse 6. 1477, 148788, 1532-34. India Railway. 742. - - !
Clause 7. 1491 Appointment of Liaison Officers and 1
Clause 11, 1550-51, 1552. Controllers. for Industries. 1432. }
Motion to pass.  1643-44. Appointment of tool keepers in the 3
Factories (Amendment) Bill— Saidpur Workshop, Eastern Bengal )
Mot.:ons to . consider and to circulate. Railway. 43. 3
571-72, 573. Functions of the Law Officers of the East
General discussion of the General Budget. ian and Eastern Bengal Railways.
94446, 954. 74142 : ~4
Indian Coinage (Amendment) Bill— Method adopted for finding the best *
Motion to consider.  564. supplier of a commodity. 1431-
Indian Finance Bill— 30beA 32.
Motion to consider. 1889, L. Purchases through contracts made b,
.
Consideration of clause 4.  1942-43. the Supply Department. 1429-31.

Indian Mines (Amendment) Bill—

Motion to consider. 2254-55.

. 2259,
‘Indmn'l‘auﬂ‘(Seeond A dment) Bill—

Recruitment  of apprentices in work-
shops on the Fast Indian and Eastern
Bengal Railways. 1372-73.

Motion to consider. 2160-61, 2162.
Motion to pass. 2164-65.

Recrui of Muslims and non-Mus-
lims in certain posts on the East
Indian and Eastern Bengal Railways.

Insurance (Amendment) Bill— 4T
M::"':”::w consider. 2122. Recruitments to the office of the Trans-
ion ré— port-Advisory Officer.  742-44, 1459.
Election of the Standing Commxtm&gr System of giving advertisements on
gl’lle ﬁ?;rtment of Commerce. - ocabaih mlways. 2241
Election of the Stmdmg Committee for Questmn (Supplementary) re—
the Department of C Ap of Messrs. Ferguson and
1273, 1274. 6ompnnv as the Managersof the
Flection of the Standing Finance Com- Allianz and Stuttgarter Life Bank.
mittee for Railways. 1464. 5. !
Motion to reduce demand for— Candid taking Appendices C and D
“ Executive Council” re Government Examinations on the North Western
of India’s pohcy re recognition of Railway. 6.

7y

pap—. 4,...,.,___;‘._94

unions. 1117-19. Certain information regarding clerical
“ Railway Board " re— staff on the North Western Railway.
Control of capital expenditure. 619- 878.
21, 623. i = Clerks ited direct in i di
Grievances of railway employees. gradpmthe North Western Railway. |
673, 682. |
Increase of freights. 637-40. Hla px]gnms carried in * ani” of
Muslim grievances. 692, 604, 695, the Turner Morrison and Company.
699- 702, 707, 714, 718, 719. 800. .

Q.
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NAUMAN, MR. MUHAMMAD—concld.
Question (Supplementary) re—contd.

Inferior servants promoted to certain
subordinate posts on the North Wes-
tern Railway. 744.

Loading and unloading contractors on
the North Western Railway. 747

Mauslims in the Department of Educa-
tion, Health and Lands and its
attached offices. 792.

Post of the Superintendent of TPost
Offices, Ambala Division, held by
members of one family. 553.

Production of medical certificates by
subordinate  Railway  officials. - 3.

Promotion of clerks in the North Wes-
tern Railway Accounts Department.

876, 3 f
Recruitment of Muslims on the Assam
Bengal Railway. 1792.
Shortage of steamers for Haj pilgrims.

801,
Reserve Bank of India (Second Amend-

ment) Bill—

Motion to consider. 888-89, 890.
Resolution re—

A ittee to formu-

P of a

late a sound policy for depreciation

and capital expenditure in respect of

the Railways. $31-33, 834, 835.
Guiding_principles in respect of cater-

ing contracts on Indian Railways.

190-93, 195.
NATIONAL SERVICE(S)— -
Question re comp —— for Euro-

pean British subjects in India. 137-
38.
NAVIGATION—
Demand for Grant in respect o “ Trri-

gation (including Working Exp ).
Embankment and  Drainage
Works 7. 1238,

Demand for Supplementary Grant in
respect. of  Irrigation, —— and Drain-
age Works.” 1967,
NAVY, ROYAL INDIAN—
Ree * —— (Extension of Service) Bill”
under ** Bill(s).”
NAZUL LAND— .
Question re increase in the rents of —in
Delhi. 48, 1268,
NEPOTISM—

Q alleged f: itism and ——

NEW CONSTRUCTION—
Demand for Grant. 730,
NEW DELHI—
tion re—
Allotment of quarters in — . 1457,
1990.

Allotment of quarters to lower-paid
married  clerks in  ——. 1994~

95,
Amendment of allotment rules of quar-
ters in —— . 1861-62, 1864.
Appointment of a caretaker for the
Seccretariat and Council House.
203-94.

Appointments made in the Government
of India Press, , by the Assistant

Manager. 1858.
Cernitral Public Works Department stafl
owning houses in Delhi or and
iding in Go: nt g
1456-57. .
Charge of preserved monuments in —.
1865.

Compensation to clerks permanently
located in —— . 1033.

Construction of a block of kitchens in
«“B” type unorthodox quarters in

1990. :

Construction of certain _unorthodox
quarters in —. 587

Defects in.combined € type orthodox
quarters in . 144751

Demand for C” type unorthodox
quarters in —— . 1036-37.

Demand for unorthodox “C™ type
quarters in ——. 580-91, 594.

Demands of the Secretariat
permanently located in — -
19. <

Employees in the Government of India

suffering from leprosy.

staff
1518-

1859.
Expenses of the cattle show held in——

a summer_allowance to the

iat staff p tly located
in —. 1519-20. .

Grant of house rent in —— to the Gov-
ernment of India staff failing to get

661.
Grant of

quarters.  2069.
Imp ts in, and construction of
more, quarters in — . 1033-34.
Imp nts in G t quarters

in . 204.95, 1032-33.
Location of the Army Headquarters in

ion re alleged
in the Office of the Divisional Supe

1520-22. 2

tendent, Rawalpindi. 224
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NEW DELHI—contd.
Question re—oanld.

NEW LEAVE RULES—
See ** Leave Rule(s).”

N ion of Muslims for| NEWS BULLETIN(S)—

appointments in unreserved vacancies

in the Govemment of India Press
858.

Question re—

Introduction of Hindi in the All-

s

— India Radio programmes. 1797.
Offeri f va eeccvad tor M Introduction of Sanskrit in the
lun:guox th%’(l)e:emment o;)r Insli!a All-India Radio programmes. 1797-
Press, —— w non-Muslims. 1858- 98,
59. NIGHT TRAIN(S)—
ming .of a De; Gollego 0 ——. See “ Train(s).”
Oplemgm e g NON-CONFIRMATION—
Opening of a permanent Post Office See ** Confirmation.
in the Council House, —. 740-41, | NON-GAZETTED  RAILWAY SER-

Opening of more Ayurvedic and Unani
49.

dispensaries in — .

VANT—
See * Railway Servant(s).”

Pay of accountants in the Government of | NON-GAZETT ED STAFF—

India Presses, Calcutta and —.

2132-33.

Payment of wages of workers in the
Government of India Press, —.

See < Staff.”

NON-MUSLIM(S)—
See * Muslim(s).”

NORTH-WEST FRONTIER PROVINCE—

1040-41. Motion to reduce demand for ** Executive
Permission for storage of luggage, ete., Council” re forward policy of the

in quarters in —— . 1984 Government of India in the —.
Provision of a tap for unﬁltemd water 1082-86, 1104-17.

in orthodox quarters in —— . 795-|  Question re—

9%, Muhammed Salim Khan
Provision of automatic sprinklers in m%;zz‘;msfbm;:car, —. 15 91’

quarters in —— . 1039.

Provision of wire gauze doors and roof
conditioning of quarters in ——.

1038-39.

Purchase of medicines for the ——

Ayurvedic and Unani dispensaries. 41

Recruitment of relation of employees
in the Income-tax Department, Pun-
jab, —— and Delhi Provinces. 1731.
NORTH WESTERN RAILWAY—
See *“ Railway(s).”

Quarters for postmen in 2005.06, | NORTH WESTERN RAILWAY CO-OPE-
Reduction of elcctricity chargesin ——. | RATIVE CREDIT SOCIETY-—

1987, " X See “ Co-operative Credit Society .
Reduction of water

1987, Questlon re —— issued for contravention
Rent charged for officer’s Bungalows of the terms of sanctions granted by the

and unorthodox quarters in ——. Delhi Improvement Trust. 1268-69.

1256-57.

Rent of table fans supplied in quarters in
1986.

Roofing of the open courts of o LI
type quartem in —— . 1037-38.
Unorthodox ‘ C* type quarters in —.

587-88, 1861.

NOTIFICATION(S)—
| re certain amendments to the Motor

: Vehicles International Circulation Rules.
1612.

0

Vacancies filled in the composing and

bindery establishments of the Gov-
1444

ernment of India Press, ——

46.
Vacancies of clerks filled in the Gov-
ernment of India Press, ——. 1443.
Resolution re Picture Gallery for ——-.
840-46.

OATH OF OFFICE—
Abdul Hamid, Khan Sahib Shaikh. 2.
Bajpai, The Honoutable Sir Girja Shankar.

1, 2065.
Bewoor, Sir Gurunath. 849,
Campbell, Mr. D. G.  893.
Chambers, Mr. 8. P. 2.

5
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OATH OF OFFICE—contd.

OATHS (AMENDMENT) BILL—

OBSERVATORY —

Chettiar, Raja Sir 8. R. M. Annamalai. 1.
Conran-Smith, Mr. E. 2065.

Daga, Seth Sunderlal. 1.

Dalpat Singh, Sardar Bahadur Captain. 1.
Dumasia, Mr. N. M. 1.

Frampton, Mr. H. J. 1.

Griffiths, Mr. P. J. 1.

Gwilt, Mr. E. L. C.. 1.

Imam, Mr. Syed Haider. 1309.

Ismail Ali Khan, Kunwar Hajee. 1.
Lillie, Mr. Cecil James Wingate. 333.
Maxwell, The Honourable Sir Reginald, 1.
Menon, Mr. P. M. 1661, 2131.

M Sahib Bahadur, Mr. Muh |

) 13 "
Oulsnam, Mr. 8. H. Y. 221.
Pillay, Mr. T. 8. 8. 2.
Raper, Mr. John Hugh Francis. 587.
Row. Mr. K. Sanjiva. 539, 1661.
Sen, Rai Bahadur G. C. 2.
Sham Lal, Lala. 1.
Sharma, Pandit Pyare Lal. 957.
Shrivastava, Babu Hari Saran Prasad.
979.
Singh, Raja Devaki Nandan Prasad. 281.
Staig, Mr. B. M. 1, 2205.
Talukdar, Mr. J. N. 1425.
Williams, Mr. A. deC. 1981.

See ** Indian > under “ Bill(s)".

Question re meteorological —— at Karachi.
OFFENCE(S)—
Question re—
Investigation, ete., of —— under sec- |
tion 112 of the Indian Railways Act.i
9,

Regulations prescribing punishments for |
—— under the Indian Railways Act. |
560.

OFFENCES ON SHIPS AND ATRCRAFT |

BILL—
See “ Bill(s)™

OFFICE ESTABLISHMENT—

Question re lump sum granted for —— and |
contingencies to the Advisers and Liaison
Officers in the Supply Department. 797. |

OFFICE HOUR(S)—

Question re—

Observance of morning —— during sum- |

mer months in the Government of
India offices. 2071-72.

——of the Indian Stores De; ent.

906-07. R ‘

|

OFFICE SUPERINTENDENT(S)—

See ** Superintendent(s)”.

OFFICER(S)— 2

Question re—

Absence of Muslim — in the Attached
Offices of the Department of Educa-
tion, Health and Lands. 904-06.

Absence of Muslim —— in the Depart-

_ ment of Education, Health and Lands.
903.

Absence of Sikh —— in the Government
of India Secretariat. 664-65.

Appeals against penalties imposed on
Income-tax —— in the United Pro-
vinces. 42-43.

Appointment of Sikh —— in the Rail-
way Board. 738-39.

Authorisation of an —— of the Supply
Department to recommend candidates
o RAGanAL wat e of

Indian Stores Department and Con-

tracts Directorate. 796-97.

Complaints of Muslim —— in the Archseo-

logical Department. 1030,

Counting of previous service of ez- ——

of the Indian Territorial Force. 2068.

Deputation of a Finance Department
— to the Expending Department of
the Government of India. 167.

Duties of Assistant —— and Transpor-

. tation Ii Rail
429.

on State ¥

of service granted to —— in
the Telegraph Branch of the North
Western Railway. 425-26.
Functions of the Law of the East
Indian and Eastern Bengal Railways.
T41-42.
Grievances of in the lower gazetted
service on State Railways. 751.

Income-tax —— and examiners in India.
1731-32.
Income-tax —— and Examiners in the

Company Districts at Calcutta. 1732-
33.

Indian in the Government of India
Departments and the Attached Offices.
(1513,

Members of the Army in India Reserve
of —— and retired —— of the Indian
Medical Service recalled to India owing
to the outbreak of war. 335-37.

Method of recruitment of —— in the
preventive service of the Customs
Department. 1090-93.
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OFFICER(S)—contd. OKHLA—
Question re—contd. Question re bad condition of the road lead-

——and clerks in the office of the
Income-tax Adviser. 1312-13.

—— appointed to the Central Board of
Revenue Service of Chemists. 1314.

~—— dealing with establishhment mat-
ters in the Government of India
Offices,  668.

Posting of Personnel or Staff —— on the
East Indian Railway. I3.

Recruitment and training of pool ——

under the Customs Department. 2067- |-

68.
Recruitments to the office of the Trans-
port Advisory ——. 742-44, 1459.
Rent charged for —' 1 1!

ing to Kalkaji’s temple near ——, Delhi.
1028-29.
OLD LEAVE RULE(S)—
See ** Leave Rule(s)”.
OPEN LINE WORKS—
Demand for Grant. 730.
Demand for Supplementary Grant. 780-81.
OPINJON(S)—
Question re action on the —— of the Port
Haj Committees. 2131.
OPIUM—
Demand for Grant. 1237.
OPTICAL GOODS—

z and
unorthodox quarters in New Delhi.

1256-57.
Test of gazetted —— of the Posts and
Telegraphs Department. 2135.
Treatment of an —— of the Government
of India as a lent —— on transfer.
66162, 3
Withd 1 of Draid 7
from certain on the East Indian

Railway at Caleutta. 10.
OFFICER SUPERVISOR(S)—
Question re non-promotion of a Muslim as

Assistant  Secretary  or —— in the
Defence Department or Army Head-
quarters. 1516,
OFFICIAL(S)—
Question re—
Re-employment of retived —— of the
Department of Education, Health and
Lands. 1865-67.

Summary of conversations of the Leader
of the House with British —— re War,
ete. 141,

OGILVIE, MR. C. M. G.—
Motion to reduce demand for ** Executive

Council ** re—

Importance of initiating a decisive policy
of training Indians to undertake the
defence of the country and of establish-
ing a Defence Advisory Committee.
1066-70.

Indianisation of the Indian Army. 1079-
82,

Resolution re air defence of India. 203,

204, 212-16, 217, 218, 220.

Bo‘lylall‘i[‘ndxm Navy (Extension of Service)

Motion for leave to introd

Question re i in the prices of ——
and certain other articles. 1668-69.
OPTICAL INSTRUMENT(S)—

Question re manufacture of —— for the
army in India. 1087-88.
OPTION—

Question re —— to railway staff to choose

New or Old Leave Rules.
ORDER(S)—

‘Question re vescission of —— requiring
Government servante to pay to Govern-
ment one-third of income sarned by them
in private employment, 893-94.

ORDINANCE(S)— :

Question re prosecutions under the Defence

of India —— and Act.—463-65.
ORDNANCE BRANCH—

Question re recrui t and pi of
Warrant Officers in the Supply Branch
and —— of the Army. 663-64, J514-
15.

ORTHODOX QUARTER(S)—
See ** Quarter(s)”. g
OTHER SCIENTIFIC DEPARTMENTS—

Demand for Grant. 1243.

OUDH AND ROHILKHAND RAILWAY —

See “ Railway(s)”.

OULSNAM, MR. 8- H. ¥.—

Drugs Bill—

(onsideration of clauses. 2221, 2235.

Oath of Office. 7

OUT-AGENCY(TES)—

"~ See ** Agency(ies)”.

OUT-HOUSE(S)—

Motion to consider. 327-28.
Motion to pass. 328,

Question re bye-laws prohibiting the letting
out of —— of bungalows in the Meerut
Cantonment. 340.

»,

=

R, o e o

L
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OVERDRAWAIL(S)—
Question re refund of —— by certain

employees on the North Western Rail- |

way. 41, 540-41, 1177,
OVERSEER(S)—
Question re—
Stoppage of increments of two Muslim
Conservation Assistants.and one ——.

1867-68.
Temporary Building —— of the Posts
and Telegraphs Department. 2007.
P
PANEL OF CHAIRMAN(EN)—
Nomination to the ——, 54.

PANTH PIPLODA—
Demand for Grant. 1248,

PANTH PIPLODA COURTS (AMEND-
MENT) BILL—

See ** Bill(s).”

PAPER CURRENCY—

Question e amount of inflation in——,
173.

PARCEL OFFICE(S)—

Question re city booking and —— worked
by Messrs. Thomas Cook and Company.
753.

PARCEL POST—

Rates of —— discussed under the Indian
Finance Bill. 1956-57.
PAREL—

Question re employment of staff for con-
servancy work in the = Worhhope

| PARMA NAND, BHAI—con/d.
Motion to n»duc( demand for “Executive

Couneil ™
Forward pohcy of the Government of
India in the North-West Frontier Pro-
vinee. 1111.

Importance of initiating a decisive policy
of training Indians to undertake the
defence of the country and of estah-
lishing a Defence Advisory Com-

, mittee. 1052. »

Indifferent attitude of the Government
towards the welfare of the Scheduled
Castes. 1229.

Motion to reduce demand for ** Railway

Board " re Muslim  grievances. 705-

07.

Question re—

Adverse treatment of the old East Indian
Railway staff transferred to the North
Western Railway. 35, 1590.

Advisory Committee for controlling the
Allianz und Stuttgarter Life - Bank.
482, 803.

Appointment of Messrs. Ferguson and
Company as the Managers of the
Allianz und Stuttgarter Life Bank.
481-82, 802-08.

Assessment value of houses and shops in
Kasauli Cantonment. 1518.

Attack on Isa Khel by tribal raiders.
1174-75.

Book stall contract on the North Western
Railway. 542-43, 971.72.

Building plans received by the Delhi
Improvement Trust. 1266-67.

of the Great Indian P
547, 2270.
PARK(S)—
Question re provision of — in Karol
Bagh, Delhi.  1270.
PARMA NAND, BHAI—
Election of —— fg‘ the Standing Committee
15

for Roads.
Election of to the Sh.ndmg Com-

to clerks permanently
located in l\ew Delhi. 1033.

and

to *staffs due to the stoppage of the
Simla exodus. 1080, 1

Complaint books at raxlwa.y stations.
1175.

Complaints against the Building Inspec-
tor of the Delhi Improvement Trust.
1269.

mittee for the Depar
cations. 1450.
Excess Profits Tax Bill—
Motion to consider. 1325.
Consideration of —

Clause 6. 1533. .

Clause 14. 1562, 1564.
Indian Finance Bill—
Consideration of clause 3. 1934, 1935.

C given on the North Western
Railway. 51.
Crea.tlon of the appointment of Consult-
in the Central Public
Works Depu‘tment 126'7 68.
Demands of iat staff perma-
mently Ineahd in New Delhi. 1518-
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PARMA NAND, BHAI—contd.

Questlon re—oonid.

y in the admi ion and staff
of the Allianz und btumgamar Life
Bank. 482, 803-04.

Employment of subjects of Indian
States in the Government of India
Departments. 1729-30. -

Examination for recruitment of Thu-d
Division Clerks in the Central Sec-
retariat. 35. |

E inati for recrui

Indian Army Ordnance Corps.
34

t to the
1733-

Filling up of vacancies of foremen for
shops by Indians. 1605.
Fixation of pay of retrenched staff re-
d in the Cq Section
of the Chief Accounts Office, North
Western Railway. 416-17.
Gra.nt. of a summer allowance to tho
iat staff per tly located |
in New Delhi. 1519-20.
Grant of more holidays to Secretaiat
staff. 1520.

Hindustani 1 and
cers, ete., in the All-India Radio.
873-75.

Holding of the autumn Session of the
Legislative Assembly 1452»53.

Impr
mNewDalln 1032 33.

Increase in the rent of Nazul Land in
Delhi. 1268.

Indian officers in the Government of
India Departments and the Attached |
Offices.  1513.

Indianisation of the posts of Loco.
Foremen and Inspectors on the North
Waetem Railway. 1604-05.

ion of the d

of Rail-

PARMA NAND, BHAT—contd.

way Ticket Court Inspectors on State

Railways.

Licence-holders ‘for Wireless iving
sets, programmes and staff of the A11~
India Radio. 873.

Location of a Tuberculosis Clinic in
Karol Bagh, Delhi. 1452.

Question re—condd.

Notices issued for contravention of the
terms of sanctions granted by the
Delhi Improvement Trust. 1268-69.

Permission for storage of luggage, etc.,
in quarters in New Delhi. 1984-85.

Persons externed from the Delhi Pro-
ince. 1735, 2273-74.

Persons kidnapped by the tribesmen from
the settled districts. 232-33.

Posts of drivers held in abeyance on the
North Western Railway. 1604.

Promotion of Assistant Station Masters
and guards in the Moradabad Division
of the East Indian Railway. 51.

Promotions of shunters on the North
Western Railway. 1603.

Prosecutions sanctioned by the Delhi
Improvement Trust. 1267.

Provision of a tap for unfiltered water in
orthodox quarters in New Delhi.
795-96.

Provision of lights on certain roads in
Karol Bagh, Delhi. 1269-70.

Provision of pa.rks in Karol Bagh,

Delhi. 1270.
Purchse of typewriters by Government.
982-84

Railway accident in the Ghaziabad
yard. b51.

Railway facilities for relief of people in
famine-striken areas in the Punjab.
1175.

Recruitments to the Telephone R
Office, Delhi. 1600-01.

Reduction of electricity charges in New
Delhi. 1987.

Reduction of water charges in New Delhi.
1987.

Rent of table fans supplied in quarters
in New Delhi. 1986,

Researches for utilization of molasses
in making petrol. 1257-58.

Resignation of staff of the Delhi Improve-
ment Trust. 1269.

| t of a Cant Board

employee 343,
S of

Location of the Army H ters in

New Delhi.  1520-22.

Lottery tickets issued from Goa. 342-|
3 t

Move of the migratory portion of the

Tmperial Secretariat to Simla. 1513- |

: \

Non-naming of certain roads in Karol
Bagh, Delhi: 1269,

|

for the post of
Traffic Inspector on the North Western
Railway. 159091, 2972-73.
Seniority of certain staﬁ” transferred to
the North Western Railway.  1590.
Shifting of the Tuberculosis Clinic from
Karol Bagh, Delhi. 1270.
Shortage of rupee coins. . 1095.
* Strength of the army. « 1090.

[ TEEpS J—
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PARMA NAND, BHAI—oconeld.
Question re—coneld.
Supply of the Debates of the Central
Legislature to Public Libraries. 1095,
1690,

Tenders invited for the printing of the
Fanji Abhbar. 1735.

Test for election of Hindustani Transla-
tors for the All-India Radio. 875.

Tongas permitted to run from the Meerut
Cantonment Railway Station. 1595.

Unsatisfactory condition of Naiwala in
Karol Bagh, Delhi. 1266.

Working of Mail and Express Trains by
Indian drivers on the North Western
Railway., 1605-06.

Resolution re constitution of the Simla
town as Centrally administered area.
804-07, 808, 809, 812, 814, 820.

PARSI MARRIAGE AND DIVORCE

(AMENDMENT) BILL—

See “ Bill(s)"”.

PARTIAL TREATMENT—

Question re of Muslims in the Depart-
ment of Education, Health and Lands
and its Attached Offices. 909.

PARTNER(S)— AR

Question re palling of all the of a firm
to appear before the Income-tax Officers
in Sind. 165, 671.

PASS(ES)—

Question re—
Free special —— allowed on tho Noﬂ:h
Western Railway. 1800-01
Misuse of card —— by oertam personS
on the North Western Railway. 224-
25.

granted to Messrs. N. D. Radha
Krishan and Sons of Rawalpindi by
certain Railways. = 755.
Railway —— allowed to Messrs. Thomas
Cook and Company and their staff.
753. $
PASSENGER(S)—
Question re— .

Bathing arrangements for third class
—— on Railways. 35-37.

Bathing arrangements for third class
——on the North Western Railway.
1176-77. ]

Inconveniences to third class on
the Kast Indian and Nerth Western
Railways. 414-16.

PAY—
Question re—

Fixation of of retrenched hands of
the compilation section of the North
Western Railway on-re-appointment.
1367-68, 1793.

Fixation of —— of retrenched staff
re-appointed in the Compilation
Section of the Chief Accounts Office,
North Western Railway. 416-17.

Fixation of —— of temporary hands in

* the Postal Department 2006.

——of accountants in the Govern-
ment of India Presses, Calcutta and
New Delhi. 2132-33.

of daily rated staff officiating in
higher grades on state railways. 540,

Revision of the of the subordinate
station staff on the North Western
Railway. 1589,

Scales of —— of Station Masters on the
East Indian Railway. 236, 1100.

PAYMENT OF WAGES ACT—
See ** Act(s)”.

PAYMENTS TO INDIAN STATES AND
COMPANIES—
Demand for Grants. 728.

oF ADMI\'ISTRATION OF AGENCY
SUBJECTS AND MAINTENANCE OF
TREASURIES—
Demand for Grant. 1240.
PAYMENTS TO OTHER GOVERNMENTS,
DEPAR ETC., ON ACCOUNT
OF SERVICES RENDERED—
Demand for Supplementary Grant. 1969.
PENAL CODE (AMENDMENT) BILI.
See * Indian ——"" under ** Bill(s)".

PENALTY(IES)—
Question re—
Appeals against imposed on Income
Tax Officers in the United Provinces.
42.43

—for carrying more pilgrims in a ship.
1442,
—— to railway employees found travel-
ling without tickets, 425, 2269-70.
PENSION(S)—
Demand for Grant in respect of * commu-
ted value of ——* 1249,

Demand for Grant in respect. of ** Super-
annnation Allowances and ——" 12]’47.
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PEON(S)— PIG IRON—
Question re vacancies of—.— filled in the | See *“ Iron ”
(wovevrnn?ent of India Offices. 668. | PRILGIRM(S)
PERMANENT LOCATION— ' Motion for Adjourment r¢ Haj ——
See ** Location.” | Traffic. 53.
ON/(S)— | Question re—
Prg\{:st:n :e ! Concession tickets issued to indigent
o Haj ——in Bombay. 1988-89.
Hindi-knowing —— on the Hindustani 5 g T A
programme  staff of the All-India H‘;“S SPFEIO JR AL Sy L Lol
Radio. 1795. s W i e
— — externed from the Delhi Province. H?QSB-BGL&T;SO.IH Rizwani.” 1982,
1735. Haj —— carried in** Rizwani” of the
PERSONNEL BRANCH(ES)— Turner Morrison and  Company.

Question re —— on the North Western
Railway. 2134.

PERSONNEL CLERK(S)——

re for i as
Hemd in Dnnsmnnl offices_on the
North Western Railway. 2009.
PERSONNEL OFFICER(S)—

estion re appointment of Muslims
Q“—— ete., or? pt‘;w North Western Rail-
way. 408-09.
See also ** Oﬂim(u)“
PESHAWAR—
Question re—

Appointment of Major J. H. Riley lrvmg
as Executive Officer of the —
Cantonment. 338-39.

Arrest of Muhammad Ali Khan of Jahan-
girpura, —— city. 1592

Communal composition of certain staff
of the Broadcasting Stations at Lahore
and —. 1601

Trouble in the —— Cantonment Board.
478-79.

PETITIONS, COMMITTEE ON—
See * Committee on Petitions .”

PETROL—
Exeise Duty on —— discussed under the
Indian Finance Bill. 1942-50.
Question re—
Increase in the price of —— in Delhi.
165-166.

Researches for utilisation of molasses
in making —. 1257-58.
Rise in the price of ——. 458-60.
PETROLEUM (AMENDMENT) BILL—
See  * Bill(s)”.
PICTURE GALLERY—
Resolution re —— for New Delhi. 840-46.

Last Haj —— ship.
- Non-provision of ldd:ﬁonal ships for

Haj ——. 1989.

Number of ——required to make
‘* Jehangir ” a —— ship. 1428-29,
Penalty for carrying more ——in a ship.

1442,

Propusa.l to close the Caleutta Port for

Qum-u.ntmb fee oharged from Haj —.

Quof.a ﬁxed for —— to Hedjaz. 460-61.
Sailings of Haj —— ships. 1981-82.
Shortage of steamers -for Haj
801-02.
Special Trains run for Haj from
g
A et
“Khosru ” and * Inlami"‘!‘*m L.

Resolution re utilization of the Kamran
dues for the accommodation of ——.
PILGRIM SHIP(S)—
Question re sailing of —— ** Jehangir ™.
1989-90. ’

PILGRIM TRAFFIC—
Question re—
Allocation of quota of —— to shipping

companies. 1454-55, 1987.
Nonqnwh&hon of repmenwhve- of Haj
C to held

between the Government of India and
shipping companies engaged in
1454.

See also ** Traffic .
PILGRIMAGE—
Question re of work d with
——to Hedjaz to the Department of
Education, Health and Lands. 975.

-

.
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PILLAY,MR.T.S.S.—
Tnsurante (Amen&nmnt
Consideration of clauses
" Oath of Office.
R%;loaemuon of Trade Marks Bill--
> nsideration of clauses. 453.
Resolution re enactment of labour legisla- |

2124,

tion on certain lines. 1818-19.,
PILOT(S)—
Qu(smon re training of -——qnd adir crew
in India, 337-38.
PIRACHA, KHAN, BAHADUR SHEIKH
FAZL-T-HAQ—

Election of —— to the Standing Finance|
Committes. 1928. |
Question re—
Inconvenient timing of a train at Jhang

way station.
lbions Railvay dtiion, Tz 1o
‘reaching Khsnewnl railway station.
746, .
Tnferior servants promoted to eertain
subordinate . posts on the North |
Western Railway.  744. |
Loading and unloading contractors on
the North Western Railway. 746-47.
Office hours of the Indian Stores Depart-
. ment. 906-07,
" Promotions in the Indian Stores Dcpmt
ment. 907.
Qualifications for recruitment to certain
categories of stafi on the North
Westem Raxlvmy 745.

T Lo

‘fr‘e. voceived |
e e
PLANT—

Question re erection of a-——hby the
Imperial Chemical Industry at Govern-
ment expense. 1859-60,

PLOT(S)—
Quesbmn re lay-out of the Tmprovement
m certain areas m Delhi.

591-92

PO ET(S )—

the
-67.

hering of Hindu
otgmmzed by the ‘All-India Radio.

‘ POLICE—

POINT(S) OF ORDER—
— by Dr. Sir Zianddin Ahmad

as to whether the Honourable Member.
(Sandaf - Sant Singh) it in order in referr-

“ing to the grievances of other Communi- |
ties on a cut on relanng to the |
grievances of Mu 713.

Demand for Grant. 1241.
Demand for Sum:lemrntary Grant —.
"1970-72.
POLICE OFFICER(S)—
Quemon re grant of arms licences to speml
——in Delhi. 2070,
POLILY(IES)——

of a
tQ formulnfe o somnd - for deprecia-
tion and capital expenditure in respect
of the' Railways, S20-40.
| POLITICAL DEPARTMENT— "7
Questoin re— ]
Appplicants for certain | types; . of
quarters from the — and Defence
 Departments. 1990,
““Promotions to Assistant’s gra.dc‘ in the
——. 1035.36, 1439.
POOL OFFICER(S)— -

See ** Officen(s) '
PORT(S)—
Question re pmpoml to close the Caleutta
-~ for Ha; j Pilgrims. 460-62.
PORT HAJ ammnms}—
Question re—
Action on the opinions of the —.
2131.

Constitution of the —.  2131.32,
LORTERS)}—
 Question re—
‘Contracts for supply of ——on the
‘East Indian Railway. 38. .
Rétrenchment of searching—— in the
Delhi Division of the North Wemrn
Railway. 1587-88.
PORTS AND PILOTAGE—
Demand for Grant. 1241, i
POST(8)—
Question re—
Appointment ~t0  the —— of ‘Deputy
Archeology. 1670.

Director General of
Indianisation of the ——<of ' Loto.
Foremen and Inspectors on the North”

Western Railway. 1604-05.

Inferior servants promM 10 certain
subord inate — 22_711 the mll West-
ern Railway.

Muslims and non-Muslims i in cert;m-——
on the North Western Railway.
2260.

M2LAD
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POST(S)—contd. | POSTS AND TELEGRAPHS—oonid.
Question re—contd. Quc‘etion = .

Non-recruitment of Muslims to certain Graduate Assistants in the Office of the
——on ‘the Bombay, Baroda and| Director General of ——. 1173.
Central Tndia Railway. 1595-96. Non-rotation of duties among Assistants

——in the superior Rﬂﬂwuy Servives| in the Office of the Director General
filled by direct racruitment. 1801-03. Of—“- 1173, s

—— of drivers held in abeyance on the\ See also “ Indian — .

North Western Railway. 1604. | POSTS AND TELEGRAPHS APPROPRIA-
Recruitment of Muaslims and non-Muslims | TION ACCOUNTS—

in certain on the East Indmn‘ Presentation of the —. 910,
and Eastern Bengal Railways. 47. f|1>os'rs AND TELEGRAPHS DEPART-
0!
ENT—

Selection of candidates for the

Traffic Inspector on the North Western =
Railway. 2272.73. Question re—
POST OFFICE(S)— Splitting up of the ——.  2135-36.
3 Temporary Bnildmg Overseers of the
Question re— Zhdsg
Disposal of registered articles by Branch Test of guzetwd officers of the
e T kS 2135.
Opening of a permanent —in the §p» also “ Indian —— ™,

Council House, New Delhi. 740-41. | 1y e
Opening of a——at the junction of EOWER{B)=

B Question re exercise of certain —— vested
it ¥ ol B e e et AL
Post of the Superintendent of —— Railway, by t.he Assistant Transportation
« Ambala Division, held by members | Officer, Delhi. 8.9,
of one family.  552-53. PRAYER(S)—
——in_the Bombay Postal Circle. Question re absence of facitities for oﬂ’umg
1178-79. their Friday to Muslims employ-
POSTAL CIRCLE(S)— ees in the East Indian lewsy Work-
Question re— ., SHopeT w1y 5 i
Instructions re grant of extensions of | PR EMIUM(S)— e
service in the Bombay. ——. 1178.| Question re giving of rebate on insurance

Posb Oﬂive«s inthe Bombay

1178 in general insurance, 1661-62.
-y result of examination for | PRESERVED MONUMENT(S)—
recruitment of clerks in the Bombay | < g, « Monument(s) .
1179-80. i
POSTAL CLERK(S)— PRESIPENOY ALIA,)’WANCE——-
See “ Clerk(s) . Gl o
POSTAL DEPARTMENT— | FIESPENES .
re ——of C:
Quest;osn re fixation of pay of temporsrv Boards, 163.
hands in the —.  2006.
7 | PRESIDENT, MR. (The HONOURABLE
P‘)’:T'ﬁ “Pst::f)(",msk SIR ABDUR RAHIM)—
o TDUPCOMRHE Observation b; deprecating the action
POSTCARD(S)— % See

! of an Honourable Member who put down

Rates of —— discussed under the Indian an identical question for reply which
Finance Bill. 1951-56. ‘ had already been answered a few days
POSTMAN(EN)— J ago. 1869.
{

i 2 Remarks by —— that an Honourable
Q\l;;l;;‘;e Quactars for ~= in New Delhi- Member is not justified in making a
> t
POSTS AND TELEGRAPHS_ reﬂomon on the oﬂiclals of the Aus;:;:ley
Presentation of the —— appropriation mqmrxes from the officials concerned.
accounts. 910.

1878-81.
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PRESS(ES)— PRICE(S)—contd.
Question re— Question re—contd.

Appointments made in the Government
of India ——, New Delhi. by the
Assistant Manager. 1858.

Employees in the Government of India

New Delhi suffering from leprosy.

1859.

Grades of Accountants in the Govern-
ment uf India —. 2133,

No ion of Musli

for ap-

pointments in unreserved vacancies |

Higher charged for articles sold
by Major Kunwar Deep Chand at
Delhi Railway Station. 429.

Increase in the of optical goods and
certain other articles. 1668-69;

—— fixed for mlen and mgnh.hona

of

estab

- subordinates dn State Railways.
1104.
—— of pig iron, ingots and corrugated
02.

~———in respect of
catering eonh-nets on Indian Railways.

in the Government of India ironsheets. 600-0:
New Delhi. 1858. of sugar. 292-93.

Offering of vacancies reserved for Muslims | PRICE CONTROL CONFERENCE—
iNn the G?ve::ment Mo:sh Indiaig, See * Conference(s) >.
L, B Xt ored FRINGIRLAE—

Pay of s in the Gov l idi
of India ——, Caleutta and New Delhi.

2132-33. 173-98

Payment  of wages of \\nrl\vrs

the Government of India

Delhi. 1040-41.
Promotions to accountants’ grade in the
_ the Government of India ——  1041-

Vacancies*filled in the composing and
bindery establishments of the Govern-
ment of India , New Delhi. 1444-
46,

Vacancies of clerks filled in the Govern-
mant o India —; \ew Delhi.
1443,

PRESS AND Rmtsm'r‘rox OF BOOKS |

(AMENDMENT) BILL—
See “ Bill(s) .
PREVENTIVE OFFICER(S)—
Question re recruitment of Muslims as

in the Customs Department.
477-78.
PREVENTIVE SERVICE—

Q thod of recrui of
oﬁieers in the —=of the Customs
Department. 1090-93.

PRICE(S)—

Question re—

Artificial  raising of selling hy
.

system of combines. 293,
Dr. Gregory’s memorandum relating to
the control of 285-86.
Higher —— charged by Messrs. Spencer
and Company, Limited, at the Delhi
Railway Station. 758.

= o | PRINTING—

Demand for Grantin xespcct of ** Stationery
and —— ' 1247.
PRISONER(S)— -
Queshon re complaints of third class ——
in jails in the Centrally Admmomd
| Areas. 659-60.
PRIVATE EMPLOYMENT—
See ** Employment(s) ".
PRIVATE SECRETARY TO HIS EXCEL-
LENCY THE VICEROY, OFFICE OF
THE—

Question re reernitment of Sikhs as inferior
servants in the offices of the Military
Secretary and ——. 1991,

PROCEEDINGS—

Publicity of the —— of the meetings of
Select Committees. 979, 1183-84.

Question re —— of the Labour Conference
and the Price Control Conference. 142.

f| PROFESSION(S)—

Queshon re levy of taxes on —, ete.,
in the Madras Presidency. 343-46.

PROFIT(S)—
estion re—
Qn————-ﬂ-n the working of the enemy
ships spent on the development of
Tndian Mercantile Marine. 1437-38,
1517,
Profit of the Issue Branch of the Reserve
Bank of India. 173.

= "2

»
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|
PROGRAMME(S)—
Question re— |
Hindi-knowing  persons on bhe Hnndns"
ta.m—-—-stnﬁ of the All-India Radio. |
1795.

“Introduction ‘of Hindi News Bulleting

i i 1797,
Introduction of Senskrit News Bulletins |
in: the All-India- Radio —. 1797-|

08,
Licence-holders for Wireless receiving |
4 sets, ——and staff of the All-India

R-adm 873,

Non-broadeasting . of ——relating  to
Sikh Culture. 1602.,

Proposal to appoint a person to deal with
Hindustani ——of the All-India
Radio. 1796.

+Shave of Hindi language in Hindustani
of the All-India Radie. 1795-

96.

Sikh religious in certain broad-
casting stations. 739-40.

Starting of Sanskrit music——in the

All-India Radio. 1796. |
PROJECT(S)— \
Question *re Spin Karez —— of water
supply at Quetta. 1997-98.
PROMOTION(S)—
Question re—

in the mlos P — of clerlm on
the North Western Railway. 2136-

Chn.nnel of —— for firemen on the Great
Indian Peninsula Railway. 547.

. Non- ——of a Muslim as Assistant
Financial Adviser in the Military
Finance Department. 1515.

Non-——of a Muslim as Ald:!pnt

| PROMOTTON(S)—contd. B

Question re——contd.
~——~of firemen on the Great lndmn
Peninsula Railway. 1611,
—— of“ goods “markers '‘on - the North

Westen Railway. ' 423-25. 2008,
of Tocomotive ‘running stafi- on the

North Western Railway. “48.

~——of mistries ‘of the Mechanical
Divisions of thé " North - Western
Railway. 116061,

= of officiating Pivisional Accountant I
by the Accountant General, Bombay.

849-50, 1104, 71 . ;
Tiiof shunters as drivend on the ﬂ
“North Western Railwayl! 2001, .
of &hunters on the North Western 4

Railway. 1
~—— of shunting ‘staff ‘on the North
Western Railway. 50,2009,
of subordinates on comiaunal basis
on Railway. 736. ,‘
—— of train clerks to guards’ posts on :
the North Western Railway. 1580,
——of Train Controllers to Station
Masters® grade on the North Western
Railway. 206.
j e to accountant’s gra,de in' the Gov-
ernment of India 1041-42.
‘._u.b: s o Min the Com-
‘merce Ueptnment 1440-41, 1666.
to Assistant’s grade in the -
Department. 899,
to Assistant’s grade in the Depart-
‘ment of Communications. 969-70.
—— to Assistant’s grade in the Depart-
ment of Education, Health and Lands.
1442, 1665-66,
—— Anut.unt ) grade in the themal

< Secretary or Officer Superw in the | 0
m‘” qun; nent, or Army_ Head: —to Amﬁﬁm'b gwg ce
G q 28,
€ leednre adopoed for—— of "clerks Depactment, 59890, . . :
in the North Western Railway Head- —— to Assistant’s grade in the Hf)me
quarters Office. 2140, Department.  808. oI
in the Indian Stores Department. —to Aaaistn.nt’s (rade in the Labour
907. . Department. 1034-35, 143940
——of Assistant Station Masters and —— to Assistant’s grade in the Lagﬁ'ah
guards in the Moradabad Division of tive Assembly ]gep,m‘:;,e 1035.
. the East Indian Railway. 5¥. 3,
o8 cleftls i the Henddtiarters Oice |? . 1Oasaistarits grade In the Legicla-
of the North Western Railway. 875. tive Dayutment 1441, 1666-67.
79. —— to Assistant’s grade in the Political
.7 of clerks in the North Western Department.  1035-36, 1439.
Rad\vny Accounts Department. 875- ——— to Assistant’s grade im the Railway
. Departnient. 969
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PROMOTION(S)—concld.
Question re—concld.
——to the Superintendent’s posts in
the office of the Director General of
Posts and Telegrapha 1093-95.
Recruitment and —— of

| PROVINCIAL EXCISE—

Demand for Grant. 1238,

PROVINCIAL GOVERNMENTS—
Demand for Grant in respect of —

Officers in the Supply and Ord:
Branches of the Army. 663-64,
1514-15.

Recruitment of staff and —in the
Supply Department. 901-02.

trictions in educational qualificati
imposed on recru:tment and of
staff on the North Western Railway.
1799-1800:

Restrictions on candidates in examina-
tions for —— to higher appointments |
on lewavﬁ 1375.

S fi as Head Pe

Wiaiiit ey g]mnts-m-AJd w P—_ 124].
the Central and —— ",  1247.

PUBLIC ACCOUNTS COMMITTEE—

Election of Members to the —. 430,
604. i

PUBLIC HEALTH—
Demand for Grant. 1243,

PUBLIC LIBRARY(IES)—
See * Library(ies) .

PUBLIC WORKS DEPARTMENT—

clerks in Divisional offices’ on t.he

North Western Railway. 2009.
Seniority and —— of mmmteml estab-

lishments of Army Headquarters.

1727.
PROPERTY (AMENDMENT) BILL— |
See ** Transfer of —— " under * Bill(s).” |
PROPERTY TAX—

% )

TION(S)— e
Question re -~— of different communities
in  the Department of Education, |
Health and Lands. 661.
PROSECUTION(S)—
Question re— |
sanctioned by the Delhi Improve-
ment Trust. 1267.
—— under the Defenceof India
Ordinance and Act. 463-65.
PROVIDENT FUND(8)—
Question re—
Amendment of rules for the grant of
temporary advances from the General
1096-97.
Denial of the benefits of —— to menia.laJ

on the Assam Bengal Railway. 967-
68.

Non-extension of the beneﬁt
menial of-the
Boards. 894-95.

PROVINCE(S)—
Question re—

Military forces requisitioned by —.

346-49.

Requiun;ming of army in ——.
171.

of — to

used or requisitioned in certain
1309-1312.

98 PUBLICITY, CENTRAL BOARD OF—

Q re—

Central Staff owning houses in
Delhi or New Delhi and residing in
“Government quarters. 1456.57.

Certain types of quarters occupied by the
Central —— staff. 1457-58.

Creation of a new of Olmxnltmg
Engineer in the Central ——. 143.

Creation of new .ppommenbs of Assist-
ant Engineers in the Central

594-96.

Creation of the appointment of Onnnljt—
ing Engineer in the Central—.
1267-68.

Non-appointment of a Muslim as an
Electrical Engineer in the Central
——. 1868-69.

Recruitment of a Sikh as an Elecmul

in the Central —. 1992.

Recruitment of a Sikh as Caretaker in
the Central 1993.

Reservation of a superior appointment
in the Central —— for a Sikh. 1864-

65.

Staff attached to the Estate Office,
Central 1457,

Temporary persons in the Central ——.
86-01.

[ PUBLICITY—
—— of the proceedings of the meetings
of Select Committees. 979.
| PUBLICITY BUREAU— -
| Question re re-organization of the O'an&rﬁl
756.57.

Question re function of the ——. 1368
69.
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|
PUBLICITY OFFICER(S)— QUARANTINE FEE—

Question re appointment, of a —— for the

sti —— ch from Haj pil-
Supply Department. 140. erll '16663' o Kb
PUNISHMENT(S)— ’QUARANTmE STATTON—
Quesiiil g Question re —— at Kamran. 1662
Obtaining of explanation of railway | o i i
63.
ployees in case of of
——already inflicted. 539. QUARTER(S)—
Regulationss ibiig for off oot
under the Indian Railways Act. Allotment of —— in New Delhi. 1457
560. . 1990.
PUNJAB—

Allotment of —— to lower-paid married
clerks in New Delhi. 1994-95.
Amendment of allotment rules of —

Motion for Adjournment re raid on the——
town by tribal gang. 349-50.
Question re—

Distribution of Indus waters becween
the ——and Sind. 1252.

Non-appointment of a Sikh as a High
Court Judge in the —. 662-63.

Persons retrenched from the Income-tax

in New Delhi. 1861-62, 1864.

Applications for certain types of
from the Finance and Education,
Health “and Lands Departments.
1992.

i Department, ——. 333-34. Applicants for certain types of —
i Railway facilities for relief of people in | from the Political and ~ Defence
famine-striken ~ areas in  the ——. Departments.  1990.

1175. Central  Public Works Department
{ R of rel owning houses in Delhi or New

pai Delhi and residing in Government
North-West Frontier and Delhi Pro —. 1456-57.

vinces. 1731. Certain types of occupied by the
PURCHASE(S)— Central Public W orks Depnrtment
Question’ re— 1 ostaff.  1457-58,
Arrangements for the supply and —— of Compulsion _to Occtipy =—2dshy aithe
ghee for the troops. 1254-55. Bridge T -

ing  Works at llmmnd, Great

ly for the —-=of wool given
Indian Peninsula Railway. 966.. .

essrs. Rellies and Beinney's of

Mndms 1669. Constructlon of a block of kitchens in
~ and repairs ,,f XB Engines on the ‘B " type unorthodox —— iin New

Great  Indian  Peninsula Railway. Delhi. 1990,

733.35. Construction of certain  unorthodox
—— made by the Government of India — in New Dethi. 1 587.

on behalf of the British Government. Defects in combined ** C** type ortho-

172. 3 in New Delhi. 1447.51.
—— of the Bengal and North Western Demmd for “C’ type unorthodox
Railway. 417, 1 —— in New Delhi, 594, 589-91,
—— through contracts made by the 1036-37.
Supply Department. 1429-31. Depriving of cermn employees of rent-
——of typewriters by Government. free — on the Great .Indian
198284, Peninsula Railway. 1606-07.
Grant of house rent in New Delhi to
Q the Government of India staff fail-
ing to get —. 9.
QUALIFICATION(S)— Improvements in, and construction of
Question re— more, —— in New Delhi. 1033-34.

—— for recruitment of certain cate-
gories of staff on the North Westarn
Railway. 745, 1870.72.

- —— of sub-editors of Sarang md
Awaz. 1793-94.

Improvement/s in Government —— in
New Delhi. 204-95, 1032-33.

Inml!n.hon of electncltv in = for
A

3

Oﬁ‘ice Staff. 740.
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. |
QUARTER(S)—contd. | R 1 o1
Question re—contd. RACIAL DISCRIMINATION—
Permission: for storage of - luggage, Question re — inthe equipments of

ete., ‘in <——in’ New Delhi. 1934-'

85 guards’ running rooms. -1366,
Provision of a tap for unfiltered water RAMII)ESSRS %R]Y)SEAI\ AND '~ SONB,
in orthodox —— in  New Delhi, |
795-96. { Queeuon re—
Pr f inkl in poly enjoyed  in  respect - of
OVlﬂloll:l ONaw Delhx 1. 039. ; Rail-cum- Ro.d tickets by —.
f +755-56.
Provision of rent-free —— to block | ;
maintainers on the North Western | P".":l. ﬁrmte:‘"m Rail of  Rawal-
Railway. 1374, 1597. ; T o
Provision of rent-free to  inferior | RADIO(S)—
servants on the North Western  Question re—
Railway. 229 and 231. | Authors of - d brondeasted by

Provision of wire gauze doors.and roof
conditioning of —— in New Delhi.
1038-39.

—— for postmen in New Delhi. 2005-
06.

Rent charged for officers’ bungalnws

and unorthodox —— in New Delhi.
1256-57.
Rent of table fans supplied in —— in
+New Dclhi. 1986. = .

Roofing of+the open courts of “D”

type in° New Delhi. 1037-]
38.
Unorthodox ‘C’ type —— in New
Delhi. 587-88, 1861.

QUESTION(S)—
Question re certain remarlm of the General
Manager of the North Western Railway
about —— put by Members ‘of the
Lagislative Assembly. 419-21. |
QUETTA—
Question re— 1
Fraud in the Custody Stores at — |
1162-64. |
Spin Karez project of water supply at
——. 199768
QUORUM—

{
Hounse adjourned for want of ——. 348,1
1308. |
QUOTA— |

Question re a.llocahon of —— of pilgrim |
traffic  to companies. |
 1454-55, 1855, 1863 34 1987. <!

the —. 1794-95.
Gathering of Hindustani poets orga-
- nised by the All-India ——. 1794,
,Hmdz knowing . persons on the Hin-
dustani programme staff of the All-
Indm = 1795.
Hi

ete., in  the
75.

All-Indin . 873-

- Introduction of Hindi News Bulletins

in the All-India —— pmgnmmel
1797.

Introduction of Sanskrit New- Bulle-
tins in the All-India —— programmes.
1797-98.

Language used by the All-India ——

in Broadeasting. 1592-04.
Licence-holders for Wireless receiving
sets, programmes and Mofuw
All-India. ——. 873,
Proposal to appoint & —— to deal
With - Hindustani programmes of
the All-India 1796.

Recruitment of clerks in the offices of
the All-India ——. 1168

—— of Hindustani tranala.un-s for the
All-India —. 1796-97.

Share of Hindi language in Hindustani
programmes of the All-India —.
1795-96.

Stammg of Sanskrit music pwgnmmu
in the All-India —. 1796.

Test for selection of Hindustani Trans-
lators for the All-India ——. 875.
Use of Hindi words in talks to be broad-
1795.

See also under “ All-India — .
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RADIO STATION(S)—

Question re—
Necessity of a —— for Sind. 550-51.

l’rohximn ofn —— at Karachi. 1167-
2 vamionaf&—-—-mAaum b7
Sa allo under  “ Broadcasting
Station(s) ™.
RAFI.UDDIN AHMAD SIDDIQUEE,
SHAIKH— -

-Election of —— to the Standing Com-
mittee for the Labour Department.

|

|

| RAID(S)—.

Motion for adjournment re —— on tHe
Punjab town by tribal gang. 349-50.

Question re ——, dacoities and kidnap-
pings in agencies and certain districts.

| 975-78.

RAIDER(S)—

Question re attack on Isa Khel by tribal
1174-75.

RAIL-CUM-ROAD TICKET(S)—
See ** Ticket(s) .

1674. RAILWAY(S)—
Question re— 3
Appointment to the post of Deputy Aseam Feng‘l—
< Director G 1 of = Archaeology. Question re—
1670, 1867,

composition of persons
recruited in the General Manager's
Office on the Eastern Bengal Railway.
49.
Grant of Commissions in the Indian
: Medical Service. 2066.
" Grievances of Muslims  in the Archwo-
logical Department. 1670-71.
“'Indian stalls and European refresh-

ment rooms on the Assam Bengal |

Railway. 670.

Memorial submitted by the train
clerks of the North Western Rail-
way. 1586.

Y - of uniforms to the train
clerké on the North
Railway. 1586.87.

Recruitment of Muslims on
Assam Bengal Railway. 1791-92.

Stoppage of increments of two Muslim
Conservation Assistants and

1867-68.

Superintendent of Archsology, Lahore
Gecle, 15606

the

Test of guetmd oﬂicers of the Posts

Western |

Construetion of waiting rooms at
Baramchal on the ——. 6.

Demand for war bonus by the —
employees. 968,

Denial of the Benefits of Provident
Fund  to menidn on ehe

967-68.
Female waiting shed at Bm'amchal
on the ——. 7, 43,

Grievances of the
re grant of leave. 1368,

Indian stalls and Em-opean refresh-
ment l'omn;f on the

employees

© 1791

Verandahs  at Barachal" On'the

43.
\(mndahs of the station house at
Baramchal on the o

Bengal and North-Western—

Question re—
Operating ratios of the —— and
Eastern Bengal 1998-

1 Railways.

Purchase of the ——. 417.

and hs Department. 2135. .
Trmsfer tﬁm chuﬁt of ancient | i t,h.e T ey T
menumems in Delhi, 1868, tration of Tirhoot line. 1998.
RAHMAN, LIEUT.-COLONEL M, A— Bombay, Baroda and, Central India—
Bill— Question re—
otion to consider.  2192-97. Appointment of lady ticket collec-
Election of —— to the Central Advisory tors on the 742,
Council for Railways. 2012. Hours of work of the staff on the
Election of to the Standing Finance —. 1596.
Committee. 1928, Muslim  watermen on the ——.
Excess Profits Tax Bill— 1596.
Motions to refer to Select Ce Non of Muslims cer-

and to circulate. 257.

tain posts on the ——. 1595-96.




>
v

Question re— ‘
Absence of facilities for offering their‘
Friday prayers to Muslim em-
ployees in the —— workshops.
1371-72.
Accounts and Commercial Depa.rt~’
ments of the ——, 10-11. |
Adversé treatment of the old ——|
staff transferred to the North
Western Railway. 35, 1590. |
Assistant Signal and Block Inspec-
gr! employed on the Oudh m(l
hitkhund and ——, 974,
Communal  composition of certain
staff in the Moradabad Divisional
Offices on the ——. 1181.
Communal  composition of certain |
©staff ited by the Divisional
I Moradabad. 1181.
Communal comiposition of tempo-
rary employees in the Moradabad
Division of the 1182,
Contracts for snpplv of porters on
the

: 1,

D?vu!hm of the —.

Functions of the Law Ofﬁcem of the
—— and Fastern Bengal —.
T41-42.

General and

Grant of leave to thé —— : |
serving in the Volunteer Forces
whs%n required to join the Army.
21

Grievances of Muslim employees of
the Moradabad Division of thew

1792-93.

Grievances of Muslims in the Motad- |
abad Divisional Offices on the

. 1180.

Inadequacy of waiting room bmrers:‘
at certain statjons on the ——.
561. E

Inconveniences to third class pas-|
sengers on the and North
Western Railways. 414-16.

Inspections by the Inspectors gf
Station Accounts on the —.
11-12. ‘

Inspectors pf Shhon Accounts on

the —. i

oﬁmﬁng in tlle Howrnh .

Recruitment of Muslims and non-

INDEX 90 LEGISLATIVE ASSEMBLY DEBATES. 9
RATLWAY(S)—contd. l RAILWAY(S)—contd.
East Indian— | East Indian—contd.
Question re—conid.

Inspectors of Works on the ——.
421, 1458.

Monopoly for cat.ermg contracts on
the ——. 428.

Mutual Guarantee Fund of the old
—— Company. 751-52.

Passing of the Goods = Accounts
Examination, by staff in the Com-
mercial Branch of the —— in the
Howrah Division. 12-13.

Posting of Personnel or Staff Offi-
cers on the ——, 13.

Promotion of Assistant Station
Masters and guards in the Morad-
abad Division of the —. 51

Recrnitment of apprentices in work-
shops on the —— and Eastern

Railways. 1372-73.

Muslims in certain posts on the
—— and Eastern Bengal Rail-
ways. 47.
Refusal of leave to subordinates on
the Great Indian Peninsula and

B

Relieving guards in certain divisions
of the —. 237.

Representation of Muslims in the
ranks of Signal and Block Inspectors

on the —. 973, 974.

Scales of pay of station masters on

—. 236, 11

Seniority of Assistant Signal and
Block Inspectors on the—.
974.
iority of Train E: on the
——. 14-15, 1458.

Suspension of staff in the Morad-
abad Division of the —. 1182

Tariff rates of articles and foodstuff,
ete., at certain Railway stations
on the North Western and ——.

759.

Train disaster near Hazaribagh on
the—. M.

Uniformity in_respect of seniority,.
ete., in each division of the ——.
236-37.

Withdrawal of bed couches from

certain  waiting rooms on the
——. 429, 1870,

Withdrawal of Presidency allow-
ance from certain officers on
the —— at Calcutta. 10.
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RAILWAY (S)—contd.
East Indian—cone d.
Question re—eoncld,

Workings of *the trains between |
Hardwer and Rikhikesh © on thr
e

Working of the Tra«mpomuon
School at Chandausi on the ——.
427-28.

Eastern Bengal—
Question re—

Appointment,_of tool keepers in the‘

. Saidpur Workshop ——.. 43.

Communal composition of persons
recruited in the General Manager’s
Office on the —. 49,

Functions of the Law Officers of the
Bast Indian and ——, 741-42.

ing ratios of the Bengal and
North Western and ——.  1998.99. |

Recruitment of apprentices in work-
shops on the East Indian and —.
137273,

R:cmn.ment, of Muslims and non-

Council
Election  of the Standing Fmance\
Committee for ——. 1927,
Great Indian Peninsula—
Question re—

Application of Fundamental Rule 32|
(a) (i7) to the Commercial Depart-
ment of the ——.  1608:09.

Channel of promotion for firemen ou‘
the - 547,

Compulsion to occupy quarters bv.

the Bndge Inspectors, Bridge Engi-
neering Works at Mmm%,e =t
966,
Confirmation of workmen in the Bridge
Engmee;;g Works at Manmad,
67.

Depriving of certain employees of ‘
rent-free quarters on the ——.
1606-07.

Different grades of drivers and guards
on the —. 54647,

Disabilities of the subordmam of the

3 Bridge Engineering Works at Man-
mad, —. 966.

Fmp‘loyment of mﬂ‘ for conservancy
work in the Parel Workshops of the
—. . 547, 2270.

.+ RAILWAY(S)—contd.

Great Indian Pemnsula—cmud
Queehcm re—-m&d

nts in the
Bridge Engmeering Works at Man- Z
mand, ——." 967. 1873.

Leave Rules ooneeswns given to shed
staff at Wadi Bunder on the —.
1607-08. .

Non-applicability of the fundamental
leave rules to inferior staff of the
Goods Depot at Wadi. Bander on
the —. 1607.

Promotion of firemen on the ——. °
1611.

!‘umhne and wprlnn of XB Engines

Rel‘usal of leave to lubmdmsm on
the —— and Last Indian Railways.
15.

Staff in the Bridge Engineering Works
at Manmad, ——, 957-65.

Train collisions on the Harbour Branch

... of the —. 1609-11.

Utilisation of the services of mfenor

_staff for work unconnected with

Railway duties on the —. 733.
Welfare societies, ete., of employees
on the —. 735.
W, orlamé of the Bombay , Multiple
Unit Seryice on the —— by certain
drivers. 200203, a
Indian— 37
Resolnhonugmdmg ciph— res- h
pectof catering contracts on ——.
173-98.
Jagadhri Light—

Qneatlon re agreement of the North
Western Railway with t.he Mansgmg
Director of the . 179
Kangra Vailley—
Quemon e proposal to close down the
732-33:.
Motion 5t redmdemmdfor Railway
Board

of service

re
in —. T21-27,
North Western—
ion re— _
Abolition of posts in grade V of Assist-
ant Station Masters in Delhi Divi-
sion of the ~——. 235-36.
Accidents at railway crossings on the
o R
Accountants on the ——, 4-5.
Adverse treatment of the Old East
Indian Railway Staff transferred to
the ——. 35, 1590.

v
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RATLWAY(S)—contd.
North Western—conid.
Question re—contd.
Ag:eemeut of the — — with the Manag-
ing Director of the Jagadhri Light

Rdlvny. 1792. .
Alleged under-representation of Mus-
lims in services on the ——. 403-
04, 405-06.

Allowance ndmuq;ble m(goods clerks
in transit duty on the ——.

Application of the hours of e.mploy'
ment regulations to van. sorters on
the —-. 50,

Appomtment of Muslims as Inspectors
of Coachmg and Goods on the —.

Appomtment of Muslims as Person-
nel Officers, ete., on the ——.

*Bathing arrangements for third class

. passengers on the 1176-77.
Block Maintainers on the ——. 426-
27, 1102. |
Book-stall contract on the —. 542-|

Oeetnm duties perﬁrmnd by the en-
quiry clerks at certain stations on
the 1802-03. |

Certain information regarding clerical

[
RAILWAY(S)—contd.

North Western—condd.
Question re—contd.
o+ Communal compoamon of ;ouxnuymen
appointed in certain - shops on the
| e 1599-1600, '

Communal eompocmon of train clerks
‘and ticket ecollectors on the ——.
1600. i

Contracts given on the —=. 5l

Coolies promoted’ to the posts of jour-
neymen on the——, 749-50, 1459.

Court Inspectors on the ——.. 759,
1459.

Dearth of Muslims in the Rawalpindi
Division of the ——. 549-50.

Demotion of staff as train clerks on

othe . 1588-89.

Devalnation of Assistant Station Mas-
~ters’ grades on the ——. + 1507-98.

Dluel cars purahwd by the —.
978-79.

Discharge of the Bridge Department

staff on the ——. 413:14, 880,
116466, 2005,
0 and An,e-a intments of
coolies, ete., in Ellglulpnn
Workations i

Dividing of certain vendmg contracts
on communal basis in the Delhi

staff on. the ===, 877-78; Divisionof the —.,, 1116,

Ceitain® remarks-of the General M; Dnt.y hours of certain gua.rds on the
ageroftbe—about qiéiﬁlompuz = 1100
by Members of the Legislative Duty hours of watermen and sweepers
Assernhly 419.21 o 1363.

Certa icti Ed 1 i to the
to snbordmn.u posos on. the —. children of employees on the —.
2011. 229-30.

f‘h:nge lfn 3hek:ult’sr&xudins Pr;lrgg-; Employment _of Muslims as Office
1‘:‘“ Ol clerks jom; Whe. = ¥ Superintendents and Head Clerks

the ——. 748-49, 2271.
Clerks blocked on maximum of their | l:.nm * Sub 'd ki
16 15 Fie Hiiliss rm_s‘ wineering Subordinates working as
Office.  2140-41. Assistant Eagineers on tho —_

Olerks recruited direct in intermediate |
grades on the ' ——, 749, 1104.
Commercial Supervisors on the ——. I

876-77.

Communal . composition -of cert:\m\

Amhnt Way Inspectgrs on the|
548, .

Con\n;mml composition of clerks ‘
;ioyed mﬂm Gnnﬁdentml anch {
of 1]

T43.

‘Exercise of certain powers vu_bed in
the Gneneral Manager, —-—, by
the Assistant I‘mupomnon omoa
Delhi, 89,

Extensions _of service
. officers in the Telsg'mph Pranch uf
“the ——.. 425-26.

- B’ares for: numthly season twkets on

- the - 751

e i

W
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RATLWAY(S)—contd.

North Western—contd.

Question re—contd. |
Filling up of oerrt-m vacancies on the
. *409-1
Fixation of psv of retrenched hands |
of the Compilation Section of the
—— on re-appointment. 1367-68, |
1793.
Fixation of pay of retrenched staff re- |
appointed in the Compilation Sec-
" tion of the Chief Accounts Office,
—. 416-17.
Free special passes allowed on the
1800-01. |

Giving of contracts for vending fnut.s
ete., in the Delhi Dlvmon of the‘
—. T57-58.

Grievances  of sermnlullad \wrl\ers

on the —. 1159-60.
Guards on the —. 551-52, 559-
60

Inconveniences to third class passen-
gers on the East Indian and -—1
414.16.

Indianisation of the posts of Loco.
Foremen and Inspectors on the
—.  1604-05.

Inferior servants promoted to certain
subordinate posts on the North|
Western Railway. 744, 2270-71. |

Invoice typist on the ——. ' 225-26. |

TIrregularities in the mnmng of special
trains on the

Loading and nnloadmg contrmtors on
the ——. 746.47.

Medical Officers considered to be in
independent medical charge on the

556.

Memorial submitted bv the train
clerks of the ——. 1586.

Memorial submitted by the vision-
failed Station and Assistant btanon
Masters on the —. 1364,

Misuse of car pnuesbyeemlnpem
sons on the —. 224-25.

Monthly season tickets issued in ',he‘
Delhi Division of the —. 757.

Muslim Office \npennwndenm and |
Head Clerks on the —. \

Mu..hm traffic inspectors on the —

M\uhma and non-Muslims in certain \ i

posta on the —. 404.05, 2269. |
Non-confirmation of certain Assistant
Station Mastersand Loco. l'nspec-!
tors,etc., onthe—. 412-13. {

RAILWAY(S)—contd.
North Western—contd.

Question re—contd.

Non-observance of the Home Depart-

ment Resolution for recruitment of
inorities in the Rawalpindi Divi-
sion of the ——. 411.

—— employeées proceeded on leave pre-
paratory to retirement and sub-
sequently asking for its cancella-
tion. 1996.

Out-agencies opened and closed on the -
North Western Railway. 753-54.

Personnel branches on the ——. 2134,

Posting of Muslim Officers to the Delh
Division of the ——. ' 221-22

Posts of drivers held in abbyunoe on

the ——. 1604.

Procedure adopted for promotion of
clerks in the —— Headquarters
Office. 2140.

Promotion of clerks in the Head-
quarters Office of the ——. 878-79.

Promotion of clerks in the —— Ac-

counts Department, 875-76.
Promotion of goods markers on the
423-25, 2008.

Promotion of locomotive running staff

on the 43.

of mistries-of the Mech
ulewsmof\‘.he—A 1160-61.
Promotion of Muddvers on

the —
Promotion of shunters on the _

1603.

Promotion of shunting staff on the

Promotion of train clerks to guards’
posts on the ——.  1589.

Promotion of Train Controllers to
Station Masters’ grade on the North
Western Railway. 296.

Provision of rent-free quarters to
block maintainers on the —.
1374, 1597.

Provision of rent-free. quarters to
inferior servants on the —. 229
and 231,

Provision of uniforms to the train
clerks on the ——. 1586-87.

Purchase of disinfecting fluids by the
—. 1366.

Qualifications for recruitment to cer-
tain categories of staff on the —.
745, 1870-72.
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RAILWAY(S)—contd. "z
North Western—contd. e

Questlon re—contd.

. notallowed to officiate as Assistant
Engineers on the ——,, 747-48.
Recruitment of clerks in the —

Headgquarters Office. 2138-39.
Reeruitmeént of! gm on the _
972-73, 1460, (1) !
Regraitment jof infirior stsﬂ on: the
—. 49, .

Reernitment 'of Muslims as dabourers,

ete., on the
Recruitment. sub~mupecwro of
Works o, the
3 thwn in uniform oi‘ t,ha

and wagon staff on the ——. 1160.

| RATLWAY(Sy—contd. * siess - 417 57 TEAS

Muslim Tuspectors of Works

North Western—eoneld,

thm re—concli.

« Station and Ammﬁ’ﬂhhon Masters
«passing ‘vision or wlom- test in a
lower standard on the . 1161-62.

Station Masters, ete., falhng in, vision
test on the . 555-56.

Tariff rates of articles” and foodstuff,
ete.s at certasn Railway stations on
the and HEast Indian
759.

Ticket checking staff on the —.
39-40~

Transfer-of Assistant Station Masters
and Station Masters as guards on
the ——. ~ 228-20.

Tréatment of block maintainers on
the —— as inferior staff for pur-
*poses af leave rules. 1509,

Reduction of posts in the sup
sevices and increase of posts in the
lower gazetted services on the

406-08.
Refund of overdrawals by certain

em; on(ahe T1dh; 54041, [ .,
S -

ports Jodged by Assitant Sta-
tion Master, Nangloi Station, ——
2141.

Representation of Muslims in the Tra-
fic Inspector’s Posts on the —.

Re hing-p
in the Delhi Division of the —.
1587-88.

Revision of the pay of the subordinate
station staff on the —. 1589.
Rules for out-station Indian appren-
tices of workshops on the ——.

42128‘

Credit Socl!t;y 1‘104
Selection for promotion as Head Per-
sonnel clerks in Divisional offices on

Co-operative

—. 2009.

Selection of candidates for the post of
Traffic Inspector on the —e
1590-91, 2272-73.

Seniority” of certain staff trannfer:ed
to ﬂm‘-h—c. 1580.

Seniority of
the —.

Joco. running staff - on
1375, 2272,

+ Catering arrangements on——»

Vi ies not filled by Muslims in
the Signal Shop, ——. = 410-11.
Vacancies of grade ITI firemen on the

- 2007-08.
Working of Mail and Express Trains
. by :Indian. drivers on the —.
1605-06.
Works mistries on the ——. 2009-10.

Qudh and Rohilkhand—

Question re Assistant Signal and Block
Inspectors employed on the
and East Indian Railways. 974.

Question re—
' Bathing arrangements Iar ﬂurd class

passengers on——.

2269.

Filling up of unreserved vaecancies on

Gnevanees o[ the workers in the
Lahore —— Shed. 736 37.

Passes granted to Messrs, N. D, Radha
Krishan and Sons of Rawalpmdj by
eertmn — 40D

of

POy o, 1

bum on

'Ramingnf.newlom for L2 997,

Reduction in first class accommoda-
tion on—-. 2264-68.
tion for ptomoﬁm to m lppdn'r
wents on——. 1875, 17
Bymn wof giving advertisements on
certain ——. 136971, 2271
Travelling T of Stores A 1
on=—=—. 34.
Workings of the Payment of Wages
Act on——. 603,
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RAILWAY(S)—contd.

of a

to formnlate a sound policy for dep:
tion and uplml expenditure in respect
of the —. 820-40.

State—

Question re—

Appointment of a Muslim as Assis-
tant Signal Engineer on——.
550.

Bringing into operation of the —
Code for the Traffic Department
(Commercial) on State Railways.
751

Calenlati of the earned
between — . 880. |

Control of the General Managers of |

over the Railway clearing
Accounts Office. 879,

Duties of Assistant Officers and
Transportation Inspectors on ——.

429.
Grievances of officers in the lower |
gazetted service on ——. T751.

Holiday to workshop staff governe: d |

by the revised — leave rules.
545, S
Ilwpwfm'ﬁ OB ==
ion of the i ion of
Railway Ticket Court Inspectors
on——. 50.

Non-grant of casual leave to inferior |.

and daily rated staff on——.
857.

Pay of daily-rated staff officiating
in higher grades on ——. 540.

Prices fixed for rules and ngﬂhtlons
governing _establishment matters
of subordinates on ——. 760,

1104.

Reservation of vacancies to redress
communal inequalities in the
Superior —— services. 1996-97.

Revision of the Code on eshbhsh-
ment matters on ——.

Rules regarding classification, comxol
and appeal of non-gazetted —

servants on —— . 556-57.
“Selection posu or selection grades
on—.
Separate cadm in gazetfed services
on——;

|

| RATLWAY(S)—concld.
[ State—contd.

| Questi td.

Transfer of the Accounts staff under
the administration of the General
Managers of —. 879.

Workmg of the Regulations regard-
ing disciplinary actions against
non-gazetted staff on——. 428.

RAILWAY ACCIDENT(S)— 3

Question re ——in the Ghaziabad yard.
51. £

RAILWAYS (AMENDMENT) BILL—
See *“ Indian —— " under * Bill(s) ”.
RATLWAY BOARD—
Demand for Grant. 605.
Motion to reduce demand for *——"
re—
Conditions of service in railways. 721-
27.
Control - of capital expenditure. 605-
23' W
Grievances of railway empleyees.  650-
58, 671-83. ;
Increase of freights. 630-49.
Muslim - grievances. 683-720.

Vagaries of the Grand Trunk Express
tween Madras ‘and Delhi.

o W]
in the —. 738-39.
RAILWAY BUDGET -

See ** Budget/Railway ™"
RAILWAY BUILDING(S)—

Question re District Board's control over
Ranlwny Lands and —in ‘a district.

RAILWAY CLEARING
OFFICE—
Question re—
Control of the General Managers of
State Railways over the 879.
Installation of electricity in quarters
740.

ACCOUNTS

for the —
Staff of the—mﬁenng from tuber-
culosis.  1594-05.
RATLWAY CROSSING(S)—
Question re accidents at —— on the North
Western Railway. 7-8.
RAILWAY DEMANDS FOR GRANTS—

See “ Demands for Grant(s) —— Rail-
way Budget”. 7
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RAILWAY DEPABTHENT—
Questi ti to A
grade m the—— 969,
RAILWAY DIVISIONAL OFFICE(S)—
See ** Divisional Office(s) .
RAILWAY DUTY(IES)—
See ** Dutyties) ™.
RAILWAY EARNING(S)—
Question re
gress. 40,
RAILWAY EMPLOYEE(S)—

Question re breaking of journey by ——

travelling on duty.
See also under “Employee(s) .
RAILWAY FACILITIES—
See ** Facilityties) .
RAILWAY LAND 8)—

Question re Distriet Board's coutrol over
——and buildings in a district. 558.

RATLWAY OFFICIAL(S)—

Question re production of medical certi- |
2-3, 353

ficates by subordinate
35.

_ See © Pl-(es) 2
RATLWAY SERVANT(S)—

Question re rules regarding classification,
control and appeal of non-gazetted ——

on State Railways. 556-57,
RAIBMAYSERYICE(&)— Buhh L eyt

5
&

from the Tripuri Con- |

\
i
|
1

Questmnnpmm TS

“Alled iy, direot
RAILWAY STAFF—
See * Staff .
RAILWAY STATION(S)—
Question re—

superior
recruitment.  1801-03.

Absence of waiting room bearers at

\ialn.kwul —. 972.
for aerated
wahn to Muslims at tha  Delhi ——
1176, 1873.
Complaint books at——. 1175.

Complaints against the contractors for
vending fruits, etc., at the Lahore

—— . 158,2271.

Complaints against the Hindu vending
contractor for fruits and cign.rettes

at the Delhi ——. 1175,

Harassment of vendors at the Ambsla

Gnnmmnl; and Delhi —. 1874,
Higher pri charged by Messrs.
Spencer md Oompany, Limited, a.t!

the Delhi ——. 758,

| RAILWAY STATION(S)—contd.
thon re—contd.

r pneeo charged for articles sold
Major Kunwar Deep Chand at
429,

¥ De]lu —_—

Inconvenient timing  of a train at
-Maghiana —— .  745-46.
Inconvenient timings of night trains
" . reaching Khanwwal ——. 746.
Late arrival of trains at the Delhi —.
544.

Muslim hawkers at the Delhi —.
1176.

Provision of an enquiry or reservation
clerk at Hyderabad  (Sind)——
541-42.

Tariff ‘rates of articles and foodstuff,
ete:, at certain —— on the North
Western and East Indian Railways.

759,
Tickets issued from the Hyderabad
(Sind) —— . 1603,

Tongas permitted to run from the
Meernt Cantonment ——.  1595.

RAILWAY  TICKET 'COURT ~INSPEC-

TOR(E)—
Question ¢ introdnotion of the dmgnl-
tion of ——on Staté Railways. 50.

RAILWAY WORKSHOP(S)—

Queshon e mmmﬁncmre of boilers in ——,
(8435,

RAISMAN, THE HO'\OCPABLE SIR

JEREMY—
Certain statements laid on the table
by—— . : 2074
Demand for Grant in respect of Execu-
tive Couneil. 1043,
Demand for Supplementary
respect of —
éimer-Memam 1977.
pital Outlay on Vi tam Har-
bour. 1977. RO >
Central Board of Revenue. 1968.
Central Excise Duties. 1964,
19

Grant in

India Office and the High Commis-
Charges.

sioner’s
1968-69.
Interest Free Advances. 1978.

Establishment
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RAISMAN, THE HONOURABLE SIR
JEREMY—contd.

Demand for Supplementary Grant in res-
of—contd.

pect
tion, - Navigation - and Dramnge
Works. 1967,

Legislative Department. 1967,

Lighthouses and . Lightships. . 1972-73.

Minti 1973, 1974.

Miscellaneous. = 1975.

Payment to other Governments, Dopn.rt.-
ments, etc., on account of services
rendered. 1969,

Police. 1970.

Stamps, 1964, 1966.

Stationery and Printing. 1974,

Transfer to the Revenue Reserve Fund.
1975.

Excess Profits Tax Bill—

Introduction. 87.

Motions to refer to Select Committee
and to circulate. 87-92, 94, 106, 240,
242, 245, 250, 251, 252, 266. 5
306, 309, 312, 315-20, 321.22.

Report, of the
Select Committee. 979.

. Motion to consider.
1283, 1291, 1202, 1203, 1294, 1297,
1298, 1308, 1318, 1335, 1336, 1341,
1345, 1351, 1355 1358-61.

of —

Clause 2. 1361, 1628, 1629.

Clause 4. 1381-82, 1385, 1386,
1390-01, 1394, 1399-1400,
1404, 1411-12.

Clause 6. 1421, 1479, 1484.85, 1486,
1502, 1504, 150506, 1509, 1510,
1526-27, 1529, 1539

Clause 8. 1500

1549

ussa

1387,
1401,

; 1561 1533 1064
1567.
Clause 26. 1575, 1577.
Schedule I. 1615 1618-19, 1620-21.
* Schedule TI.  1626.
Preamble. 1640, 1641.
Mot.mn t.opa.sn 1641, lm, 1657 60.
of _made

y _.the Council of State. 2126,
Won of the General B\ldget
9!5. 916, 918, 921, 923, 928, 928, 930,
932, 938, 942, 946, 948, 949-.’:4
General discussion of the Railway Budget.
522,

|
1275-78, 1280, 1282, |

RAISMAN, THE K HONOURABLE | SIR

J EREMY—contId
Income-tax Law Bill—
Motion for leave to introduce. "563.
Indian ' 'Coinagé " (Amendment) Bill-~
Motion for leave to introduce. 85-86.
Motion to passs : 565-66. 0|
Indian Finance Bill—
Motion for leave to introduce. 872
Motion to consider. 1676, 1678, l(ﬁﬂ
1698, 1699, 1700, 1712, 1723, 1724,

Amendment

1763, 1766, 1767, 1914-18.
Consideration  ofi— »%
Clause 2. 1920
Clause 3 1980, 1931-32, 1935, 1940-
41,
Clause 4. 1940, 194749, 1950, .
Clause 7. 19
Motion to pass. l‘Nil 1964.
Motion re— 1
Blection of members to the Public

Accounts Committee. 430.
Election of the  Standing . Finance
Committee. 1470, 1472, l{%&,};’l&
Motion to reduce demand for ** Executive
Council * re—
Grievances of (m\(ruulmt employees.
1207, 1215,
Taxation policy of (‘ove’rnmem,
1193 1198, 1204-06.
. of the Central Government
Fin:

1192,

Aoconni'a. 80.
Presentation of 1}\( (mnoml Pud;./et for
1940-41. 850-7.
Presentation of the Posts and Tei!gmphs
appropriation accounts, | 910.
Reserve Bank of India (Amendmmt)
Bill—
Motion for leave to mtmdnce 86.
. Reserve Bank of India (Closing of Annual

Accounts) Bill— =

Motion for leave to "‘%&" 430.
Reserve Bank of India (Second Amend-

ment) Bil —

Motion for leave to introduce. , 563.

Motion to consider.  S83-84, 885, 889 90

Motion to pass.

RAPER, MR. J. }fra.-:',A.
for

Grant
erhing Expeum—st-
cellaneous  Expenses. ' 777. 1 0
Motmm to redace demand E«- * Railway
Board ' re vnganee of the Grand Trunk
Express running between Madras and
Delhi, 627-28.
Oath of Office. 587.
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RATE(S)—

Question re reduced ——of food and
refreshments for railway employees.
1585-86.

RATE(S) OF PAY RULE(S)—

See *“ Rule(s) ™.

RATIO(S)—

Question re operating —— of the Bengal
and North Western and Eastern Bengal
Railways. 1998-99.

RAWALPINDI—

Question re—

Allegations of corruption against a
;lze;k in the Divisional Office, —.

.. i #nd “Nep

RAZA ALI, SIR SYED—contd.
General di ion of the Ge!
923.

Indian Finance Bill—
Motion to consider. 1745, 1747, 1889.
Motion re election of the Standing Com-

mittee on Emigration. 1468-69.

Motion to reduce demand for *“ Executive

Council re—

Forward policy of the Government for
.India in the North-West Frontier
Province. 1113. .

Importance of initiating a decisive
policy of training Indians to under-
take the defence of the country and of
establishing a Defence Advisory Com-
mittee. 1043-47, 1049, 1050, 1051,

1052, 1053, 1054, 1087, 1068, 1069.

Indianisati of the Indian army.

1 Budget.

Alleged i
in the Office of the Divisional Superin-
‘tendent, —— . 224.

Bye-laws regarding control of temporary
structures in the —— Cantonment.
161-162.

Passes granted to Messrs. N. D. Radha
Krishan and Sons of —— by certain
Railways. 755.

Proposed location of the Cold Storage
“De near a school in the —

Cantonmsnt. 1314,
RAWALPINDI DIVISION—
Question re—
Dearth of Muslims in theg——of the
North Western Railway. 3549-50.

Minorities in the ——of the North
Western Railway. 411.

RAZA ALI, SIR SYED—
Agricultural Produce Cess Bill—

Motion to consider and to circulate. |

993, 995, 999, 1000-01, 1019.
Drugs Bill—
Motion to consider. 2172.
Consideration of clauses. 2244.
Election of on the Standing Com-
mittee on Emigration. 1874,
Election of to the * Public 'Accounts
Committee. 604,
Exocess Profits Tax Bill—

Motions to refer to Select Committee
and to circulate. 268-73, 320,
Motion to consider. 1321, 1324,1344. »
Consideration of—
Clause 4. 1378-79, 1389-90, 1393, 1394,
1395-97, 1398, 1399, 1400.
Clause 6. 1538-39.

1078-79.
‘War aims of the British Government.
1123, 1139, 1146-48. E
Motion to reduce demand for * Railway
Board ™ re— ;
Conditions of service in railways. 727.
Muslim grievances. 683-86, 687, 688,
691, 692, 693, 605, 712, 717, 710.
National Service (Buropean British Sub-
jects) Bill— :
Motion to consider. 2021-23.
Question re troops used or requisitioned in
certain Provinces. 1309-1312.
Resolution re—
Air defence of India. 198-203, 204, 205,
207, 213-14, 219, 220.
‘Constitution of the Simla town as a
Centrally administered area. 805,

806.
Fiscal policy of the Government of
India. 1852-53.

Removal of disabilities of Indians in the
British Commonwealth of Nations.
1822-24, 1828, 1839.

REBATE(S)—
Question re giving of — on insurance

premiums in general insurance. 1661-

62.

RECEIPT(S)— -
E=Question re under the heads * Tele-
#«iphone ""and * Telegraph . 2006-07:
RECRUITMENT(S)—

uestion re—

Creation of and —— of staff in the
Defence Co-ordination and Supply
Departments. 281-84.

M2LAD
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RECRUITMENT(S)—contd. ( RECRUITMENT(S)—concld.
_Question re—contd. | Question re—concld,
Examination for —— of third division | —— of Muslims as Preventive Officers
clerks in the Central Secremna,t inthe Customs Department. 477-
54 78.
E?n.mnmuou for.—— to the ludum —— of Muslims in the Intelligence Bus
Army . Ordnance, Corps. 1733-34. | reau.  900.
v Method of of officers in the preven- | —— of Muslims on the Assam Bengal
~ tive service of the Customs Depart- Railway.
ment, 1090-93. —— of postal clerks in the Sind and
Non-observance of the Home Depart- Baluchistan Circle. “1999-2000.
ment Resolution for of minorities —— of relations of employees in ‘the
inthe Rawalpindi Division of the Income-tax  Department;  Punjab;
North. Western Railway, 411. North-West Frontier and Delhi Pro-
Non- —— of Muslims to certain posts vinces. 1731.

on the Bombay, Baroda and Central
India Railway. 1595-96. ;

Posts in the superior Railway Services
filled by direct . 180103,

Procednre for of clerks and super-
intendents in Military Estates Offices.
1924-26.

Qualifications for —— of certain cate-
gories of staff on the North Western
Railway. 745,1870-72.

—— and promotion of Warrant Officers
-in the Supply and Ordnance Branches
of the Army.  663-64, 1514-15.

—— and training of pool officers under
the Customs Department. 2067-68.

-——gsin the Department of Supply
5

—ofa&khnsanElecmca.lEngnm
in the Central Public Works Depart-
ment. 1992.

of a Sikh as Caretaker in the
Central Public Works. Department.
1993.

~— of a Sikh to the Superior Tele-
graph Service. 2142.

.. —— of apprentices in workshops on the
East Indian and Eastern Bengal
Railways. 1372.73.

—— of clerks in the North Wesbern
;R:uway Headquarters Office. 2138-

of clerks in the Offices of the
All-India Radio. 1168.
—— of guards on the North Western
Railway. 972-73, 1460.
—— of inferior staff on the North
Western Railway. 49,
—— of Muslims and non-Muslims in
’ oerum posts on the East Indian and
: I Railways. 47,
«"==— of Muslims as labourers, etc., on the
North Western Railway. 44.

—— of Sikhs as inferior servants in the
offices of the Military Secretary and
Private Secretary to His Excellency
the Viceroy. 1981.

—— of Sikhs in the Customs House at
Karachi. 1923. 3
—— of Sikhs in the Supply Depart-

ment. 1991-92.

—— of stafi and promotions in the
Supply Department. 901-02.

—— of staff in certain oﬂ‘}ce:
98.

—— of staff in the Contracts Directo-
rate. 1260-62.

—— of staff in the Suppiy Department.
798-99.

—— of & blnspem of Works on

~ the

—— to the Impennl Records T’%%Ar}—
ment. 593-94.

—— to the office of the Transport Ad-
visory Officer.  742-44, 1459.

—— by communities in the Supply
Department.  1259.

—— to the Telephone Revenue Office,
Del.hi. lBOOJBOI.

597-

1 quahﬁca—

tions imposed
of staff on t.he Nort.h Wes& Rail-
way. 1799-1800.
REDUCTION—
Question re—
—— in first ‘class accommodation on

railways. 2264-68.

—— of electricity charges in New Delhi.
1987,

—— of postsin the superior services and
increase of posts in the lower gazetted
services on the Nortli Western Rail-
way. 406-08.

—— of water charges in New Delhi.
1987.




,(‘5

]

INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 109

REFRESHMENT(S)—
Question re reduced rates of food and
—— for railway employees. 1585-
86.

REFRESHMENT ROOM(S)—

Question re Indian stalls and Huropean

—— on the Assam Bengal Railway. 670.
REFUND—

Question re —— of overdrawals by certain
employees on the North Western Rail-
way. 41, 54041, 1177.

REGISTERED ARTICLE(S)—
See ** Article(s)".
REGISTRATION
POWERS) BILL—
See *“ Bill(s)”.
REGISTRATION OF BOOKS
MENT) BILL—

(EMERGENCY

See *‘ Press and —— ’ under ~ “Bills .
REGISTRATION OF TRADE MARKS
BILL—
See * Bill(s)”.
REGULATION(S)—
Question re—

Application of the hours of employment
—— to wan sorters on the North
Western Railway. 50.

Persons detained under —— IIT of|
1818. 334-35.

Prices h\(d for rules and —— bovemmg

of

esta

on State Rnﬂwqys 760, 1104

under the Indian Railways Act..
560.

Working of the —— regarding diseip-
linary actions against non-gazetted

(AMEND-

|
REMARK(S)—
| Question re of Sir Leonard Woolley
‘ about - conservation of archeological
‘ remains. - 1251-52.
| RENT(S)—
Question re—
Increase in the —— of Nazul land in
Delhi. 48,1268.
——— charged for officers’ bungalows and
_ unorthodox quartersin New Delhi.
1256-57.
-~ of table fans supplied in quarters in
New Delhi. 1986.
RENT-FREE QUARTERS—
See ** Quarters™.
REORGANIZATION(S)—
Question re—
—— of the Central Publicity Bureau.
756.
—-oftheminhterhlmﬁoﬁhe Gov-
of India Secretari: 192

REPAIR(S)—
Question re purchase and —— of XB
Engines on the Great Indian Peninsula
Railway. 733-35.
REP. TION—
Question re —— of Mrs. L. N. Khanna and
her daughter from Germany. 2001-

02.
REPEALING AND AMENDING BILL—
See ** Bill(s)".

REPORT(S)—
Certain laid on the table by the
Honourable Sir Jeremy Raisman.
1674.
Presenta.non of the —— of the Commltt:;

\Ic-mbers of the Indian Legislature.

staff on State Railways. 425. i i
REGULATION IIT OF 1818— — of Sir Leonard Woolley on Arch-
Question re persons detained under mology. 141.
334-35. . . —— lodged by the Assistant Station
RELATION(S)— Ma.ster, Nangloi Station, North
Question re recruitment of —— of em- Western Railway. 2141.
ployees in the Income-tax Department, | REPRESENTATION(S)—
Punjab, North-West Frontier and Delhi| Question re— ‘
Provinces. 1731. Alleged under of Muslims in services
RELIEVING GUARDS— on the North Western Railway. 403-
See  Guard(s)”, | 04, 405-06. e e
RELIGIOUS PBOGRAMME(S)— memecmn on the&lg‘:at
See Indian Railway. 973,974.
B.ELLIES AND BRINNEY’S MESSRS.— —— of Muslims in the Traffic Inspectors
re poly for purch of posts ‘on the North Western Rail-
~ wool given to of Madras. - 1669. | way. 49.
\ -
~ 2
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REPRESENTATIVE(S)—
Question re non-invitation of —— of Haj
C i to conf held b

the Government of India and Shipping

companies engaged in pilgrim traffic.

1454.

RESCISSION—

Question re of order requiring Gov-
ernment servants to pay to Government
one-third of incorfic earned by them in
private employment. $03-94.

RESEARCH(ES)—

Question re —— for utilisation of molasses

in making petrol. - 1257-58.
RESERVATION(S)—

Question re—

—— of a superior appointment in the
‘Central Public Works Department for
a Sikh. 1864.65.

—— of vacancies to redress communal
inequalities in the supenor State
Railway Services. 1996-97.

RESERVATION CLERK—

See  Clerk(s)”.

RESERVE BANK OF INDIA—

Question re—

Loglshuon giving effeet to. the recom-

of the G of the
~— re small banks. 481,

Profit of the Tssue Branch of the ——
173.

RESERVE BANK OF INDIA (UIM\])

MENT) BILL—

See © Bill(s)"".

RESERVE BANK OF INDIA (CLOSING

OF ANNUAL ACCOUNTS) BILL—

See ** Bill(s)™ .

RESERVE BANK OF INDIA (SECOND

AMENDMENT) BILL—

See ** Bill(s\".

RESERVE OF OFFICERS —

Question re members of the Amy in
India and retired officers of the In-
dian Medical Service recalled to India|
owmg 10 the outbreak of war. 835-
37.

RESERVE (RATLWAYS}—
Demand for Grant
~ propriation to —— "
RESIDEI\CE(S)— |
ion re ing of for |
non-Indian cmploveu of the Defence

Department in Simlg. 1729, l

|

in :espent of “Ap-|
730, | RETRENCHED HAND(S)—

RESIGNATION(S)—
Question re of staff of the Delhi
Improvement Trust. 1269.
RESOLUTION(S)—
Question re non-observance of the Home
Department —— for recruitment of
n the Rawalpindi Division

of the l\orth Western Rallwa.y 411.
re—

of a to formu-

Tlate a sound policy for depreciation
and capital expenditure in respect of
the Railways. 820-40,

Air defence of India. 198-220.

Amendment of rules 2 the grant
of travelling and other allowances to
Members of the Indian Legislature.
329-30.

Constitution of the Simla town as a
Centrally  administered ~area. 804-
20.

s - Py

of labour legisl on cer-
tainlines. 84748, 1803-19. -

Fiscal policy of the Government of
India. 1852-53

Guiding pmnclpl(s inrespect of catering

contracts on Indian Railways. 173-
98.

PI:ture Gallery for New Delhi. 840-

Removal of disabi dia
British Commonwealth of
1819-39.

Utilisation of the hanu-au dues for the

ion of i 1839-
52.
RESOURCES—

Question re development of the —— of
India to meet War supply require-
ments.  138.

RESTRICTION(S)—

Question re— >

Certain —— on appointments to sub-

ordinate sprvice posts on the North
Western Railway. 2011
s educahonal . qualifications im-

posed on recruitment and promotion of

staff on the North Western R.mlway
1799-1800.

Question ‘re fixation of pay of — of

the Compilation Section of the North
Western Rail i it

y PP

1367-68, 1793.
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RETRENCHED STAFF— ROAD(S)—
See ** Stafi ”*. Motion reelection of the Standing Com-
RETRENCHMENT-— Q“g:‘we for 1272-73.
Question re— A .
—— in the Income-tax Department, Aﬂg\::tsolg dflmtsl;llfor'oo ction  of
g o B : Bad condition of the —— leading to
——ofa Board employ Kalkaji's temple near Okhla, Delhx
343. 1028-29.
of sear -porters in the Delhi

Division of the North Western Rail-
way. 1587-88.:
RETIRED OFFICTAL(S)—
See ** Official(s)”.
RETIREMENT—
Question re— .
Secretary, qunrmm in the
Defence Co-ordination ~Department.
1429,
North Western Railway employeeu pro-

ceeded on leave pre;
and subsequently asking for m can-
cellation. 1996.

REVENUE—

Quuﬁon re calculations of the ——

earned between State-managed Rail
ways. 88D.

REVISION(S)—
Question re—
of the Code on establishment
matters on State Railways. 7569.
-~ —— of the pay of the subordinate station
staff on the North Western Railway.
1589.
RIKHIKESH—

Question re working of the trains between
Hardwar and —— on the East Indian
Railway. 427.

RILEY IRVING, MAJOR J. H—

Question 7z appointment of —— as
Executive Officer of the Peshawar
Cantonment. 338-39.

RIOT(S)— >

Motion for Adjournment re —— in Sind’

53.
“RIZWANI "—

Question re Haj pilgrims carried in —e—
of the Turner Morrison and Company.
800-01, 1428, 1442, 1982, 1980, 1985-
86.

Insanitary condition of certain lanes
. and —— in Kewol Bagh, Delhi,  592-
93,

Main'tena,nce of the —— running from
bridge to goods shed at Delhi Shah-
dara. 561, 1870.

Non-naming of certain —— in Kerol
Bagh, Delhi. 1269.
Proyision of lights on certain —— in
Karol Bagh, Delhi. 1269-70.
ROAD FUND—

Demand forlG‘nnt in respect of “ Central
— 1246,
ROADS, STANDING COMMITTEE FOR—

Motion re election of Members to the —

85.
See also under ** Standing Committee for
Roads™.

ROCK(S)—
Question re hln.st.mg of —— by gun powder
in Karol Bagh, Delhi. 48,

ROOE(S)—
Question re collapse oft.he —— of Idgah
at Agra. 1665,

ROOF CONDITIONING—

Question re provision of wire gauze doors
and —— of quarters in New Delhi.
1038-39.

ROOFING—

Question re —— of the open courts of
“D” type quarters in New Delhi.
1037-38.

ROUTINE WORK—

Question re employment of Secretariat
Assistants on —— in the Supply De-
partment. 797-98.

ROW, MR. K. SANJIVA—

Demand for Supplementary Grant in res-
pect of “ Mint”. 1974.

Indian Coinage (Amendment) Bill—
Motion to consider. 563-64, 565.

Motion to pass. 565.
Oath of Office. 539, 1661.
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ROW, MR. K. SANJIVA—conid.

Reserve Bank of India (A d Bill—

RULE(S)—cmwld

re—contd.

Motion to oonmder 585,
Motion to pass.

Reserve Bank of !ndm (Closmg of Annual
Accounts) Bill—
Motion to consider. 583,
Motion to pass. 583.

ROYAL INDIAN NAVY—

Question re Indians in the ——. 480-

81.

ROYAL INDIAN NAVY
OF SERVICE) BILL—
See “ Bill(s)".

RUBBER—

Question re import of unli
Burma. 137.

RUBBER CONTROL

BILL—

(EXTENSION

d —— from

(AMENDMENT)
See * Indian ——
RULE(S)—
Insurance —— laid on the table. 58-
84,

under * Bill(s)”.

~ Notification re certain amendments to the
Motor Vehicles International Circula-
_ tion 612,
Question re—
Amendment of allotment rules of quar-
ters in New Delhi. 1861-62, 1864.
Amendment of
porary ad:

Pmndent Fund. 1096-97.

‘Application of rates of pay —— to
staff in the Supply Department.
902.

Change in the regarding prolnoﬂon
of clerks on the North Western Rail-
way. 2136-37.

Elacnon —— in Cantonments. 339-
Inueof&esh\torel’nrchase—.
1263.

Leave for war establishment em-
ployed by Government. 599, 850.
Prices fixed for —— and regulations
guvemmg establishment matters of

tes on State Railways. 760,
1104.

—— for out-station Indian apprentices
of workshops on the North Western
Railway. 421-23.

~—— governing the transfer of Superin-

~ tendents of the Offices of the Deputy
Directors, Military Lands and Can-
tonments. 1316.

—— regarding classification, control Aﬂd
appeal of non-gazetted railway serv-
ants on State Railways. 556-
57.

I of block s on the
North Western Railway as inferior

staff for purposes of leave ——.
1599.
Resolution re amendment of —— govern-

ing the grant of travelling and other
allowances to Members of the Indian
Legislature. 329-30.

RULING(S)—

—— by Mr. Chairman (Mr. M. S Aney)—
Miscellaneous—

As the Honourable the Movel‘ of the
cut motion relating to the girevances
of Muslims has included other mino-
rities also, it is perfectly ‘in order to
refer to the grievances of other mino-
rities. 713,

——, by Mr. President (The Hononmble
Bn‘ Abdur Rahim)—

Amending Bill(s)—

An Honourable Member should not, dis-
cuss any other provision of the main
Act than the one sought to he amend-
ed in the Bill ; and he should stick to
the amendment and not revive the
discussions already m oo
the main Act. Wm

Bill(s)—

At the consideration stage, Honourable
Members need not go into details.
When the Bill is considered clause by
clause and when a particular clause
isreached, Honourable Members
can speak on it. Details can be
discussed ~ when amendments are

under consideration. 2209, 2210.

When  consecutive to - which
no amendments have been proposed,
are put together to the House by the
Chair, it is open to any Honourable
Member to_ discuss or oppose any of
the clauses. 447.

When two motions by way of amend-
ment to a Bill are put down on the
paper, so that on one motion the
principle of the Bill can be discussed,

2 while, on the other, it cannot be
discussed, the better course is not to
allow simultaneous discussion of
both the mptions. 998.
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RULING(S)—contd. J
~—— by Mr. President (The Honourable
Sir Abdur Rahim)-—contd. |

Defence of India (Amendm(,nt) Bill— ‘

Drugs Bill—

RULING(S)—wnH
——by Mr. President (The Hommr.b!s
Sir Abdur Rahim 4
Indian Fmanee Blll——cmbl
H bl bers eannct go into

In order to str the
that the power soughc to be extended ‘
was likely to be abused in the pro-
vinees, it might be possibleto have |
to refer to individual cases of abuse,
but a discussion of a number of such
individual cases was out of order,
especially when there was no Pro-
vineial Government representative
toreply on the other side. 2060-61.

Since the Bill sought to extend the
power that was given under the
principal Act to certain other action
which the Government thought of
bringing under the mischief of the
Act, an Honourable Member was
not out of order in giving his
reasons as to why the extension
should not be sanctioned. 2053.

The Honourable Member (S_ved’
Ghulam Bhik Nairang) is really not
in order in discussing. . the closure.
The closure motion . hasto be
accepted by the Chair and the Chair
does ndt accept any closure that is
moved unless it is fully satisfied that
there has been a sufficient debate.
And once it is accepted, it is not
open to any one to discuss it. 2250.

Profits Tax Bill—

An amendment substituting a  differ-
ent date from the oneinclanse 8/
of the Bill having been moved\
and when during the di

matters with which the Government
of India are not concerned. 1750.
Miscellaneous—
An Honourable Member cannot dis-
cuss a Provincial Gevernment. = 817.
As the Provinoigl Governments are not
*  represented in the House, an Honour-
able Member should not criticise
them. 2058-59.
Honourable Members cannot revive a
discussion recently closed, 1882.
Long extracts should not be read.
1881, 1886.
Select Committee(s), Report(s) of —
When the Legislative Assembly
i a Select C it it
directs the Committee to report its
conclusions to the House itself, and
it has been always understood that
the proceedings of such a Com-
mittee are entirely confidential, so
that what transpired during the
deliberations of the Committee
cannot be disoussed even on the
floor of the House. The press and
the public are not admitted to the
ti a Select C i and
it nas never been doubted that
it is a breach of privilege to publmh
the Committee’s report hefore it
has been presented to the House.
The privilege of the House covers
the entm: proceedings of a Select
and it is equally a

it was disclosed that there was|
general agreement in the House
that another date other than that
embodied in the amendment
moved would be acceptable, the |
change making no difference in|
substance it was held that a fresh |
amendment embodying that another
date could be moved without notice. |

Indian Finance Bill—

An Honourable Member can only dis- |
cuss under the the policy and
the administration or any action of
the Government of India in any
manner he chooses ; but he ecannot’|
discuss any action of any other Gov-
ernment nor any policy of any politi-
cal party outside the Government.
1890-91.

hrtach of that privilege whether
the proceedings or the report of
& Select Commitfee is published
verbatim or in detail or only a
summary or selected portions of its
proceedings or its report is pub-
lished before it is presented to the
House. It is not permissible to &
Member of the Select Committee or
to anyona whu lmsacceu to m;

rectly or mdmsetly to t«hnmhw
information its proceed-
ings including its report or any
conclusion supposed to have been
arrived at finally or tentatively
before the report is presented to the
House. It is equally expected
of the Press to co-operate with the

.
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RULING(S)—concld. SANITARY CONDITION—
| = by Mr. President (The F bl Q isfactory —— of Nai
Sir Abdur Rahim)—concld. in Karol Bagh, Delhi... 4, l
Belect. CommiltBe(s); Beport(s):-of —| gANTTARY FITTINGS- .
House in this matter and to abstain| Question re installation of —, ete.,
from publishing such information in Karol Bagh, Delhi. 48, 1453-54. 1
from whatever source it may have | SANSKRIT—
been received. 1183-84. Question re— I
nrr\\mc ROOM(S)— Introduction of — News Bulletins in *
ion re racial, discrimination in the the All-India Radio  programmes.
equipments of guards’ ——. 1366. 1797-98.
RUNNING STAFF— - Starting of —— music programmes in the
Question re— All-India Radio. 1796.
Promotion of locomotive —— on the | gANT SINGH, SARDAR
North Western Railway. 43. Prod e Bl
Seniority of Loco —— on the North Agricultural o
e Motion to consider and to circulate.
Western Railway. 1375, 2272. 1001-03
- RUPEE(S)— y | Motion to refer to Select Committee.
Question re shortage of —— coins. 1095. | 1022.
(.‘oglmmnes Safety (Stowing) Amendment
SA-DPUR— 5 e Motion to consider. 988, 989
Code of Criminal Procedure (Amendment) )
in tho W°"""‘°P- Bastern Bengal| " Bl (Xmendment of Section 205
Railway. 43. Motion for the appointment of certain
BALE— Members to the Select Committee.
Question re enquiry about the——of houses 2205.
built with loans from Government by the |  Code of Criminal Procedure (Amendment)
Government of India staff. = 1456. Bill—(Amendment of Section 386)— &
SALIM KHAN, MUHAMMAD— Motion for the appointment of certain
Members to the Select Committee. \2
Sub-Inspector, North West Frontier 2205. |
: Province. 1591. Defence of India (Amendment) Bill— |
; SALOON(S)— Motion to consider. 2049-56, 2060.
i Qnestio(n re_expenses incurred on ——, ete., Motion to pass 2081-85, 2086, 2087,
: of Members of the Executive Council. 2083.
: 1316. Dema.nd for supplementa.ry grant in respect
SATT— * Police . 1970, 1971, 1972.
Demand for Grant. 1237. Electmn of — to the Standing Finance
Duty on —— discussed under the Indian Committee for Railways. 1927.
Finance Bill. 1918-20. Excess Profits Tax Bill— 3
SALT (AMENDMENT) BILL— Motion to consider. 1340.
: See ** Indian —— " under “ Bill(s) ”. Consideration of—
: SALT MINE(S)— Clause 4. 138586, 1397, 1402.
! Question re— Clause 6. _1508-09.
| Acquisition of some land near Khewra Clause 9. 1545.
. 2065, Clause 10. 1546-47, 1549,
; Miners and wor Clause 16. 1565.66, 1567,
;_ gy g Sewin Clause 26. 1574, 1575,
: See also under * Mine(s) ™. Schedule I. 1621-22, 1623.
SANCTION(S)— " General discussion of the General Budget.
Question re notices issued for contraven- 932, 946-49.
Delhl Improvement Trust. 1268-69. Consideration of clauses. 437-38.

|
| tion of the terms of —— granted by the | Tndian Arbitration Bill—
i
i
l
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SANT SINGH, SARDAR—contd.

Indian Finance Bill—
Motion to consider. 1677, 1696, 1711-|
23. 3 |
Consideration of—
Clause 3. 1931, 1939-40.
Clause 4. 1943-45.
Indian Tariff (Second Amendment) Bill—
Motion to consider. 2159-60.
Motion to reduce demand for ** Executive
Council ” re—

SANT SINGH, SARDAR—contd.

Question re—contd.

Appointment of a caretaker for the New
Delhi Secretariat and Council House.
203-94.

Appointment of Controllers or Liaison
Officers for industries and concerns.
792-94.

Appointment of Major J. H. Riley
Irving as Executive Officer of the
Peshawar Cantonment. 338-39.

i ofe Sikh officers in the

Forward policy of the G of
India in the North-West Frontier
Province. 1084, 1085, 1112-14.

Importance of initiating a decisive policy
of training Indians to undertake the
defence of the country and of estab-

A
Railway Board. 738-39.
Appointment of Sikhs in the offices of
the Superi dent of Education, and
the Secretary, Board of Secondary
Education, Delhi. 1446-47.
i h in the

lishing a Defence Advisory C
1052, 1055-57, 1059.
War aims of the British Government.
1127, 1129, 1131, 1132, 1133, 1156.
Motion to reduce demand for * Railway
Board ™

re—
Grievances of railway employees.
654-57, 681-82.

~ Muslim grievances. 712-15.

National Service (European British Sub-
jects) Bill—
‘Motion tqQ pass. 2040.

Question re—

Absence of Sikh Officers in the Govern-
ment of India Secretariat. 664-65.

Absence of Sikhs in the office of the

ial Records Department. 457-
58. -

Acting allowance granted in Army Head-
quarters.  1727.

Affairs of the Delhi Improvement Trust.
1669-70.

Alleged interference in the election of the
elected members on'the Terminal Tax
Committee of the Ambala Cantonment
Board. 162.

Allowance paid to the Military Estates
Officer of the Lahore Cantonment
for acting as Executive Officer. 1924,

Amendment of allotment rules of quarters
in New Delhi. hs

Applicati of Fund tal, Rule 32

r(;) (i) to the Commercial Department
of the Great Indian Peninsula Rail-
way. 1608-00.

Applications for certain types of quartgrs
from the Finance and Educntion,'
Health and Lands Departments. |

1992.

PP o Brar
Government of India Secretariat and
its Attached Offices. 1926-27.
Assessment value of houses and shops
in the Kasauli Ca.ntonmnnﬁ t. 1924,
fie o 72 3 B

Boildi

478.

Building Tnspector of the Delhi Im-
provement Trust. 1992-93.

Bye-laws prohibiting the letting out of
out-houses of bungalows in the Meerut

t. 340,

Bye-laws regarding control of temporary
structures in the Rawalpindi Canton-
ment. 161-162.

Calculations of the revenue earned
between  State-managed Railways.

£80.

Certain appeals decided by the Deputy
Directors of Commands. 163-164.

G deering of resid for non-
Indian ploy of the Defe
Department in Simla. 1720.

Communal composition of certain staff
of the Broadeasting Stations at Lahore
and Peshawar. 1601,

Construction of certain unorthodox
quarters in New Delhi. 587.

Control of the Contracts Directorate.
1260.

Control of the General Managers of State
Railways over the Railway Clearing
Accounts Office. 879.

Depriving of certain employees of rent-
free quarters on the Great Indian
Peninsula Railway, 1606-07.

Discharge of the Bridge Department
staff on the North Western Railway.
880, 2005.

Election rules in Cantoments. 339-40.
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SANT SINGH, SARDAR—contd. | SANT SINGH, SARDAR—contd.
Question re—contd. | Question re—contd.

Female clerks in Army Headquarters. Persons hed from the I t
1728, Department, Punjab, 334-34.

Fixation of pay of retrenched hands of | Procedure for reeruitment of clerks and
compilation section of the North superintendents in  Military Estates
Western Railway on re- uppom&ment Offices. ~ 1924-26.

1367-68. - g
< 4 | Promotion of firemen on the Great Indian

Fuong:l:: ofmthe Military Lstates; Peninsula Railway. 1611,

Cadig ol i6arits 1 Bhis Giov f P 1 location of the Cold Storage
of Tndia- Proases, 9133 Deput near a school in the Rawalpindi

Grant of leave to the East Indian Rall- Cantonment, 1314.

‘way employees serving in the Volun- Prosecutions under the Defence of India
teer Forces when required to join the | Ordinance and Act. 463-65.
Army. 2136. Purchase of disinfecting fluids by the

Grievances of the Assam Bengal Railway North Western Railway. 1366.
employees re grant of leave. 1368. Purchase of fire extinguishers. 1262-63.

Guards on the North Western Railway. Purchase of medicines for the New Delhi
551-52, 559-60. Ayurvedic and Unani dispensaries.

Improremonta in Government qunrters 41.
in New Delhi. 204.95. Purchase of Stores manufactured in India

Inclusion of certain areas within the from abroad 1262. 5
ba.ur area of the Lahore C: | Recrui and of Warrant

{ Officers in the Supply and Ordnance

Ixml\umn of Wertain arcas -within the branches of the Army. 663-64, 1514-

i 3 ' 5 15.
%{?ﬂ?f Sheceelaintivi, fijgoment. Recruitment of a Sikh as an Electrical

Inclusion of certain villages in the Fateh- Engineer in the Central’ Public Works
garh Cantonment. 480. .Depu'tment l 992. G o

Indmmhe Royal Indian Navy, 480. ~ Recruitment of as Carctaker in 4

t.haOenEanub - Works Department. .~ %

Imue of fresh Store Purchase Rules. | 1993, — >
1263. Recruitment of a Sikh to the Superior

Leave Rules concessions given to shed rel‘ig”‘[’h Se rvice, 2_1"‘2-.
staff at Wadi Bunder on  the Great Re_"““mem of Sikhs as l'n‘fmor servants
Indian Peninsula Ralh\ay 1607-08. } ARL ;h;",ﬁ‘“’es giﬂm M‘lm‘fymsﬂ‘gfﬂ'y

Nominated Presidents of Canmnment la::\cv l":(;at‘e”ce:‘!)r;tar{g;t; el
Boards. 163. S L ¥

Non-applicability of the fundament.al Beﬁ;m“:gx ::tﬁ,:rzhk;hs ;32;1“3 e
leave rules to inferior staff of the | Recruitment of Sikhs in the Supply
Goods Depot at W a:!n Bunder on the Department. 1991.92.
(:re:t Indian - Peninsula  Railway. Recruitment of staff in the Contracts
160 Directorate. 1260-61, 1261-62.
Recruitment of Sub-Inspectors of Works
on the North Western Railway. 1374.

Non-appointment of a2 Sikh as a Hl)lll
(A)urt Judge in the Punjab. 662-63.

deasting of  pr mes re- o e
| of the ] staff
Pnl:t::'fg tonfikh e‘:n"“::t ‘160'2. ‘ uf the Government of India Secre-
iov

of India Presses, Calcutta and New | m‘? ‘1927 "
Delhi. 2132-33. Repatriation of Mrs, L. N. Khanna and
Persons detained under Regulation Ill\ g e dsEhier fio Sermany, 5, 2001-02,
of 1818, 334-35. Reservation of a superior appointnient
Persons  kidnapped and  killed from in the Central Public Works Depart-

British territory by tribal gnnga» ment for a Sikh. 1864.65.

399-403, 1164-02. Rise in the price of petrol. ~458-60.
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SANT SINGH, SARDAR—contd.
Question re—concld. -
Rules governing the transfer of Superin-
tendents of the Offices of the Deputy
Directors, Military Lands and Can-

|
| SANT SINGH, SARDAR—concld.

Question (Supplementary) re—contd.
Proposal to close down the Kangra
anley leway 732.

and in

tonments. 1316. the tnbnl areas. 234.
Seluorlty and promotion of ial yment among ed 1 classes.
blish of Army Headquarters. 2070.
1727. Resolution re—

Sikh religious programmes in certain
bmadcastmg stations, 739«10

Air defence of India. 209-11.
Constitution of *he Simla town as a
« Centrall 1 area. 805,

Staff in the A
Army z 172829

Staff of the Delhi Improvement Trust.
1865.

Staff of the Railway Clearing A

808, 814, 815-18.
Picture Gallery for New Delhi. 843.
SANTH_Al\AM MR. K.—

Office suﬁenng from tuberculosis.
1594-95.
Supervisory staff for buildings in certain
offices in Delhi, 589, 1102-03.
System of disposal of land by the Im-
provement Trust in Karol Bagh, Delhi,
588,

“T'rain collisions on the Harbour Branch
of the Great Indian Peninsula Railway.
1609-11.

Tnnsfer of the Aceounts Staff under

F o pmed

~ Manufacture of boilers in Railway Work-
shops. 34-35.

Reduction in first class accommodation
_on railways. 2264-68.

SARANG—
Question re qualifications of sub-edmom
of —— and Awaz. 1793-94.

SATYAMURTIL, MR. 8.—
Question re— =
Exhibition of anti-Indian films in foreign

of the G 1

s of Sute Rnlwayu 879.

Railwn.y umin.gs'ﬁom the Tripuri

MB“"KE

Trouble in~ the Pesh
Board. 478-79.

Unorthodox * € *
Delhi. 587-88.

Vacancies filled in the composing and
bindery esmbhshmenw of the Gov-
«ernment of India Press, New Delhi.
1444-46.

Vacancies of nlerks filled in the Govern-

ment of India Press, New Delhi. 1443,
Question (Supplementary) re—

Clerks recruited direct in intermediate
grades on the North Western Railway.
749.

Differential treatment meted out to
Muslims and Hindus by the Divisional
Superintendent, Delhi. 224.

Functions of the law officers of the East

type quarters in New

Indian and Eastern Bengal Railways.

SCALES OF PAY—
See “ Pay "

SC}U‘DULhD CASTES—
Motion to reduce demand for ** Executive

Council » re indifferent attitude of the
(lovernment towards the welfare of the

1224-36.

SCHEME FOR THE IMPROVEMENT
OF AGRICULTURAL MARKETING IN
INDIA—

Demand for Grant.

SCHOOL(S)—
Question re—

Proposed location of the Cold Storage
Depot near a in the Rawalpindi
Cantonment. 1314,

——, hospitals and administration in the
tribal areas. 233-34

1244,

742. 3 5
Ingonvenient timing of a train at Jhan, Working of the Trans‘pommor'l L,

Maghiana Railway station. ’408 Chandausi on the East Indian Rail-
Lump sum granted for office establish- way:, 43723,

ment and contingencies to the Ad-|SCIENTIFIC DEPARTMENTS—

visers and Liaison Officers in the| See® Other —.

- Supply Depmment 797. SCINDIA coMPANY_

the from| Q al of the —— from
the settled dutrwts 233. the Hn] Service. 1438-39.
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SCOTT, MR. J. RAMSAY—
Election of —— to_the Public Accounts
Committee. 604.

Election of — to the Standing Com- |

mittee for Roads. 1524.

Indian Finance Bill.—

Motion to consider, 1702-05.
Consideration of clause 3.  1938.

Motion to reduce demand for ** Executive
Council ” re taxation policy of Govern-
ment. 1197-99

Question re—

Compulmon to occupy quutem by the
Bridge I

Works at Manmnd, Great Indian |

Peninsula Railway. 966,
Conﬁnnaclon of Workmen in the Bridge
orks at Manmad, Great
Indian Penmsuln Railway. 966-67.
Dhahmhm of the subordinates of the
Bri Works at M M: d

|

SECRETARIAT—contd.
Question re—contd.
Demands of the —— staff permanently
lucated in New Delhi. 1518-19.
ion for recrui of Third
Division clerks in the Central —.

35,

Grant of a summer allowance to the —
staff permanently located in New
Delhi.  1519-20.

Grant of more holidays to-—— staff.
1520,

Move of the migratory portion of the
Imperml —=— to Simla. 1513-14.

i of the ministerial staff
of the Government of India —.
1927,

Staff of the Govemment of India —
moving up to Simla. 666-67.
SECRETARIAT ASSISTANT(S)—
See “ Assish Y.

Great Indian Pe ilway.
966.

Expenditure on improvements in the
Bridge Engineering Works at Man.
mad, Great Indian Peninsula Rail-
way. 967, 1873,

Grant of a war allowance to Government
servants. 893,

Payment by Government servants of
the entire amount earned by them in
private employment. 894,

Rescission of order  requiring %
ment servants to pay to Government
one-third of income earned by them
in private employment. 893-94.

Staff in the Bridge Engineering Works at
Manmad, Great Indian Peninsula
Railway. 957-65.

Resolution re air defence of India. 203-
05, 207.

SEARCHING-PORTER(8)—

Question re retrenchment of —— in the
Delhi Division of the North Western
Railway. 1587-88.

SEASON TICKET(S)—

See ““ Ticket(s)
SECRETARIAT—
Question re—
Absence of Sikh Officers in the Govern-
ment of India——. 664-65.

Appointment of a caretaker for the New

Delhi —— and Council House. 203-
A of st h in the
“Government of India —— and its
attached offices. 1926-27.

SECRETARY—

Question re—
Appointment of Sikhs in the offices of
““the of B and

the —— , Board of Secondary Educa-
tion, Delhl 1446-47.
—— of the North Western Railway Co-
operative Credit Society. 1164.
SELECT COMMITTEE(S)—
Pnbhcgz of the w of the meetings

SELECTION— TSt

Question re—
for promotion as Head Personnel
clerks in Divisional offices on the
North Western Railway. 2009.
of candidates for the post of Traffic
Inspector on the North Western Rail-
way. 1590-91.
Test for—— of Hindustani Translators.
for the All-India Radio. 875.
SELECTION GRADES— -
Question re seleetion posts or —— on
state Railways. 14.
SELECTION POST(S)—
re——or Selecti grades on
State Railways. 14.
SEN, RAI BAHADUR, 6. C.—
Oath of Office. 2.
SENIORI’I'Y~—-
- Question re—
—— and promotion of ministerial estab-
lishments of Army~ Headquarters.
1727,
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|
i —conid. |SHAHBAN, MIAN GHULAM KADIR
SENTORITY- . I

Question—re—contd.

__— of Assistant Signal and Block Ins- | Question re—

Allotment of funds for  construction of

pectors on the East Indian Railway. |
974,
——of certain staff transferred to the
North Western Railway. 1580.
——of Loco running staff on ﬂwl\'onh\

Western Railway. 1375, 2272. ‘
: i oftrain examiners on the East|
3 Indian Railway. 14-15, 1458.
4 Uniformity in respect of ete., in
each division of the East Indian Rail-
way. 236-37.
SEPARATION ALLOWANCE~—
See ** Allowance(s) *'.
SERVANT(S)—
“Question re—
Empl b f et e S
ors in British Units. 897
Inferior —— promoted to certain sub- |
- ordinate posts on the North Western
Railway. 744.
T SERVICE(S)—
g Question re— .

Counting of previous —— of ez-officers

of the Indian Territorial Force. 2068. |

Officers appointed to the Central Board of

A Revenue of Chemists. 1314. i

\/- Reservation of vacancies to redress Com-

numal ineqnalities in the Superior

1996-97.

— of inferior staff
for wark uneonnected with railway
duties on the Great Indian Peninsula
Railway. 743. i

SERVICE, CONDITIONS OF— |

Motion to reduce demand for * Railway
Board "' re —— in railways, 72127
SESSION—
Qtu‘tlon re holding of the autumn
the Legislative Assembly. 1452-53.
SETTLED DISTRICTS
Question re persons kidnapped by the
tribesmen from the ——. 232-33, f

SHAHBAN, MIAN GHULAM KADIR
MUHAMMAD— |
Election of —— to the Standing Finange '

Committee for Railways. 1927. |

General discussion of the General Budget. |

Gl

17

of |

i

sion of the Railway Budget. |

511-14.

roads in Sind. 971.

Al.lowunco admissible to goods clerks in
transit duty on the North Western
Railway.  555.

Block maintainers on the North Western

. Railway. 42627, 1102.

Breaking of journey by railway employees
travelling on duty. 228.

Certain duties performed by the enquiry
clerks at certain stations on the North
Western Railway. 1602-03.

City Booking Office at Sukkur. 39.

Distribution of Indus waters between
';he Pnn;nb and Sind.  1252.

to the child
“of employees on the North Western
R&ilwuy 229-30.

E of service ed to officers
in the Telegraph Branch of the North
Western Railway. 425-26.

Medical Officers considered to be in
Independent medical charge on the
North Western Railway. 556.

Non-grant of casual leave to inferior and
daily rated staff on State Railways.

By

Penalties to railway employees found
travelling without tickets. 425,
2269-70.

Production of medical certificates by
subordinate railway officials. 553.55.

Promotion of goods markers on the
North Western Railway. 423-25.

Provision of & Radio Station at Karachi. _
1167-68.

Provision of rent-free quarters to block
maintainers on the North Western
Railway. 1374.

Provision of rent-free quarters toinferior
servants on the North Western Rail-
‘way. 229 and 231.

Restrictions on candidates in examina-
tions forp ion to higher i
ments on Railway. 1375. >

Rules for out-station Indian apprentices
of workshops on' the North Western
Railway. 421230

Rules regarﬁing classifiation, control and
appeal of non-gazetted ru‘lmsy serv-
ants on State Rulwnys 556-57.

Seniority of Loco running staff on the
12‘2071';11 Western Railway. 1375,

PF

&

oS tihalia e e b 2oy
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SHAHBAY,
MUHAMMA

MIAN
D—co

Question re—contd. |
Station Masters, ete., failing in Vision
Test on the North Wes@m Railway.
555-56. |
Tickets issued from the Hyderabad
(Sind) Railway Station. 1603.
Transfer of Assistant Station Masters |
or Station Masters as guards on _the |
North Western Railway. 228.29. |

“SHAH BAHARO "— |

SHAHDARA—

SHAM LAL, MR.—
Expressions of regreton the death of ——,

SHAM LAL, LALA—

SHARE(S)—
Question n——of Hindi language in
Hindustani es of the All-
India Radio. 1795-96.

Question re. monument  called —— near |
* Larkana in Sind. 136.

Question re—

Maintenance of the road running from
bridge to goods shed at Delhi g
1870.

Reduction of electricity charges at
603-04. |

52-53.

Oath of Office. 1.

SHARMA, PANDIT PYARE LAL—

Oath of Office. 957.

SHED(S)— ‘

-

SHED STAFF—

SHER MUHAMMAD KHAN, CAPTAIN

Question re grievances of the workers in |
the Lahore Railway Engine Shed. 736-/
37.

Question releave rules concessions given to
——at Wadi Bunder on the Great
Indian Peninsula Railway. 1607-08.

GHULAM KADIR SHER MUHAMMAD KHAN, CAPTAIN
neld.,

SARDAR SIR—conid.
Motion to reduce demand for - ¢ Executive

Council ™ re—contd.

Importance of initiating a decmve
policy of training Indians to und
defence of the country and of estab-
lishing a Defence Advisory Committee.
1049,

Indianization of the Indianarmy. 1074.

Resolution re constitution of the Simla
town as Centrally administered - area.

806, 812.

SHIP(S)—

Question re— e
Facilities for building —in Imih.
1435-36.
Grant of bounties for building of
India. 1436-37.
Haj pilgrims carried in certain ——1.
1432-33.
Last Haj pilgrim ——. 1982,
Non-provision of additional e
Haj pilgrims. 1989,
.\umber of pl]grlms required to make
** Jehangir ' a .pilgrim ——, 1428.
29,

Penslty for carrying more pilgrims in a
1442,

Pmﬁh fmm ﬂl’wco:lm;g of the enemy
——spent on the de of

Indian Mercantile Marine. 1437-38,
1517.
Sailing of  pilgrim —— * Jehangir >’
1989-90.
S:ulmg of Ha] pllg'run 1981-82.
v for
defence purpose. 143'1
| SHIP-BUILDING—
Question re ﬁmmmg of Induns in——o
and ing Courses in Great
Britain. 1664, .

| SHIP-BUILDING YARD—

Question re help to an Indian a.lnppmg

SARDAR SIR— o
£ pany in securing site for a — in
MR G i
ion €O0) er.. <
- t SHIPPING—
o or Ttnaea. 3013, 4¥1%0rY |~ Guestion re help to Indian —. 1856~
Indian Finance Bill— L
Motion to consider. 1785. SHIPPING COMPANY(IES)-
Motion to reduce d d for “ E ive| @
Council * re— Auocanon of quota of pilgrim traffic to

Forward policy of the Government of
India in the North West Frontier

Province. 1106.

1454-55, 1987.
Concession tickets issued by —— dealing
with Haj traffic. 1663-64. 24
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SHIPPING COMPANY(IES)—contd. qIDDIQUE ALI KHAN, KHAN
Question re—contd. BAHADUR NAWAB—contd.
Help to an Indian —— in seeunng site | Questi on re—contd.

for a ship-building yard in Calcutta. | Officers dealing with. establishment
{ matters in the Government of India

1438,
Non-invitation of representatives of Haj

Offices.  668.
Committees to conforénces held be- Recruitment of Muslims in the Intelli-
tween the Government of India and gence Bureau. 900.
——engaged in pilgrim  traffic. Temporary Third Division vacancies
1454, . : filled in the Government of India
Seecalso under ““ Company(ies) . . Offices. 668. *
SHIPPING INDUSTRY— Trade carried on by foreign companies

or foreigners in India. 1256.

estio; allowi f e forward of
Ruestioggs g e Utilization of the Kn.mran dues for the
f

arrearsand lossesfor purpose of charg-

ing Excess Profits Tax from the Indian d of  pilgri 1839-
1271. 1841, 1851-52.
s kldo tinider* i > Vacancies of peons filled in the Govern-
SH(e;Pa(S;’—‘-m o e ) ( ment of India Offices. 668.
Question | SIGNAL INSPECTOR(S)—
Asseesment value of houses and ——in| Question re—

Assistant ——and  Block

the Kasauli cantonment. 1518, 1924, TInspectors
employed on the Oudh and Rohil-

Communal composition of journeymen

appointed in certain —— on the North | kund and East Indian Railways.
Western Railway. 1599-1600. 974,
F],lhng up of v ies of f for R ion of Muslims in the ranks
—— by Indians. 1605. | f ——and Block Imspectors on the
SHOW(S)— East Indian Railway. 973, 974.
Question re expenses of the cattle —held Seniority of Assistant 1d Block
in New Delhi. 1661. Inspectors on the East Indian Rail-
SHRIVASTAVA, BABU HARI .SAP.A.\ o B 9‘4..
PRASAD- SIGNAL SHOP(S)—
Oath of Office. 979. Question re vacancies not filled by Muslims
in  the North Western Railway.
SHUNTER()— e v
Promotion of ——as drivers on the' SIKH(S)—
North Western Railway. 2001. Question re—
Promotions of —— on the North West- Absence of —— Officers in the Govern-
ern Railway. 1603. ment of India-Secretariat. 664-65.
SHUNTING STAFF— Absence of ——in the office of the
Questin re promotion of —— on the North Imperial Records Department. 547-
Western Railway. 50, 2009. 58.

DIQUE ALI KHAN, KHAN|  Appointment of— officers in  the

AHADUR NAWAB— Railway Board. 738-39.
Question re— Appomtmenta of ——in the offices of

Arrangements for the supply and pur- the Supe of Education and
chase of ghee for the troops. 1254 the Secretary, Secondary Board of
55. Secondary Education, Delhi; 1446-

Criticism of the conservation work done\ 747'
by the Director G 1 of Archaol N of a a High
gy. 1426.27. Courr.Judgemahe Punjab. 662-63.

Erection of ** Carrier Equipment ™ and . of p relat-
installation work of telephone ing to culture. - 1602.
exchanges. 2134.35. Recruitment of a ——as an Electrical

First Division vacancies filled in the Engineer in the Central Public Works
Government of India Offices. 667. Department.  1992.
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SIKH(S)—contd. SIND—conid.
Question re—contd. Questaon re—contd.
Recruitment of a —— as Caretaker in the i of postal clerks in the ——
and Baluchistan Circle.

Central Public Works Department.

1993.

Recrnitment of a —— to the Superior |
Telegraph Service. 2142.

Recruitment of —— as inferior servants
in the offices of the Military Secretary
and Private Seoretary to His Excel-
lency the Viceroy. 1991.

Recruitment of ——in the Customs
House at Karachi. 1923.

Recruitment of —— in the Supply De-
partment, 1991-92.

Reservation of a su appointment
in the Central Public Works Depart-

1999-2000.
Ticketsissued from the Hyderabad (——)
Railway Station. 1603,
SINGH, RAJA DEVAKI NANDAN PRA-
SAD—

Oath of Office.
SITE(S)—

Question re help to an Indian shipping

company in securing —— for a ship-

281.

building yard in Calcutta. 1436.
SIVARAJ, RAO SAHIBN.—
Election of to the Finance

Committee for Railways.

ment for a 1864-65. < Motion to reduce demand for “ Executive
——religious programmes in certain Council ” re_indifferent attitude of the
broadcasting stations. 739-40. Government towards the welfare of the
SIMLA— Scheduled Castes. 1224-28, 1234, 1235.
Q““ﬁon re— Motion to reduce demand for ** Railway
ing of resid for non- Board " re—
Indian employees of t.he Defence Muslim grievances. 708-10.
nt in 1729. Vagaries of the Grand Trunk Express
(,ompenmtmn to gmﬂ due to the running b«,h\.oen Madras and Delhi.
stoppage of the ——exodus. 1005- 626-27.
: 96, 1455-56. 2 S SOCIETY([ES)f
omp Al re  welfare ete., of
o stafl das to the stoppage of the —— | employees o the Great Incha'n Peninsula
exodus. 1090, 1:55 Railway. 735.
Constitution of the ——town as a SR
Centrally administered area. 804-20. ‘SOLDH‘:F iLFRK‘M‘ -
Move ufmurnmr\ portion of the Imperial £e8 BESL)
Secretariat to ——. 1513-14. SOM, MR. SURYYA KUMAR—
Staff of the Government of India Secte- Drugs Bill—
tariat moving up to ——. 666.67. Motion 7e extension of time appointed
SIND— for presentation of the Report of Select
Motion for Adjournment re Riotsin ——. Committee. 983, 984.86. -
53. Election of —to the Public Aocounf-s
Question re— Committee. - 604.
Allotment of funds for constraction of ‘ Question re—
roads in 971, | Blasting of rocks by gun powder in Karol
Calling of all the partners of a firm to Bagh, Delhi. 48.

appear before the Income-tax officers
in——. 165,671,
Distribution of Indus waters between the
Punjnb and ——. 1252,
and i larities of the
Workmg of the [ncome-tax Depart-
ment in——. 341-42, 1100-01.

Monument called ** Shah Baharo™ near| ™

‘Larkana in —. 136.
Monuments in ——. 133-136.
Necessity of a Radio Station for—.
550-51.

Complaints against the Contractors for
vending fruits, ete., at the Lahore
Railway Station. 758, 2271.

Court Inspectors on the North Western
Railway. 750, 1459,

Creation of the appointment of
Additional Civil Surgeon for Delhi.
48-49.

Exemption of an office of the Army
Headquarters from the purview of the
Ministerial  Service ~Examination.
1039-40. v

"
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SOM, MR. SURYYA KUMAR-—contd. [

Question re—contd.
Fares for monthly season tickets on the |
North Western Railway. = 757. }
_Giving of contracts for vending fruits, |
ete., in the Delhi Division of the North |
Western Railway. 757-58. |
Higher prices charged by Messrs. Spen- |
cer and Company, Limited, at the
Delhi Railway Station, 758. |

Increase in the rents of Nazul land in
Delhi. 48.

Installation of sanitary fittings, etc., in
Karol Bagh, Delhi. 48.

Monthly season tickets issued in the |
Delhi Division of the North Western
Railway. 757.

Opening of more Ayurvedic and Unani
dispensaries in New Delhi. 49.

Prices fixed for rules and regulations
governing establishment matters of

bordi on State Rail 760,

04.
Revision of the Code on establisk

SPENCER AND COMPANY. LIMITED,
MESSRS.— v
Question r¢ higher prices chaiged by ——
#t the Delhi Railway Station,  758.
SPIN KAREZ—
Question re —— project of water supply at
Quetta. 1997-98.
SPRINKLER(S)—
Question re provision of automatic
quarters in New Delhi. 1039.
SRINAGAR— °
Question re charges for lorry transport
between Jammu and s ete. 755.

in

| SRIPRAKASA, MR.—

Question re contracts for supply of porters
on the East Indian Railway. 38.
STAFF—
Question re—

the Supply . 902.

Adverse treatment of the old East Indian
Railway —— transferred to the North
Western Railway. 35, 1590.

to——in

matters on State Railways. 759.

- Taxiff rates of articles and foodstuff, ete.,
at certain Rgilway stations on the
North Western and East Indian Rail-
ways.~ 759.

Unsatisfactory sanitary condition of Nai-
wara in Karol Bagh, Delhi. 48.

SOUTH AFRICA—

Question re difficulties of Indians in ——.

468y
SOUTH INDIA—
Question re delivery of mails from —— in
Delhi. 2142.
SPECIAL PASS(ES)—
See “ Pass(es)”.
SPECIAL POLICE OFFICER(S)— |
See ** Police Officer(s) . |
SPECIAL TRAIN(S)—

. See “ Train(s) . > |
SPENCE, SIR GEORGE— |

Agricultural Produce Cess Bill—
Consideration of clauses. 2119.
Demand for Supplementary Grant in res-
pect of Legislative Department. 1968.
Excess Profits Tax Bill—
Congideration of clause 2.  1633. |
Indian Arbitration Bill—
Consideration of clauses. 443. {

Application of rates of pay rules to ——
in the Supply Department. 902,

Central Public Works Department ——
owning houses in Delhi or New Delhi
and residing in Government quarters.
1456-57.

Certain information regarding clerical

on the North Western Railway.
877-78.

Certain types of quarters occupied by
the Central Public Works Department
——. 1457-58. %

Communal composition of certain —
in the Moradabad Divisional Offices
on the East Indian Railway. 1181.

Communal composition of certain ——
of the Broadcasting Stations at Lahore
and Peshawar. 1601.

Communal composition of certain ——
recruited by the Divisional Superin-
tendent, East Indian Railway, Mora-
dabad. 1181.

Compensation to due to the stop-
page of the Simla exodus. 1095-96,
1455-56.

C tory all and iti
to due to the stoppage of the
Simla exodus. 1090, 1455.

Creation of and recruitment of —— in
the Defence Co-ordination and Supply

Indian Finance Bill— t Departments. 281-84.
Consideration of clause 3. 1960, 1961. Demands of the Secretariat —— perma-
Insurance (Amendment) Bill— nently located 'in the New Delhi.
Consideration of clauses. 2125. 1518-19.
M2LAD - K
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STAFF—contd.

Question re—contd

Demotion of —— as train clerks on the
North Western Railway. 1588-89.

Discharge of the Bridge Department staff
on the North Western Railway. 413-
14, 880, 1164-66, 2005.

Ei y in the admini ion and ——
of the Allianz und Stuttgarter Life
Bank. 482,803-04.

Employment of —— for conservancy
work in the Parel Workshops of the
Great Indian Peninsula  Railway.
547, 2270.

Enquiry about the sale of houses built

with loans from Government by the|

Government of India ——. 1456.

Extensions to ——in the Department
of Education, Health and Lands. 599-
600,

Fxxatmn of pay of retrenched re~

d in the C ilation Section
of the Chief Accounts Office, North
Western Railway. 416-17.7" :

Fixation of pay of temporary —— in the
Postal Department. 2006,

Grant of a summer allowance to tlw‘
Secretarint permanently located
in New Delhi, 1519-26.

Grant of house rent in New Dethi to the
Government of Indin —— failing to
get quarters. 2069.

Grant of more 'holidays to Secretariat

—— T 1520.
Hindi-knowing ~ persons on the
Hindustani programme —— of the |

All-Tndia Radio. 1795

Holiday to workshop governed by
the revised State Railway Leave Rules.
545.

Hours of work of the —— on the Bom-
bay, Baroda and Central India Rail-
way. 1596,

Installation of electricity in quarters for
the Railway Clearing Account Office
S 7400 |

Licence-holders for Wireless receiving |
sets, programmes and —— of the All-
India Radio. 873.

Move of the migratory portion of the
Imperial Becretamt to Simla. 1513-

14,

Non-grant dhsuual leave to inferior and |
daily rated —— on State Railways.
557.

Option to railway —— to choose New or
Old Leave Rules. 544-45.

STAFP—contd. ‘
Question re—contd.
Pay of daily-rated —— officiating in
lnghcr grudu on state rulwuyu 640

of —— in Br:
of the Army Headquarters. 665-66.

Promotion of shunting —— on the North
Western Railway. 50.

Qualifications for recruitment to certain
categories of ——on the North
Western Railway. 745, 1870-72.

Railway passes allowed  to
Thomas Cook and Company and then-
— T753.

" Recruitment of ‘inferior —— on  the

North Western Railway. 49.
Recruitment of —— and promotions in

the Supply Department.” 901-02.
Recruitment of —— in" the Contracts

Directorate.  1260-61, 1261-62.
Reduction in uniform of the carriage

and wagon —— on the North Western
Railway. _1160.
““Re. n of the ministerial

" of the Government of India Secre-
tariat. = 1927,

Resignation " of —— of ~ the  Delhi
Improvement Trust. 1269.
Restrictions in educafional” qualifica- ‘

tions lmpused o redruittent and
i prométion” of < on  the North
Western Railway. (IT99-1800.

Seniority of certain —— transferred to
the North Western Railway! 1590.
—— attached to the Hstate  Ofiice;

Central - Public Waorks Bepartment. B
1457.

——in the Armaments Directorate,
Army Headquarters. 1728:29, ‘

——in the Bridge Engineering Works
at Manmad, Great Indian Peninsula
Railway. 957-65.

—— of the Delhi Improvement Trust.
1865.

—— of the Government of India Secre-
tariat moving up to Simla. 666-67.
—==0f the leway Cleanng Accounts
Office

1594-95.

—— on leave after their tmnsfer to the
Department of Supply. 597.

—— recruited in certain offices. 597-
98.

——recruited in the Supply Depart-
ment. 798-99.

Supervium'y———fnr buildi: in cer-

tain offices in Delhi. , 1102-03.

A’
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STAFF—coneld.

Question re—concld.

Suspension of —— in the Moradabad
Division of the East Indian Railway.
1182.

Temporary —— in the Central Public
Works Department. 286-91.

Ticket checking —— on the North
Western Railway. 39-40.

Transfer of the Awonnu——under
the admini of the G 1
Managers of State Railways. 879.

Utilisation of the services of i
for work unconnected with Railway
duties on the Great Indian Penin-
sula Railway. 733.

Working of the Regulations regarding
disciplinary . actions n-
wwd —— on State Bulways

STAFF OFFICER(S)— 1 -

o

Demand  for ' Supplementary - Grant in
respect of —
Appropriation to the Depreciation Fund.

779.

AR ¢
Tnterest Charges. *
780, 781

Open Ling Works.
Working
Eleetrical Department.
Working Expenses —
Ge mml 1). pm tments.
Wo o

738.
Expenses of |
774, 775.

773-74.
xpenses — antume
Supply of Locomotive Power.
770.

and
767,

Working Expenses — Maintenance and
Working of Ferry Steamers and
Harbours. 773.

Working Expenses — Maintenance of
Carriage and Wagon Stock. 770-71.

Worlnng Expenses — Maintenance of

Structural Works. 760-61.

Working  Expenses — Miscellaneous
Expenses. 775-76, 777.

General discussion of th® Railway Budget.
510-11.
Motion to reduce demand for * Railway

Board ' re control of capital expendi-

Expenses — Expenses of1

STALL(S)—
Question re Indian ——and European
refreshment rooms on the Assam Bengal
Railway. 670.
STAMPS—
Demand for Grant. 1238.
Dammd for Supplementary Grant.

1964-

STANDING COMMITTEE—
Election of Members to the —.
238, 1272-73, 1523-24.
Election of the —— for the Department
of Commerce. 1466-68, 1736.
Election of the for the Department
of Communications. 1273-75, 1460.

85,

Election of the for . the Labour
Department. 1466, 1674,
Election of th
1468-70, 1874,
STANDING FINANCE COMMITTEE—
Election of the ——. 1470-75, 1928,

STANDING FINANCE COMMITTEE FOR
RAILWAYS-—

Motion ‘re election of the —— . 1460-65,

re price“oi imported —— .
9.

Demand for | Grant in respect 'of Psy-
ments w Indian —— and Companies .
728.

STATE RAILWAYS——

See * Railway(s) .
STATE-MANAGED RAILWAYS—
See ** Railway(s) .

STATEMENT(S) = (LAID = ON THE
TABLE)—

Certain —— by the Honourable Sir
Jeremy Raisman. 1674,

— re lowest. tenders not woepced by the
High Commissioner for India in pur-
chasing stores for the Government of
India. 2143-45.

STATEMENT OF BUS]NESS—-

— by the Honourable Sir Muhammad

Zafrullah Khan. 880-81, 1611, 1978-

ture. 615-19. 79
O-th of Oﬁi $
ce. 1 2205. Lo o~ | sa
tofounnhte;mdpohuyfur P Question re employ of subj of
tion and capital expenditure in respect Indian ——in the Government of
of the Railways. 827-31. India Departments. 1729-30.
K2
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STATION(S)—
Question re—

- Certain duties . performed by the en-;

quiry clerks at certain
North Western Railway. 1602-03.
Inadequacy of waiting room hearers
at certain——on the Fast Indian
Railway. 561,
STATION ACCOUNTS—
Question re—

1

P +the Insp of —
on the East Indian Railway. 11-12.
Inspectors of ——on the Fast Indian
Railway. 9-10.
STATION HOUSE— >
Question re verandahs of the — at
Baramchal on the Assam Bengal Rail-

way. 7.

STATION MASTER(S)—
ion re—

Abolition of posts in grade V of assis-
mt—mDelthmmonofthe
North Weewn Rnlwny

De
on the North Western Railway.
1597-98.

Memorials submitted by the vision-
failed —— and Assistant —— on the
North Western Railway. 1364.

Non-confirmation of certain Assi

on the|

|
|
[
!

STATIONERY AND PRINTING—
Demand for Grant. 1247,

Demand  for Supplementary -~ Grant.
1974-75.
STATISTICS—
Demand for Grant in respect of ** Commer-
cial ' Tntelligence and —— 7. 1245.
STEAMER(S)—

Demand for Grant in respect of ** Working
Expenses — Maintenance and Work-
ing of Ferry ——and Harbours . 728.

Demand for Supplementary Grant in

respect of  * Working  Fxpenses —
Maintenance and Working of Ferry
and Harbours . 773.
Question re—

Collision of a man-of-war withamrgo
——near Karachi.

Shorta.ge of —— for Ha] pilgrims.
801-02

STEVOGRAPHER(S)—

Question re appointment of —— in the
Government of India Secretariat and ite
Attached Offices. 1926-27.

STORAGE—

Question re permission for —— of luggage,
etc., in quarters in New Delhi. 1984-
85.

STORE(S)— 7

o W

of——

——and Loco. - ete., on
the North Western Railway.
Promotion of Assistant and guards
in the Moradabad Division of the

East Indian Railway. 51.

of Train C llers to >
grade on the North Western Rail-
way. 206,

Reports lodged by the Assistant——,
Nangloi Station, North Wamm
Railway. 2141.

Scales of pay of —on che East
Indian Railway, 236, 1100,

——and  Assistant —— passing vision
or colour test in a lower lard on

Pr

412-13.

: Indi &gﬂ abroad. : j
Statement laid on lnbh n low
tenders not » ‘m&'
Commissioner for India in pur(-lm,smg
——for the Government of India.
2143-45.
STORE PURCHASE RULE(S)—
See ** Rule(s) .
STORES ACCOUNTS—
Question re travelling Inspectors of ——
on Railways. 3-4.
STORFBSU&PENSE—-
Demand for Grant in mtpoct of Indmn
Posts . and Telegraphs —— * (Not

the North Western Railway.
62.

1161-

, ete., failing in Vision Test on the

North  Western Railway. = 555-56.
Transfer of - Assistant—— or — as
guards on the North Western Rail-
way. 2238-29.
STATION STAFF—
Question ‘re vevision of the pay of the
subordinate —— on the North Western
Railway. " 1589.

h 1 to R ). 1248.
STRUCTURAL WORKS—
Demand for Grant in respect of ** Workmg

Expenses — Maintenance of —
728,

Demand for Supplementary Geant in
respect of * Working' = Expenses —
Maintenance: of —— . 760-66.

STRUCTURE(S)—

Question re bye-laws regarding eontrol of
temporary ——in the +Rawalpindi
Cantonment. 161-62.
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SUB-INSPECTORS— i
Question re recruitment of of Works
on the North Western Railway.

SUBJECT(S)—
Question re employment of —— of Indian
States in the Government of India
Departments, 1729-30.

SUBORDINATE(S)— |
Question re—

Disabilities of the—— of the Bridge
Engineering Works at Manmad, Great |
Indian Peninsnal Railway. 966. |

Iingineering working as Assistant |

Engineers on the North Western|

Railway. 748.

Prices fixed for rules and regulations
governing establishment matters of
——— on State Railways. 760, 1104.

ion of ——on imunal basis

~on Railways. 736. $
Refusal of leave to——on the Great
Indian Peninsula and East Indian
Railways. 15.
SUBORDINATE POST(S)—
Question re inferior servants promoted
" to certain —— on the North Western
Railway. 744. .
SUBORDINATE RAILWAY OFFICIAL—
See ** Railway Official(s) ”.
SUBORDINATE SERVICE POST(S)—
Question re certain restrictions on appoint-
s to-—— on_ the North Western
."fqlil' bakie i i
ATE STATION STAFF—
See**Station Staff .. - ol
SUGAR—
Duty on
Finance Bill.
Excise Duty on
(Discussed under the Indian Finance
Bill.) 1928-4]. i
Question re—
“Income from excise and import dutics
“on —. 172-73,
Price of — . 292.93.
SUGAR TECHNOLOGY—
Demand for Grant in respect of ** Irnperial
Institute of — . 1244,
SUKKUR—
Question re City Booking Office at — .

1920-21.

39.
SUMMER—
Question re observance of morning office
hours  during —— months in the
Government of India offices. 2071-
72.

discussed under the Indian’

SUMMER ALLOWANCE— 3y
See ** Allowance(s) . : '

1374. | SUMMARY (TES)—

Question re of conversations of the
Leader of the House with  British
Officials v¢ War, ete. 141

SUPERANNUATION ALLOWANCES

AND PENSIONS—

Demand for Grant. 1247.

SUPERINTENDENT(§)—
Question re—

Employment of Muslims as Office
——and Head Clerks on the North
Western Railway. 748-49, 2271.

Muslim office and head clerks on
the North Western Railway. 548.

Procedure for recruitment of clerks
and in Military Bstates Offices.
1924-26.

Promotion to the —'s posts in the
office of the Director General of Posts
and Telegraphs. 1093-95.

Rules governing the transfer of —
of the Offices of the Deputy Directors,
Military Lands and Cantonments.

1316.
BUPOI%‘EINTENDEN'I‘(S} OF ARCHZEO-
LOGY—
Question re —— , Lahore Circle.  1860-
61.

| SUPERINTENDENT OF EDUCATION—
Question re appointments of Bikhs in
the offices of the —— and the Secretary,

~ Board of Secondary Education, Delhi.

144647, ©

SUPERINTENDENT OF POST
OFFICE(S)—

Question re post of the , Ambala
Division, -held by members of one
family. 552-53.

SUPERIOR APPOINTMENT(S)—

See  Appointment(s) "

SUPERIOR RAILWAY SERVICE(S)—
| - Bee ** Railway Service(s) ™
SUPERIOR SERVICE(S)—

Question re reduction of posts in the —
and increase of posts in the lower
gazetted services on the North Western
Railway. 406-08. ds X0 p

SUPERIOR TELEGRAPH SERVICE—

A See *Telegraph Service .

SUPERSESSION(S)—
Question re —— and extensions of service
in  the p t Educati
Health and Lands.

of
1030-31.
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SUPERVISOR— SUPPLY DEPARTMENT—contd. :
Question:re— : Question re—contd.
Appointment. of an. - Indian ——to Recruitment of Sikhs in  the — . (J
deal with appointments ot: lndm'n‘ 1991.92.
candidates of the Arm_v in India Recruitment of staff and promotions in
Reserve of Officers. 2069. the —2=4 90102,
Commercial —— on the North Western Bt by ities"in the
Railway. 876-77. 1259,
SUPERVISORY STAFF— Staff on leave after their transfer to
See ** Staff " | the —— . 597.
SUPPLLMFNTAR\ RESDLT— Staﬂ' recruited in the —— . 798-99.
Question re —— of i for d case of leakage of informa-
recruitment of clerks in the Bombay tion in the Supply Department.
Postal Circle. 1179-80. 902.
SUPPLIER(S)— See also * Department of Suppl) 2

re method adopted for finding | SURVEY OF INDIA—
the best — of a commodity. 1431-| Demand for Grant. 1241,

32. SUSPENSION(S)—
SUPPLY BRANCH— .| Question re —— of staff in the Morad-
ion re recruitment and abad Division of the East Indian Rail-

of Warrant Officers in the and way. 1182,
Ordnance Branch of the Army. 663- SWEEPER(S)—

64, 1514-15. 3
. Question re duty hours of watermen and
SUPPL.YDEPARTMENT_’ ——on the North Western Railway. W
Qm;lhon o= ! 1363.
granted to staff
in the — . 902.
Alleged irregularities in the ——. 1250, T
A cation of rates of pa rules to
oo Y TABLE FAN(S)—
Apﬁinmene of a Publicity Officer for| See  Fan(s) . ™\
Authorisation of an officer of the —~ Tgﬂmﬁ‘g’*
to recommend candidates for addi- el
tional war establishments of Indian 00;’2'15';“;’; of the dome of the 24
Stores Department and Contracts =)
‘ Di rato, 796.97. Preservation of the ——, 465-66.
Creation of and recruitment of staff in|pAL,UKDAR, MR, J. yio
the Defence Co-ordination and —.| "y )" N
‘k‘- 281 275 ath o; ice. 1425,
i of S Assil TAP(S)—
t on Routine Work in the —. 797-| Question re provision of a —— for unfil-
h e & 70 3 tered water in orthodox quarters in
| Gn.nt of to New Delhi. 795-96.

olmrge of Branches in the

| TARIFF (AMENDMENT) BILI—
anp snm granted for office establish-| See ** Indian —— " under “ Bill(s) >
ment and contingencies to the | msprpR(SECOND AMENDMENT) BILL—
> e o
Advu.ers_l ;{d Liaison Officers in the See “Indi = er “ Bill(s) *

Observance™of communal representa-| TARIFF  (FOURTH AMENDMENT)
tion in case of soldier clerks employed | BILL—

| by the Civil—. 509, py| e * Indian * under * Bill(s) *.
1 ﬂle— . 142931 TARIFF RATE(S)— e
Recruitment in the ——. 598-99. See ** Rate(s) .

BT A
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. TAX(ES)—
Question re—

Alleged interference in the election of the
elected members of the Terminal ——
Committee of the Ambala Cantonment
Board. 162.

Allowing of carry forward of arrears and
losses for purpose of charging excess
profits —— from the Indian Shipping
Industry, 1271, 1523.

Giving of certain assurances to industries
affected by the excess profits
1270-71, 1522-23.
position of a circu and pro-
perty —— by a Government or a local
body. 349.

Imposition of circumstances and pro-
perty on persons serving under
the Central Government by District

Boards in the United Provinces.

604, 669-70, 1098, 1736.

Levy of —— on professions, etc., in the

Madras Presidency. 343-46.

Proposal to impose a certain —— on
Railway employees at certain stations
in the United Provinces. 558-59.

TAXATION POLICY—

Motion to reduce deinand for ** Executive
Council ™. re f Government.
1184-1206.

TAXES ON INCOME INCLUDING COR~
PORTATION TAX—

Demand for Grant, 1237.

TEA CESS ) BILL—

See * Indian —— " under ** Bill(s) ”.
TEA CONTROL (AMENDMENT) BILL—
See © Indian —— " under ‘ Bill(s)

TELEGRAPH(S)—

Question re receipts under the heads
“Telephone ’ and *“ —— " 2006-07.

TELEGRAPH BRANCH
e 4

1

I

A

Q re of service gi
to officers in the of the North West-
ern Railway. 425-26.

TELEGRAPH SERVICE—

Question re recruitment of a Sikh to the
Superior Telegraph 2142.

TELEPHONE(S)—

Demand for Grant in respect of *“ Indian
Posts and Telegraphs —— Capital Out-
lay on Projects (Not charged to
Revenue) . 1248.

Question re receipts under the head
“_——and ** Telegraph . 2006-07.

|

TELEPHONE CHARGE(S)—

Question re¢ reduction of for the
Members of the Legislative Assembly.
1172-73.

TELEPHONE EXCHANGE(S)—

Question re erection of ** Carrier Equip-
ment *’ and installation work of ——.
2134-35.

TELEPHONE REVENUE OFFICE—

Question re recruitments to the —,

| “Delhi. 1600-01.
{ TEMPLE(S)—
Question re bad condition of the road
leading to Kalkaji's —— near Okhla,
Delhi. 1028-29.

TEMPORARY HAND(S)—

Question re fixation of pay of —— in the

Postal Department. 2006.
TENDER(S)—

Question re —— invited for the printing
of the Fauji Akhbar. 1735.

Statement laid on the table re lowest ——
not accepted by the High Commis-
sioner for India in purchasing stores for
the Government of India. 2143-45.

TERM(S)—

Question re notices issued for contraven-
tion of the —— of sanctions granted by
the Delhi Improvement Trust. 1268-69.

TERMINAL TAX—

Question re alleged interference in the
election of the elected members on the
— Committee of the Ambala Canton-
ment Board. 162.

TEST(S)—

Question re—

Station and Assistant Station Masters
passing vision or colour in a
lower standard on the North Western
Railway. 1161.

— for selection of Hindustani Trans-
lators for the All-India Radio. 875.

—— of gazetted officers of the Posts
and Telegraphs Department. 2135.

THIRD CLASS—

Question re bathi g for ——

passengers on Railways. 35-37.
THIRD CLASS PASSENGER(S)—

See ** Passenger(s) ..

THIRD CLASS PRISONER(S)—

See ** Prisoner(s) .
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THIRD DIVISION—
Qusetlnu re—

or recrui

clerks in the Central Secretariat. 35.

Temporary —— vacancies filled in the T()NG A(S)—

Government of India Offices.

of —

I'mmoor LINE—
Question re purchase of the Bengal and
North Western Railway and
tration of ——. 1998.

re — d to run from
THOMAS  COOK AND (}OMPANY,‘ r.he Meerut C; Railway Stati
MESSRS.— ‘ 1595.
Question re— TOOL KEEPER(S)—
City bookmg Bnd parcel offices worked |  Question re appointment of —— in the
by —. Saidpur Workshop, Bastern  Bengal
Railway passes nllowed t0 —— and their Railway. 43.
staff. 753. TOWN(S)—
TICKET(S)— Motion for Adjournment re raid on the
Question re— Punjab —— by tribal gang 349-50.
Concession —— issued by ahxppmg TRADE -
companies dealing with Hn.] .
1663-64: Q‘ﬁmomf—r f British Units held
lonopoly of —— of British Units hel
g Coneemon issued to-indigent Haj by Army Institute Contractors. S897.
pilgrims in Bombay, 1988-89. g b 5 "
Fares for monthly season —— on the —~ carried on by foreign companies or

North Western Railway. 757.
Lottery —— issued from Goa. 342:43.
Monopaly enjoyed in respect of Rail-

um-Road

—— by Messrs. N. D.

Radha Krishan and Sons.  755:56.
Monthly season “—— issued in the Delhi
Division of the North Western Rail-

way. 757.

Penalties to railway employees. found

f:.’ravellmg without ——. 425,

—— issued from the Evdarslmd (Smd)

Railway Station. 1603.
TICKET CHECKING STAFF-—

Question re — — on the North Western

Railway. 39-40.
TICKET COLLECTOR(S)—
Question re—

Appointment of lad:

Railway. 742,

Communal composition of train clerks
and —— on the North Western Rail-

way. 1600,

TICKET COURT INSPECTOR(S)—

Question re iniroduction of the designa-
tion of Railway —— on State Railways.

50.

TIMING(S)—
Question re—

Inconvenient —— of a train at Jhang-
Maghiana Railway station. 745.46.
Inconvenient —— of night trains reach-
ing Khanewal nihn.y station. ‘146

y —— on ‘the
Bombay, Baroda and Central Tndia

foreigners in India.
TRADE MARKS BILL—
Ses** Registration of —— under ** an(a)"

1256.

TRADE UNION(S)—
Question re  compulsion to intimate
holding of any post on the executive
committee of a -———.735- 36

TRAFFIC—

Motm Lo;’ A.d;oumment re Haj Pilgrim

Qnesﬁbn e ~EETEOE
Allocation of quotas of pilgrim
shipping companies. 1855,

1863-64.,
Concession tickets issued by shipping
companies dealing with Haj

e
1663-64. 5
TRAFFIC ACCOUNTS BRANCH—
Question r¢ General and —— (s) of the
Traffic Dcpnr&mmt of the East Indian
Railway. 12.
TRAFFIC DEPARTMENT—~ :
Demand for Grant in respect of Workmg
Expenses—Expenses of —— 729.
Demand for Supplementary (vnmt in
respect  of Working = Expenses—
Expenses of —= "', 773-74.
Questmn re General wd Traffic Accounts
Branches of the —— of the Bast Indian

|

Railway. 12.
TRAFFIC DEPAET,KENT (COMMER-
CTAL)— 7
Question re bri into of the

State Railway Code for —* - on State
Railways. 751.
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|
TRAFFIC INSPECTOR(S)— ’TRAINING—wmI.
Question re— | Question re—
Muslim —— on the North Wesﬁern' Recruitment and —— of pool officers
Railway. 548, under the Customs Department.
Representation of Muslims in the 8 2067-68.

—— of Indians in Shipbuilding and

posts on the North Western Railway.
49 = b Engineering Courses in Great Britain.

Selection of candidates for the post of 1664.
= on the North Western Railway. iTRAI\TI\G SCHOOL—
1590-91, 2272.73. e 1 position of
TRAIN(S)— l Tnstructors at the Walton —. 1798.
Grenigl e
Inconvenient timing of a —— at Jhang- | i 5
Maghiana Railway station. 745-46. ‘ Rulos governing 145 of Supeciuien

dents of the Offices of the Deputy

Directors, Military Lands and Can-

tonments. 1316.

of Assistant Station Masters or

Station Masters as guards on the

North Western Railway.

of the Accounts Suﬂ' under the
administration of the Ceneral Mana-
gers of State Railways. 879.

—— of work connected with pilgrimage

Inconvenient timings of night —— reach-
ing Khanewal railway station. 746.
I larities in the i i

Late arrival of——at the Delhi Railway
Station. 544.

Special —— run for Haj Pilgrims from ’
Bengal, ete.  1263-64.

Working of Mail and Express —— by . s 5
Indian drivers on the North Western ::tflo:d jag;(it;‘h:;;e lir:&tm&?,gdu
Railway, 160506 Treatment of an officer of the Govern-

Workings of the —— between Hardwar

and Rikhikesh on the East Indian ment.of Indis as & lenbiGiipenson

- —. 661-62.
Railway. 427.
s : TRANSFER ()F PR(')PERTY (AMEND-
TRAIN CLI S | MENT)BIL
See ** Clerk(s) ", See ** Bill(s) ™',

TO THE REVENUE RE-

TBAIN @W axserag
J 1 SERVE FUND—
< Harbour B“"““h Demand for Supplementary  Grant.
of the (;mt [ndmn Pemnsula Railway. 1975-76.
1609-11. | TRANSIT DUTY(IES)—

TRAIN CONTROLLER(S)— | Question re allowance admissible to goods
sstions _re. promotion o to] clerks in on the North Western
Station Masters” grade ‘on the North | Raitway. ~-bpB.

Western Railway. 296. TRANSLATOR(S)—

TKAIN DISASTER— Eres Question re—

“Question re —— manza.nb‘gh on the Hind i —— and a cers, eto.,
East Tndian Railway. 14. in the All-India Radio. 873-75.
TRAIN EXAMINER(S)-~ Selection of Hindustani —— for the All-
Question re seniority of —— on the East India Radwl 17%494.. d sl
Thdlinn; Railwave V16,0458, Test for selection of Hindustani

NG g for the All-India Radio. 8‘78‘ ¢

<« TRANSPORT(S)—

Motion toreduce demand for  Exe-
eutive Council * 7 importance of initiat Qx:’eshon 4 m‘* or lorrty; _7‘55& 1y !
ing a decisive policy of Indians to Liaaii Vodgo gkl

~undertake the defence of the country TRANSPORT ADVISORY OFFICER(S)—
and of establishing a Defe Advisory | ( re to the office of
Committee. 1043.70. the —. 422-44 1459,
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TRANSPORTATION INSPECTOR(S)—

See ** Inspector(s) ™.

TRANSPORTATION OFFICER—

Question re exercise of certain powers
vested in the General Manager, North
Western Railway, by the Assistant —,
Delhi. 8-9.

TRANSPORTATION SCHOOL(S)—
See ** School(s) ™. |
TRAVELLING— -
Question r¢ breaking of journey by rail-
way employees —— on duty. 2010.
TRAVELLING ALLOWANCE(S)—
See ** Allowance(s) .
TRAVELLING INSPECTOR(S)—
See ** Inspector(s) .
TREASURY(IES)—

Demand for Grant in respect of ** Pay- |
ments to other Governments, Depart-
ments, ete., on account of Administration
of Agency Subjects and Management
of — . 1240,

TREE(S)—
ion re cork —— grown in India.
1668.
TRIBAL AREA(S)—

Question re—

Condition in Waziristan and the ——.
234-3.

5.
Schools, hospitals and administration
in the —. 233-34.
Situation in Waziristan and ——.
111-72.
TRIBAL GANG(S)—
Motion for Adjournment re raid on the

Punjab town by . 349-50.

Question re persons kidnapped and killed
from British territory by 399-403,
1101-02.

TRIBAL RAIDER(S)—
See ** Raider(s) .
TRIBESMAN (EN)—

Question re p kidnapped by the ——
from the settled districts. 232-33.
TRIPURI—

Question re railway earnings from the ——

Congress. 40.
TROOP(S)—
Question re=—
Arrangements for the supply and pur-
chase of ghee for the —. 1254-55.
Placing of the British Infantry Bazar of
Allahabad Cantonment out of bounds

TROOPS—contd.
Question re—condd.
System of Army Contractors for

the service for British in Can-
tonments. 895-96.
— used or requisitioned in certain
Provinces. 1309-1312.
TUBERCULOSIS—

Question re staff of the Railway Clearing
Accounts Office suffering from —o
1594-95.

TUBERCULOSIS CLINIC—

Question re—

Location of a —— in Karol Bagh, Delhi.
1452, 1857-58.
ifting of the —— from Karol Bagh,
Delhi.  1270.

| TURNER MORRISON AND COMPANY—

Question re Haj pilgrims carried in
* Rigwani’ of the——. 800-01, 1428,
1442,

TYPEWRITER(S)—

Question re purchase of —— by Govern-
‘ment. 1982-84.
TYPIST(S)—
Question re invoice on the North
Western Railway. 225-26.

Election of —— to the ing: Com-
mittee for the Department or Com-
munications. 1460.

Motion to reduce demand for ** Executive
Couneil ** re Indianisation of the Indian
army. 1075.
uestion re— $

QAntion on the opinions of the Port Haj

Committees. 2131.
Allocation of quotas of pﬂg;l;& tz:ﬂc
to shipp i i
e i o
of Civil Procedure. 560.

Appointment of an Indian supervisor
to deal with appointments of Indian
candidates of the Army in India Re-
serve of Officers.  2069.

Constitution of the Port Haj Com-
mittees. 2131-32. 5l

Counting of yious service ex-

- oﬁ::% of p:;e Indian Territorial

Force. 2068.

Differential treatment meted out to the
Indian Medical Department. 2065-
66.

896-97, 1873.

E



bridge to goods shed at Delhi-Shah-
dara. 561, 1870.
“ Promotions to Assistant’s grade in the'
Defence Department. 899.
Promotions to Assistant’s grade in the‘
Department of  Communications.
969-70.
Promotions to Assistant’s grade in the
fmrmﬂ Affairs Department. |
70.
Promotion to Assistant’s grade in the
Finance Department. 898-99.
Promotion to Assistant’s grade in the |
Home Department. 898. |
Promotions to Assistant’s grade in th(
Railway Department. 969.
Pro) to imy a certain tax on
!&L o8 loyees at certain stations
m the Umted Provmoea 558-59.

o icity ch ntDelhl-I
Shlhdam 603-04.

B e 1 rl

oﬂenoes under the Indian Railways |

Act.  560.

Remarks of Sir Leonard Woolley about
conservation of nrchaaologlcal re-
mains. 1251-52.

Workings of the Payment of Wages Act
on Raﬂways, 603

Focaiy
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UMAR ALY SHAH, MR.—contd. f UNDER-REPRESENTATION—
Qt;;”“o" '9;.::‘:1 . frw R * Representation(s).”
istrict 's control over wav
lands and buildings in a distri U‘NEMPLOYMEI\T‘
558. Question re —— among educated classes.
Eligibility of ez-Executive Officers of 1515, 2069-70, 2272.
the Tndian Territorial Force for Com- UNIFORM(S)—
missions. 2068, 2069.
1 ition of to i 5o Qnesuon re—
mp}:aor:;lh:: (l;n ;el:::n':m :::ierp:h(- ‘ Provision of — to the train clerks on
Central Government by District Boards ;he RV gstin Ratway. SRS SE
’7’:)'“]“’ United Provinces. 604, 669- Reduction in—— of the carriage and
Inadequacy of waiting room bearers at K:jill(:]a _Smf“;? ST Weniptls
certain stations on the East Indian e G
Railway. 561. UNION(S)—
Maintenance of the road running from | Motion to reduce demand for * Execu-

re Government of India’s
1117-

tive Council
policy re recognition of —— .
20.

Question re
of any postonthee\xecvhvewmmltm
of a trade — .  735-36.

UNITED PROVINCES—

Tnldi

Question re—

Apj against pena.ltles unpoaed on
neome-tax  officers in the —.
42-43

b of and pro-

peny tax on persons serving under
the Central Government by District

ofa
to formu]afe a sound policy for depre-
ciation and capital expenditure in res-
pect of the Railways. 833-34. |
UNANT DISPENSARY(IES)—
Question re— 1
Opening of more Ayurvedic and —— in
New Delhi. ‘

Boards in the 604, 669-70,
1098, 1736.

Proposal to impose a certain tax on
railway employees at certain
in the —— . 558-59.

| UNIVERSITY(IES)}—
Question re—

Amendment of the Caleutta — Act
and establishment of a—— in the
Assam. 596-97.

Bloc grant to the Delhi: 201.

UNLOADING—
Question re—

Holding up of —— and delivery of
goods at the Howrah Goods Sheds.
13-14.

Loading and —— contractors ou the

North Western Railway. 746-47.
UNORTHODOX QUARTERS—
See * Quarter(s).”

4 49.
Purchase of medicines for the New|UNRESERVED VACANCY(IES)—
41.

Delhi Ayurvedic and ——

See ** Vacancy(ies).”
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|

v | VERANDAH(S)—
| Question re—
VA('AI‘::'Y(H"S)— at Baramchal on the Assam Ben-
Q“;"m‘:‘ e : AR c] gal Railway. 43.
= iét“l’ ‘i%a.‘ml ""f“ E 106‘ i —— of the station house at Baramohal
estern f‘ way. s a on the Assam Bengal Railway. 7.
Fﬂ:’l:ga T R R ‘\ETERINAR-Y SERVICES, CIVIL—
Filling up of —— of foremen for shops by Ly I?:E T\%]g:(g’f_gmm' i
T Intdll‘)ms 1605. the G \ Question re inclusion of certain —— in
irst Division —— filled in the Govern- the Fatehgarh Cantonment. 480.
ment of Indm, offices. 667 VISION TEST.
'y = i ST—
e of i3 Question re—
:lggomeinmler;n “l;rfeselrxzv«im ?e;: ‘ Memorials submitted by the vision-
New Delhi. | 1858, failed Station and Assistant Station

Offering of —— reserved for Muslims in’

‘ the Government of India Press, New

1 Delhi, to non-Muslims. 1858-59.

" Reservation of —— to redress com-
munal inequalities in the superior
State Railway Services. 1996-97.

Temporary Third Division —— filled
in the Government of India Offices.
668.

——ﬁlledmthewmposmgmdb dery
establishments of the Government of
India Press, New Delhi. 1444-46. )

—— mot filled by Muslims in the Signal
Shop, Nonh Western Railway. 410-

L of clerks filled in the Government
‘of Tndin Press; New Delhi. 1443,

Western Railway. 2007-08.
—— of peons filled in the Govérnment
of India Offices, © 668.
VALUE—

shops in the Kasauli

——— of ‘grade 111 firemen on the \nrﬂl’

Question 7e assessment, ——— of houses andl

Masters on the North Western Rail-
way. 1364, ig

Station and Assistant Station Masters
passing —— or colour test in a lower
standard on the North Western
Railway. 1161-62.

Station Masters, etc., failing in —— on
the North Western Railway. ~555-56.

* VISIT INDIA » ADVERTISEMERT——

See ** Ad

vertisement(s).”
VIZAGAPATAM HARBOUR—

Demand for Grant in respect of ** Capital
Outlay on ——=". 12

\'OLU'\'TEDR F ORLLh— o

Qnesuon re grant of leave to the East
\ yees servmg in the
~the Army.

ST =5

WADI BUNDER-—

Question re—
Leave Rules concessions given to shed
smﬁ at —— on the Gréat Indian

. 1518, 1924,

employmient regulations to —— on the |
North Western Railway. 50,
VARMA, MR. B. B.—
Question re ticket checking staff on the
North Western Railway.  39-40.
VENDING CONTRACT(S)—
See ** Contract(s).”
VENDING LONTMGTOR(S)—

See ** Contractor(s).”
VENDOR(S)— ‘
Question re harassment of —— at the|
Ambala Cantonment and Delhi Rail- |
way Stations. 1182-83, 1874,

|

{

VAN SORTER(S)— ll
Question re application of the hours of |

insula Railway. 1607-08.
I\on-apphcabyhty of the fundamental
leave rules to inferior staff_of the

Goods t at ——on the Great
Indian Peninsula Railway. 1607
| WAGE®S)—

Question re payment of —— of workers
in the Government of India Press, New
Delhi.  1040-417

| WAGON(S)—

Demand for Grant in respect of *“ Working
EwMunwnunw of Carriage and
—— Stock.”” " 728.¢

Demands for Supplementary Grants in res-
pect of ** Working }upenneu—Mamten
ance of Carriage and —-- Stock.”  770-73.

Question re re-weighment of loaded —— at
Delhi Kishanganj. 281-32."

.
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WAITING ROOM(S)—
Question re—
Absence of —— hearers at Ma]akwa.l
‘Railway Station. - 972.
+ Construction of at Bara.mohnl on
the Assam Bengal Railway. 6.
‘Withdrawal of bed coaches from certain
——on the East Indian Railway.
429, 1870.

WAITING ROOM BEARER(S)—

Question re inadéquacy of —— at certain
stations on the East Indian Railway. |
561,

WAITING SHED—
Qnestion re female —— at Baramchal on
the Assam Bengal Railway. 7, 43.

WALTON TRAINING SCHOOL—

Question re communal oompmihan of
Instructors at the ——. 1798,
WAR(S)—

Motion to reduce demand for “ Executive

[
WAR ESTABLISHMENT-
Quiestion re—
Auﬂmrmtmn of an officer of the Supply
Dep

| for addmnnal ——of Indian’ Stores

| Department and Contracts Directo-

{ rate.  796-97.

" Leave rules for —— employed by Gov-

| ernment. 599, 850.

| WAR MEASURE(S)—

1 «Question re creftion of new Departments
as a——. 1869,

‘\NARRAI\T OFFICER(S)—

re recr and ion of
——in the Supply and  Ordnance
Branches of the Army. 663-64, 1514-
15.

WATER—

Question re—
Distribution of Indus —— between the
Punjab and Sind. 1252.
Provision of a tap for unfiltered——
in orthodox quarters, in New Delhi.

Council ™" re aims of the British| 705.96.
Government. 1120-58. Y
: re— WATER CHARGE(S)—
ppoi k* Ii!léﬂsdb in ion with|  Questi ;'987 du of —in New
worl Delhi. o
Ce C 'S Vi
s Wokng Lesmies W 0| wATER SUPFDY—
Creation of new departments as a —— Question re Spjn Karez project of — at
mepsure. 166-167. Quetta. 1997-98.
1 t of the re of India to WATERMAN(ENF
_ meet —— supply 138,
Enemy subjects and others detained in Dutyhounof—undswaapennn the
the i camp at Ahmad North Western Railway. 1363.
since the outbreak of ——. 159-160. Muslim ——on the Bombay, Baroda

Members of the Army in India Reserve
of Officers and retired officers of the |
Indian Medical Service recalled to

! and Central India Railway. 1596.
| W. AY I\SPECTOR(S)—

India owing to the outbreak of ——. re position of
335.37. | oe‘rtmn Assistant ——on the North
Summary of conversations of the Leader | Western Railway. 548.
of the House with British Officials re | yWAZIRISTAN—
5 ete. 141, Ot ee—
WAR AIMS— iy Condition in —— and the tribal areas.
Motion to reduce demand for “ Executive .234~.35- %
Council ” re —— of the British Gov- Sltua_tmn in ——and tribal areas.
ernment.  1120-58. i 1171-72.
WAR ALLOWANCE(S)— | WEIGHMENT— |
See = * Allowance(s) "', . | Question ye— re — of loaded wagons at
WAR BONUS— Delhi Kishanganj. 231-32.

Question re demand for —— by the Assam |

Bengal Railway employees. 968.

| WELFARE SOCIETY(IES)—
See * Society (ies).”
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|
WILLIAMS, MR. A. pEC.—
Defence of India (Amendment) Bill—
Motion to consider. 2049, 2074-75.
Motion to pass. 2076, 2092-93.

National Service (European British
Subjects) Bill—
Motion to consider. 2012-13, 2030-31.

Consideration of clauses. 2033, 2035.
Motion to pass. 2036, 2047-48. |
Oath of Office. 1981,
WIRE GAUGE DOOR{S)—

See ** Door(s)”.

WIRELESS RECEIVING SETS—

Question re license-holders.  for ——, pro-
grammes and staff of the All[ndm

- Radio. 873.
WITHDRAWAL(S)—

Question re of India from the Mem- |
bership of the League of Nations. 291- |
92.

WOOL—

Qﬂeuhon re monopoly for the purchase of
———-glven to Messrs. Beﬂie« and Bein-
ney’s of Madras. 1669, g ‘

WOOLLEY, SIR LEONARD-- |

Question re—

Remarks of —— abont conservation of
archological remains.; 1251-52.
Report of ——on Aruhaology, Al

WORD(8)—

Question re use of Hllldl
broadcasted by the
1795.

WORK(S)—

Question re—

|

in balks to be
All-Tndia Radio.

[
|
W
General of Archeology. 1667-68.
Excavation and conservation —— done
by the Archmological Department.
1027-28
Reer fsub-T of-
the North Western R.u.lwa.y 1374.
Transfer of connected with pilgrim-
to Hedjaz to the Department of
Education, Health and Lands. - 975.
WORKER(S)—
Question re—
Grievances of semi-skilled —— on the
North Western Railway. 1159-60.
Girevancés of the ——in the Lahore
Railway Engine Shed. 736-37.
Payment of wages of —in the Govern-
ment of India Press, New Delhi.
1040-41.

on

Criticism-of the ——of the Director|

| WORKING COMMITTEE—

Question re Congress ——'s view on the
war. 1098-1100.

WORKING EXPENSES—APPROPRIA-
TION TO DEPRECIATION FUND—
Demand for Grant. 729.

WORKING EXPENSES — EXPENSES OF
ELECTRICAL DEPARMENT—
Demand for Grant. 729.

Demand for Supplementary Grants, 778.

WORKING EXPENSES—EXPENSES OF
GENERAL DEPARTMENTS—

Demand for Grant. 729.
Demand for Supplementary Grants. 774
75.

‘WORKING EXPENS'E-‘—EXP!N’BE OF
TRAFFIC DEPARTMENT— ~

Demand for Grant. 729.
Demand for Supplementary . Grants.
773.74.

\VOR]\I\ G EXPENSES—MAINTENANCE
AND SUPPLY OF LOCOMOTIVE
POWER—

‘Demand for Grant. 728. 1)
Demand for Supplementary Grant.
70.

WORKING EXPENSES—MAINTENANCE
AND WORKING OF FERRY STEAM-
ERS AND HARBOURS—

767-

ﬁe”q nc % 733.,
WORKING FXPENSES ANCE

TAINTEN.
OF CARRIA AND WAGON STOCKS—
Demand for Grant. 728.
Demand forSupplemeutarv Grant. 770-73.
EXPENSES—MAINTE-
NANUE OF STRUCTURAL WORKS—
Demand for Grant, 728.

Demmd for Supplemenmry Grsut

WORKING EXm—-—mSCELLA
NEOUS EXPENSES—
Démand for Grant. 729.

Demand for Supplementary Grants. * 775-
%

760-

WORKMAN(EN)—

Question re confirmation of ——in the
Bridge Engineering Works at Manmad,
Great Indian Peninsula Railway. 966-
67.

WORKMEN’S COMPENSATION (SECOND
AMENDMENT) BILL—
See ** Bill(s) .

.

-
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WORKS MISTRY(IES)—
on the North Western

- Question re
R Railway. 2009-10.
-
r
3

Absence of facilities for offering their
Friday prayers to Muslim employees
in the East Indian Railway —
1371-72.

Appointment of tool keepers in the

, Eastern Bengal Railway.

Saidpur
43.
3 Disch: and of coolies,
F ete., in the Mogha]purn , North
Western Railway. 737-38.
* Employment of staff for conservancy
i work in the Parel of the Great
dian Peninsula Railway. 547, 2270.
mmm of boilers in Rmﬁway _

mosque attached to the Moghalp
50.

h Rﬁoruiinu-m. of apprenticés’ in——on
the East Indian and Bastern Bengal
V0 Railways. 1372-73.
Rules ‘for Indian
o
way. 421-23.
WORKSHOP STAFF—
See“Statf
X
1~ XB BNGINESL 1
See * Engine(s) ™.
4

YAMIN KHAN, SIR MUHAMMAD-

1 Arrangement re discussion of the railway |
demands for grants. . 563.

' Demand for

respect of —

Department.

Working Expeme&——-Mamzenmce of |

Carriage and Wagon Stogk 771

Provmmn of certain necessities in the |

YAMINKHANS]RKUHMAD—M

of the General Budget.
910, 911, 918-20.
Indian Finance Bill—
Motion to consider. 1676-85, 1696,

1745-46, 1747, 1895.
Indian Merchant Shipping (Amendment)

Bill—

Moti ider, to circulate and to
refer wSeleetCommmae 361, 362.
Motion to reduce demand for ** Executive

Council ”* re—

Forward policy of the Government of
India in the North-West Frontier Pro-
vince. 1109, 1113.

‘ Tmportance of initiating a decisive
policy of training Indians to under-

take the defence of the country and

of establishing a Defence Advisory

*Committee. 1047-49, 1053.

Indianisation of the Indian Army.
1071-73, 1076. b

Woar aims of the British Government.
1127-30{ " 1148.

Motor Vehicles (Amendment) Bill—

Motion to consider. 2276,

National Service (European British Sub-

jeets) Bill—
| Motion to consider.. 2016-18, 2028,
i 2031.

Consideration of clauses.. 2032.
Press and Registration of Books (Amend-

[ ment) Bill—
Motion to circulate. 154,
Question (Supplementary) re—

Arrest of Allama-i-Mushrigi, Leader of the

Supplementary Grant lm

Khaksars, under the Defence of India
Act. 1673.
Holding of the Autumn session of the
Legislative Assembly. 1453.
Preservation of the Taj Mahal. 466.
Staff of the Government of India Secret-
ariat moving up to Simla. 667.

| ment) Bill—
Motion to consider. 884-86, 890.
Resnlution re—

- Working Expeuscs—Expgnses of Tmmol Reserve Bank of India (Second - Amend-
774

of a committee to fetlnnhte

Working Expenses — of‘ Apy

structural Works. 761-62, 763.

fﬂMpu of —— to the Standing Finance |

Committee for Railways. 1927.
Exeeu Profits Tax Bill—

a sound policy for.
and capital expenditure in respect of
| the Railways. 835, 836.
Constitution of the Sunln town as a
Ce 1 d d area. 810-12,

Motions to refer to Select C i
and to circalate. 123, 126, 256-59.
Motion to consider.

1334, 1344, 1347-

813, 817.
Picture Gallery for New Delhi. 840-42,
843, 845-46.
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ZAFAR ALT KHAN, MAULANA-- !
Agricultural Produce Cess Bill—
Motions to consider and to circulate.
993, 995, 1005-07.
Motion to consider.
02115, 2117
Defence of India (Amendment) Bill—
Motion to consider. 2051, 2056-57.
Motion to pass, 2090-92.
Drugs Bill— 5
Motion to consider. 2187, 2189-92,
Election of —— to the Standing Com-
mittee for Roads. 1524.
Excess Profits Tax Bill—
Motions to refer to Select Committee
and to circulate. 259.

200899, 2114,

ZAFAR ALI KHAN, )LAULAI&A—wnH
Question re—contd.

Fixation of pay of retrenched hands of L
the Compilation Section of the North
Western Railway on re-appointment.
1793.

Graduate Assistants in the Office of the -
Director General of Posts and Tele-

graphs. 1173.
Help to Indian shipping. 1855-56.
Last Haj pilgrim ship. 1982.

Non-rotation of duties among Assistants
in the Office of the Director General
of Posts and Telegraphs. 1173-
4.

Post of the Snpenntandent of Post
Offices, Ambale Division, held by

Indian Finance Bill— members of one family. 552-53.
Motion to consider. 1890, 1911-13. Promotions to Assistant’s grade in the
Conndmhon of clause 4. 1945-46. COmmet% Dﬂpﬂmnent 1666. |
Indian Merch Shipping (A d ) Pr to e in the

Bill—
Motions to consider, to cirenlate and to
refer to Select. Commltue, 376-77.
Indian Mines (Amendment) Bill—
Motion to consider. 2257.
Indian Tariff (Amendment) Bill—
Consideration of clause 2. 2153.
Motion to reduce demand for—
““ Executive Council * re—

Department, of Educa.txon Health
and Lands. 1665-66.

Promotions to Assistant’s grade in the
Legislative De 1666-67.
Promotions to the Superintendent’s
posts in the office of the Director
General of "Posts and Telegraphs.

1093-95.
Re-employment of rehred officials of the
of B 33

Forward policy of the Go
of India in the North-West Frontier
Province. 1082-86, 1106, 1115.

Grievances of Gowmment emplcyces.
1219-20.

Indifferent attitude of the Govern-
ment towards the welfare of the
Scheduled Castes. 1227, 1230-32,
1234.

Taxation policy of Government. 1202.

War aims of the British Government.

1139-42.
“Railway ~ Board” re increase of |
freights. 648, !
National Service (European British Sub-]
jects) Bill—
Motion to consider. 2024.25.

Motion to pass. 2044,2046.
Question re—

Allocation of quota of pilgrim traffic
to shipping compamec 1454-55,
1855, 1987. |

Camng of. ‘9 Sonfereiieatets disouss |
and decide various problems of HaJI
traffic. 1988,

Criticism of the work of the I)u-ecwr
General of Archwology. 1667-68.

Question (Supplementary) re—

, Health and

Condition of the
Mahal. 1254.

Grievances of the workers in the Lahore
Railway Engine Shed. 737.

La.ngnage used by the All-India Ruim
m broe.dmhng 1694 X

1 qualificati
imposed on recruitment and promo-
tion of staff on the North Western
Railway. 1800,
3 Sh&x;tza.ge of steamers for Haj pilgrims. ‘

Special Trains run for Haj Pilgrims from I

Bengal, ete. 1265,
Resolution re—

Air .efence of India. 211-12,

Constitution of the Simla town as & 1
Centrally administered area. 808-10. :

Removal of disabilities of Indians in the
British Commonwealth of Nations.
1827-28,1835.

Utilization of the Kamran dues for the

dome of the, Taj

:
1
accommodation of pilgrime. 1847-48. 1
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ZAFRULLAH KHAN, THE HONOUR-
ABLE SIR MUHAMMAD—
Agricultural Produce Cess Bill—
Motion to refer to Select Committee.
1021.
Defence of India (Amendment) Bill—
Motion for leave to introduce. 1928.

ZIAUDDIN AHMAD, DR, SIR—econtd.
Agricultural Produce Cess Bill —conid.
Motion to refer to Select Committee.
1024.
Motion to consider. 2104-11, 2114, 2115.
Consideration of clauses. 2118.
Aligarh Muslim University (Amendment)

Motion t ider. 2050, 2051, 2053. Bill—
Mﬁciﬁ‘s &“B‘QZ;‘. Pr20:;1.02085, 2086-89, Motion for leave ffmtr:;m 156.
2001. ! to ider and to circulat
Excess Profits Tax Bill— ‘ 379-87, 358, 390, 303.

Motions to refer to Select Committee
and to circulate. 263, 266-67, 268.
Consideration of clause 14. 1560.
Expressions of regret on the death of
Mr. Sham Lal. 52.
Yeneral discussion of the General Budget.

Déemand for Supplementary Grant in
respect of—
Approprmt\on to the Depreciation Fund.

Intf'rest Charges. 780.
Open Line Works. 780, 781
Working L\pcnses—«Expenses of Elec-

910, 911.
Indian Arbitration Bill— trical Department. 778.
Presentation of the Report of the Select Working Expenses—Expenses of Gene-
Committee. 58, ral Departments. 774-75.
Motion to consider. 430-31, 431-32, Wofking Expenses—Maintenance and
433-34. Supply of Locomotive Power. 768,
Consideration of clauses. 434, 435-36, _‘(’9_"0 %
438, 439-40, 441, 442, 443, 444, Vorking Expenses—DMaintenance of
Motion to pass. 445. Structural Works, 762, 763-65.
Working Expenses—Miscellaneous Ex-

Indian Finance Bill—
Motion to consider.
1740, 1992-04.
Motion to reduce demand for * Executive
Council  re war aims of the British Gov- |

1714, 1716, 1719,

penses. 776, 777.
Drugs Bill—
Motion to eonsider. 2208, 2213-16.
Consideration of clauses, 2221, 2228,
2229-30, 2237-38, 2239, 2243.

ernment. 1144, 1155, 1156-57. 3 :
ional Service (E British Sub-| Flection of to the Standing Com-
jects) Bill— mittee for Roads. 238.
 Motion for leave to mztoduoe 1674. | Election of — to the Standing Finance
Committee. 1928,

Motion to pass. 2038, 204

Presentation of the report of the Com-
mittee on conveyance allowances admis-
sible to Members of the Indian Legisla-
ture. 1581.

Press and R
ment) Blll—
Motion to circulate. 145, 147, 148.

Begmtnhon (Emegency Powers) Bill—

Motion for leave to introduce. 86.

Motion to consider. 324-25.
Motion to pass. 325.

Resolution re amendment of rules governing
the grant of travelling and other allow-

of Books (A d-

Election of — to the Standing Finance
Committee for Railways. 1927.
Excess Profits Tax Bill—
Motions to refer to Select Committee and
to circulate. 108-113, 279.
Motion to consider. 1277,
1326, 1341, 1344, 1345.
Consideration of—
Clause 4. 1379-80, 1385, 1388, 1400,
1406, 1416-17.
Clause 6. 1421, 1424, 1481-83, 1484,
1485, 1486, 1508, 1510-11, 1524-25,
1526, 1527-28, 1529, 1530-32, 1534,

1318-25,

ances to members of the Indian Legis- 1535, 1536.
lature. 329, g:“” 3. 100
use 8. 1493, 1498, 1499,
of business by ——. 880- 81 Clause 9. 1546,
1978-79. Clause 26. 157677
ZIAUDDIN AHMAD, DR. SIR— Clause 27. 1678.
Agricultural Produce Cess Bill — Schedule I. 1619, 1620.
Motions to consider and to circulate. Preamble. 1640.
997, 1010-12, 1020. Motion to pass. 1646, 1650-54, 1656.

M2LAD
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ZIAUDDIN AHMAD, DR. SIR—contd.

e} 1 di: ion of the General Budget.

911 924-27 954-55.

Z ion of the Rail
Indimgi‘ins’nce Bill—

tion to consider.

v Budget.

1684, 1689, 1700,

1759, 1769, 1773-75, 1776-90, 1875-
84, 1892.

Consideration of clause 3. 1933-37,
1941, 1942. °

Indian Mines (Amendment) Bill—
Motion to consider. 2253-54.

* Indian Tariff (Amendment) Bill—

Motion to consider. 2147-49, 2151.
Consideration of clause 2. 2153.
Motion to pass. 2156.
Motion re—
Election of the Standing Committee for
the Department of Commerce.,
E]ectlon of the St.andmg Committe for the
of C i 1274.
Electxon of the Standing Committee for
Roads. 1273.
Election of the Standing Finance Com-
mitte. 1474-75.
Election of the Standing Finance Com-
mittee for Railways. 1461-62.
Motion to reduce demand for—
* Executive Council * re—
Government of India’s policy re recog-
nition of unions.  1119-20.
Grievances of Government employees.
1214.
Taxation policy of
1180-92, 1196, 1203.
* Railway Board " re—

Government. |

Control of capital expenditure. 608,
600-612, 615.
Grisvances of railway employees. 675-
76, 688,

Muslim grievances. 688, 694, 705, 719.
National Service (European British-Sub-
jects) Bill—
Motion to pass. 2042-43.
Nomination of —— to the Panel of Chair-
e
Point of order’raised by —— as to whether
the Honourable Member (Sardar Sant
Singh) is in order in referring to the

~  grievances of other communities on a

cut motion relating to the grievances
of Muslims. 713.

Press and Registration of Books (Amend-
ment) Bill—

Motion to circulate. 149-50, 151,

\
F
\
|
\
|
?

1467, |

|

ZIAUDDIN AHMAD, DR. SIR—contd.

Question re— .
Administration of the Delhi Province.
1314-15.
Amendment of the Calcutta University
Act and establishment of a University
in Assam. 5935-97.

Appointment of a Publicity Officer for
the Supply Department. 140.

Appointment of Advisors, Controllers
and Liasion Officers for Industries.
1433-30 1

nt of an E Corres- §

pomlcut to the Economic Advxser in-oe
India. 1425-26.

Appoi made in with
war work. 168, >

Arrest of Allama-i-Mushriqi, leader of
the Khaksars, under the Defence of
India Act. 1671-73. i
Artificial raising of selling prices by i
system of combines. 293. i
Bloc grant to the Delhi Universit; o
Certain remarks of the Gewdihmsﬂe-éq i
of the North Western Railway about t
questions put by Members of the Le-
gislative Assembly. 419-21.
Collapse of the roof of Idgah at Agra.
1665.
cial

Tats Tk

India and

phmth of‘ilnﬂfm Officers in the
Arrh:eologlcal Department. 1030,

Concession tickets issued by shipping
companics dealing with Hs.] traffic.
1663-64.

Condition of the dome of the Taj
Mahal.  1252-54.

Cork trees grown in India. 1668.

Creation of a new post of Consulting
Engineer in the Central Public Works
Department. 143.

Creation of new
measure. 166-67, 1869,

Criticism of the work of the Du'ect(!

General of Archmology. 1
Deputation of a Finance De mng'lt
Officer to the Expending lﬁ%: artment
of the Government of India. 167.
Development of the phuilding - in- 3
dustry in India.
Erection of a plant by the Imperiai
Chemical Industry at Government
1859-60. 1
Excavation and conservation works

donebyt.hnAmbaulogxoal Department.
102728, |

as a war .

.
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ZIAUDDIN AHMAD; DR. SIR—conid.

Question re—oontd. |

Expenses of the cattle show held in
New Delthi. 1661,

. Expiry of term of the Deputy Dlrecﬁqr
General of Archezology.  1029-30.

Floating of a loan in 1940. 172,

Function of the Central Board of Publi-
city. 1368-69.

Giving of rebate on insurance pnmmms‘
in general insurance. 1661-62.

Income from customs and excise. 172. |

Tncome from excise and import duties |
on sugar, 17

Increase in the 1
165-166. |

Increase in_the pricrs of opiical goods |
and certain other articles, 1668-69.

Tnspectors of Works on the 'Kutlndun
Railway. 421, 1458,

Lungnu.ge used by the All-India Radio
in Lroadcashng 1592-94.

Late arrival of trains at the Delhi le-
way Station. 544,

Legislation giv ing effect to the recom-
mendanonzs of the Governor of tne
Reserve Bank-re small hanks, 481.

Military forces requisitioned by provinces.
346-49, !

|

ice .ﬂf petrol in Delhi.‘

Opening of a Degree College in Baluchis-
tan. 462-63.

Operating ratios of the Bengal and North
Western and Eastern Bengnl Rail-
ways, 1998-09. 53

Posty t of the ting of the
Central  Advisory Board of Educa-

tion.  602-03.

Pmservatwn of the Taj Mahal. 465-

Px‘we of sugar, 202-93.

Prices of pig iron, iron ingots and cor-
rugated iron sheets. 600-02.

Proceedings of the Labour Conference
and the Price Control Conference.
142,

Profit of the Issue Branch of the Re-
serve Bank of India. 173,

Profits from the working of the enemy
ships spent on the development of
Indian Mercantile Marine. 1517.

hnmonons to Assistant’s grade in the
~ Commerce Department. 1666.

Promoﬁms to Assistant’s grade in the
Department of Education, Health
l.nd % 1560—66

nt's grade in the|

ent. 1666-67.

| ZIAUDDIN AHMAD, DR. SIR—contd.

Question re—coneld. )

Proposal to eclose the- Caleutta’ Port
for Haj Pilgrims. 460-62.

Purchase of the Bengal and North
Western Rail and ad
of Tirhoot line. 1998.

Purchases made by the Government of
India on behalf of the British Govern-
ment. 172.

Quarantine fee
pilgrims. 1663,

Quarantine station at Kamvan.

charged from Haj
1662-

63.

Quota fixed for pilgrims to  Hedjaz.
470-61.

Raising of a new loan. - 349,

Raising of a new loan for Railways.

i %
R«mﬂtmt of clerks in the Offices of
“All-India Radio. 1168-69.

Report of Sir Leonard Woolley on
Archmology. - 141.

Requisitioning of army in  provineces.
168-171.

Schoah, hospitals and administration
in the tribal areas. 233

Situation in Waziristan .nd tribal
areas. 1171-72. -

Summary  of conversations of the
Leader of the House with* British
Officials re War, ete. 141,

Sup i and ions of service
in the Department of - Education,
Health and Lands. 1030-31

System of giving advertisements on
cortain railways.  1369-71, 2271.

Temporary persons in the Central
Puablic Works Department. 286-91.

Training of Indians in Shipbuilding
and Engineering Courses in Great
Britain. 1664,

Withdra of India from the member-
ship of the League of Nations. 291-
92.

Question (Supplementary) re—

Absence of facilities for offering their
Friday prayers to Muslim employees
in the East Indian Railway Work-
shops. . 1372,

Ablencecf Sikhs in the office oftha
Imperial Records Department. 458,

Appointment - of Controllers or Liaison
Officers for industries. and oodeem-.
784, 785, 486 787, 788, 794.
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ZIAUDDIN AHMAD, DR. SIR—contd.

ZIAUDDIN AHMAD DR. SIR—contd.

Question (Suppl y) 7 td.
Arrangements for the supply  and
purchase of ghee for the troops.
1255. .
Communal composition of clerks em- |

ployed in the Confidential Branch
of the North Western  Railway.
1799. |
Congr Working  C s viewi

on the war. 1106,

Constitution of the Port Haj Com-
mittees. 2132,

Creation of and recruitment of staff|
in the Defence Co-ordination and |
Supply Departments. 284, l

Creation of the appointment of Consult-
ing Engineer in the Central Pubhc
Works Depa.r'.ment 1268.

Defects in combined “C” type ortho- |

dox quarters in New Delhi. 1450, ‘
1451,
Demand

for unorthodex *C~’ t_ype
quarters in New Delhi. 590, 591. l

Differential treatment meted out to
Muslims and Hindus by the Divisional |
Superintendent, Delhi. 223.

Discharges and  re-appointments of |
coolies, etc., in the Moghalpum)
Workshops, North Wasbern Rail-
way. 738,

Duty hours of watermen and sweepers
on the North Western Railway.
1364,

Educational assistance to the child-
ren of employees on the North
Western Railway. 230.

Effect of the Land Purchase Bill on
Indians in Burma. 140.

Extensions to staff in the Department
of Education, Health and Lands.
600,

Functions of the law officers of the East
Indian and Eastern Bengal Rail-
ways. 742,

Hindustani translators and announ-
cers, etc., in the All-India Radio.
874, 875.

Ineonvement timings of night trains

Khanewal Railway Station.
746.

tion (Supp ) .

I.oss in the working of the Indian
collieries. 417, 418.

Lump sum d for office establish
ment and contingencies to the
Advisers and Liaison Officers in
the Supply Department. 797.

Members of the Army in India
Reserve of Officers and retired
officers of the Indian
Service recalled to India owing to
the outbreak of war. 336.

Met.hod adopted for finding the best

of a dity. 1431,

1432.

Misuse of card passes hy certain persons
on the North - Western
226.

Monuments in Sind. 136.

Non-promotion of a Muslim as Assis-
tant Secretary or Officer Supervisor
in the Defence Department or Army
Headquarters. 1316.

Ni itment of Muslims to certain
posts on the Bombay, Baroda ‘and
Central India ° Railway. 1596.

Number of pilgrims required to make
“ Jehangir ” a pilgrim ship. 1428,
1429.

ning of a ee College in New
oplgelll?ls IBMM &

Opening of collieries by Government.
419.

Persons retrenched from the Income-
tax Department, Punjab. 334.
Post of the Superintendent of Post
Offices, Ambala Division, held by

members of one family. 553.

Posting of Muslim Officers to the Delhi
Division of the North Western Rail-
way. 221.

Proposal to close down the Kangra
Valley Railway. 733.

Proposal to impose a certain tax on
railway employees at certain
in the United Provinces. 559.

Purchase and repairs of XB Engines
on the Great Indian Peninsula
Railway. 734,735.

Purch of stores. factured in

Levy of taxes on professi ete.,
mthelhdru Presidency. 345-

I.mding and unloading contractors on
the - North Wuhm Railway.
747, .

Indu. &om ;hm.d 1262.
tracts made by
the Supply Depntmmt. 1430.
Recruitment of staff in the Contracts
Directorate. 1260-61.

Medical

Railway.
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ZIAUDDIN AHMAD, DR. SIR—contd. | ZIAUDDIN AHMAD, DR. SIR—concld. |
1 1, ) 14

Qnuﬁpniﬂhpplemamary)fe——cmud. Question (Supp
Recruitments to the Imperial Records System of disposal

- Department. 593-94.
Recruitments to the office of the

Transport Advisory Officer. 743,
T44.
Reduction of posts in the superior|

services and increase of posts in thel

lower gazetted services on the North \

Western Railway. 407, 408.
_Remarks of Sir Leonard Woolley about
conservation of archeological l
remains. 1251. 1
Researches for utilisation of molasses |
in making petrol. 1258.
strictions” i d ional qualifica-
 tions imposed on recruitment and
promotion of staff on the North
Western Railway. 1800.
Rige in the price of petrol. 459, 460.
Setting up of a machinery to assist in

the control of emergency expenditure.

161.

‘Shortage of steamers for Haj pilgrims.
801

Special Trains ran for Haj Pilgrims from
Bengal, ete. !

1265.

Y

1 Trn'lstof hEd byBagh,m

mprovement in Karol
DE&O 588,

Trade carried on by foreign companies
or foreigners in India. 1256.
Treatment given to Indians returned

from Germany. 227.
Rescrve Bank gf India (Second Amend-

ment) Bill—
Motion to consider. S86.88.
Resolution re—
i t of & to formu-

A
late a sound policy for depreciation
and capital expenditure in respect
of the Railways. 820-26, 827, 837-

40.
Constitution of the Simla town asa
Centrally administered area. 816.
Enactment of labour legislation on
certain lines. 1806.09, 1816.
Guiding principles in  respect of
catering contracts on Indian Railways.
178-178, 188, 189, 195, 196, 198.

l ZOOLOGICAL SURVEY—

Demand for Grant. 1242,
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